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LOK SABHA DEBATES

LOK SABHA

Thursday, March 11, 1982/Phalyguna
20, 1903 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SpEAKCR in the Chair]

OKAL ANSWERS TO QUESTIONS

Suspension of Emiployees of Southern
Railway for Dakshin Express
Accident

*248. SHRI K. T. KOSALRAM:
Will the Minister o RAILWAYg be
pleased to state:

(a) the reasons for suspending
some employees of the Southern
Railway for the accidant of Dakshin
Express which tock place near Agra

in the last week gf January, [92;
and TR
(b) whether any action has been

taken against the employees of Agra
Junction who gave clearance to
Dakshin Express on that day?

THE MINISTER OF STATE IN

THE MINISTRY OF FRAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) Deputy Yard Master, Madras

Central, was placed under suspension
for not ensuring that the luggade
portion of the Second-class-curn-
luggags bogie was marshalled accord-

ing 1o the extant orders.

(b) No, Sir. The Commissioner of
Railway Safety, Central Circle, Bom-
bay, has held a statutory inquiry in-
to this accident. According to his

N

provisional findings, the accident wvras
duc to the failure of the engine crew
¢f the Dakshin Express.

SERI] . T. KOSALRAM:
are the extant orders in vegard to
marshalling ol Szron '-elags-cum lug-
gage bogi= in this i.uin? Where
wag it placed and how did it contri-
bute to the caugse of the accident?
What are the provisional findings of
the Commissioner of Kailways Safe-
ty, Centra] Circle, Bombay?

SHRI C, K. JAFFER SHARIEF:
The orders are that in case of Mail/
Expresg trains, anti-telescopic  or
steel podied SLKR3s must{ be marshal-
leq as the last coach at both ends ef
the train formation i.e, next 1a train
engine in the front and as a rear
meost vehicle, eacep. when  anti-leles-
copic or steel phodied slip or sectional
coacirey are attachegq outside .{ha
SLR due to unavoidable operaticnal
requirements. .

What

In case of- SLRs which have pas-
senger portion on one side and lug-
gage-cum-brake portion on the
other, the SLR should be ‘marshalled
in such g way that the luggage and
brake portion is trailing outer most
or next to engine. In case of new
design of SLRs with passenger por-
tion in the middle, these can be posi-
tioned in any convenient way,

SHRI K. T. KOSALRAM: Accord-
ing to the Commissioner of Railway
Safety, Central Circle, Bombay, the
accident is due tgo the failure of the
engine crew of the Dakshin Express.
How coulg the Deputy Yard Master,
Madras Central, be punished.

The driver of the irain did give th2
testimony before his death that the
to bag weather conditions he could
not see the signal, Did not the emp-
loyeeg of the Agra Junction who gave
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the signal see that tha <yeather was
bad and that there was no visibility
at all? Did they delay the movem:ni
c¢f the train for some time due o
fog?

THE MINISTER OF FRAILWAYS
(€HRI P. C. SETHI): Sir, 35 my
cclleague has pointed out, the mar-
shalling of the SLR was wrong. It
was nol {he caus: of the ae-ident
but it has resulted in the number of
casualties being higher becatse the
luggage portion was not towards the
engine but the passenger portion was
towards the engine

Now, so far w5 the ¢igna! is  con-
cerned, the Railway staff had put the
signals to ‘ON’ berauss they had given
the signal for the goods train to go
about 33 minu‘es hefore. But {xerc
are two facts which have-cmerged
because we were algg there gn the
spot. One is that thz driver of the
goods trains dig not start 33 wminutes
earlier when he received the signal
1o start. He is reported to  have
started about 15 tp 20 minutes late.
This is one of the reasons which we
wil] have to go into.

Secondly, although the Enquiry
Commission has said that fog was
not so thick as to necessitate the use of
detonators. When we were there,
we had heard from practically
ever:VbOdy and the report Was alSO
based on hearsay evidence that the
fog was very thick and therefore
they shoulq have taken the extra
precaution of using the detonators.
(Interruptions)

The driver had given the teslimuny
that he did not s2e the siznal.

oY TRF AA(T QEA ¢ W OTET A,
X AT WT AT T AT AT
arfy 77 UF A% A A Aig A F A
TgT HT AT B 77 AT F A AT
ardt &) g 3F 2 5 g Ag-amarEnA
qg® 7q & | T HA w2 T AT AEA-
¥ A iET En o= Y oag
FA AT @ F 7
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tsa w=nft &1 2w T,
SART W F.T I AT @ & AfFA
FITAT F1E 0T F1 JEAS ¢ &
T GTT U v HIOT ®TT &
aigwrl 2, 393 91T F  JOEd &,
ST wgd & T g wite g, a9 §
TR TAIfeuE ST 9T S e e
a1, IAFI AT & 919 9 gaT fear
T & AR TEEWTE 97 g it &
weeAq g g !

TN FE-FT WY BT QIS
SAFT & 5 odt g # wrer e
are wiffa 7 syE-—afamT T ar
HX Fg 9T 98 I TIT FT AT 0
for e AT FTEAR 7 9 H FEgAEIE
ZEr wifed | 8 WA AT ¥ SEA
et § 1% T [ T 9y /| A
JT G E !

SHRI C. K. JAFFER SHARIEF': Sir,
two Safety Teams have been appointeg
to go into the gspects and they have
already gone round and made a
thorough study. One of the recom-
mendationg ig to go into the communi-
cation systemn between the guarg and
the cabin men and the Station Master.
That aspect is wlso under study.

SHRI R, p. YADAV. What about
your Rajlway Board Chairman who is
responsible for the accidenty who in
the namg of effecting economy, has
retrenched all the staff who have been
there in hetween stations to check the
trains for maintenanca.

SHRI C. K. JAFFER SHARIEF: It is
not so Sir. It ig his opinion.

SHRI P. C. SETHI- 1 would like to
add that in the case of certain forma-
tions of goods train where they are
having box Wagons end-to-end
running hag b2en permijtted, But with
regard to other wagons which re-
quire mid-term c¢hecking, it has not
been gbandoned. Thig ig not correct
to say that the Chairman ig respon-
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sible for al] these accidents, As far
as this particular accideals is con-
cerned, this 1is a head-on-collision
and has mnothing to do with the
deterioration of the rolling stock.

SHRI N. SOUNDARARAJAN: Sir,
the human life became so cheap today
before our Railway Minister that
there are major accidents - almost
every month since 1980. Throwing
away a paltry sum of 3 few thousands
of rupees will never bring any credit
to the administration of Railway
Hence I would like {o ask the Railway
Minister, will he introduce an in-
surance scheme for the long distance
passenzers at the rate of Rs. 1 per
100 kmg and to increase the amount
of compensation up to Rs. one lakh
for the death in accidents.

SHRI C. K. JAFFER SHARIEF:
There is no such scheme before us.
If any of the insurance schemes
comes, we will examine it. So far
as the compensation is concerned,
we have already got the set proce-
dure and we are going accordingly.

Parliamentary Committee to Probe
into Corruption Charges Against
J.N.U. Administration

*249. SHRI VIRBHADRA SINGH:
Will the Minister of EDUCATION
be pleased 1o state:

(a) whether Government nhave re-
ceived a memorandum from Mem-
bers of Parliament demanding a
visitorial enquiry into affairs of
Jawaharla] Nehru University;

(b) if so, the reasong for the same
stateq therein;

(¢) will Government
all-party probe committee
into the corruption charges
JNU Administration; and

appoint an
to probe
against

(d) if not, the reasons for the
same?

PHALGUNA 20, 1903 (SAKA)
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THE MINISTER OF STATE OF
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL
WELFARE (SHRIMATI  SHEILA
KAUL): (a) to (d). A statement is
laid on the Table of the Sabha.

Statement

(a) and (b). In a memorandum joint
ly signed by serval Memberg of Parlia-
ment, and submitted to the President,
in his capacity as the Visitor of the
Jawaharlal Nehru University, the fol-
lowing demands were made:—

“(i) To appoint a Commission
through the exercise of the powers
vested in you under Clause 8(2) and
8(3) of the Jawaharlal Nehru Uni-
versity Act of 1969 to probe inio
the charges of corruption, misuse of
public funds and violation of the
Schedule, statues and academic
ordinance by the University Ad-
ministration as alleged by different
sections of the University commu-
nity: students karamcharis and
teachers on various occasions.

(ii) To appoint a Vive-Chancellor
who will be able to win the confi-
dence of al; sections of the Univer-
sity and fill up all vacant posts in
the University Executive Council
numbering more than 20,

(iii) We are pained 1o learn that
instead of probing these charges,
the University authorities have
penalised Shri Rajan G. James, a
Fh D. Scholar of Centre of Political
Studies and Convenor, Democratic

Studenis Front, Jawaharlal Nehru
University by expelling him for two
years from the University for
raising his voice against mal-ad-
ministration and corruption, in the
University. We feel that this act of
political victimisation is not in con-

formity with the objeclives of the
Jawaharla) Nehru University, viz.

‘A University stands for Huma-
nism, for tolerance, for reason, for
the adventure of ideas ang for
the search of truth. I{ stands for
the onward march of human race
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towards even higher gbiectives. If
the TUniversities discharge their
duties adequately, then it is well
with the Nation and the People.’

Therefore, we request you to
revoke the expulsion immediately.
Hope that you will consider our
appeal favourably.”

(c) and (d). A new Vice-Chancel-
lor has assumed office in June, 1981
and he has initiated several steps to
tone up the administration of the Uni-
versity, Government is of the view
that he should be given time to imple-
ment his plans. Institution of a probe
committee will result in diverting his
attention and energies at this stage.
However, the University Grants Com-
mission has appointed 3 Commitiee to
enquire the working of all Central
Universities, including the Jawahar-
]Jal Nehru University.

SHRI VIRBHADRA SINGH: Sir,
the Jawaharlal Nehru University is
an institution of higher learning of
national importance. It is evident that
all is not well with thijg university
which has been facing more than its
share of student and staff unrest.

Serious charges have been levelled
in the past against the JNU adminis-
tration and it is only apprcpriate that
a thorough enquiry should have been
instituted into all these charges so as
io bring out the truth and to clear the
vitiated atmosphere and to promote
healthy academic pursuits.

The hon. Minister has stated in her
reply that g new Vice-Chancellnr has
assumed office in June, 1931 and he has
initiated several steps to lone up the
administration of the TUniversity. I
would like to know what are the steps
which have been taken up by the Vice-
Chancellor to tone up the set-up of
the University.

The hon, Minister has, also stated
that the University Grants Commis-
sion has appointed a Committee to
enquire intg the working of 311 Central
Universities, including the Jawaharlal
Nehru University, I woulg like to
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know the terms of reference of this
Committee which has been appowinted
by the UGC and whether it will also
enquire jnto the specific charges which
have been levelleg against the JNU
administration.

SHRIMATI SHEILA KAUL: The
hon. Member has asked about the
Committze that has been formegq by
the UGC and alsp the termg of refe-
rencze of the Committee.

To begin with, I would like to in-
form the House about the composition
of the Committee.

Chairman

Dr. (Mrs.) Madhuri Shah,

rnan, UGC.

Chai-

Members

Dr. G. Rama Reddy, Vice-Chancel-
lor, Osmania University,

Prof. Rais Ahmad. Aligarh Muslime
University.

Prof (Mrs,) Ashina Chatterjy, Cal--
cutta -University.

Dr. Ramesh Mohan, Directcr, Cen-~
tral Institule of English and Foreign
Languages, Hyderabad.

Member Secretary
Shri R. K. Chhabra, Secretary, UGC.

Now, the terms of reference of this
Committee are: 10 examine whetlher
the Central Universilies are fulfilling
the objectives set for them in thieir
Acts and Statutes; the general study
of discipline in the Centiral Univer-
sities; the causes of vericd a distur-
bances in the campuseg and remedial
actiong taken for them; the adequacy
of the machinery in the Ceutrai Uni-
versities to deal with the pgrievances:
of students, teachers aud administra--
tive staff and to suggest measures fcr-
strengthening corporate life in these:
universities; the desirability of evol-.
ving a code of conduct for political
parties and to set limits to their invol-
vement in ihe university affairs and,
lastly, to suggest such measures or re—
forms ag are necessary for the efficient
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functionit g of Central Universities
and for promoting academic atmos-
phere conductive to study and scholar-
ships on the campuses. This Com-
mittee has started functioning. It was
Set up in January K 1982.

‘About the measures iaken Ly the
Vice-Chancellor, there are certain
rneasures that the Vice-Chancellor has
taken, ‘

About 8 months ago, a new Vice-
Chancellor by name Prof. Naruma was
aappointed and he has taken certain
steps to bring discipline and normali-
sation of the situation in the Uni-
versity.

Steps have heea tuken to improve
dhe sense of discipline amongsi the
students aud the staff as well,

50 unauthorised occupants had been
evicted from the hostels. Action
:against those people who violale Hos-
tel Rules like paymant o¢f mess dues
‘has been taken.

The Universilv Adnini:lration is
contemplating to reduce the expendi-
ture on account of dailv wages and
ad-hoc appointments and overtime
expenditure, All thts is being done
oW,

We have noted that there is lot of
improvement since the new Vice-
Chancellor has taken over and he has
appointed a Senior Officer from out-
side to look intop the earlier cases of
grievances and irregularities and this
has been continuing.

We. therefore, hope that the atmos-
phere of grievance in the University
would improve considerably in due
course.

~

MR, SPEAKER: But, I do not
want the grievances to improve!

SHRI VIRBHADRA SINGH: It is
evident from the rewly given by the

" Hon. Minister that no action has teen
taken to probe into 1he specifiz charg-
es of corruption and irregularities
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which had been levelied against the
J.N.U. Administration. Sometime back
the Vaidyalingam Committee was set
up to enquire into ihe allegations
made against the J N, U Administra-
tion

But subsequently Mr Vaidalingam
withdrew from the ~nquiry.

I would, therefore, like to kow what
has happened to those allegaticns
which were being enzjuired inlo by
the Vidyalingam Committee and also
whether any steps are being taken to
see that the matters which were being
enquired into by him, would be pro-
bed further by some other Commitice
or by the very Committee which had
already been set up by the University
Grants Coimmission.

SHRIMATI SHEILLA KAUL : Al
these complaints that are ceming
would be looked into by this Commi-
ttee appointed by the Universily Gra-
ants Commission now.

All those complaints that were re-
ferred to the Vaidyalinganr. Cemmitlee
and which were being probed into,
would also be taken inis considera-
iion by this new Committee that is
being set up now,

DK. SUBRAMANIALK SWAMY: - In
reply to the Hon W.embar's quesiion,
the Hon. Minister has pointed out thst
there is already a Commiltees which is
looking into all the Uiversities includ-
ing JNU but the terms of reference
that she read out...........

MR. SPEAKER: That is a big ‘But!

DR. SUBRAMANIAM SWAMY
Leaves out the ceniral ques’ion which
is agitating the minds of scholarly pro-
fessors of JNU, that is, in the earlier
years there had heen irregular, un-
justified and unqualified appointments
of Communists in JNU asnd this was
done without Sclection Committees.

SHRI SATYASADHAN CHAKRA-
BORTY: He is levelling unsubstantia-
ted charges. Let him prove.
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DR. SUBRAMANIAM SWAMY:
This has been established on a pum-
ber of occasions.

SHRT SATYASADHAN CHAKRA-
BORTY: Congress-1 people ........

DR. SUBRAMANIAM SWAMY: 7T
said ‘unqualified, undeserving Comm-
unists’. I could have said ‘Com-
munists’ because these are redundant
terms. If you are Communist, you are
bound.to be unqualified also,

MR. SPEAKER: Are Communists
unqualified for appointment?

DR, SUBRAMANIAM SWAMY: No,
Sir,

" MR. SPEAKER:
challenge that?

DR. SUBRAMANIAM SWAMY:
Communists have always got West
Bengal to get employment.

Do you want 1o

This js their demang because Jawa-
harlal Nzhru University in its Statu-
tes has a special Clause by which Pro-
fessors can be appointed without Se-
lection Committee,

It is not there in any other Univer-
sity.

This has been gressly mis-utilised.
This has been the subject of a number
of petitions submitted te the President
who acts as Visitor of the University
and the terms of reference selected,
very cleverly leave that part out.

1 would like to know whetker the
Hon. Minister would either institute a
Visitor-level enquiry on this matter or
ask the UGC to expand the scope of
the terms of reference to include this

part also,

SHRIMATI SHEILA KAUL: I want
to request the hon. Member to write
to the UGC referring to ...

DR. SUBRAMANIAM SWAMY:
Who is UGC? 1 do not recognise the
UGC. Only recognise you,

MARCH 11, 1982
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SHRIMATI SHEILA KAUL: Thank
you for recognising me. The Chair-
man is entitled to receive all such

.complaints which will be cleared

and seen if they are sent to the
Committee.

DR. SUBRAMANIAM
Expad the terms of reference,

SWAMY:

SHRIMATI SHEILA KAUL: You
ask for it and you will have it..

DR. SUBRAMANIAM SWAMY:
Thank you.

SHRI CHANDRAJIT YADAV: My
question arises from the reply of the
hon, Minister. Her main emphasis is
that the Committee that has been set
up by the UGC to encuire into the:
gamut of the functioning of the Cen-
tral Universities, including whether
they have achieved their objectives or
not and for other reforms. Will the
Minister recorsider the terms of 1his
Committee so as to  expand them to
include not only enqguiring into the
functioning of the Central Universities
but the entire fuctioning of all the
universitiess. The entire educational
system from bottom to top today needs
to have a second look tn achieve the
national objective. (Interruptions)
Let my question be completed. There-
fore, will the hon. Minisier consider
expanding the terms of reference of
this C.ommittee in the lich! of 1the sug-
gestion that an overhaul of the entire
educational gystem in this country is
neaded to achieve the objectlive of be-
ing self-reliant, provide employment
to our young Tpeople and also to in-
crease, the standard of education?
Will the hon. Minister think of
expanding the terms of reference of’
this Committee, so that all . these
questions can be considered?

SHRIMATI SHEILA KAUL: This
Committee that has been formed by
the UGC is going to look into the
seven Universities that are directly
under the Central. Government; as
I have mentioned previously, those
termg of reference will be there for
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all these Universities that are under
the Central Goz_'emment directly.
You are merhaps aware that the
universgities that are functioning in
the States are directly under the
charge of Sate Governments. They
do not come under us.

SHR] CEANDRAJIT YADAV: I
did not ask only thatgl'he major res-
ponszibility is of the Central Govern-
ment to see that the standarads in
education are achieved. ...

MR. SPEAKFER: You can write to
tae State Goverrments.

SHRI CHANDRAJIT YADAYV:
Wil tke Minister, in consultation
voith the State Governments. con-
sider this? Thev hold conferences
very often.

SH®»MMATT SHE'LA KAUL: J.et
the Report of thiz Committee come
ad ‘hen we shaill se=.

ST A ToE ey
Toael H34 ™, §2 7 04057 i foed
F1 am &, gz 7 f3ad § 9 T
qr HT T W1 7 TTA FARAT AT
g fF 33T Ty frirssasaalg s

-

g% 87 MEIA 0ITITHAY T F |

MW T WEIRT, 477 T QF V0T
ETTE AT T I AT FUF T

L]

. -~

AT & | FIA T TH HIFT TATIET
977 FAT § |

Fa9 gzA 6T rEdEdT T AE U -
This statement refers to Qn. No.
385 regarding appointments of aca-
demic personnel by the Jawharlal
Nehru University—15-11-1971.

T AR SET & ATE weaT
gz § T3 F 92 I3 TWAT ST g,
Ig JF AT g3 ¥ fgur war & S

faegm a7 &1 WiT 340 W fad o
FAA | FT4 F370 397 3 7F Fooar
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FEfEr g, fFaar ges  faer
g AR FuT Ty faT &, 9% @9 e
T g |

T g fafrgamn & &d
g4 #a & gare feam & & “aar g
SaTETATT g% favafaamem & fasg
TSR & ATO $T T FL & (A
T% a1y o9 qfa fw sair 2

T3 YT Q1 9T AT | HeA¥ FGIIT
F fF o5 acg-aiEeR #X W 8 |
ITEH-ATGAT 1 a7 A F faad F397 |
Sar e e args ¥ Fr e, FSC ar
T g fr Nafes samEr agm |9 o
TRE § ST TAATEI g3 8, S+ q1X
§ AEE-AHAT IO AG A A @
g HIE AT F© FE FA AT |
wafed faera femT & o sme=R A1)
afrafiaare g5 &, 99 99 7 JiF &
far us Aagery ofqfF 347 ¥ 94r
gied & F oATafa g !

|iAdt WRT W& qAgaE, OF
gz 27 & f9a% wang feeem

NR. SUBRAMANIAM SWAMY:
There iz no Eclection Committee and
33 appointments of Professors were
made without ithie Selection Commit-
tee.

SHRIVMATI SHEILA KAUL: I
wisl to explain that question als)—
if vou just have a little patience.

Now, there iz also a Statute 23
wl '~ enahles the Executive Coun-
cit of the Univirzity 47 invite ner-
sons of high academic distinction to
accent a post of Professor or Reader.

38 such apoointments were made
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since the inception of the University
10—11 years ago....(Interruptions)
you kirdly listen. Then I will be able
1o =xplain better. Posts of Professorg
and Readers—the University made
38 such appointments and 27 were
made in the first five years, In 1975—
77, 11 appointments were made.
There are 320 teachers in the Uni-
versity at present. All these appoint-
ments were made according to Sta-
tute 28 which enables them to do so.

ot Tiq fraig amam: q&r @ T
F a1 wgrd, g A1 %5 ang F A
FTE |

SR AR WIS B ¢ urquaral-
€qe 28 # faar X 38  wuwEHIH
f&r T 9 1

T(0 QUIIA T : AR S
F@ETA |

ot A faAr| qraATA g FY-
LI ETE § | U arferaried R g
IgHT AT FEW F Fq7 wAfd g 7

STIHET ¥ WY 2 W FEEL FT
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PROF. K. K. TEWARY: I think
the whole House will agree with me
thatl this University was staried in
ths name of Pandit Jawaharlal Nehru
that cv’ossur among men and the ob-
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ject was to perpetuate or to make
this institution an embodiment of
his ideal and his vision. But what I
find to-day is that insteag of per-
petuating the ideals of Pandit Nehru,
this institution is trying to perpe-
tuate a very garbled version of
Marxism,

From time gio time allegations
have been lewlled at different levels
of irregularities in this Universily
and the whole House knows that
JNU is receiving the largest granis
from the Central Government, but
the whole University has become a
white elephant....

AN HON. MEMBER: A red ele-
phant.
PROF. K. K. TEWARY: Prof.

Swamy refecrred to certain appoint-
ments. Sir, in matters of appoint-
ment, a particular kind of people ow-
ing allegiance to a particular ideolo-
sy have been appointed. The result
4f this is ...

MH® SPEAKER: Please nut your
question.

PROF. K. K. TEWARY: 1 request
the hon. Minister to order an r'npur-
tial inquiry into the grant of fellow-
ships in recent years. In grant of
fellowships large scale irregularities
have been commilted, Therefore, I
do not know why an attempt is be-
ing made to brush this problem of
JNU under the carpet. JNU has been
in the controversy and in the news
and, therefore, I would lize 10
know Jfrom the hon. Minister
whether therc are such irregularities
in the appointmeni of professors und
particularly, fellowships were gtanled _
to students owing allegiance 1{» 4
particular party and it is this :e:fion
of people who are creating pro -lems
in the University.

SHRIMATI SHEILA KAUL: Itisa
suggestion, Sir.

PROF K. K. TAWARY: This is ihe
problem.
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MR. SPEAKER: Next question—
Shri Halder.

SHRI RATANSINH KAJDA : This
is a serious matter and the Minister
should not treat it o lightly,

Yeave for Employees of Chittaranjan
Locomotive Works

250. SHRI KRISHNA CHANDRA
HALDER:

DR. SARAD'SH ROY:

Will the Minister ¢f RAILWAYS be
pleazed 1o state: ’

(a) whether Government are aware
that the workers of the Chitteranjan
Locomotive Works usad to enjoy 16
days' leave yearly of their own
choise,

(b) if so, why Government issued
circular dated 13 November, 1981 can-
celling the earlier practice;

(¢} whether Government or ihe
authorities received any protest letter
from the Chiftaranian T.abour Union
demmanding the withdrawal of the said
circular,

(d) if so, the reaction of Govern-
ment thereto; ani

(e) steps taken *»y Governraent {o
restore normalcy by withdrawing the
said circular for which the warkers
are agitating?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
C. K. JAFFER SHARLF): (a) to (e):
A slatement is laid on the Table of
the Sabha.

Statement

In the matter of heiidays, Railways
are guided by  Central Government
policy as framed by the Ministry of
Home Affairs from timma to time.

There is no change in the annual
number of holidays available to Chit-
taranjan Locomotive Works. Three of
these are fixed for all establishmeats
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National Holidays,
nam=ly. Renublic [Day, Independence
Day and Gandhi Jayanti. Thirteen
othe- halidavs for the year used {o be
decided in consu'tatiosn with stafl for
festivals,

in the country as

In accordance with the recent Gov-
ernment decision. these 13 holidays
for festivals should now be determined
by the establishment oncz and for all,
not allowing the change of feslivals
from year Lo year.

This point has been clarified on re-
presenlations received,

SHRI KRISHNA CHANDRA HAL-
DER: Sir, the <Chittaranjan Locorio-
tive Works Labour Unioa is a recog-
nised Union. They gave a renresen-
tation to the Minister asking him to
restore the earlier posiiion prior to
13th November, 1981 circular regordinzg
the choice of holidays according 1o
employees. Thig is a small matter. I
want to know whether the Minister
will concede this demand of the recog-
nised union.

The Railway Minister, in his budge.
speech, said that we are gradua.ly

_switching over from steam engines (e
in’ the

electric engines. Previously,
Chittaranjan  Locomo'ive Works, the
yearly production of electric engines
was 85. But it was gratdually reduced
to 75. Now, it is further reduced to 65
I want to know from him first about
lhe restoration of earlier practice re-
garding holidays, secondly, I win: tn
know from him whether t{he produc-
tion of the electric engines in the
Chittaranjan Locomortive Works will
go upto 85 yearly.

SHRI C. K. JAFFAR SHARIF: Sir,
so far as holidays are concerned ihese
are in accordance with the recommen-
dation ¢f the Home Minisliyy. There
are three compulsory holidays.
8 holidays for the religious minorities
while the rest of them are determined
hy the management and tho workers
there. That practice is there Actual-
ly these five holidays are left {o the
management and the workers tp de-
cide in the beginning of a vear cnce
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and for all—not periodically. ‘i'hat is
the latest decisinn of the Ministry of
Home Affairs which we have enforced.

SHRI SAMAR MUKHERJEE: Why
once and for z11? (Inzerruntions,

SHEREI KRISHNA CHANDRA 11AlL-
DER: This Government wiil not remuin
once and for al.. So. why vestrict the
holidays once and Zor all? It is nrat
proper. Mr. Sethi is here. You will
kindly try to understand us. I, for

instance, the birth day of C. R, Das or

a Holi Holiday {alls
the Second Saturday or Sundar.
previousiy, Monday was Jdeclarel
as a holiday. That was the
practice in the Chittaranjan Loco-
motive Works. I want to know from
the Minister—Shri  Se'hi is here re-
garding the restnration of the euarlier
practice of choice gf holidavs, Will
the Minister fake this up with the
Home Minisiry {o restnre (he rroctlice
of holidays pricer to 15'h Ngvemtuer,
1981 circular? Wi'] the nomaicy be
restored by him in the Chittaranjn
Locomotive Works?

THE MINISTER Oi° RAILWAYS
(SHRI P. C. SETH"): The numhber cf

due on

holidays is not ecut. There are three

national holidays—Republic Day, In-
dependence Day and Gandhi Jayantii.
For the remaining 13 holidavs, we
have come 1o  uniform practice as
adopled hy ihe Home Alinistry and the
Sove-nmenti ¢epariments. However,
since the suggestion has come {rom
the hon. Member to take this up with
the Home Ministry, we shall do that.

DR. SARADISH ROY: Froamn what
the Minister said just now. it ig cvi-
dent that 11 holidays have been f{ixcd
by Government out of 16 holi-
days while the rest are leit
for the department to fix th2
dates. Since the inception of
this factory the custom was to f{ix the
annual holidays in consultation with
the stafl. This syslem was working
well but it has now been abandoner.
A new circular has been issued by thz2
Railway  Board fixing the three
rational }olidays plus eight other hcli-
days and only five are lzft for the
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local establishment to fix up. This
has ciused distonfvnt among #!1 sec-
ticns 0! the labeur including INTUC
affilinied labour union. They have
given r.oresentation  to the Railway
Board to follow the old systern. In
West Bengal, Durga pooja holidays
along with Saraswali pooja is a must.
Then these eleven days do not include
H»nli festival, birthday c¢i Netaji Sub-
ash Bose, Birithday of Chiltaranjan
Das, Kali pooja 2tz. S3, I would re-
ouest the hon. Minister to agdopt the
ald system so that there may nat ke
any dis-content nmong the staff,

SHR1 C. K. JAFFER SHARIEF:
Sir, the Railway Minist:r has already
said that he will take it up wilh the
Home Ministry,

SHRI SAMAR AMIURKHERITIEE: Sir,
last night T ani ones memorandum 1r.m
the labour ‘inion that production in
Chittaranjan Locomo'ive Works is be-
ing tanpered down. I would like to
know whelher it is facl or not. The
hon. Minister said in his budget s~ee:h
that they are vconverting from sleam
locomotive in electric loromotive :nd
Chittaranjan is the ga'y unit swior2
clectric lpcamotives are manufactured,
I am alsy geing to wrile to the hon
Mini-ler in this 2ounecticn but I wuld
like to know wheather it is a fact or not
that the targets are heing tlappersd
down.

SHRI P, C. SETHI: <ir. this ques~
tion does not arise aut of the prasent
one and I would renly to the hon,
Mem'.er when he writes to me,

Introduction of Rajdhani Express
between Madras and DPelbji

*252. SHRI R. PRABHU: Will the
Minister of RAILWAYS be pleased to
state .

(a) whether there is any proposal to
introduce Rajdhani Express Letween
Madrag ang Delhi.

(by i so, whether the existing Tamil
Nadu Express will continue its opera-
tion; ang
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(c) when the Rajdhani Express is
likely to be introduced on Delhi-Madres
route?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYSg (SHRI
C. K. JAFFER SHARIEF): (a) {o (c).
There is no proposal at present to
introduce Rajdhani Expresg type of
train between Madras and Delhi or {o
withdraw Tamil Nadu Express running
on this route.

SHRI R. PRABHU. Mr, Speaker,
Sir, the major cities like Bombay and
Calcutta are connected to Delhi hy the
prestigious Rajdhani Express train. I
would like to know what difficulty is
there io connect Madras to Delhi with
the Rajdhani Expresgs and also why
this step-motherly treaiment has been
meted out tp Madras?

SHRI C. K. JAFFER SHARIEF:
Sir, it Is not a queslion of any slep-
motherly attitude. Actually e have
three super-fast {rains on thig Scction
—Tamil Nadu Express, K. K. Express
and A. F. Express. These are all
super-fast trains. We are having the
problem of line capacily on this Sec-
tion. There are saturated single line
secliony on the DMadras-New Lelhi
route, which do not have any capacity
for the movement ¢f additional trains,

viz., Balharshah-Bellampalli and cer-
tain strelcnes between Nagpur and
Itarsi. It is very difficult to carry
even goods trains. So, we carry the

goods trains on a longer route. thot is,
via Jalgaon, Manmad, Dhond; elc. So;
one main reason ig line capacity. The
second reason ig shortage of coaches
which we are facing today,

SHRI R. PRABHU. The hon. Minis-
ter, in his reply, hag stated that there
are three super-fast traing touching
Madras. It is not correct. Only c¢ne
train {ouches Madras, that is, the
Tamil Nadu Express. The other trains
do not touch Madras City at all
Madras is an important city in this
country. I would like to know from
the hon. Minister why the whole line
i8 not doubled and there are patches

single line operation in this route.
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SHRI C. K. JAFFER SHARIEF:
Work is in progress. We are taking
action for completing these works. In
this connection, I weuld like to remove

the misapprehension which the hon.
Member hag got. Once the line capa-
city improves, once there is improve-

ment in coaching stock position, we
will consider his suggestion,

DR. SUBRAMANIAM SWAMY :
Neglect of Madras: That you bhave not
answered,

SHRIMATI PRAMILA DANDA-
VATE. Sir, we would of course sup-
port if the Rajdhani Express train is
introducedq from' Delhi to Madras. But,
I would like to bring to the notice of
the hon. Minister one difficulty which
we face, Now, the Rajdhani Express
from Delhi to Bombay starts on Thurs-

“days which is absolutely inconvenient

to M.Ps. We have to go to Bombay on
week-end. And, if we have {0 go on
Thursday alone, we find, it ig r.oct pos-
sible for us to do so. If we have to
start ¢n Thursday to go 1o Bombay
ang come back, what happens is, we
will migg one day. Therefore, I would
racuest the Minister {g do the .necedful
inn the matler so that we are not ircon-
venienced ..

WA AENTT © AP FET (% W

UH T F 783 3 |

SHRIMATI PRAMILA DANDA-

VATE: Not only for M.Ps_ even for
others.

Tqel WEEW | WA THAT 99 &47 |

DANDA-
to con-

SHRIMATI PRAMILA
VATE. I would request him
sider my suggestion.

AN HON. MEMBER: Rajdhani ex-
press may be converted to run thrice
a week instead of twice 3 week, as of
now,
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Sale of Human blood through Blood
Bank

+255. SHRIMATI PRAMILAt DAN-
DAVATE.

SHRI BAPUSAHEB PARULE-
KAR:

Will {he Minister of HEALTH AND
FAMILY WELFARE be pleaseq to
-state .

(a) whether Government have per-
mitted the sale of human blood through
blood banks;

‘(b) '‘whether any guide-lines have
been laid down for the genuineness
angd purity of the bloog sold;

(¢) whethr there is any restriction
on the amount to be paid to blood
-donorg and consumers; and

(d) whether Government have nolic-
ed sale of artificial blood in the metro-
politan cities?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND: (a) and (b) Under the
provisions of Drugs and Cosmetics Act
& Rules, a bloog bank is required to
obtain a licence from the State Drug
Controller. Collection, storage and
sale of blood have to contorm to the
provisions of Drugs and Cosmetics Act
& Ruleg which, inter-alia, provide for
tests as laid down in the Pharmaco-
poeia of India.

(c) There are no Statulory stipula-
tion in this regard. In Ceniral Govern-
ment hospitals, the non-voluntary
donors are paid at the rate of Rs. 15/-
per unit.

(d) No, Sir,

w0t 1t afqe dwad : weger vy,
F 711 & @ Ay 76 S & quAr
xedi g 5 1L & ux gaEd A
aF AR TF I 930 I TEEA
AT G TA UT DAY Wi TAS A
¢ fremd 98 awmd w91
FZT T UF AT FT 57 TF q912 FT faar
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T 9T WX AZ AT arg H A A
T | FgT 1T & gt 9 =aw e
3 q 7 frar war av 1 Tw oA
AW 6 FE gaX gewArat & 9 &
CICACICERE I i
FE FI9 IoH § 7

SHRI B. SHANKARANAND:
Under the rules, before the human
blood is taken for blood transfusion,
the bload has to be tested. The blood
is not to be obtained from a human
subject who i known te be suffering
from or have suffered from syphilis;
two, whose blood has not been tested
wilth negalive results for evidence of
syphilis infection; three, the hae-
moglobin level of whose blood is not
less than 85 per cent, who is not su-
ffering from any transmitiable disea-
se, ag can be ascertained by qualified
physicians after inspection or gimple
physical exa:m;in:ation. The conside-
ration of hi; medical history should
show that he is f{ree from (diseuase
{ransmitlable by any blood transfu-
sion. This test is to be conducted be-
fore any blood is taken {rom the
donor, If here are lapses, we have to
take it very serious:v and the persons
concerned will be dealt with suitab-

ly.

sraxy gfear gz@ AT gEQ
a3 g & fF wmw sATEa @ o1s
T I 3 FGT A Wz SAT-HFq I
Tgi 9T 593 SAX AT A Gy . srar
g, STERAF aTa A g+ &Y T A1
FgW I A ¥ E [dE
AT F99 T80T 399 FWT 200 A
TR A4 g | TAfAd 9 g
g FEI-9IgT AeaZ E 4% =ed § W
TET 9 TG J TF aIF 8 1< AL FT UF-
AR & W E AR Y 9T
Y9z § 9T AT qW A fFr S
g 97T A AR F AW A oA

FHE  UATSE F& &I gATT TR
=
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SHRI B. SHANKARANAND: Sir,
I share the concern of the hon.
Member of this House. What the hon.
Member says is in fact true to a cer-
tain extent because the poor patients
suffer at the hands of the unscrupu-
lous people who are indulging in
this malpractice and having a racket
in the supply of blood to the needy
persons. It is a good suggestion.

sfrawy G« quEAm @ nESW
agiEd, iAol &ReT g W [
%% A Fgl, 3@F) AT A TR F |
g%t e ¥XT AT Ad——
" I want an assurance from the hon.
Minijster.

SHRI B, SHANKARANAND. I said
that it was a good suggestion.

SHRIMATI PRAMILA DANDA-
VATE: I want you to take action.

SHRI SATYASADHAN CHAKRA-
BORTY. I want {o draw the attention
of the hon. Minister to part (d) of the
questiOn, that is,

“(d)y whether Government have
noticed sale of artificial bleood
in the metropolitan cities?”

Have you come across any specific
caseg as to the sale of artificial blood?
If so, have you taken any step to stop
it?

SHRI B. SHANKARANAND: If the
hon. Member hag come across any
particular instance and bring it to my
notice, ‘we will take action.

SHRI SATYASADHAN CHAKRA-
BORTY . Sir, is this the answer to my
question? Am I responsible to bring it
to hig notice? It is the duty of the
Government to investigate into this
matter. (Interruptions) Are you going
to chase the Minister because of the
answer?

MR. SPEAKER: It can be meant
otherwise too.
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Loss suffered by Shipping Corporation
of India during 1981-82

*257. SHRI HARIHAR SOREN. Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Shipping Corporation of
India suffered a greal financial loss
during 1981-82;

(b) if so, the total amount of loss
incurred.

(c) the reasons therefor; an:

(d) the steps proposeq to be taken
by Government to overcome these pro-
blems and earn profit in 1982-837

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI VEERENDRA
PATIL). (a) No, Sir.

(b) to (d). Do not arise.

SITRI HARIHAR SORIN: Sir. [
woulg like to know whether it is a
fact that during the pgriod January to
Noavember last year, the Shipping Cor-
poration of India suffereq financial joss
to the tune of Rs. 9 lakhs owing 1o the
detention of ships caused by the non-
availability of river pilots at Calcutta
Port which aflecteq as many ag 30 ships
during that periods, if so, what steps
Government proposes to take lo avoid
such difficultieg in future;

SHRI VEERENDRA PATIL.. The hon.
Llember is referring to the loss sufler-
ed by the Shipping Corporation of
India due to detention of ships at the
Porls. The delayg occur because in
certain ports there is congestion. But
if you look at the overall picture, you
will find that in 1980-81 the Shipping
Corporation of India had made a profit
of Rs. 18.36 crores agnd in the current
financial year, that is, during 1981-82,
the Shipping Corporation of India is
going to make an overall profit of at
least Rs, 14.0 crores, That is the posi-
tion. Certain vessels incur loss and
certain other vessels make profits. If
there is any delay al the Port, they
incur losses. But even after taking
into consideration these 1losses, they
are going o make a net profit of Rs. 14
crores during the year 1981-82,
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Expansion of Medical facilifies in
Dclhi Hospitals

*258. SHRI H, K. L, BHAGAT: Will
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to lay a
statement showing.

(a) whether Government have any
p:an for expansion of medical facilities
in the Hospitals of Delhi run Ly the
Central Government, Delhi Adminis-
tration ang Local Bodies; ang

(b) if o, the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
IARANAND): (a) and (b). Yes, Sir,
Two 500 bedded hospitals, one each at
Shahdara and Harinagar are under
construction. Besides three 100 bedded
hospitals, one each at Mangolpuri,
Khichripur and Jaflarpur are to FLe
established during the Sixth Plan.
These five hospitals have been planned
to provide medical care to the peri-
pheral areas of Delhi. Reinforcement
medical facilities in existing hospitals
is undertaken as necessary.

SHRI H. K. L. BHAGAT. Mr.
Speaker, Sir, I woulg request you to
8o through my question and the answer
given by the hon. Minister. The hon.
Minister is a very capable man and
that ig why I am making my grievance.
My question is—whether Government
have any plan for expansion of medi-
cal facilitieg in the hospitals of Delhi
run by the Central Government, Delhi
Administration and Local Bodies.
There are important hospitals gt Delhi
like the All India Institute of Medical
Sciences, Pant Hospital, Dr. Ram
Manohar Lohig Hospital, J. P. nhospital
and so many others. The question
hour provideg us an opportunity to
know about various things ang also an
oppurtunity to the Government to pro-
ject its activities. I am very sure
that the Government has plans to im-
prove medical facilities jn all these
hospitals and hospitals like Hindu Rao
hospital ang the Shahdara hospital, 1
am gratefu] to the hon. Minister that
he bhag indicated about the hospitals
being established in the Sixth Plan.
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But my question is very very precise
and definite. I will be grateful if the
hon. Minister could give information
at least in respect of some of the major
hospitals about the expansion of medi-
cal facilities, likg ad@itiona) beds,
equipment etc. If{ he has information,
let him give it, otherwise the question
may be postponed.

SHRI B, SHANKARANAND: I have
the information wilth me. As far as
Safdurjung hospital is concerned, we
are aiming lto provide the following
facilities.

(i) Construction of nurses hostel

(ii) Construction of out-patient de-
partment in two phases.

(iil) Construction cf operation thea-
tre, adjacent to the casuality,

(ivy Construction of operation thea-
tre exclusively for orthopaedic patients,

(v) Construction of operation thea-
tre for maternity and gynae.

(vi) Establishment ¢f rehabilitation
centre including construction of the
building,

(vil) Development of super-speciali-
ties in the bruns department,

We are also providing additional
staff necessary for this expansion.

Then for Dr, R. M, L. hospital, a
provision of Rs. 330 lakhs has been
made in the 6th Plan for the expansion.
Out of this amoeunt, Rs. 69.70 lakhs is
meant for stafl, machinery and equip-
ment, while Rs. 260.30 lakhs has been
kept for construction work under the
capita] head. The capital works of
the hospital include new construction
or allerations of buildings of emer-

gency, laundry b ock operation
theatres, nursing home, staff quar-
ters ete.

! g fagidt awgar : ¥ g
Th HATT & a7 B g | ...
(sramta) . ..
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LA HEIEW ¢ AZ Al FgT v
A gl mAr gt w7 fAE v 3
ar & FAT |

SHRI B. SHANKARANAND: [ am
giving this because ihe hon. Member
wanted me to angwer his question in
detail. We are developing all the
Delhi hospitals for the needy pa-
tients.

SHRI H. K. L. BHAGAT: Delhi
suffers in various ways because of
the multiplicity of authorities and
agencies, These hospita's are one ex-
ample. I want to know if there is any
agency or machinery for coordina-
tion among the wvarious hospitals
run by the Central Government.
Delhi Adminirtration and the lozal
bodie; in the use of equipment me-
dicval facilities, expertise and <o on.
Does any such arrangement oxist?
If not, will tke Government consi-
der making some such arrangement?

SHR1 B. SHANKARANAND: Sir,
there is a Ho-pital Board for th2
management of the Delhi Hospitals.
The Board has gone into these ques-
tions and has submitted the reccom-
mendations and they are under the
conzideration af the Government.

SBHRI JAGDISH TYTLER: SiT,
the Hon. Minister has just spoken oi
what he is going tc do for Delhi Hos-
pitals. But 1 wou.d Iike the Hon.
Minister first of all to visit all the
hospitaly existing in Delhi. There he
wil]l find that 90 per cent of the hospi-
tals are in a very very bad condition.
I had mentioned this previously also
under Rule 377 that some of the
equipment, which have been obtain-
ed from foreign countries, still lie
unused and they have  practically
rusted. Secondly, the sanitary con-
dition in some of the hogpitals is
horrible.

So, I would like 1o ask first of all,
when will the Minister visit these
hospitals and secondly what is- he
going {0 do to see that the hospitals
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ara basically clean first? The treat-
ment part comes second.

SHRI B. SHANKARANAN:
Sir, the House js aware about the in-
crea:e in population in Delhi in the
lasy decade. Apart from that every
patient is accompanied by, if not a
dozen at least half a dozen mem-
bers attending on the patient. All
thesc people go to the hospita.s. But
I do not want to say that we are not
coneerned with the c¢leanlinesg of
the hospitals. Bul 1 do not agree witn
the Hon. Memher what he has said.
He presumeq that I have not visi-
ted the hospitals. He presumes that
my colleagye Kumari Kumud Joshi
has not visited the hospitals. We have
taken care to see that Thospitals are
clean; and whérever 1here are diffi-
cultics, we have tiried to solve then.

SHR1 JAGDISH TYTLER: Sir, the
hon. Minister must have visited
kospitals run by the Central Govern~
meni  But my question” pertains to
hozpitals run by ‘cral bodies. So, jf
he visits some of the hospitals run by
the Delhi Corporation and Delhj Ad-
ministration. he is bound to dismiss
211 the heads of those hospitals.

“R. SPEAKER: 1 support Snri
Tvyvtler that you must have surprise
vizits,

SHRI B. SHANKARANAND: Sir,
I have paid surprise visits to the
hospitals,

MR SPEAKER: Then take me
along with you.

SHRI SATISH AGARWAL: You
don't ask him. He will get you ad-
mitted in the hospital.

SHRI ATAL BIHARI VAJPAYEE:
Sir, he has been a patient of All India
Medical Institute angd he knows that
the Institute is not being run properly.
But ] am not referring to that side.

Sir, unless we develop a concept of
neighbourhood hospital, patients foing
to the hospital...
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MR. SPEAKER: Why don't we
think about Ayurvedic and Homoeo-
pathic hospitals also?

SHRI ATAL BIHARI VAJPAYEE:
I am very much interested in Ayur-
vedic, but you don’t allow me to put
a supplementary,

MR. SPEAKER: I have already
allowed you, Sir. [ was just putting
this thing to you.

SHR] ATAL BIHAR] VAJPAYEE:
What is happeninz in Delhi is ‘that the
patients go from hospital to hospital.
They destroy the record or discard
the record of their previous examina_
tion done in some different hospital
and keep on visiting all hospitals
creating problems, That leads to
overcrowding and patients do not get
treatment that they desire to have.
Therefore, Sir, I would like to know
whether the Government will consider
the proposal that the patients should
be attached to their neighbourhood

hospital and that they should pe asked -

to go to that hospital first. On a pre-
vious occasion the Hon. Minister had
given an assurance that he will consi-
der the question of making the All
India Institute of Medicial Sciences a
referal institute. Even that has rot
been adopted. So, how can you reduce
overcrowding in hospitals, unless you
insist that in  every area, patients
should visit their hospital first, and
then only on a reference, they thould
be allowed to go to a bigger Lospital
or a well-equipped hospital?

PROF, MADHU DANDAVATE: He
may be given incentive to go to these
hospitals,

SHRI B, SHANKARANAND: Sir,
if the Hon. Member had seen my reply
to this question, he would have ap-
preciated that. The very fact that we
have been establishing five hospitals
that are being constructed in the
periphery of De.hi, they are gzoing to
reduce the pressure of patients that
is existing in the hospitals. And
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for the benefit of the hon. Mem-
ber, I would say that the All India
Institute of Medical Sciences is a rei-
erral hospital; but, unfortunatety,
because of pressure of general pati-
ents, it is also looking to the care of
general patients,

MR. SPEAKER: The
Hour js over.

Question

WRITTEN ANSWERS TO
QUESTIONS
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Effect of T.V. viewing on Health

*253. SHR R. R. BHOLE: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Kiev Institute of
General and Communal Hygiene has
drawn conclusion after research that
T.V. may adversely affect the health
and the power of precision goes down
if watched continuously for hours and
has recommended that junior school
pupils and others should not watch
the T.V. for more than 20 minutfes and
one hour respectively and then take a
break of 30 to 40 minutes;

(b) whether Government propose to
carry out further research and issue
guidelines to T.V. viewers in our coun-
try in this regard; and

(c) whether Government would con-
sider giving up long programmes un-
interrupted in view of the above find-
ings?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) No information
regarding such findings by the Kiev
Institute of General and Communal
Hygiene i$ 1vailabler

(b) There is no such proposal un-
der consideration of the Government,
at present

(c) Does not arise.

Nebru Yuvak Kendras at district
Headgquarters

»254, SHRI K. B. CHOUDHARI:
Will the Minister of EDUCATION be
pleased to state:

(a) whether Government have de-
cided ~To establish Nehru Yuvak Ken-
dras at District Headquarters through-
out the country;

(b) whether the Nehru Yuvak Ken-
dra in Bijapur District is functioning
at 3 Taluka place, Bagelkot; and

(c) if so, the reasons for such a de-
parture?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMAT} SHEILA KAUL): (a) and
(b). Yes, Sir.

(¢) The scheme of Nehruy Yuvak
Kendra, though fully fundeq by the
Central Government, is being imple-
mented in close co-operation with the
State Governments. The Nehru Yu-
vak Kendra sanctioned for the district
of Bijapur has been functioning from
a centrally located taluka i.e. Bagal-
kot since 1972 gn the recommendation
of the State Government.

Retrenchment of Casual Labour

*255. SHRI BASUDEB ACHARYA:
Wil]l the Minister of RAILWAYS be
pleased to state:

(a) whether it is g fact that the
tolal number of casual labour as on
1st June, 1977 nor only stands frozen

but also being brought down gradual-
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ly through retrenchment and farming
out work even tirack works such aS
deep screening, CTR work, etc. being
given under contract;

(b) whtther such contract work is
responsible for the bad condition
of railway track which have already
caused ‘several accidentsg and amounts
to potential safety hazard; and

(¢) whether 'Government have pro-
vided any machinery to claim com-
pensation for the damage caused to
railway property in accidents due 1o
bad track work?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR1 C. K. JAFFAR SHARIEF):

(a) to (c). It is not correct to say
that the strength of casual labour
has been frozen or is being brought
down through retrenchment conse-
quent on farming out of works to
contractors, The strength of casual
labour on Indian Railways during
the last few years is as under:

1977 — 236 lakhs.
1978 — 2.42 lakbs
1979 — 2.29 lakhs.
1980 — 2.31 lakhs.
1981 — 2.60 lakhs,

Track renewal and deep screening
work are mostly carried out depart-
mentally except in jisolated cases on
experimental basis. Contractors are,
in fact not engaged for regular main-
tenance of track which is solely handl-
ed by departmenta] labour. In isolat-
ed cases, where track renewals/deep
screening work is done by contractors,
adequate precautions and conditions
are stipulated for ensuring safety,
such as

(a) constant and close sueprvision
by Railways;

(b) adequate protection of track;

(c) speed restrictions;

(d) working during day light hours
only; and

(e) stoppage of work before arrival
of trains.
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Surprise checking of Ticketless
Travel'ers

*259. SHRI R. Y. GHORPADE:
DR. A. U, AZMI.

Will the Minister of RAILWAYS

be pleased to state;

(a) whether it is a fact that Nor-
thern Railway Squad in a surprise
check of ticketless travellers on Gha-
ziabad-Alipur section in early Janu-
ary thig year caught four alleged cri-
minals armeq with country-made pis-
tol and knives;

(b) whether the persons and their
base of activities have been idéntified;

(c) if 90, detailg thereof and action
taken by Government;

(d) whether nine gazetted officers
and gome businessmen were also
caught travelling in first class com-
partments with second class tickets;

{e) if s0, detailg thereof;

(fy whether coach attendants and
conductors are alleged to be collect-
ing money by allowing such illegal
travels;

(g) whether Government propose
to arrange such surprise checks on
all Railwayg regularly to root out this
menace; and

(h) annual loss to Railways on
ticketless travel during 1980-81 and
1981-82 and amount realiseq from
Such persons?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEFARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (c). Yes Sir.
The Hon’ble Member is perhaps

- Jamuna
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referring to Ghaziabad-Aligarh
and not to Ghaziabad-Alipur Section.
On 8th January, 1982, during the
surprise check of train No. 39 Up,
Howrah-Delhi Janata Express at the
Outer Signal of Ghaziabad, the
following four persons who are
residence of Town and Police
Station, Bewar, Distt. Mainpuri (UP)
were detected travelling without
tickets and carrying one 12 pore coun-
try made pistol, 2 live cartridges and
two knives.

1. Ashok Kumar Sengar, S/o Shri
Pratap Singh,,

2 Arvind, S/o0 Shri Ram Dayal
Azad.

3 Pradeep, S/o Shri Suresh Gupta,

4, Bache, S/o Shri Ram Sarup
Gupta.

They were found to be cycle lifters
of Delhi-Shahadra and Seelampur lo-
calities. Cases against them were re-
gistered under section 112 of Indian
Railways Act, 1890 and under sectiol
25, of Arms Act, by Government
Raiiway Police Ghaziabad. In a sum-
mary trial they were awarded 3
months R.I. under Arms Act. For tra-
velling without ticket they were fined
Rs. 500/- each. In default of pay-
ment of fine they are to undergoe
rigorous imprisonment for another
one month.

(d) to (e). On the same day, during
the check of train No. 83 Up Ganga-
Express on 8-1-1982, four
businessmen holding second class
tickets were delected travelling in
first class with the connivance of
Conductor and Coach Attendant. How-
ever, no Gazetted Officer was detected
travelling in first class on a second
class ticket. Of those four Lusiness-
men, two were in possession
of Guard’s Certificate. They paid
the railway dues amounting to Rs.
190/- on demand. The remaining two
were prosecuted under sections 112
and 131 of Indian Railways Act, 1890
and were fined Rs. 500/- each by the
Railway  Magistrate. ~ They paid
the fine on the spot. The Conductor
and Coach Attendant were placed
under suspension on the spot.
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(f) Some unscrupulous staff have
been indulged in malpractices.

(g) Yes, Sir, Frequent surprise
checks are conducted by The Railway
Officers, Senior  Supervisors, Ticket
Checking staff and Vigilance staff
with the help of Police and RPF per-
sonnel. These checks have been in-
tensified since March 1981, During
the perioq 1st March, 1981 to 3lst
December, 1981 as many as 1.47
lakh checks ywere conducted

As a result of these intensified
checks, 249 lakh persons on an
average every month, were detected
travelling without ticket or with im-
proper ticket during the period 1-4-81
to 31-12-1981 ag against 2,01 lakh and
2.07 lakh persons during the corres-
ponding period of 1980-81 and 1976-
77 (the best year for ticket checking)
respectively, The resultg achieved
during the year 1981-82 are now the
best over achieved, despite difficult
law and order situation in certain
parts of the country.

(h) Estimates of the losg incurred
by Railways on account of ticketless
travel are not made from year to year
and ag such separate figures of the

losg of revenue during 1980-81 and -

1981-82 on this account are not av-
ailable. On the basis of sample checks
conducted on all Indian Railways
during the year 1976-77, the logg on
non-suburban gections, on account of
ticketless travel was estimated to be
of the order of about Rs. 18 crores
Per annum, 7During the year 1980-81,
24.60 lakh persons were detected tra-
velling without ticket or with impro-
per ticket and g sum of Rs. 407.64
lakhs was realised ag railways dues.
During the year 1981-82, upto Dler-
ember 1981, as Mmany as 22.40 lakh
persons were detected travelling with-
out ticket or with improper ticket and
a sum of Rs, 396.25 lakhs was realis-
ed as railway dues.
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Loss on D.T.C. vis-a-vis B.ES.T.
of Bombay

#260. SHRI ATAL BIHARI VAJ-
PAYEE;

SHRI RAM PRASAD
AHIRWAR:

Will the Minister
AND TRANSPORT
state:

of SHIPPING
be pleased to

(a) hoyw does the present loss of
D.T.C. per kilometre compare with.
that of B.ES.T. of Bombay; and

(b) if the D.T.C. loss is more, rea-
sons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESRI): (a) As compared to BEST'
net loss of 91.06 paise per Km. during
the year 1980-81, DTC’s loss for the:
same period has been 186 paise per
Km. plus about 71 paise being prior
period adjustment of the penal inter-.
est,

(b) The higher incidence of los%
in D.T.C. is attributed to the follow-
ing major causesi—

(1) DTC’s fare structure is low and
the fares have not kept pace
with the rising cost of operations.

(2) The average lead of BEST bus-
es per passenger is 5.5 Kms..
against 11.5 Kms, for DTC.

(3) There are no concessional fares
in the BEST, but the DTC has
been giving concessiong in res-
pect of all-route student
passes and to the residents of
re-settlement colonies.

(4) As op 31-3-81, the interest lia-
bility on the loang and the bor-
rowings of the DTC has been
100.54 paise per KM. while that
of BEST it was 32.62 paise per
KM,
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Enquiry into functioning of Kendriya
Hindi Sansthan

*261. SHRIMATI GEETA MUKH-
ERJEE: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether an enquiry was held
into the functioning of the Kendriya
Hindi Sansthan;

(b) if so, the details of the major
findings;

(¢) whether Government propose
ito take any action thereon; and

(d) if not, the reasons therefor?

-THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) and
‘(b). No, Sir. However, an Inspection
‘Team consisting of the officers of the
Ministry of Education visited the In-
stitute from 29th to 31st August, 1981
to inspect certain records following
complaints of administrative and fin-
ancial irregularities against the Direc-
tor, Kendriya Hindi Sansthan,

(¢) and (d). Since the matter has
not yet been considered by the Gov-
ering Council of the Sansthan, it is
premature to say anything in this re-
gard.

National Book Policy

*362. SHRI KRISHNA KUMAR
GOYAL:
SHRT M. FAMGOPAL
REDDY:

Will the Minister
be pleased to state:

of EDUCATION

(a) whether Government¢ propose to
formulate a national book policy aim-
at making available books to the mas-
‘ses at reasonable prices; and

(b) The details {hereof and steps
‘Government propose to take to culti-
vate book reading habit among the
people? '
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHR; P. K. THUNGON): (a) The
National Policy on Education already
containg guidelineg in regard to Pro-
duction of books and making them
available at reasonable prices.

(b) On production of books the
“National Policy on Education”
which was laid before the Parlia-
ment in 1968 states:

“The quality of books should be
improved by attracting the best
writing talent through a liberal po.icy
of incentives and remuneration, Im-
mediate steps should be taken for
the production of high quality text-
books for schools and universities.
Frequent changes of test-books
should be avoided and their prices
should be low enough for students of
ordinary means to buy them.

The possibility of establishing au-
tonomous book corporations on com-
mercial lines should be examined
and efforts should be made to have
a few basic texft-books common
throughout the country. $Specia] at-
tention should be given to vooks for
children and to university level
books in regional languages’.

2. Efforts have continuously been
made by the Government to make av-
ailable books to the masses at reason-
able prices and to cultivate book
reading habit among the people in
accordance with the above policy.

3. At the school level, the State Gov-
ernments have, by and large, nationali-
sed the text-books and set up text-
book Boards with a view to improving
the quality of books and bringing
about uniformity in content and ap-
proach and at the same time, to make
them inexpensive and within the easy
reach of all eategories of students, The
Nationa]l Council of Educational Res-
earch and Training, an autonomous
body under the Ministry of Education
and Culture is also producing text-
books intended for schools affiliated to
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the Central Board of Secondary Edu-
cation. There has generaly been no
rise in the prices of these text-books.

4. At the University level, text-
books ag such are not prepared, It is
generally the standard works in aiff-
erent subjects which are prescribed/
recommended as text-books or read-
ing material. In this connection men-
tion may be made of the following
schemes which the Government have
sponsored for making text-books for
University levei courses available at

reasonable prices:

(i) Low-cost editions of standard
works of foreign origin under col-
laboration programmes  with
Britain, U.SA. and U.S.S.R.

(ii) Preparation of TUniversity
level books in regional langu-
ages by State Governments
with Central assistance.

5. Further the National Book Trust
(India) an autonomous organisation of
the Ministry, also operates a scheme
to subsidise publication of university
level books in English written by
Indian authors in order to make such
bookg available at reasonable cost,

6. The University Grant; Commis-
sion also provideg assitance to college
towards establishment gr strengthen-
ing of Book Banks from which text-
books could be loaned to the needy
and deserving students, The UGC
hag also asked universities to take
up writing of books and making them
available at low prices to students.
The Commission has alsn been en-
couraging Indian authors to  write
books and these are available at rca-
sonable prices.

7. With a view to containing the
priceg of textbooks, the Central Gov-
ernment ig supplying paper ar conces-
sional rates to both public and private
sector for production of approved
textbooks, General instructions have
been issued to all State Governments
to administer strict control over the
price trend and to introduce monitor-
ing system go as to help the student
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community to get text-books at rea-
sonable prices.

8. The Nationa] Book Trust, set up,
inter alia with the objective of foster-
ing book-mindedness and book pro-
motion, hag also taken a number of
measures to cultivate book reading
habit among the people hy tihe
production of good literature and
making the same available at mode-
rate priceg to the masses, Apart from
publishing popular books, the Trust
brings out book lists, arranges book
exhibitions in India at national and
regional levels, organises a World
Book Fair every two years and holds
seminarg and workshops in the book
field. The Trust has also carried ‘ out
surveys of the reading habitg among
varioug categories of readers.

Publicity for Palace on Wheels

*263. SHRI SUSHIL BHATTA-
CHARYA: Will the Minister of
RAILWAYS be pleased to state the
amount spent on publicity for Palace
on Wheels?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR] MALILI-
KARJUN): The Ministry of Raiiways
have spent Rs. 1.07 lakhs on publicity.

Permission to wives and children of
Indians settled in UK

*264. SHRI CHINTAMANI JENA:
' SHRI K. MALLANNA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

~(a) whether Government’s atten-
tion has been drawn to the newg item
captioned ‘UK disregard of Asian’s
Family life assailed’ appearing in
‘Hindustan Times’ dated 17th Febru-

- ary, 1982 stating that Britain has been

delibrately delaying permission for
wives and children from the Indian
sub-continent to join husbands and
fathers settled in that country; and
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(b) if so, the details in this regard
and the reaction of Indian Govern-
ment thereon?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR] P, V. NARASIMHA
RAO): (a) Yes, Sir.

(by The British authorities have
their own regulation regarding issue
of entry rermits. The Government
of India miakes it a point to contact
the British side if any difficulties arise
warranting such contact.

st & agmar wra epEl W
WAL

*265. st faerw == @ auv
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Cartridges stolen from wagon near
Itwadundela Station of Central
Railway

*266. SHRI SURAJ BHAN: Will
the Minister of RALWAYS be pleas-
ed to lay a statement giving the
following details in respect of car-
tridges stolen from the wagon near
Itwadundela Station in Satna-Manik-
pur Section of the Central Railway
on 30th January, 1982,

(a) name of stations from where
the ammunition was booked and the
destination thereof;

(b) number of hogies attached and

whether the train was in motion at
the time of incidént;

(c) the time of incident and whe-
ther there was any specific jndication
on the bogie containing the ammuni-
tion;

(d) details of other ammunition, if
any, booked in the bogie and whether
any armed personnel was posted as
guard with jt; and

(e) if no guard was posted, the
reason therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
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KARJUN): (a) The ammunition was
booked from Panagarh to .Ahmea-
nagar;

(b) 1/31 wagons were attached to
the goods train. The train yas not in
motion at the time of incident. It
was stabled,

(c) The theft took place between
10.00 hours and 2230 hours of
30-1-1982, The name of the commo-
dity loaded in the wagon was men-
tioned in the seal card/pocket label
placed on the wagon. There was no
other indication of the wagon showing
that it contained ammunition.

(d) In =11 104 boxes containing
ammunition were loaded ijn the
wagon, No army personel was deput-
ed to escorty this wagon, There was
no special escort from the railways’
side ag per the normal practice.

(e) Army does not normally provide
escorts for aJl the consignments of
ammunition, hor it js possible for the
railways to provide escorts for indi-
vidual wagons .

Accident Prone Train Drivers

*267. SHRI SUBODH SEN:

SHR] M. Vv. CHANDRA-
SHEKARA MURTHY.

Will the Minister of RAILWAYS be
pleased to state:

(a) when the Government came -to
knoyw that 17 per cent of train driverg
above the age“of 45 are ‘“accident
prone”;

(b) whether the discovery was
made at the time of the former Rail-
way Minister or just now, details
thereof; and

(¢) how far the spurt of railway
accidents in 1981 was due to this
factor only?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (c), Perhaps
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reference is to the psychological
testing of mail/express drivers
labove the age of 45, a wel-
fare oriented scheme which has
‘been introduced on Indian Railways
w.,ef, February, 1980, Under this
:scheme, Scientific Officers attached to
Research Designs and Standards Or-
ganisation, Lucknow, have carried out
tests on 801 drivers upto 31-12-1981,
©of which 112 drivers indicated the
normal processes of ageing having set
in and affected their faculties of reac-
tion time and/or form perception
capacity and needed _ counselling to
make them aware of these changes so
‘that they are able to exercise extra
caution reguired for their normal dis-
rcharge of duties.

A number b6f inquiry reports on’
accidents that took place jn 1981 are
vet to be finalised, Reports on the
cases received so far indicate a variety
of reasons like failure of human ele-
ment as well as *that of equipment
Yeing responsible for majority of the
accident.

D.T.C. Employees terminatedq on
charges of theft

2777. SHRI GHULAM RASOOL
KOCHAK: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to gtate:

(a) whether jt is a fact that ser-
vices of some employees of DTC were
terminated on charge of theft in 1975;

(b) if so, the number of persons
whose services were terminated and
their names;

(cy the number of persons found
guilty or acquitted by the Court in
that case; :

(d) how many among them were
reinstated in service after they were
acquitteg by the Court; and

(e) if not reinstated, the reasons
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM

PHALGUNA 20, 1903 (SAKA)

Written Answers 50

KESRI): (a) The DTC did not termi-
nate the services of any of its em-
pPloyees on charge of theft in 1975.

(b) and (c). In a case of theft from
one of the godowns of DTC, the Police
authorities had challaned the follow-
ing seven persons:—

(1) Vishwa Nath S/o0 Gurdas Mal
(2) Nanu Singh S/0 Mool Singh
(3) Diwan Singh S/o0 Jagat Singh
(4) Munna Lal S/o Chhotey Lal
(5) Narotam Parkash S/o0 Jai

Narain

(6) Edgar Austin S/0 A C.
Austin

(7) Kama] Kapoor S/o0 S. K.
Kapoor

All of these were acquitted by the
Court

(d) and (e). Even though some of
the DTC employees/Apprentices were
involved in that case, no one was re-
instated as their termination was done
under clause 9(b) of Delhi Road
Transport -Authorit (Condition of
Appointment and = Service) Regula-
tions, One of such employees filed a
writ petition in the High Court of
Delhi against the termination order.
The petition was dismissed by the
Court, He has Jater filed an appeal
and the matter js sub-judice,

Banning of Drug Combination

2779, SHR] H."N. NANJE GOWDA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) the details of the drug combi-
nations in all the 23 cases whica
have been recommended to be panned
by Drug Consulfative Committee and
the medicines that are now being pre_
pared out of them;

(b) the reasong for their banning
and the reasons for not banning im-
mediately the 7 drugs which have

been suggested for being withdrawn

gradually; and
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(¢) whether the Drug Consultative
Committee has made any suggestion
as to the procedure to pe followed in
future so that drug combination which
are harmful for health are not allowed
to be marketed and under what cir-
cumstances the above 23 formulations
were allowed by Government for be-
ing manufactured when subsequently
they were found to be injurious to
human health?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KOMARI
KUMUD BEN. M. JOSHI): (a) The
categories of fixed doze combinations
recommended to be weeded out by the
Drugs Consultative Committee are
given below:

1. Fixed Dose Combinations of
Steroids,

2. Fixed Dose Combinations of
Amidopyrine.

3. Fixed Dose Combinations of
Chloramphenicol;

4 Fixeq Dose Combinations of
Argot except that with Caffe.
ine required to be used in the
treatment of Migraine only.

5. Fixed Dose Combinationg of
Vitaming with anti-inflama-
tory agents and tranquilisers.

6. Fixed Dose Combinations of
Atropiné in Analgesics and
anti-pyretics,

7. Fixed Dose Combinations of
Analgin.

8. Fixed Dose Combinations of
Yuhimbine and Strychnine
with Testosterone and Vita-
mins,

9. Fixed Dose Combinations of
Iron with Strychnine, Arsenic
and Yohimbine,

10. Fixed Dose Combinations of
Sodium Bromide/Chloral Hy-
drate with other dqrugs.

11, Fixed Dose Combinations of
Tetracycline with Vitamin C.
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12. Fixed Dose Combinations of
Ayurvedic drugs with modern
drugs.

13, Fixed Dose Combinations of
Phenacetin.

14. Fixeg Dose Combinations of
Penicillin with Streptomcyin.

15. Fixed Dose Combinations of
more than one anti-hista-
mines.

16. Fixed Dose Combinations of
anti~-histaminies in anfi-
diarrhoeals,

17. Fixed Dose Combinations of
Penicillin with Sulphona-
mides.

18, Fixed Dose Combinationg of
anti-histaminics with tranqui-
lisers.

19. Fixed Dose Combinations of
tranquilisers, anti-histaminics
and analgesics.

20. Fixed Dose Combinations of
Vitamins with Analgesics.

21, Fixed Dose Combinations of
Prophylactic  Vitamins in
anti-T.B. Drugs except com-
bination like INH with Vita-
min B-6.

22, Fixed Dose Combinations of
Dextropropoxyphene.

23. Fixed Dose Combinationg of
Hydroxyquinolines with En-
zymes except the combination
of this group meant for treat-
ment of diarrhoeas and dy-
sentry,

As licences for the manufacture of
drug formulations are granted by the
State Drug Control authorities, and
as the list of medicines covered by
these categories would pe large, it
would be difficult to furnish this in-
formation,

(b) The Drug Consultative Com-
mittee have not made any gistinction
between the categories that should be
weeded out immediately and over a
specified period of time. It has recom-
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mended only the list of 23 cate-
gories of combinations for weeding
out, The reasons which weighed
with the Committee for weeding out
these fixed dose combinations are:

(i) These drugs may not have
any therapeutic rationale,

(i) Some of these combinations
may inter-act adversely with
each other.

(iii) Better and safer drugs for
some of these combinations
are available.

(c) The foliowing criteria has been
laid down for State Drug Controller
authorities to take into account bhe-
fore any new combination product is
licensed:

(1) Clinical documentation justi-
fies the concommitant use of
more than on: drug

(2) In theraptutic effect is greater
than the sum of the effect of
each.

(3) The cost of the combination
product is less than the sum
of the jndividual products.
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(4) Compliance is improved,

(5) Sufficient drug ratios are pro-
vided to allow dosage adjust-
ments satisfactory for the
majority of the population.

At the time when the fixed cdose
combinations ywere allowed t0 be mar-
keted jn the country, there was pro-
bably a demand from the medical
practioners for such combinations
for therapeutic convenience and also
for want of other substitutes. Ade-
quate data regarding the toxicity of
some of these drugs or their incom-
patibility was not available then,
However, with {fhe passage of time
when reports of adverse reaction of
some of these drugs came to be
known, necessity was felt to screen
such combinations both from the
angle of rationality and safety. The
adverse reaction of certain drugs can
only be known when the rug is in
the market for many years and- one
cannot really predict an harmful
effect of the drug unless the drug
has actually been used.
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Railway Lines ix Bihar Backward

Region

2781, SHRIMATI MADHURI
SINGH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is proposed to give
priority to schemes in tribal and
backward region of Bihar in the
matter of new rail links; anq

(b) if so, the detailg in thiy regard?

THE DEPUTY MINISTER IN THE
MINISTRY .OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) While consi-
derable importance is assigned to the
need to provide adequate rai] trans-
port infrastructure to triba) and other
backwarg regiong of the country, the
acute paucity of funds does not per-
mit many new schemes being taken
up for implementation as the avail-
able fundg are not adequate even to
finance ongoing priority schemes,

(b) At present the following new
line projects and surveys for new
lineg are in various stageg of progress
in Bihar: !
(I) New Line Projects

(i) Sakri-Hasanpur Metre Gauge
Iine (60 Kms)

(ii) Bagaha-Chitaunj Metre
Gauge line (restoration)

(iii) Talgaria-Tupkadih Broad
Gauge line (33 Kms)
(I1) Surveys for new lineg

(i) Arrah-Sasaram Broad Gauge
(165 Kms)
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(ii) Dehri-on-Sone to Amjarl/
Banjari /Pipradih Broad Gauge line
(reappraisal)

(iiiy Deogarh to Dumka Broad.
Gauge line (63 Kms) ‘

(iv) Ranchi to Giridih via Hazari-
bagh Town BG line (223 Kms)

(v) Lalmatia to Kahalgaon Broad
Gauge line (65 Kms)

(vi) Madhupur to Dumka Broad.
Gauge line (65 Kms)

(vii) Muzaffarpur to Sitamarhi
Broad Gauge line (60 Kms)

(viil) Broad Gauge line from-~
Lohardaga to Tori (30 Kms.) along-
with gauge conversion of Ranchi.
Lohardaga NG line.

In regard to the projects wunder-
survey, final decisions will be taken on
the meritg of each individual case in
the light of the survey report with
due regard to technicaj feasibility and .
financial viability of the proposal and.
the availability of funds.

Cities where CGHS s in operation:
and number of dispensaries and
Doctors

2782. SHRI K LAKKAPPA. Will
the Minister of HEALTH AND
FAMILY WELFARE be pleased to-
state:

(a) the nameg of cities where-
C.G HS. ig in operation with number
of dispenaries ang doctorg with their -
pay scales under all gystem of-
medicines;
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(b) the number of such dispensaries
where gpecialist consultation is avail-
able to beneflciaries under all systems
of medicines; and

(c) the reasons for non-availability
of such gpecialist consultation to
CGHS beneficiaries desirous of it at
all gtations where CGHS ig in opera-
tion and the stepg being taken to pro-
vide the same and time likely to be
taken in this process?

THE Y'EPUTY MINISTER IN THE
"MINISTNY OF HEALTH AND

MARCH 11, 1982
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FAMILY WELFARE (KUMARI
KUMUDBEN M, JOSHI): (a) the
requisite information is attached as
per statements enclosed.

(b) and (c). Under allopathic gys-
tem of medicine, specialist consulta-
tion js available at almost all the
stationg where CGHS is in operation,
Under ISM/Homoeopathy systems of
medicines, specialist consultation is
available to beneficiarieg of Delhi, It
could not be provided at the gtations
outside Delhi ag there are only one or
two such units in most of these places
and ag such it ig not possible to pro-
vide specialist consultation for such a
small number of units,
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Grade Scale of Pay
1. Supertime Grade I . . . 1. Rs. 2250—125/2~=2500
2. Rs. 2508—125/2~—2750
2. Specialist GradeI . . Rs. 1800~—100~—200C—-125/2—2250
3. Supertime Grade I . . . . Rs. 1500—6C—-180C~—10C—20CO
4. Specialist Gr.II . . Rs. 1100501 5C0—ER~—60=1£C0
5. GDM.O.Gr. I (Gcncral Duty Mcdxc,al :
Officer) Rs. 1100—50—1600

6. General Duty Medical Officer (Gr. II)

%. Staff Surgeon Dental
8. Jr. Staff Surgeon (Dental)
9. Dental Surgeon '. .

10. Senior Physicianin Ayurveda
11. Senior Physician in Homoeopathy .
12. Ayurvedic Physician

13. MedxcalOf"ﬁccr-cum—Supcrmtcndcnt A)/urvcdlc

Hospital .
14. Homoeopathic Physician

15. Unani Physician

1. Rsagoc—,,c—scc—-ﬁr-—‘;c—l 1CCm-5C—

2. Ra.; 6500—30—7 40—35~810—E P35
880— 40— 1000 EE—— 401200

Rs. 1 3(!)—60——1 =00
Rs. 900—40—110C—ER~—5C~—14C0

. Rs. 650-—30—740~35—810—EB—35 —
880—40—1000—EE—40—1200

Rs. 1100—50—1600
Rs. 1100—-5¢—1600
RS. 650—30—?40—35~—8]Co—EBmr3 5=
880—40—100C~-EPm-40—1200
Rs. 1100—-50—1600
Rs.  65C—30— 74035~ 81C— EPw2 S

880-—4.0'—1 OOC-—EB—40'— 100C—EL~-
40—1200

Do.

In addition these Doctors and Physicizn zre entitled tc Non-przectisir g s1.cvi o

rates.

Nasal Filter for Asthama Patients
2783. SHRI MOHANLAL PATEL:
SHRI NAVIN RAVANTI.
Wil] the Minister of HEALTH AND

FAMILY WELFARE be pleased to
state:

(a) whether All India Institute of
Medical Sciences, New Delhi has
developed 'nasal filter for Asthama
batients;

(b) if so, the number of patients
that have benefited since its develop-
ment;

(¢) whether Government propose to
introduce it in other hospitals in other

ttile praat e

citieg also; and
(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI
KUMUD BEN. M, JOSHI): (a) Yes,

(b) The Nasal Filter developed at
the All Indja Institute of Medical
Scienceg hag been available in the
market for the last 7 1/2 years, The
exact number of persons who have
benefited from the use of this device
is not known.

(¢) No.
(d) Doeg not arise,
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Rewards to Ticket Checking Staft

2784, SHRI VIJAY KUMAR
YADAV: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it ig a fact that there
had been a provision for sanctioning
reward and commendation certificates
to the high earner on the basis of
performance of May, -1981 for the
ticket checking staff in the Eastera
Railways;

(b) whether it is a fact that inm
sanctioning award and commendation
certificates pick ang choose policy has
been adopted and a number of staff
having more earning have been de-
barred from those awards. and

(¢) if so, the reasong thereof and
action proposed to recitfy that?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA.
MENTARY  AFFAIRS (SHRI
MALLIKARJUN): (a) Yes.

(b) No,

(¢) Doeg not arise.

RERTE N @A WeqaA ¥
Y wg
2785. AT mmaﬁuﬁ:

T forer HeY aF SO #Y FAT FGF
& .

(F) AT FFR A T41T
TOURETT §&Fd TE9a99 3+ F1 foraer

FEIT FEIAT & ST G R

(&) 71 =@ F% AR @F A
¥ fae & fan gEmar wfr § 3fg
FE F TEE IR &R =9 &4
AR
() afe g, @ TR SR
T g ? :
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fratr Wi GEpfa v qwTer Ty
. WaTeat A Jaeat (= dvo ®o
G ) (F) IR FIFX TGIAeT T4
TIHTT &, WETTSE & 1T Fegl § F3F
mgT & qfeean § gEafrad osg
TR & FOFdl & far g g
31,500 ®IC (& THIT AL T A
&t ) A wgwEAT ¥ E

(@) ggmar #1 Ulw agH &
1S ST G g |

(TI').SI'FI'T@'?{&HTI

Advertisement Job on DTC Buses
assigned to Private firm

2786. SHRI G. NARSIMHA RED-
DY. Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether it is a fact that DTC
has assigned the job of advertise-
ment on buses to one single private
firm; ’

(b) whether it is a fact that this
very firm has been asked to fully
paint 500 buses, 104 double deckers,w
single panels for 1300 single deckers,
204 double dockers and back panels
of 1800 buses;

(¢) if so, the total contract value
and reasons for giving it to a single
contractor;

(d) whethed the firm secured for
itself enhanced nates although the
general rates for advertisement in
DTC was not raised; and

(e) if so. the reasons for this re-
laxation and loss suffered by DTC in
this matter.

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
SITA-
RAM KESRI): (a) Yes, Sir.

(b) and (c): Tenders were invited
from the renowned advertising agen-
cies.Contract wag awarded on the
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basis of highest quotation, for display
of advertisements. The firm has been
authorised to display advertisement,
as under:;—-

(i) 1800 single deck buses on
one side space and one back
pannel.

(ii) 104 double deck buses on the
side and back.

(ili) 500 buses for full body paint-
ing.

The contract is valid for 3 years
from  1st July. 1981 to 30th June,
1984, The agency will pay to DTC,
as under:—

Rs.
1st year . . . 38,53,452
2nd  your 49,33,452
3rd year 49,33,452
_"1,37,20,35-6—.

(d) When advertising is entrust-
ed to a private firm the rates of DTC
have nothing to do with those char-
ged by the firm whleh adjusts them
according to market conditions.

(e) Since no relaxation of any
rule is involved the qnestion of loss
does not arise.

ferafreem wqawm smw g
s qeae A AE-aw

. afeaaw
2787 it fager fag @ Fav
faren st o ad # gur G R

(%) =1 favafearag  aam
{ S A fe SaE qgawat i
- Qﬁa?r;raﬁrwg AT

(@) afz gi, @ ag mmﬁr
¥ ¥ fFg smaw ?
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(F) =k (&) : fawfqEmE
YIS HERT & -3 | T
TeTHAT F1 TEHfed T F 9
favafaemeai 1 faawae, 1978 ®
O AWV ®F @I FAr A |

wNEET ®7 @i § 9% gHTE
fear w1 & 5 wum foit agaww
A aw Y wafy ¥ Ay e,
geOd w9y & s favafaaraa
UF g FET I TSIFA T F
gEs & | g auim qrF w6 g
FT AT ATy, AT IRAHA F A° &
SO AT TREEAT § oarEd &
I g 1 A% ggfd F An Ew ¥
SOF g arer gﬂmmrﬂmw
famafaamet gm0 w99 IIEAFAL
T gEaT aar fafar aﬂﬁ,ﬁrﬁm
TRt & fawal & afewsor §
T AT 9T ag giAfET w39
& foq fFar s =fge fF osaw
feft areasw quEE #1 fawmEeEs
AEEFAT ¥ AR & AL IR
FAHF FIAT HAT  HIHT AR
&g e fear T 8 ) S|F AW
qreEHAl & faTHEeg gy g
ATt ¥ @i § IR AU
gat & gara fear mmr g i,
(I) fafasr @&t a7 Soresar o=
FIA & T FAIC TQ €ATIAT q139-
w0t &1 qF g (II) == & T
gr fawai & =OF SEEId A=
FE FT FAGT TS FA JTA BT
TEAFAT FT T &<, TAH OF 18-
T FT Tgq  weagd f mfeer g,
(IT) z& sy momw 1 ofwrsarg/
gt Frawerny, i (IV) faeae
Frawat § onrforer fopat StTAY 4 o
T firrwr qgfaat @ik ey &

IR I WEATI T A agfamy
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% g wfe A wEEEE | A
g fear & 1

T WWigWi & @i ¥ Afa-
wWE afEdd F@ q99 @ 9% faw-
frareat 7 wfew e & fa=re
FET BN

Collislow of Goods Traing in Jabalpur
Division on 26-12-1981

2788, SHRI B, V, DESAI: Wil} the
Ministey of RAILWAYS be pleasged to
state:

(a) whether it is a fact that a head-
on collision took place between two
goods trains on 26 December, 1981 in
Jabalpur Division of Central Railway
resulting in grievous injuries to the
railway employeeg and the.derailment
of 36 wagons:;

(b) if so, causeg thereof;

(c) whether an inquiry wag con-
ducted; and

(d) if so, the of the

inquiry?

outcome

THR DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENYARY AFFAIRS (SHRI
MALLIKARJUN). (a) Yes, the acci-
25-12-1981. The
accident resulted in injurieg to 4 rail-

dent vecurred on

way employeeg and derailment of 36
Wagons,

(b) to (d). A Committee of railway
officers ig inquiring into this accident,
As the Driver of Dn_ SSB Special
Goods g still not medically fit to give
evidence, the Committee hag not been
able to complete the inquiry. Prima
facie the accident was dque to failure
of railway gtaff,

MARCH 11, 1982

Duty Hourp of Car Attendants ef
RDSO, Lucknow

2789, SHRI AJIT KUMAR SAHA:
Wil} the Minister of RAILWAYS be
pleased to state:

(a) whether Government have
received representations dated 29th
January, 1982 and 3rd February, 1982
regarding the duty hours of car atten.
dantg ang payment of overtime allow.
ance of RDSQ, Lucknow,;

(b) if so, the details thereof;

(c) steps taken by Government
thereon; and

(d) if no steps have been taken, the
reasons for the delay?

THE DEPUTY MINISTER IN THH
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MINISTRY OF RAILWAYS AND IN *

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) Yes.

(b) These are regarding the hours
of employment for Car Attendantg of
the Research Designs anq Standards
Organisation, and the pgyment of
overtime allowance to them,

(c) and (d), The matter is under
examination,

Equalisation of LLM degree with
M. Phil.

2790. SHRI LAKSHMAN MALLICK.

Will the Minister of EDUCATION be
pleased to gtate:

(a) whether University Grants
Commission has equalised LLM degree
with M. Phil;

(b) if so, whether scholarship will
also be given to the LLM students
like the M, Phil gtudents; and

(¢) when such facilities are expect-
ed to be made available to LLM
students?
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THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE (SHRIMATI SHEILA

KAUL): (a) NO, Sir,

(b) and (c), The University Grants
Commission has been awarding since
1976-77, 50 scholarships of the value
of Rs, 250/- p.m. to students who pur-
sue full time LLM course in the uni-
versities identified for the purpose.
The duration of these Scholarships is
2 years,

Retireq Class IV Staft

2791. SHRI S, BALANANDAN:

' 'Wil] the Minister of RAILWAYS be
. pleased to state:

(a) whether Government have re-
ceived any representatiom dated 23rd

" January, 1982 from the Clasg IV Rail-

way gervants who retired under con-
tributory provident fund ruleg after
1st April, 1957;

(b) if go, what are the demands
raised in the said representation;

(¢) steps taken by Government to
»Tulfil their demands; and

(d) if no action hag been taken, the
Teasons thereof?

THE DEPUTY MINISTER IN THE

. MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI.
KARJUN): (a) Yes.

(b) A demand hag been made
therein for grant of some ad-hoc ra-
lief to those Railway employees, who
have retired under the State Railway
Provident Fund (Contributory) Sche-
me on or after 1.457,

a  (c) and (d). The matter jg under

consideration in consultation with the
Ministry of Finance,
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STfERE AT AETEE & AR Y Ar feed (ot ¥ fm @ ) & SR

AT wedr
& g feugE FEINEY qa - AT
EGE] LSE] (G}

q@m do ®To Fo HATo FodATo HIoHTo Fo &ATo BlodATo

1 2 3 4. 5 6 7

TIIY, 1980 5516 8406 5 1049 117 471
fewesz, 1980 6029 9146 4 1391 91 427
I, 1981 6243 8763 5 1414 121 484
FEd, 1981 6462 9247 7 1310 95 359
HTH, 1981 6826 10044 6 1055 180 558
AT, 1981 6416 9128 4 713 177 470
He, 1981 5813 9081 4 643 162 494
S, 1981 5979 8947 13 533 143 578
TS, 1981 5756 9475 13 455 171 592
e, 1981 6067 9283 12 430 154 675
faawe, 1981 6068 9597 32 497 140 658
LY, . 1981 6257 10030 30 459 195 680
ATEL, 1981 6252 10045 31 670 151 632
feeaT, 1981 6408 9880 31 946 178 589

Institution for training of Navigating
Officers on Western Coast

2793. SHRI V. N. GADGIL: wil
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government propoze
to set up a shore hased institution for
training of Navigating Officerg on the
Western Coast; and

(b) if so, whether it will be located
in Raigad District of Maharashtra?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL). (a) Yes, Sir,

(b) The institution wilj be located
in New Bombay, Thane District—at
Village Karve, about 8/10 Km. from
Vashi,

Mobile Cancer treatment Centres

2794, SHRI K, PRADHANI: Will
the Minister of HEALTH AND FAMI.
LY WELFARE be pleased to state:

(a) whether Government have taken
steps for the treatment of cancer pa=
tientg living in the ruraj areas;

(b) it so, whether mobile cancer
treatment centresg are proposed to be
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set up in the rural areas, particularly
in the tribal areas of different States;

(c) whether any such mobile cancer
treatment centre has been get up in
Koraput district of Orissa; and

(d) name of the other tribal districts
of Orissa where such cancer treat-
ment centres have been opened?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KU.
MUDBEN M. JOSHI): (a) to (d).
Health ig a State subject, It is thus
the responsibility of the State Gov-
ernment to make arrangements for
the location of Early Cancer Deteca
tion Centres, including mobile cen-
tres, for treatment of cancer patients
in the rural and urban areas. The
Central Government provideg assist-
ance 10 the State Governments for
setting up Early Cancer Detection
Centres, In Orissa, Early Cancer De~
tection Centres have been set up with
Centra] assistance at V, S, S. Medical
College, Burla and at M. K. G. C.
Medical College Hospital Berhampur.
A Regional Centre for Cancer Rea
search & Treatment ig also being de-
veloped at Cuttack,

Incidents of Assaults and Attacks on
Railway Staﬂ'/Pel'sonnel

2795, SHRI A. T. PATIL: Will the
Minister of RAILWAYS be pleased to
- state:

(a) the number of incidents of as-
saults and  attacks (with types of
offenceg and number of each type) on
Railway Staff Personnel, unconnected
with personal feuds with individuals,
during the last three years (year-
wise and State-wise) and offences
(with their types and numbers)
against Railway property dquring the
last 3 yearg (year-wise and State
wise);

(b) principal causeg of these offen-

ces and incidents;

(¢) curative and preventive mea-
sures undertaken by Railway Admi-
nistration/Government so far; and

(d) resultg achieved?

THE DEPUTY MINISTER IN THE"
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLL
KARJUN): (a) The number of inci-
dentg of assault and attack on rail-
way gtaff/personnel (unconnected
with personal feuds with individuals)
and offenceg against railway property
(with their typeg and numbers) is
shown railway-wise 1n the attached
statements  State-wige figureg of such
incidentg are not maintained.

(b) Principal causeg of thege inci-
denty ang offences mainly are as
under:

1. Local agitation, Bundhs, strikes
ete,

2. To evade arrests by GRP/RPF,

3. Collection of fares$accesy fares
during ticket checking,

4, Late running and departure of
trains.

5. Protection of railway property
against thefts/pilferages,

(c) ang (d). The prevention and
detection of crimes on railwayg is the
responsibility of the Government
Railway Police, an agency of the
State Governments, The State Gov-
ernmentg are taking all possible mea-
sures through their G.R.P. to check
these crimes, Railwayg on their part
are exlending al] possible assistance-
finaneially and materially,

The G.R.P, taking the preven=
tive and curative measures, guch as
beat patrolling at stations/platforms/
waiting halls, surveillance over crimi-
nalg and known bad characters, post-
ing of picketg at vulnerable stations,
escorting of important traing at night
by armed guards. Special squads of
CID of State Governments are ine
vestigating important cases to appre-
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‘hend criminalg responsible for erimes
committed on railways,

The Railways are maintaining close
liaison with the State Police autho-
ritieg to apprehend criminals, and to
‘maintain law angd order situation on
the railways, The RPF also adopt
varioug preventive measures such as
escorting of block rakes carrying high
valued commodities, patrolling of
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yards, collection of crime intelligence
and conducting raids on
and receivers of gtolen goods,

criminals

Ag a result of the measures being
taken by the G.R.P. and the Railway-.'.,
the crime situation ig under control.
The morale of the railway staif who
are subjected to such attacks is high,

Statement I
Cases of Assaults and attacks on Railway Siaff, Railway-wise for the year 1979, 1980 & 1981

- ——

Railways 1979 1980 1981
Central 37 72 36
Eastern 155 146 139
Northern 181 240 244
- North Eastern . 14 14 19
Northeast Frontier 15 24 21
Southern 15 24 24
Southern Gentral 13 17 27
South Eastern . 37 87 76
. Western . 28 23 23
ToraL . 495 647 €09
Statement I
Offences against Railway property during the year 1979, 1980 and 1981

= Type of offence

Railways Year clj.s?: : of l’)l;h: ]1(' ; Sf ;-I::;v{ fa(;f
consign- matcrial

ments ﬁta:?x?g.

1 2 3 4 5

Central 1979 8705 3581 5122
1980 9972 3662 6310

1981 10234 3588 6646

Eastern 1979 29945. 12527 17418

1980 32880 13740 19140
1981 33429 15602, 17827
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1 2 3 4 5

Northern 1979 42460 12216 30244
1980 48186 15639 32547
1981 45656 14325 31331

North-Eastern 1979 6827 5856 971
1980 7259 6143 1116

1981 4775 3476 1299

Northeast-Frontier 1979 2204 1581 623
1980 2422 1609 813

1981 2293 1259 1034

Southern 1979 4048 2459 1589
1980 3385 925 2460

1981 7072 4459 2613

‘South-Ccntxjal 1979 3375 1508 2267
1980 4878 1736 3142
1981 5115 2361 2754

South-Eastern 1949 13442 7796 5646
1980 17141 9822 7319

1981 15400 8603 6797

‘Western 1979 8159 2587 5572
1980 12376 5939 6437

1981 13329 6697 6632

ToraL 1979 119563 50111 69452

1980 138499 59215 79284

1981 143302 - 66370 76932

Ban on Manufacture and Sale of
Penicillin Skin Qintment

2796. SHRI R. P. DAS: Will the Mi-
nister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government have bar}-
ned the rnanufacture and sale of peni-
cilline skin ointment

(b) if so, the date on which these

» drugs have been banned; and

(c) if not, the reasons thereoi?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD
BEN M. JOSHI): (a) and (b) Gov-
ernment have issued instructions on
1-1-1976 to State Drug Controllers that
Penicilline Skin Ointment under any
name whatsoever should be prohibi-
ted.

(c) Does not arise.
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Opening of Stations during 1982-83

2798. SHRI A. C. DAS: Will the Mi-
nister of RAILWAYS be pleasad to
state:

(a) whether Government have a
proposal for opening
way stations in 19%2-83;

(b) if so, the total number of such
new railway stations proposed to be
set up in the above period;

(c) whether any new railway sta-
tions are proposed to be set up in the
State of Orissa in that peried; and

(d) if so, the detafls of their loca-
tions and progress made, so Iar?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (d). The in-
formation is being collected and will
be laid on the Table of the Sabha.

Traffic lond on Roads of West Delhi

2799. SHRI EBRAHIM SULAIMAN
SAIT: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state: . ' ]

(a) whether Government are aware
that most of the construction for resi-
dential houses is going on in the West
of Delhi;

(b) whether any efforts have been
made to assess the present traffic load
on roads of West Delhi and the traffic
load likely to be generated during the
next three years;

(¢) if so, what is the assessment;
and

(d) what steps are being taken to
meet the fulure needs of the area in
that regard?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-~
SRI): (a) to (d). For the purpose of
assessment of iraffic requirements for
public transportation system, factors
taken into account are the projection
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of traffic growth, road capacity and
availability of different modes of
transport. Assessment and planning
is with reference to the total deve-
lopment of the city, and is a continu~
ous process. Depending on these as-
sessmants transport facilities are
created in a particular area, Ade-
quate steps will be taken py DTC
when traffic requirement of West
Delhi so warrant.

Grant of Financial Assistance from
Health Ministers Discretionary Fund

2800. SHRI K. RAMAMURTHY:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state;:

(a) the names of jindividuals/in-
stitutions who have beep given finan-
cial assistance from the Health
Minister’s discretionary fund during
the last three years, along with
the quantum of assistance given to
each; and

(b) the criteria adopted to exten-
ded such assistance?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KUM-
UD BEN M. JOSHI): (a) A statement
showing the assistance given to indivi-
duals/institutions and the quanfum
thereof out of Health Minister’'s Dis-
cretionary Grant during 1978-79 to
1980-81 is laid on the Table of the
House. [Placed in library. (See No.
LT-3525/82].

(b) The criteria adopted for giving
assistance are the need therefor and
the type of institution or the activity
or the aiiment. Thig based on these
criteria the assistance is given in the
public health;

(i) to individuals, voluntary orga-
nisations and private hospitals and
dispensaries for the purpose of medi-
cal relief and health development

and carrying on researches in the
fleld of medical treatment and
public health;
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(ii) to individual chronic patients,
suﬂ?ermg from TB Leprosy, ete.
and to the blind and disabled; and

(iii) to inmates to Leprosy Asy-
lums, Crippledq Children’s Homes
etc, for providing amenities.

Government servants (Central as well
as State Government employees) are
not, however, eligible to receive finan-
cial assistance out of the Health Mi-
nister’s Discretionary Grant.

Ban on showing ‘Let Poland Be
Poland”

2801. SHRI BALASAHEB VIKHE
PATIL: Wil the Minister of EX-
TERNAL AFFAIRS be pleased to
.state:

(a) whether 1t is a fact that the Mi-
nistry of External Affairs has direc-
ted against the showing of the U.S.
‘television film ‘Let Poland be Poland’;
and

(b) if so, what are the getails of
the. objectionable features in the
film?,

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) and (b). The American
Centre in New Delhi of the US
‘Internationa] Communication Agency
hag issued invitations to the
public for a show in Viedo
‘Tape of a film entitled ‘“Let Poland
be Poland”  The attention of the
US Embassy was then drawn by the
Ministry of External Affairs to a cir-
cular issued by the Ministry of Ex-
terna] Affairs on 19th March, 1981,
which stated that the Ministry would
‘be “unable to permit dissemination or
distribution of any publicity material
‘through whatever media which is de-
signed to or may have the effect of
creating jll feeling against a third
country with which India has friend-
1ly relations™.:
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Pollution to Himalayas due to
Mountaineering Expeditions

2802. SHRI BHIKU RAM JAIN:
Wil]l the Minister of EDUCATION be
pleased to state:

(a) whefher Government are aware
that pollution has beCome a serious
problem in most parts of the beautiful
Himalayas due to mountaineering ex-
peditions made to various Himalayan
peaks; -

" (b) whether some parts of the Hi-
malayas are badly affected by various

paraphernalia left by the trecking

parties there;

(c) steps proposed to be taken in
this regard?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
Pollution in the Himalayas is caused
by several factors like the concerned
State  Government’s development
plans in the mountainous region.
cattle grazing by local people, de-
forestation, fires, poaching and, to
some extent, mountaineering and
trekking expeditions.

(b) According to the information
received from the Indian Mountaine-
ering Foundation which generally
sponsors trekking and mountaineer-
ing expeditions, some damage has
been done to the vegetation and some
refuse dumps have been created by
mountaineering and trekking expedi-
tiong in the Himalayas.

(¢) The Indian Mountaineering Fo-
undation have prepared guidelines to
guide trekking and mountaineering
expeditions on how to conduct expedi-
tions in the mountains to obviate pol-
luting and littering of routes and safe-
guarding the ecological balance by not
harming the flora and fauna of the
Himalayas. They also encourage ex-
peditions to plant trees and shrubs that
occur locally along their roufes,
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Number of Lighthouses

2803. SHRIMATI SANYOGITA
RANE: Wil the Minister of SHIPPING
AND TRANSPORT be pleased to sta-
te:

(a) the number of lighthouses in

India;

(b) the expenditure incurred on

these lighthouses;

(c) whether it is proposed to have
more lighthouses; ang

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHR] SITARAM KES-
RI): (a) 208.

(b) Rs. 27.35 crores,
(¢) Yes, Sir.

(d) The details of new Lighthouses
proposed to be constructed during the
remaining period of 6th Five Year Plan
are as under:—

(i) 11 Lighthouses iIn Andaman
and Nicobar Group of Islands.

(ii) I Lighthouse at Paradeep
(Orissa).
(iii) 1 Lighthouse at Machillipat-

tnam (Andhra Pradesh).

(iv) 4 Lighthouses one each at
Poonani, Kasergad, Anjengo and
Chetwai (Kerala).

(v) 1 Lighthouse at Chetlet (Lak-
shadweep).

(vi) 4 Lighthouses on each Kanai
Creek, Warsi Borsi, Kachhigadh and
Nawadra (Gujarat).

(vii) Radio Beacons at Aguada
(Goa) and Uttan (Maharashtra).
Improvemtnt of Communication and

- Building of Roads in Nagaland

2804 SHR; CHINGWANG KON-
YAK: Will the Minl er of SHIP-
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PING AND TRANSPORT be pleased
to state:

(a) whether jt is a fact that Naga-
land has a very small railway line, no
civil airport and navigable rivers are
non-existent and people have to walk
long distances; and

(b) the steps taken to improve
communication and build more roads
there?

THE MINISTER OF STATE IN
THE MINISTY OF SHIPPING
AND TRANSPORT (SHR SITARAM
KESRI): (a) and (b), While it is true
that Nagaland has rather a small
Railway length, it does have a Civil
Airport a; Dimapur. No reports have
been received from the State Gov-
ernment about people having to walk
long distances, Nonetheless Govern-
ment is fully alive to the need and
urgency for the improvement of
roads in Nagaland and are taking all
necessary steps in the matter.

So far as the Central Government
is concerned, the position is as under:

1. National Highways: National
Highway No. 39 serves Nagaland. The
road in Nagaland js being widened/
strengthened and the ywork is in com-
pletion stage,

2. Border Roads Programme: 1154
Kmg have already been constructed
by the Border Roads Organisation in
Nagaland upto December, 1981 and
approximately 208 Kms are proposed
to be taken up further in a phased
manner.

3. Other Central Sector Road
Schemes e.g. North Eastern Council
Scheme_ Sensitive Border Area Roads
Programme etc, Under these schemes
improvement/construction of nearly
800 Kmgs of roads is planned.

As regards the State Sector, an out-

. lay of Rs. 50 crores has been provided

for the development of roadg in the
1980—85 Plan, out of which Rs, 950
lakhs have been provided for 1982-33
including Rs. 45 lakhs for Minimum
Needs Programme, h
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Resumption of Railway service on
Kodinarpranchi Road S=n

2805, SHRI NAVIN RAVANL wti
the Minister of RAILWAYS be pleased
to state whether Government propose
to reconsider to resume the Railway
service at Kodinar Pranchi Road in
Bhavnagar Division on Western Rail-
way with immediate effect for the
benefit of people of that area?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PAR-
LIAMENTAY AFFAIRS (SHRI
MALLIKARJUN): 389/390 Pranchi
Road-Kodinar Mixed train which was
canceleq due to shortage of coal has
since been restored.

Central Labour Organisation pu

2806, SHRI SOMNATH CHATTER-
JEE: Will the Minister of RAIL-

WAYS pe pleased to gstate:

(a) if it is the policy of Govern-
ment not to deal with the Central
Labour Organisation who are re-
presented in the Indian Labour Con-
ference and other statutory bodies;

(b) if it is not so, why the Ministry
of Railways do not directly deal with
them a5 stated in reply to unstarred
question No. 722 answered on
26-11-1981;

(c) What is the special privilege
enjoyed by the Ministry of Railways
so as not to deal with the Central
TLabour Organisations; and

(d) whether it constitutes a vio-
lation of the general policy and the

international standards set by the’

International Labour Organisation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Np,

(by - and (c). As an employing
Minfstry in so far as the employees
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of the Indian Railways etc. are con-
cerned the Ministry of Railways have
a.llowed cértain facilitits for nego-
tiation to the All India Railwaymen’s -
Federation and the National Federa-
tion of Indian Railwaymen, to which
the unions of Railway employees re.
cognised by Railway Administrations
are affiliated to Accordingly, the
Ministry of Railways have not allowtd
such facilities to the Central Labour
Organisations who are represented in
Tripuartite Conferences and other
statutory bodies set up by the Minis-
try of Labour.

(d) No.

Impact of 10+2-+3 years pattern . of
the t§ucation, on the selection and the
teaching of languages ijn the country;

2807. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION be pleased to state:

(a) whether Government have
examined the Impact of the introduc-
tion of 10+2..3 years pattern of the
education, on the gelection and the

teaching of languages in the country;

(b)‘ if so, the nature of impact
especially on Sanskrit, Hindi and Eng-
lish; ang

(¢y if not, whether Government
would examine the impact at early
date?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHR P, K. THUNGON): (a) and

(b) No Evaluation in this regard
has been made so far.

(c) There is no proposal under
consideration at present.

Introduction of electric trolley buses
in Delhi 03

2808. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state: .
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(a) -whether Government have
received any proposal from the Delhi
Transport Corporation for the Intro-
duction of electric trolley buses in
Delhi; :

(b) if so, the estimated cost of the
above programme;

(¢) the decision taken or proposed
to be taken by the Government in the
matter;

(d) the total amount proposed to
be sanctioned for the introduction of
the electric trolley buses in the capi-
tal; and

(e) details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESRI): (a) to (e). A proposal re-
garding introduction of Electric Trol-
ley Buses in Delhi is under considera-
tion of the Goverment.

Theft of books from Saraswathy Mahal
Library

2809, SHR1 D. S. A, SIVAPRA-
.KASHAM: Will the Minister of
EDUCATION pe pleased to state:

(a)y whether Government’s atten-
tion has been drawn to the news item
appearing in Blitz dated 30th Janu-
ary, 1982 regarding theft, loss of
valuable and rare books from Saras-
wathy Mahal Library, Thanjavur in
Tamil Nadu; and

(b) if so, action Government have
laken to fix responsibility and recover
the amount?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) and
(b) The Saraswathy Mahal Library,
Thanjavur in Tamil Nadu is being
managed by the State Government of
Tami] Nadu. The safe custody of the
valuable and rare books etc is the
responsibility of State Government
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The State Government is seized of
the reported loss of books in the
Library .

Chandigarh-Ludhiana Line

2810. SHRI R. L. BHATIA: Wil the
Minister of RAILWAYS be pleased to
state:

(a) the stage a{ which the proposal
construction of Chandigarh-Ludhiana
rail link stands at present;

_(b) if not taken up whether it is
likely to be taken up during the 6th
Plan period; and

(¢) if not, the reason therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) to (c) There is no pro-
posal at present to construct Chandi-
garh-Ludhiana rail link due to acute
shortage of funds for construction of
new lines.

Opening of another CGHS Dispensary
for the Beneficiaries at Har; Nagar

2811 SHRI KESHORAO PARDHIfY
Will the Minister of HEALTH AND
FAMILY WELFARE be ©pleased to

- state:

(a) the total number of card holders
and beneficiaries (including the family
members and dependents of card hol-
ders) registered with Hari Nagar
C.G.H.S. dispensary No. 48;

(b) whether it is a fact that because
of allotment of hundreds new DDA
flats in the area, the number of bene-
ficiaries has increased manifold dur-
ing the last 3-4 years; and

(¢) whether in view of the above and
also because of the possibility of occu-
pation of hundreds of DDA flats which
are ready for allotment, the Covern-
ment are considering of opening an-
other dispensary for the beneficiaries?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
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FAMILY WELFARE (KUMARI
KUMUD BEN M JOSHI): (a) Card
holders—4180 .

Beneficiaries—17859.

(b) There has been only a marginal
increase.

(¢) No such proposal is under con-
sideration.

fremriit # il

2812. st wwwns gow : A
W Ao ag T A T G e

() gdts fagaim ad &
Ww W fawer & feay  faeeei
Wt fFT T oA amEmY o
T &Rt ow®w oo

(&) 33 faar & fwate 7 forg
fagtfea faafaa #1ey fraar §; o<

(7) 3% fom sfw W &

wia fqaa feg g et @
AMER &Ry ww g ?

W wam od deda w fawm
# 99 Wt (=0 afeemwnix) : (F) 9
(T) : g = A oW @
g AR GWT-UES 9T <@ & ST |

(@) 15 wfgwma, foa% & s5-5
sfaee SeET, fa-agsl s faweim
afraat & fag &

Indian mechanised fishing vessels
attacked by Sri Lanka Navy
Vessels

2813. SHRT TANAT KUMAR MAN-
DAL: Will the Minister of EXTERNAL
AFFATRS be pleased to state:

~(a) whether it is a fact that about
15 Indian mechanised fishing vessels
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operating off the Rameshwaram coast
in Indian territorial waters were at-
tacked by Sri Lanka navy vessels on
the 28th January, 1982 and fishes,
prawns etc. and netg were seized from
them; and

(b) if so,
thereto?

Government’s rveaction

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMIA
RAO): (a) and (b) A representation
has been received from the Secretary
of the Rameshwaram Verkottu Fisher-
men Association stating that 15 Indian
fishermen were apprehended by  Sri
Lanka Davy on 27-1-1982 within Indian
territorial waters. However, enquiries
made in the coastal areas of Ramnad,
Keelakarai, Thond, Thiruvadanai, Man-
dapam{Devipattinam and Rameshwaram
of Ramanathapuram district reveal
that no one has registered a complaint
regarding harassment by Sri Lanka
naval vessels. Enquirles by local
Fisheries Department officlals also have
not ,hrown up any evidence of thr
reported incident.

Enquiries by our High Commissiofi
in Sri Lanka have revealed tnat on
27-1-1982, the Sri Lanka navy warned
a few Indian fishermen, who had
strayed into Sri Lankan waters, and
asked them to go back but none of
these fishermen were apprehended on
that date.

In this context, Government{ are
aware thai there are cases of Iadian
and Sri Lankan fishermen straying into
each others’ territorial waters. The .
fishermen claim that they do not have
adequate navigational aids and at
times they in-advertently stray into
the neighbouring countries’ waters.
Local authorities of India and Sri
Lanka have held meetings to discuss
this problem and it has been decided
to continue to educate fishermen ‘of
both countries of the limits of their
respective fishing zones,
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Selection. of Claims Tracers

2816. SHRI RASA BEHARI BEHRA:
Will the Minister of RAILWAYS be
plgased to state:

(a) the policy framed by Western
Railway for selecting Claims Tracers,

(b) what was the channel of promo-
tion for Claims Tracers on Western
Railway prior to 1979; and

(c) reasons why Western Railway
wants to post Commercial Clerks when
they are not eligible as per Raiiway
Board’s Policy that there should be a
separate cadre for Claims Inspectors?

THE DEPUTY MINISTER IN TEE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) The posts of Claims
Tracers grade Rs. 330—560 (RS) are
filled amongst the Commercial Clerks
in grade of Rs. 260—430 (RS) on the
basis of seniority-cum-suitability.

(b) Claims tracers were prior to
1979, eligible to be promoted as
Assistant Commercial Inspectors and
further as Commercial Inspectors and
Complaints Inspectors in higher grades.

(¢) Since the cadre of Commercial
Clerks is large without adequate
number of higher grade posts, it was
decided to allow them to progress a%
Commercial’ Inspectors upto Scale
Rs. 700—900 (RS). The cadre of Com-
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mercial Inspectors (there is no desig-
nation of Claims Inspectors on the
Western Raiiway) is already a sepa-
rate one on the Western Railway.

Demands of Primary and Secondary
teachers

2817. SHRI  BHOGENDRA JHA:
Will the Minister of EDUCATION be

pleased to state:

(a) what are the specific cemands
of the Primary and Secondary teachers
of the country; and

(b) Government reaction lhereto?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURAL AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
and (b) Primary and Secondary
teachers have been voicing certain
demands. A statement showing sonie
of their specific demands and the
Government's reaction thereto is at-
tached.

Statement

teachers in
National

(1) Representation of
various Committees at
and State Level.

Representation on Committees set
up by the State Governments is a
matter which can be taken up by the
teachers with the State Governments.
In so far as Committees at National
level are concerned teachers are given
due representation in various Com-
mittees. :

(2) Legislation on Education in view
of its retention in the Concurrent
List.

Though Education is in the Concur-
rent List, school education continues
to be primarily the responsibility of
the State Governments.

(3) Declaring uniform national pay
structure with all other benefits as
enjoyed by the Ceniral Govern-
ment employees,

Education, though in the Concurrent
List, is still primarily the responsibility
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of the Stale Governments. The pay
scales of teachers are determined, inter
alia, on the consideration of the wage
structure obtaining in the State, as
also the financial capacity of indivi-
dual State Governments.

(4) Formation of School Grants Com-
mission on the mode] of the Uni-
versity Grants Commission. - cw

School education, both at primary
and secondary level is primarily with-
in the jurisdiction of States. The
pattern of grant-in-aid to schoois
aided by docal bodies or State Gov-
ernments differ from State to State.
According to available statistics there
are about five lakhg primary schools,
one lakh middle schols and forty
five thousand secondary schools, 1in
the country, These figures include
schoolg run by Government by local
bodies and schools aided by Gov-
ernment or local bodies, besides
private unaided recognised schools.
A Central School Grants Com-
mission for the whoie of India will
find it physically impossible to deal
with such a large number of cchools
requiring grants from a Central Gronts
Commission. Besides the overall re-
source constraints have also to be
reckoned with.

(5) Democratic ang politica] rights to
the teachers.

The question of granting voting
rights to elementary school teachers in
elections to teachers’ constituencies of
State Legislative Councils, wherever
such Legislative Councils exist, has
been considered carefully by the Gov-
ernment of India in consultation with
the concerned State Governments, but
the majority of States with Legislative
Councils were not in favour of the
proposal.,

50 filled drums pilfered from NDDE
stores

2818. SHRI HARISH KUMAR
GANGWAR: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether it is a fact that 50
filled drums received as foreign were
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pilfered from NDDB stores recently
and since the theft occurred while
ithe items were in the charge of
Kandla Port Trust senior NDDB
Officials could not investigate the
matter in which the truck used bore
a fake number plate; and

(b) if so, details thereof together
with action taken therein?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI VEERENDRA
PATIL): (a) It is not correct to say
that 50 filled drums received as foreign
gift were stolen while they were in
-charge of the Kandla Port Trust.

(b) Does not arise.

Appointment of Member-Secretary of
Indian Council of Historical Research

2819. SHRI ANAND SINGH: Wwill
the Minister of EDUCATION be
pleased to state:

(a) whether ag soon as the previous
Government appointed a new Chair-
man of the Indian Council of Fistori-
<al Research, he vested the »resent
Director of the Council with the power
of the Acling Member-Secretary of the
Counecil;

(b) if so, whether a few M.Ds. and
also a Cabinet Minister had wrilten
to the Education Minister about the
necessity of appointing a  Member-
Secretary and ending the ad-hoc ar-
rangement;

(c) whether the proposal for ap-
rointing Member-Secretary of the
Council was also given by its Chair-
man which was shelved; and

(d) if so, whether Government pro-
Pose to appoint the Member-Secretary
of the Council and bring to book the
officers who have delayed this appoint-
ent? .

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCA-

ION AND CULTURAL AND
SOCIAL. WELFARE (SHRIMATI
SHEILA KAUL): (a) No, Sir.

PHALGUNA 20, 1903 (SAKA)

Written Answers 1oz

(b) The need for appointment of a
regular Member-Secretary was em-
phasised by a few Members of Parlia-
ment in 1977.

{c) Yes, Sin

(d) The Administrative Committee
of the Indian Council of Historical Re-
search created a post of Secretary in
place of Member-Secretary but could
not appoint a Secretary. The Director
of the Indian Council of Historical
Research was asked to shoulder the
full responsibilities for the entire ad-
ministrative work of the Council both

‘as Director as well as Secretary (not

as Member-Secretary). Later on, the
then Chairman of the Council undaer
his emergency poweyrs created a post
of Deputy Secretary in lieu of the rost
of Secretary and accordingly the
duties of the post of Secretary were
entrusted to the Deputy Secretary.
Since there has been no delay there
is no question of bringing to book
any officer.
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Verification of stocks of School of
Computer Sciences in J.N.U.

2822. SHRI N. K. SHEJWALKAR:
Will the Minister of EDUCATION be
pleased to state:

(a) whether it is a fact that the
stores of ‘the School of Computer
Sciences, Jawaharlal Nehru University
did not have any stock verificalion.
every year;

(b) it so, the purchases made by the

" Computer School and the amount in-

volved; andg

(e) whether there was any audit
objection in this connection and if so,.
the nature thereof?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURAL AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
and (b) According to the informatien
furnished by the Jawaharlal Iichru
University, physical verification of
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stores of the School of Computer
Sciences was not being done every
year. However, in July 1981 physical
verification of stores was conducted
.and no loss of any kind of stores was
noticed.

(c) The Accounts of the University
are audited by the Comptroller and
Auditor General of India. According
to the University no objection from
the Comptroller and Auditor General
regarding non-verification of stores in
the School of Computer Sciences is
outstanding.

Construction of Manjhi Bridge on
Sarju Ghaghra river

2823. SHRI KRISHNA PRATAP
SINGH: '

PROF. SATYA DEO SINGH:

‘Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) when the foundation was laid
for construction of the Manjhi Bridge
over Sarju Ghaghra river on Bihar-
U.P. border; and

(b) the progress so far made in the
construction of the said bridge?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
"TRANSPORT (SHRI SITARAM
KESRI): (a) and (b). The founda-
tion stone of this bridge was laid on
18th February, 1979. Meanwhile the
cost of the bridge has gone up to
Rs, 7.37 crores as against the origi-
nally agreed central loan of Rs. 4.50
crores, The excess has to met by
Governments of Bihar and U.P.
which is yet to be agreed to by them.
The work can be started only after
the aspect has been gsettled, -

Bangalore

2824, SHRI T. R. SHAMANNA: Will
the Minister of RAILWAYS be pleased
to state:

circular Rgjlway

(a) at what stage is the proposal
to have a Circular Railway for Ban-
galore city;
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(b) if there is no such proposal
whether Government would take steps
in this regard; and

(c) whether State Government pro-

pose to associate itself with this rro-
ject?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
“‘THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALL1K-
ARJUN): Ta) There is no proposal for
the time being to have a Circular Rail-
way for Bangalore City.

(b) and "(c) The State Government
has first of all to complete the traffic
studies and then to intimate the re-
sults to Planning Commission ior scru-
tiny. It is only after the wroject is
cleared by the Planning Commission
then the Metropolitan Transport Pro-
ject can be taken up by the Railways.
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Diesel engine on Ranaghat-Burnpur
section

2826. SHRI R. P. DAS: Will the
Minister of RAILWAYS be pleased to

state;

(a) whether Government are cun-
sidering to introduce diesel engine on
Ranaghat-Burnpur and Ranaghat-
Bongaon section;

(b) if so, details thereof;

(c) steps taken by deernment in
this regard; "and

(d) if no steps are to be taken, the
reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
- THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) No.

(b) and (¢) Do not arise.

(d) Ranaghat-Burnpur and Rana-
ghat-Bongaon are branch line sections
of Fastern Railway, approximately 34
Kms. in length. AT preserit, ateam loco-
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motives are working passenger trains
on these sections and their perform-
ance has been satisfactory. Diesel
traction is introduced basedq on avail-
ability of diesels, density of traffic to
ke handled and the total load of the
trains. Presently,-a number of long
distance passenger trains on the Tndian
Railways are on steam traction and,
therefore, there is no intention to die-
selise passenger trains on hoth these:
branch lines of the Eastern Railway.
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Investment made on ‘Palate on VWheels’

2828. SHRI SUDHIR KUMAR IR
SHRI CHITTA BASU:
SHRI HARINATHA
MISHRA:

SHRI KRISHNA KUMAR
GOYAL:

SHRI MOOL CHAND DAG.:
SHRI NARAYAN CHOUBEILY:

Will the ’L\_/Iinister for RAILWAYS
be pleased to slate:
(a) details of the investment n.ade

both by the CGovernment of ajasthan

and Railway Ministry in the “Palace
on Wheels” separalely;

(b) how many passengers paid their
fares on the inaugural run;

(¢) how many Government cfficials
travelied on the inaugural run of the
train, details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) The approximate ex-
penditure incurred by the Ministry of
Railways and the Government of
Rajasthan so far is about Rs. 52.10
lakhs ang Rs. 6.88 lakhs respectivelr

(b) While the inaugural run was
arranged mainly  for invitees from
press, TV and travel trade for gencrat-
ing pukblicity, five tourists also travel-
led on this run on payment of fare.

(c) Eight Tourism Department ofli-
ciais of fhe Central and State Govern-
ment of Rajasthan accompanied the in-
vitees from Press, T.V. and T.avel
trade during the inaugural run for
briefing and connecteq arrangements.
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(a) whether any estimate had been
made by the Ceniral Inland Water
Transport Corporation in respect of
Cargo thraugh river services during
the Sixth Plan;

(b) if so, the details thereof;

(c) whether it is also a fact that
poor sailing programmes of the Ceu-
tral Inland Water Transport Corpora-
tion has an adverse impact on the
users; and

(d) the steps proposed to be taken
to rectify the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM
KESRI); (a) and (b) According to
the projections .made by CIWTC at
the time of seeking investmant sanc-
tion for acquisition of vessels etc.,
the quantum of traffic likely to be-
come available by 1985-86 was 51.33
lakh tonnes as per details given be-
low:—

(inlakn tonncs)

Routes Projectled
Traftic

(1) Galcutta-Gauhati/

Cachar-Calcutta . 13.12
(i) Calcutta-Bangladesh-

Calcutta . . 1.24

(ii1) Calcutta-Haldia-
Calcutta . . 35.42
(iv) Other services . 1.55
ToraL . 51.33

o ——

(¢) Centra] Inland Water Transport
Corporation’s available existing fleet
capacity is made up of old nnd dilapi-
dated vessels most of which have al-
ready outlived their normal service
life. Moreover, in the past scheduled
sailing programmes resulted in ope-
ration of vessels practically empty
with consequential loss to the Corpo-
ration. Since CIWTC could not bear
this operational loss for a long time
with the limited serviceable fleet Cap-
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pacity coupled with sporadic and er-
ratic cargo offerings for transportation
to North-Eastern Stafes and Bangla-
desh, it was unable to continue with
scheduleq sailing programme,

(d) Central Inland Water Transport
Corporation has undertaken atigmen-
tation of fleet capacity during the
Sixth Plan periog by way of acquisi-
tion of new vessels and phasing out
of old and uneconomic vessels, which
will increase its one-way transporia-
tion capacity from 2.04 lakhs tonnes
to 580 lakhs tonnes per annum.

However, in the meantime follcwing
steps have been taken with a view to
servicing CIWT’s customers better:—

(1) Notification of regular monthiy
sailing programmes through leading
newspapers,

(2) Saiiing of vessels on scheduled
dates even if full cargo offering does
not become available.

(3) Cutting down the terminal de-
tention by improving loading/unload-
ing rates.

(4) Organising in—house capacity to

handle heavy lift cargo at Calcutta
and Pandu.

(5) Undue detention of vessels
awaiting discharge - in Bangladesh

have been taken up with the agent in
Bangladesh.

Use of voluntary agencies in
promoting Family Planning

2831. SHRI MAGANBHMAI BAROT:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state: . '

(a) whether Government propose
to use voluntary agencies in promotinZ
Family Planning;

(b) ,if so, whether any details have
been worked out; and

(¢) whether any grants will Le paid.
to these associations for their work?



Tag Writlen Answers

THE DEPUTY MINISTER IN THE

MINISTRY OF HEALTH AND
FAMILY  WELFARE; (KUMARI
KUMUD BEN, JOSHI): (a) to (c).

The services of voluniary agencies are
already being availed of by the Co-
vernment in the promotion of Natiunal
Family Welfare Programme. They are
being encouraged to participate fully
and - financial assistance by way of
grants has been extended o
them  for running of schemes
relating to provision of
family planning services and for moti-
vation and training fachities. Such
schemes include (a) running of Urhan
Family Welfare Centres, which pro-
vide family welfare services including
Maternity and Child Health Cere iIn
the urban arcas; (b) the Sterilisation
beds gcheme under wnich assistance
is given to voluntary organisation for
provision of tubectomy facilities in
institution ruyn by them: (c¢) running
of AN.M. (Auxiliary Nurse Midewife)
Training Schools; (d) Post Partum
-Centres; (e) Research in demography
-and communication; (f) holding of op-
inion leaders camps; etc. Admissible
grantg as per approved pattern for
meeting the expenditure on various
items such as §taff, contingencies, con-
struction of buildings, equipment, etc.
are released through the State Go-
vernments to the voluntary organisa-
tiong for these schemes. The volunt-
ary agencieg are also being assisted
for viable and feasible schemes of an
innovative nature, especially in rural
areas.

o @ wE W T

2832, o . faeiw fag i :
FAT IR waAY 43 AN FY YT FLT
fa o —-

(%) #Fa1 zE@m T A 99
qE § forama &7 & fr o X
Fa¥ W AT F A3F oA A
W # g AT A 9T & A} AATAT
gy w1 wid fagy @ awar @,
T
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Introduction of Electric Train hetween
Krishnagar and Berhampore

2833. SHRI ZAINAL ABEDIN: will
the Minister of RAILWAYS be plea-
sed to state; /

(a) whether there is any oroposal to
introduce electric train between Kri-
shnagar and Berhampore;

(b) if so, the details thereof; and

(c) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) No.

(b) Does not arise.

(c) The traffic density on thnis sec-
tion ig comparatively low as compared
to the sections which are being clec-
trified during the Sixth Plan.

Krishnagar-Karimpore Line

28_34. SHRIMATI BIBHA GHOSH
GOSWAMI: Will the Minister of
RAILWAYS bhe pleased to state:

(a) whether Government are consi.
dering construction of a new rail line
from Krishnagar to Karimpore.

b

(b) if so, the details thereof: ang
(c) if not, the reasong thereof?
THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-

T
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MENTARY AFFAIRS (SHRI MA:LLI-
KARJUN): (a) No,

(b) Does net arise.

(¢) In view of the extreme paucity
of resources which are inadequaie to
finance ongoing priority schemes on
which substantial investments have al-
ready been made it is not possible to
consider fresh schemes for the pre-
sent.

.

Adult Education .

2835. SHRI JITENDRA PRASAD:
Will the Minister of EDUCATION be
pleased to state:

(a) the machinery involved for
adult education in the country at the
village /panchayat level;

(b) the amount of Central assistance
for adult education for 1981-82 along

with targets fixed and achieved State-
wise; anrl

(¢) the targets. fixed for 6th Plan
alongwith the targets for 1982-83?

THE MINIS1£R OF STA'L'r IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMAT] SHELWLA KAUL): (a)
The maghinery for adult education at
the village/panchayat level is the
Centre manned by a part-time ins-
tructor supervisior for a cluster of 30
centres, spread in an area covered by
one or two panchayats,

(b) and (c). No targets have been
fixed either for the 6th Plan or for the
Annual Plans 1981-82 or 1982-83.
However s statement ghowing the
amount of central assistance sanction-
ed ad enrolment achieved, State-wise
ig attached.

Statement

Amount of Ceniral Assistance sanctioned for Adult Education during 1081-82 and Enrolment ackieved,

State-wise
S.No. State/UT * Amount of Enrolment

Central achieved

Assistance  (upto to

sanctioned  September

for Adult 1981)

Education

during

1981-82

(upto

February

1982)

(Rs. in lakhs)
1 2 3

1  Andhra Pradcsh 79 10 1,91,715
2 Assam 38:36 " 1,908,412
3 Bihar 23-29 1,17,801
4 Gujarat 77°83 1,65,787
5 Haryana 43-69 77,432
6 Himachal Pradesh 5-49 18,922
7 Jammu & Kashmir 22-08 58,040
8 Xarnataka 56-79 2,12,447
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1 2 3

9 Kerala - . . . . . . « s a 1919 60,104
10 Madhya Pradesh . . . . o 5 . 7731 2,38,224
11 Maharasthra . . . . . . . 28- 50 2,64,730
12 Manipur . . . . . . . . . 1171 42,332
13 Meghalaya s 4 e | 1557 13,380
14 Nagaland . . . . . . . . . 10-08 22,264
15 Orissa . . . . e e e e 57:07  1,12,8g0%
16 Punjab . . 54,000
17 Rajasthan ) } . ) . . . ] . 5958 1,83,939
18  Sikkim e e e e e s e 9:87 15,798
19 Tamil Nadu . . 6116 3,27,035
20 Tripura . . . 14-40 39,881
21 Uttar Pradesh e e e . 127-84 2,79,094
22 West Bengal . e e e 37-74 2,29,476
23 A & N Islands e e e e e e 115 2,254
24 Arunachal Pradesh . . . . . . . 150 13,439*
25 Chandigarh . . . . . . . . . 0-85 4,072
26 Dadra & Nagar Haveli . . . . . . o 1,670
27 Delhi . . . o . . . . 1055 28,775
28 Goa, Daman & Diu .o . . . . . 0-40 1,317
29 Lakshadweep . . . . . . . 0-85 263
30 Mizoram . . . . . . . . . 4-15 75775
31 Pondicherry . . . . . . . 2:g8 14,898

ToTAL . 900'08 29,998,166

*Relates to June 1981,
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Indo-Swedish Symposium

2836. SHRI R. P. YADAV: Will the
Minister of EXTERNAL AFFAIRS be
pleased fo gstate:

(a) the getails of the assistance pro-
mised for yarious projecis by Sweden
when their Prime Minister visited
India recently; and

(b) the details of the recommenda-
tions made by the Indo-Swedish Sym-
posium held recently and the action
propowed to he taken on the basis of
those recommendations?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR] P. V. NARASIMHA
RAO): (a) An agreement, to extend
assistance for a Social Forestry Pro-
ject in Tamilnady was signed during
the Swedish Prime Minister’s visit.
The project, costing Rs, 45 crores and
spread over 5 years from 1981 to
1986, is expecled to give a major im-
petus for conservation and creation
of community forest reserves in Tamil-
nadu. India and Sweden envisage an
extension of the Social Forestry field
to other Stateg in India.

The Swedish Prime Minister has
also offered to consider concessionary
export credjts to finance parts of
energy projects in India,

(b) Discussions were held, during
the Indo-Swedish Symposium, on
hydro and thermal power generation,

electrical power transmission, energy °

conservation and new and renewable
sources of energy. Both gides agreed
to pursue the possibility of coopera-
tion in the field of energy.

Rush of Passport Applicationg in..
Kerala

2837, SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of EXTERNAL
AFFAIRS pe pleased to state:

(a) whether it has come to - the
notice of the Government that there is
beavy rush at the two Passport offices
in Kerala;

3966LS—5
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(b) whether there is any proposal to
raise the strength of these two offices;
and

(¢) if so, the facts thereof?

THE MINISTER ~ OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes, Sir.

(b) and (c) There hasg been an all
round increase in passport work in
our various Pagsport Offices, including
the two offices in Kerala, viz., Regional
Passport Office, Cochin and Passport
Office, Kozhikode, during the last year.
The workload in the above-mentioned
two offices increased by about 80 per
cent and 90 per cent respectively in
1981 over the previous year, ie. 1980.

Some additional staff was provided
to the Passport Offices in July 198l1.
Necessary steps are already in ‘hand
for further augmentation of their staft
strength to enable them to effectively
cope up with the rush of passport
work.

Increase in Sexually Transmitted
Diseases

2838. SHRI SATYAGOPAIL MISRA:
Will the Minister of HEALTH AND
FAMILY WELFARE be Dpleased to
state:

(a) whether it ig a fact that there i8
an jncrease in incidence of sexually-
transmitted diseases in the country;

(b) whether it js also a fact that the
increase is in such g degree where
there is a need of selting up at least
one sexually-transmitted diseaseg cli-
nic in every district of our country;
and

(c) if g0, what are the reactions of
the Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD
BEN M. JOSHI): (a) ang (b) Data
available with Director General of
Health Services is not comprehensive
but indicates an increasing trend of
incidence of sexually-transmitted dis-
eases, which may however be due to
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coverage of larger number of diseases
in this category and also better treat-
ment facilities provided at over 250
STD clinics already functioning.

(c) Does noi arise.

Survey Regarding Nutritional Disabi-
lities

2839. SHRI XAVIER ARAKAL: Will
the Minister of SOCIAL WELFARE

be pleased to state:

(a) whether the Social Welfare De-
partment has made any survey/study
in the nutritional disabilities;

(b) if so, the details thereof; and

(¢) what are the measures taken by
various Union Territories/States to

meet this problem?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON): (a) to (¢)-
Some physical disabilities due to nutri-
fiona) factorg are: .

(iy Keratomalcig leading to blind-
ness due to Vit. A deficiency.

(ii) Major Bony deformities due
to Vit. D. deficiency (rickets).
National Sample Survey Orga-
nisation is conducling 5 com-
prehensive sample survey on
disabled persons. The survey
is suitably designed to throw
information on the magnitude
of the problem of disability,
probable causes thereof, the
extent of facilities gvailable
for medical rehabilitation and
the gaps as felt by the suffer-
ers.

Some key results of the survey are
expected to be available in 1983.

The Government of India have taken
up several schemes to tackle these
problems for instance, national pro-
gramme of prevention and control of
blindness; expanded immunisation pr-
gramme; {reatment facllities in various
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medical institulions, assistance to
voluntary organisations to promote
education; training and rehabilitation
services for disabled; differential rate
of interest on loans; petrol subsidy;
reservation in Group ‘C’ and Group
‘D’ posts/services in central services
and also in public sector undertakings;
special employment exchanges; yoca-
tional rehabilitation centres for the
disabled scheme of integrated educa-
tion for disabled; national awards to
best handicapped workers/employers
and also to placement officers; aids and
appliances to disabled etc.

Track with Flaws in Madras-Vijaya-
wada section

2840. SHRI D, P. YADAV: Will the
Minister of RAILWAYS be pleased to
State:

(a) whether it is a fact {hat the
Chief Safety Officer of the South Cent-
ral Railway informed the Director
(Safety) of the Railway Board about
the flaws on the Railway track in
Madras-Vijayawadsy Section: and

(b) if so, the steps being taken in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAIL.-
LIKARJUN): (a) & (b). S.C. Railway
has reported to Railway Board, of
detection of flaws in some rails on
Vijayawada Kazipat Section and unot
on Vijayawada-Madras Section as a
result of ultrasonic testing ang steps
being taken by that Railway to repla-
ce such rails, Ultrasonjc testing of
railg in track at suitable intervalg to
detect, rails which may have develop-
ed internal defects is a normal pro-
cedure on the Railways, Such rails
are replaced by casual renewals or
through renewals according to needs,
Action is being taken accordingly,..
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Display of Advertisement on DTC

Buses
2843_ SHRI NAWAL KISHORE
SHARMA:
SHRI VIJAY KUMAR
YADAV:

SHRI G. NARSIMHA REDDY:

Will the Minister of SHIPPING AND
TRANSPORT pe pleased to state:

(a) whether it is a fact that the
Delhi Transport Corporation has
allowed a private advertising agency
to display adverlisements in  multi-
colours on the DTC puses,

(b) the revenue garned by , the
DTC ag a result therof;

(¢) the number of DTC buses allow=
ed to be painted in this way;

(d) whether this ig in disregard {o
the guidelines laid down by the urban
Art Commission and in violation of the
Motor Vehicles Act; and

(e) if so, the reaction of Govern-
meni thereto? )

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT  (SHRI  SITARAM
KESARI): (a) Yes Sir,

(b) to (e). Tenders were invifed
from the renowned advertising agen-
cies. Contract was awarded on the
basis of highest quotation, for displav
of advertisements, The firm has been
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authorised to display advertisement, as
under:—

(i) 1800 single deck buses'on one
side space and one back panel.

(ii) 104 Double Deck buses on the
side and back.

(iii) 500 buses for full body paint-
ing,

The contract is valid for 3 years
from 1st July, 1981 to 30th June, 1984.
The agency will pay to DTC, as under:-

1st year Rs. 38,53,452/-
2nd year Rs. 19,83,452/-
3rd year Rs 49,334452%-

Rs. 1,37,20,356/-

Discussiong betwen the Delhi Urban
Art Commission and Delhi Transport
Corporation are peing held for ampli-
fication of the guidelines in view of
certain reservations expressed by Delhj
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Urban Art Commission with regard 130
display of advertisement in multi-~
colours on the DTC buses.

Fixation of final dates for Asian
Gameg 82

2844. SHRI R.P. GAEKWAD: will
the Minister of EDUCATION be
pleased to state;

(a) whether final dates for the
Asian Games 1982 have been fixed;
and

(b) it so, the details thereof?

THE MINISTER OF STATE IN
THE MINSTRIES OF EDUCATION
AND CULTURAL AND SOCIAL
WELFARE (SHRIMATI SHEILA
KAUL): (a) Yes, Sir.

(b) A statement showing time sche-
dule for the Asian Games 1982 is atta-
ched.

Statement

TIME SCHEDULE

Games

— e, = ——

Duration

Opening Cceremony .

1. Archery
2. Athletics
. Y
Badminton. .

4. Basketball .

5. Boxing

6. Cycling

7. Equestrian

8. Foatball
9. Golf

10. Gymngstics
11. Handball .

—— A ———— —— s " = 1 v,

19th November, 1982
21st to 22nd November, 1982

25th November to 2and December, 1982
(29th November rest day)

25th November to grd December, 1982
20th November to 3rd December, 1982

26th November to 3rd December, 1982
(2nd December rest day)

2oth to 28th November, 1982

2oth to 29th November, 1982
(24th and 26th rest days)

20th November to 3rd December, 1982
218t to 24th November, 1982

2oth to 23rd November, 1982

29rd to joth November, 1982

t—
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Games

Duration

12. Hockery (M)
13. Hockey (W)
14. Rowing . . . .

#5. Shooting

16. Swimming

17. Table Tennis

18. Tennis Lawn

19. Volley-Ball

-20. Weight Lifting
fo-
"21. Wrestling . .
]

-22. Yachting

Closing Ceremony

. 20th November to 1st December, 1982
. 20th to 26th November, 1982
20th to 25th November, 1982

221nd November to 2nd December, 1932
(29th November rest day)

20th to 29th November, 1982

19th to 25th November, 1982
(Half day on 19th November, 1982}

. 20th November to 1st December, 1982
2oth November to grd December, 1982
2oth to 29th November, 1982
26th to goth November, 1982
2oth to 28th November, 1982
4th December, 1982

a—— - -

Offences inside Ladies Compartment
of 3 Bombay Suburban Train

2845. DR. SUBRAMANIAM SWA-
MY: Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is true that a young

¢ irl wag raped by two youths insidg a

Ladies Compartment of a Bombay

Suburban train at Western Railway’s
Bandra Yard on 15th July, 1981;

(b) it so, whether it is safe for
ladies to travel in these :trains with
increase in such incidents; and

(¢) what steps are being taken to
prevent such incidents in the interest
-of lady passengers?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
‘THE DEPARTMENT OF PARLIA-
‘MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes. The rape was
committtd on 14-7-31 in a stabled coach
in Bandra old local yard.

(b) As jsolated incident of this type.
that too in a stabled coach in g yard

should not suggest that the travelling
of ladies in trains ig unsafe.

(c) State Government is tagking all
possible measures through their Gov-
ernment Railway Police to ensure se-
curity of the passengers. Recently the
strength of the Government Railway

Police has also been considerably
augmented and a post of D.L'G. has

also been created to supervise ‘and
guide the working of the G.R.P,

Railways on theip part are extending
all possible assistance—financially and
materially. Patrolling by RPF around

stabled rakes has been intensified.
To prevent recurrence of such
occurenceg dutieg of carriage,

Hammals hag also been intensifieq and
they are being allotted specific rakes
for their cleaning etc,

Recurring Loss to Central Inland water
Transport Corporation

2846. SHR] CHITTA BASU: Will the
Minister of SHIPPING AND TRANS-
PORT pe pleased to slate:

(a) whether it is a fact that the
Central Inland Water Transfport Cor-
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poralion has been incurring losses
since its inceplion in 1967,

(b) if s0, whether the Government
have since identified the reasons for
such continuing losses;

(c) if so, the details thereof; and
(d) steps taken for the improvement
of its functioning?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI. SITA RAM
KESARI). (a) and (b). Yes,

(¢) The main reasons are as underi—

(i) Heavy and increasing burden

of interest on ways and
means Jloans.
(ii) Execution of vessel building

contracts accepted earlier.

(iii) Excessive running znd -maln-
tenance costs of operation of
overaged vessels in use,

(d) A committee to make an indepth
study of Central Inland Water Trans-
port Corporation {0 ascertain factors
responsible for the losses is under
consideration of the Bureau of Public
Enterprises in consultation with the
Ministry of Shipping and Transport.

Government have ganctioned an in-
vestment of Rs, 3420 croreg in the
CIWTC for acquisilion of vessels, im-
provement to Rajabagan Dockyard
setting up of infrastructural facilifies
at River Terminals. The programme
is under implementation.

Enquiry into Functioning of Kendriya
Hindi Sansthan

2848. SHR] K. M. MADHUKAR:

SHRI RAMAVATAR SHAS-
TRI:

Wil the Minister of EDUCATION
be pir ased ty stale.

(aj whether the Chairman of the
governing council of the Kendriya
Hino!' $nsthan had promised to place
the W' facts regarding the enquiry
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into the functioning of the Sansthan
before the governing council,

(b) if so, have the facts been placed
before the governing council in its
recently concluded meeting; angq

(¢) if not, the circumstances leading
to the delay?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON)_: (a) to (c).
It was decided in the meeting of the
Governing Council held on 7th Sep-
tember 1981 that the report of the
Ingpection team should be sent tothe
Director, Kendriya Hindi Sansthan for
his comments, The comments of the
Director were received by the Ministry
on 26-11-81. The Finance Committee
and Governing Council in its meeting
held on 9th February, 1982 could not
finalise discussion because it needed
further informatlion. It was there-
fore, decided that the Director should
furnish these details in respect of some
matters which would be placed before
the next meeting of the Finance Com-
mittee/Governing Council/Mandal for
deciding the further course of action.

Increase in T.B. Patients

2849. SHRI D. M. PUTTE GOWDA:

SHRIMAT] MADHURI
SINGH:

Will the Minister of HEALTH AND
k. MILY WELFARE be pleased to
state:

(a) whether it is a
number of patients suffering from
Tuberculosis is on the increase in
country  particularly in Delhi;

(b) ihe estimated deaths occurred

fact that the

every year due to T.B. during th
last threp years, State-wise; -
(c) how many people arp on the

active list requiring intensive treat-

ment; and

(d) steps proposed to control the
disease and minimise deaths?



141 Written AnsWers

PTHE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD
BEN. M. JOSHI): (&) There is no evi-
in incidence of T.B. patients, as a per-
dence to show that there is increase
centage of the population.

(1) The number of deaths due *
T.B. eannhot be precisely determmed
as F.B, is not"3 notifiable disease nor
the exact cause of eath death through-
oyt .the country is recorded or certi-

fled,

g(p) It is eshmated that over, 1 mllhon

patients are under active treatment al
the district T.B. Centres under the
Programme at any point of time.

(d) To combat the problem of tuber-
culosis in the country the following
steps have been taken:—

(i) Full equipped and staff T.B.
centres are being established
in each of the districts in the
country. 353 District T.B.
Centres have so far been
established.

(ii) T.B. case-finding and treat-
ment facilities are being pro-
vided in all the General Medi-
cal and Health Institutions,

“including primary health cen-
tres,

_ (iil) Health workers and village
Health Guides (Community
Health workers) are being
involved in the various aspects
of the programme.

“=*(iv) B.C.G.esvaccination as a part
of “expanded programme of
immunisation” is peing given
to the new born and infants.

Electrification of Trivandrum-Ernaku-
lam Railway Line

2850, PRO¥F. P. J. KURIEN:; Will the
Minister of RAILWAYS be pleased to
state:

(a) whether any representation has
been received for electrification and

PHALGUNA 20, 1903 (SAKA)

Written Answers 142

.doubling of Trivandrum-Ernakulam

Railway line,

(b) whether Government of Kerala
hag offered electricity at cheap rate
for the electrification of the above
line; and

(¢) if so, Govemment reac’mon there-
tor A

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF * PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes.- oo

(b)- Electricity has been off-ered at
Industrial tariff.

(¢) There is no proposal as yet to
electrify the track between Trivan-
drum-Ernakulam in view of low tra-
ffic density on the section. -

Nationalisation of Aided School

2851. SHRI ARJUN SETHI: Will the
Minister of EDUCATION be pleased

to state:

(a) whether Union Government has
recenlly received any representation
from the Teachers’ Association reques-
ting the Government for nationalisa-
tion of the aided schools in the 'Capital;

(b) it so, what are the difficulties
being experienced by the teachers in
the aided gchools; and '

(c) what are the details regarding
theiy demands and the reaction of
Government thereon? A

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCJAL. WELFARE
(SHRIMAT] SHEILA KAUL): (a) to
(¢). According to information fur-
nished by the Delhi Administration,
a representation was received from the
Government aided schools Teachers'
Association. A deputation of Govern-
ment aided Schools Teachers Associa-
tion met the Director of Education and
the office-bearers of the Association
have agreed to submit a detailed note
enumerating the difficulties being ex-
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perienced by teachers in the aided
schoolg and justifying nationalisation
of the aided schools. The note is
being awaited by the Delthi Adminis-
iration.

Smﬂ.u inside DTC Busey ‘

2852. SHRI CHIRANJ] LAL SHAR-
MA: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

" (a) whether it is a fact that passen-
gers and the staff of Delhi Transport
Corporation smoke inside the buses
against laws; and

(b) if so. steps taken to check the
same?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESARI): (a) Complaints of this
nature are received ogccasionally.

(b) Smoking by crew in the runn-
ing buses prohibited under M.V. Rules
as alsounder Standing Order of the
D.T.C, Action is taken against those
found smoking py the Inspecting Staff.
Passenger who do not heed to warn-
ings about smoking being 3 punishable
offences U/s 112 of M.V, Act are liable
to be prosecuted by Mobile Courts.
Instruction to DTC crew are reiterat-
ed from time to time.

Foreign Visit of JNU Professors

2853. SHRI DAULAT RAM SARAN:
‘Will the Minister of EDUCATION be
pleased to state:

(a) how many professors/Associa‘e
professors/Assistant professors of
Jawaharlal Nehru University had been
abroad, the purpose of visit and the
period of stay in each case during the

last three years:

(b) the names of the agency both
private and Government who sponsor-
er such visits and if it is Government
sponsored agency the amount involved;
and

(¢) did Government received any
complaint from any member of Parlia-
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ment regarding frequeni visits by
faculty members in violation of rules,
and if so, what action did Government
initiate on this complaint?

THE MINISTER OF STATB IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL, WELFARE
(SHRIMAT] SHEILA KAUL): (a) and
(b). The information jis being com-
plied and will pe laid on the Table of
the Sabha in due course,

(¢) In a communication addressed
to the President in his capacity as

_ Visitor of the University, a Member of

Parliament had, among others, men-
tioned that maeny of the faculty mem-
bers have been neglecting their teach-
ing and research obligations by spend-
ing most of their time abroad and very
few Ph.Ds. have been prtduced by
them. '

The observationg made by the Mem-
ber of Parliament have been brought
to the notice of the University. The
University has stated that some facul-
ty members are selected to attend in-
ernationa] conferences/seminars -’
cultural exchange programmes imple-
mented by the University Grants
Commission. Besides teachers accept
fellowships with the approval of the
University authorities. Arrangements
are, however, made to ensure that the
studies/research programmes do not
get dislocated. Till Apri] 27, 1981, the
following number of candidates were
declared eligible for the award of Ph.
D.[M. Phil/MPS degrees: —

Ph. D. M. Phil MPS
—an o=
220 788 32

India’s Reaction to Nepali Proposal of
Peace Zone

2854, SHRI MADHAVRAO SCIN-
DiA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Nepal Government had
motted the idea of a peace zone in this
sub-continent, if so, what are the de-
tailg of the proposal;
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(b) what is the Government of
India's reaction thereto; and

(¢) which other neighbouring coun-

tries have favourably responded to
the proposal and which ones are
against it?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) His Majesty’s Government
of Nepal have proposed that Nepal be
declared as Zone of Peace. The de-
tails of this proposal, according to
His Majesty’'s Government, are report-
ed to be:—

.1, Nepal will adhere to the policy of
peace, non-aligment, and peaceful co-
existecne and will constantly endea-
vour to develop friendly relattons with
all countries ot the world, regardless
of their social and political system,
and particularly with its neighbours,
on the basis of equality and respect

for each other’s independence and

sovereignty.

2. Nepal will not resort to the use
of force or threat of force in any way
which might endanger the peace and
security of other countries.

3. Nepal will seek peaceful settle-
ment of all disputes between it and
any other State or States.

4. Nepal will not interfere in the
internal affairs of other States.

5. Nepal! will not permit any activi-
tieg in its soil that are hostile to other
states supporting this proposal, and in
reciprocity stateg supporting this pro-
posal will not permit any activities
hostile to Nepal

6. Nepal will continue to honour the
obligations of all exisling treaties
which it has concluded with other
countries so long as they remain valid.

7. In conformity with its policy of
peace and non alignment, Nepal will
not enter into military alliances, nor
will it allow the establishment of any
foregin military base on its soil. In
reciprocity, other countries supporting
this proposal will not allow establish-
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ment of military baseg on their soil
directed against Nepal.

(b) Government of India are study-
ing the proposal and its implications.

(c) The Governments of Pakistan,
Bangladesh, China and Sri Lanka are
reported to have endorsed the Zone of
Peace proposal

Talks held with Swedish P.M

2855. SHRI AMAR ROY PRA-
DHAN':

. SHRI SUBHASH CHANDER
BOSE ALLURI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that Prime
Minister of Sweden recently visited
India and had a discussion with the
Prime Minister of India on the pros-
pects of global negotiations for new
international economic order; and

(b) if so, the outcome of the discus-
sion?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASMHA,
RAO: (a) Yes, Sir,

(b) Both the Prime Minister were
of the view that there is need for a
positive start to the Global negotia-
tions.

Technical Advice Regarding Purchase
of Second hand Ships

2856. SHRI K. KUNHAMBU: Will
the Minister of SHIPPING AND TRA-
NSPORT be pleased to state:

(a) whether the Shipping Corpora~
tion of Kerala has sought technical ad-
vice from the Shipping Corporation of
India regarding purchase of second-
hand shing from foreign countries;
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(b) if so, the details thereof;

(c) whether there hag been any de-
lay in giving the required technical
advice; and

(d) if so, the facts thereof?

" THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) ang (b)." The
Kerala Shipping Corporation enguired
Shiping Corporation of India whether
they could render the following ser-
vices in connection with the acquisi-
tion of secondhand ships:

(1) Examination of classification re-
cords of the vessels selected by Kerala
Shipping Corporation.

(2) Appraisal of valuation report of
the internatioal approved wvaluers,

(3) Physical inspection of the ves-
sels.

(4) Negotiation regarding price.

(5) Other relevant matterg in con-
nection with  acquisition on specific

request.

(¢) and (d). The Shipping Corpora-
tion of India agreed to give all possi-
ble assistance to the Kerala Shipping
Corporation and indicated certain
terms in November, 1981. The Kerala
Shipping Corporation accepted those
terms in December, 1981. Since then
the matter is under correspondence
between the two Corporations and
there has been no delay on the part of
Shiping Corporation of India.

Shifting of Railway Service Commis-~
sion from Calentta

2857. SHRT MUKUNDA MANDAL:

SHRI KRISHNA CHANDRA
HALDER:

SHRI AJIT KUMAR SAHA:

Will the Minister of RAILWAYS he
pleased to state:
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(a) whether his Ministry has decid-
ded to shift office of the Railway Ser-
vice Commission from  Calcuita to
Danapur;

(b) if so, reasons therefor;

(¢) whether Government haile re-
ceived any complaint against such a
move; :and S
. (d) if so, the reaction of Govérn-
ment theréto? ' ' '

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b). The recruit-
ment work for Eastern Railway ‘and
Chittaranjan Locomotive Works which
was being done by the Railway
Service = Commission, Calcutta has
been entrusted to the new Commis-
sion set up at Patna. The Commis-
sion at Calcutta is continuing top meet
the recruitment needs of S.E. Rail-
way.

(c) and (d). There have been repre-
sentations under impression that the
Railway Service Commission, Calcutta
has been shifted to Danapur. Since
the Commission at Calcutta continues
to function' as stated in reply to parts
(a) & (b) the complaint is not warran-
ted .

Electrified Signalling at Agra
Cantonment

2858. SHRI TARIQ ANWAR: Wil
the Minister of RAILWAYS pe pleas-
ed to state whether it is a fact that an
important station like Agra Canton-
ment has no electrified signalling sys-
tem instead it is lit by kerosene o0il?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS, (SHRI MALLI-
KARJUN): It is a fact that Agra can-
tonment station is provided with se-
rmaphore signals which are 1lit at night
by kerosene lamps. However, the two
outer signals in the Up and Down
direction are lit by electric bulbs.
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Regulating the activities of Agencies
concerned with Steam and Shipping
' Space

'9859. SHRI JAGDISH TYTLER:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

' (a) whether Governmet are consi-
dering regulating the activities of
sleamer agencies, freight brokers, frel-
ght forwarders and other agencies
concerned with steam and Shipping

space;
('b) the reasons for the'same; ‘and

(¢) how the Government are consi-
dering to regulate this? '

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) Yes, Sir.

(b) and (c). Several representation/
complaints were received by the Go-
vernment about unhealthy activities
of the intermediary agents, such as
shipping/steamer agents, freight for-
warders, freight brokers, etc. opera-
ting in India’s overseas trade. The
complaints included non-delivery/de-
layed delivery of cargoes, diversion of
cargoes to ports other than destination
ports, issue of pre-dated bill of lading
or cargo not being shipping despite
bill of lading having been issued, A
Working Group on Tramp Operatora
was constituted in July, 1980 to go in-
to the activities of unecrupulous Tramp
Operators. This Group in one of its
recommendations has suggested licens-
ing of these intermediary agents in
order to remove the scope of malprac-
tices as far as possible.
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Major Ports

2861. SHRI A. NEELALOHITHAD-
ASAN NADAR: Will the Minister of
SHIPPING AND - TRANSPORT be
pleased to state:

(a) when the existing major ports
were constructed, details thereof; and

(b) the amount so far investedi on
each of the major ports. year-wise and
port-wise details?
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THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) India has now 10
major ports. These were initially con-
structed in the years indicated against
each:

Pert Year

Calcutta . . . . 1870
Bombay . . . . 1873
Madras . . . . 1881
Visakhapatnam . . . 1933
Cochin . . R . . 1936
Kandla . . . . 1955
Mormugao . . . . 1963
Paradip . . . . . 1966
New Mangalore . . . 1974
Tuticorin . e . . 1974

-
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(b) As indicated above, as many as
3 major ports, namely, Bomba;, Cal-
cutta and Madras Ports are over 100
years old. The compilation of the
information requesting year-wise in-
vestments on these and other ports
would involve enormous labour which
would not be commensurate with ite
utility. Besides, information relating
to all these years would not be avai-
lable at this stage.

However, a statement showing the
expenditure incurred in each Plan
period (from 1951 to 1981) for deve-
lopment of the major ports is :tfach-
ed.
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Eye Tests of Railway Drivers

2864. PROF. RUPCHAND PAL:
SHRI HANNAN MOLLAH:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that the rail-
way driverg are un.-rgoing eye tests
only at the time of eniry and after 45
years of age;

(b) if go, the reasons for the same;
and

(¢) what is the country’s average
age for normal eye sight, as per medi-
cal reports, details thereot?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) No. The Railway dri~-
vers are undergoing eye test not only
at the time of entry and after 45 years
of age, but also every 3 years upto the
age of 45 years, and thereafter every
year till they retire. ‘

(b) Does not arise.
(c) Not known.

Setting up of apparatus for detecting
Pregnancy at early stage

2865, SHRT RAJNATH SONKAR
SHASTRI: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether it is a fact that an ap-
paratus costing Rs. 5.5 lakhs which
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can detect pregnancy in a very early
siage and monitor its progress was in-
stalled at Bombay’s Municipal kind
Edward Memorial Hospital in January
1982 duly imported {from Belgium;
and Y

b) if so, will it be in the general
interest {0 install such apparatus in
all the capital towns of the country as
this apparatus can show whether the
foetug is damaged or ahormal so that
remedial steps can be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE: (KUMARI KUMUD
BEN M. JOSHI): (a) Yes..

(h) While this is considered a help-
ful apparatus, it is costly, specialised
and sophisticated, requiring high
degree of skills. Its use will not there-
fore be universal.

Mudkhed-Adilabad Section

2866. SHRI UTTAM RATHOD: will
the Minister of RAILWAYS be pleas-

ed fo state:

(a) wbhnther it is a fact that the
Mudkhed-Adilabad seciion was com-
pleted 30 years back;

(b) whether it is also a fact that the
road leading to station has not been
metalled and the station building and
staff quarters are siill made of corru-
gated sheets;

(¢) whether it is a fact that many
station buildings on this seclion have
not been repaired and they do not
have telephones, electricity and other
necessary arrangements; and

(d) if so, what actions are proposed
to be taken?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes.

(b) to (d). There are 17 stations on
the. wection. Metalled approach roads
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are provided at Mudkhed, Kinwat and
Adilabad stations gnd the remaining
stationg are provded with grave] roads
aa these stations are situated in Hilly
Terrain. The reofing of station puild-
ings and quarters consist of tiles except
a few which have been re-roofed with
Asbestos sheets. Station buildings are
maintained satisfactorily. Repairs are
heing attended to as and when consi-
dered necessary. The amenities at
stations are provided in conformily
with the density of the traffic and im-
portancg of the stations. Since the
density of traffic is very low, no con-
trol telephones are provided. The
section is a non-controlled section.
However, P&T telephones are provid-

~ ed at Adilahad, Kinwat and Himayat-

nagar stations,

Eight stations have already heen
electrified on the section and two more
stations are programmed for electri-

fication.

Declaration of Ganga and Brahma-
putra Riverg ag National Waterway

2867. SHRI CHANDRABHAN ATH-
ARE PATII: Will the Minister of
SHIPPING AND TRANSPORT he
pleased {o state:

(a) whether Governmeni propose io
declare the Ganga and the Brahama-
putra rivers as national waterway:

(b) if so, whether Government have
made any techno-economic survey
along with nevigational possibilitiesin
these rivers; and

(¢) if so, what are the details in
this regard? "

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM KES-
ARI): (a) It has been decided in prin-
ciple to declare the Allahabad-Haldia-
stretch of the Ganga-Bhagirathi-Hoo-
ghly river system ag a national water-
way. The Legislation for this purpose
is proposed to be introduced in the
Parliament  shortly. Brahamputra
river hag alsg been identified for being
considered for declaration as a
national waterway. .
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(b) Techno-economic feasibility stu-
dy for Farakka-Haldia stretch of the
Ganga-Bhagirathi-Hooghly river sys-
tem has already been completed. A
similar study to update data for
Farakka-Allahabad stretch of
the river system is underway. The
hydrographic Survey is alsp in pro-
gress. Similay wtudies for Brahama-
putra river are proposed to be under-
taken shortly.

(c) The techno-economic feasility
study for the Farakka-Haldia stretch
has justified introduction of IWT ser-
vices in the stretch on techno-economic
considerations. The results of other
studies will become available only
after they have been completed.

Committes of Secretaries on Secarity
of Passengers on running Trains

2868. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government’s attention
bhas been drawp to the news item
“Railway passengers security-Secre-
taries panel appointed”, published in
the Economic Times dated the 13 Feb-
rTuary, 1982;

(b) if so, whether a Committee of
Secretaries hag been appointed to sug-
gest how best the security of passen-
gers on running trains could be en-
sured;

(¢) whether State Governments
have also been asked to f{ake proper
gecurity measures while the train
passes through the State territories;

(d) if so, the report and recommen-
dations of the Committee of Sccreta-
ries; and

(e) the measures each of the State
Governments have so far taken, or
propose to take for enSuring proper
security while the train passes through
their territory?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (c) Yes.
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(d) The important recommendations
of the Committee are as under:

(i) Provision of G.R.P. booths on
platforms of important
stations.

(i1) When trains stop at railway
station, Police and railway
staff to patrol and enquire
from the passengers about
their problems.

(iii) Improvement in the lighting of
the trains in and outside the
) compartments.

(iv) Provision of mesh in ladies
compartments of the suburban
trains. .

(v) Strengthening of the Railway
Magistrates system.

(vi) State level and 1local level

Commyjittees consisting of the

Civil Police. @G.RP. RP.F,

Railway and State Govern-

ment representatives should

be formed to ensure better

co-ordination in  matters

pertaining to the control of
crime on railways.

(e) The Government Railway Police
are making their best efforts to control
crime on Railways by providing escorts
on trains surveillance over criminals,
arresting and prosecuting them in
specific offences.

Wagon Factory in Mirzapur

2869. SHRI RAM PAYRE PANIKA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that some
land had been selected for establishing
a wagon factory by Railway Ministry
in Mirzapur District and State Go-
vernment had given ctnsent .for it;
and

(b) if so, the hurdle in the way of
not stgrting the aforesaid factory?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
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LIKARJUN): (a)and (b), The capacity
available in the exisling wagon build~
ing Units adequately meets the re-
quirements of the Railway and there
is at present no proposal under consi-
deration for selting up a new Railway
Wagon Factory by the Railways.

Age Relaxation to Women Candidates
for Appointment as Laborgtory
Ascsistant

2870. SHRI CHANDIXADEO PRA-
SAD VERMA- Will the Minister of
EDUCATION be pleased {o state:

(a) whether a Notification/Order
was issued px Delhi Administration in
November, 1980 granting a general
age relaxation of 10 years to all the
women candidates for future appoint-
ments in Government and aided
schools of Delhi;

(b) if so, whether the women candi-
dates for the post of Lahoratory Assis-
tant in such schools are also entitled
to this general age relaxation:

(¢) if not!, the reasons therefor and
the criteria whicy were followed in
granting general relaxation for other
posts; and

(d) whether jt is proposed to make
this relaxation available to women
candidates for the post of Laboratory
Assistant also?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) Yes,
Sir.

(b) to (d). According to informa-
tion furnished by the Delhi Adminis-
tration, appoiniment to the posts of
Laboratory Assistants, whether male
or female, are made by promotion from
amongst qualified Class IV employees
and not by direct recruitment, and age
limit does not apply to persons ap-
pointed on promotion, As such, the
question of age relaxation for women
candidates for the post of Laboratory
Assistants doeg not arise.

3966 LS—6.
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News Item Safety Rules Ignored for
Rajdhani

2872. SHRI ZAINUL BASHER: Will
the Minister of RAILWAYS be pleased
to staf;e;

(a) whether hig aftention has been
drawn towards the news item ‘safety
rules ignored for Rajdhani’ appearing
in the Times of India dated 14, Februa-
ry, 1982;

(b) if so, the reaction of the Gov-
ernment; and

(¢) the action taken in regard there-
to?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL~
LIKARJUN): (a) Yes.
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(b) and (c). WLRRM (a generator-
cum-luggage-cum Guard’s van) which
is normally marshalled next to engine
had to be detached from
New Delhi-Bombay Central Rajdhani
Express which leff New  Delhi on
11-2-1982 for the journey of the Swe-
dish Prime Minister ex. New Delhi to
Agra and back, as no spare generalor-
cum-luggage-cum-Guard’s van  was

available. There were no orders
issued by the Chairman, Railway
Board, to deatch this WLRRM,

To this extent, this report in the Times
of India was incorrect and baseless.
Detaching of WLRRM did in no way
jeopardize the safety of passengers,
in as much as all the coaches on the
New Delhi-Bombay Rajdhani Express
are anti-telescopic/steel bodied coaches
and conform to the prescribed safety
marshalling of coaches on passenger
carrying trains.

Survey of Banswara-Ratlam Line

2873, SHR] BHEEKHA BHAI: Will
the Minister of RAILWAYS be pleased
to state:

(a) whether in view of huge increase
in mineral wealth agricultural produc-
tion and industrial expansion and ever
increasing infrastructura] facilities the
Railwav Board propose to survey rail-

way lire between Banswarz and Rat-
lam annw;

(b) whether the Railway Board are

. aware ¢f the fact that in demand of

this railway line. two ex-Railway

Minister's visited Banswara in early
fifties;

(¢) whether Railway Board, in view

of long 30-years demand will resurvey
this line;

(d) whether it is a fact that through
Bajna (M.P.) is the shortest route;

(e) whether it is a fact that the State
assigner highest priority durmg the
year 1974-75 to this; and _

(f) whether it is a fact that this rail
line joins two tribal areas of Rajas-
than\and Madhya Pradesh?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND 1IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) The latest survey for
a new Broad Gauge line connecting
Ratlam and Banswara by {wo alterna-
tive routes was carried out in 1976-77.
It was seen that in either case the
line will yield a negative return on
capital, The proposal was therefore
not processed further.

In view of ihe present constraint of
non-availability of adequate funds
even for flnancing ongoing priority
schemeg on which substantial invest-
ments heve already been made, it will
not be possible to take up any fresh
Schemes at present. Such being the
case, a fresh survey if carried oul
now, will be of no avail

(b) Definite information is not avail-
able at the distant date.

(¢) The position hag been explained
in answer to pert (a).

(d) Yes.

(e) During 1974-75 the Chief Minis-
ter, Rajasthan had made repeated
requests for a survey for this line and
the survey referred {o in reply to part
(a) was ordered with due regard to
these representations,

(f) Yes.

T.G.T. Grade to Teachers

2874. SHRI SATISH PRASAD
SINGH: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether craft teachers who have
done one year training course after
Matriculation are getting T.G.T.
grade in Delhi Administration w.e.f
1972;

(b) whether Librarian who have
completed only 3 months training after

Matriculation have bheep given T.G.T.
Grade w.e.f, 1970;
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(c) it so, the reasong why Junior
Music teachers, Junior Physical Edu-
cation Teachers and Junior Home
Science Teachers have been deprived
of the T.G.T. Grade;

(d) whether Government propose to
give the T.G.T. grade to the categories
of teachers stated at (¢) above; and

(e) if so, when and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMAT]I SHEILA KAUL): (a) No,
Sir.

(b) No, Sir.

{¢) Does not arise,

(d) and (e). On b5th September,
1981, the Government has already an-
nounced that the scales of pay of

junior teachers such as Craft, Langu- '

age, Domestic Science, Music and
Dance teachers, ete., who are in the
pay scale of Rs. 425—640 are to be
upgraded and merged with the pay
scale of Rs. 440—750. Formal orders

in this regard will issue soon.

Violation of the Provisions of Shipping
Act by the Management of Set and

Master of M.V. Andamans

2875. SHR] MOHAMMAD ISMAIL.
‘Wil] the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the
aware that despite an agreement bet-
ween the management and the crew-
men the management of the SCI and
the master of the M.V. Andman are
violating the provisions of the Mer-
chant Shipping Act, 1958;

Government are
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(b) whether Government have
received any letter dated 15th January,
1982 regarding this;

(c) 1f so, details {hereof; and

(d) steps {aken by the Government
thereon?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) Presumably the
Hon. member is referring to the Bazar-
men working on board the vessel M.V.
Andaman. The Bazarmen are canteen
staff working on board the vessel and
M.S. Act is not applicable to the Bazar-
men who are the employees of the
Contractor, and ther service is govern-
ed by the terms and conditions mutu-
ally agreed upon between them and the
Canteen Contractor. Accordingly the
question of violation of any agreement
between SCI management and the
Bazarmen does not arise.

¢(b) Yes, Sir,

(¢c) The letter dated 15-1-82 was
addressed to the Union Minister for
Shipping and Transport. The letter
forwarded a copy of representation
dafed 22-12-81 from the Forward Sea-
men’s Union of India, Calcutta. The
gist of the representation was that the
Bazarman should be paid wages and
given other benefits similar to those
available to regular seamen belonging
to the Deck, Engine and catering de-
partments of M.V. Andaman and that
the Bazavrmep were being advised by
the Union to get their wages in the
presence of Shipping Master, Calcutta
under protest.

(d) The regional Office of the S.C.I
at Calcutta informed the F.S.U.L
Calcutta that the Bazarmen are em-
ployees of the caniteen contractor and
are different from the normal ratings.
Accordingly the wages and other bene-
fits available to regular seamen are not
applicabln to them, The wages and
other dues of the Bazarmen were de-
posited with the Shipping Master, Cal-
cutta for making payment to them by
that authority.
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Addifional Bogies to Kerala Bound
Trains

2877. SHRIMATI SUSEELA GOPA-
LAN: Will the Minister of RAIL-
"WAYS be pleased to state:

(a) whether he has received any
memorandum from <Calcutlia citizens
‘to provide additional bogies in the
Madras-bound trains to be attached to
Kerala bounds;

(b) reaction of the Government to
itl; and

(c) whether considering the hard-
ships caused to the pilgrims, Keraiitis
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ttc. from Calcutta as well as to the de-
fence personal coming from Dehra
Dun areas, Government Dpropose to
provide additional bogies as requesitd
or at least provide g quola of berths
from Madras to Calcutta in all the Ke-
rala bound trains?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes.

(b) and (c). At present, two sleeper

coaches are running from Howrah,

one each for Mangalore and Trivan-
drum by 3 Up/4Dn Howrah-Madra$
Mail Due to non-availahilit of room
on the 1irains between Howrah and
Aladras and Kerala bound trains ex.
Madras, it is not operationally feasi-
ble to runp additional coaches from
Howrah towards Kerala.

Roules have been allotted for
defence personnel and general public
from Madras to Howrah as follcws:—

Train No. I class AC a-tier 3-Tier Scats
For Dcfence Personnel
4 Ml as-Howrah Mail . . . . 12 .. 14 20
38 Madras-Howrah Janta Exp. 8o
2 2 12 10

142 Madras-Howrah Coromondal Exp.

For general public

142 Madras-Howrah Express for Ernakulam—38 berths (2 AC 2-tiep & 6 II slecper berths)

for Trivandrum

for Trichur — 4 ”»
for Mangalorc — 4 »

for Calicut - 4 ”

— 20 Ilnd sleeper berths
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Shertage of Poliv  Vaccine in the

country

2878. DR. VASANT KUMAR PAN-
DIT: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

{a) whether there is actue shortage
of Polio Vaccine through the coun-
try, creating a setback to the pro-
gramme of Polio eradication;

(b) the total estimated requirement
of Polio Vaccine throughout the coun-
try and of this how much was pro-
duced indigenously and how much
imported during 1980 and 1981;

(¢) whether it is a fact that Polio
incidence is more in rural backward
areas as compared to Urban areas;
and
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(d) if so, what plans have been,
framed by Government to hecome
self-sufficient in polio vaccine in the
country and its balanced distribution
to the rural areas?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMART
KUMUDBEN M, JOSHI): (a) No.

(b) The estimated requirements for
Polio Vaccine for the Expanded Pro-
gramme on Immuniation in 1981-82
and 1982-83 are 99 and 165 lakh doses
respectively. Polio Vaccine is not
manufactured in the country. The re-
quirements of polio vaccine is met by
import by the Haffkine Bio-Pharma-
ceutical Corporation Ltd. and some
private firms. The total quantities of
the vaccine imported in 79-80 and
80-81 were:

1979-80 1980-81
1. Paliomyelitic Vaccine (Oral) Trivalent (finished form) . 1,06,05,000 87,50,000
doses doses
2. Pojiomyelitis Vaccine (Oral) Monovalent (Bulk) 65,00,000 65,00,000
doses doses
Total . 1,71,05,000 1,47,50,000
doses doses

L=

(¢) Poliomyelitis is widespread both
in urban and rural areas.

(d) Steps have been taken for the
indigenous manufacture of polio vac-
cine at the Haffkine Bio-Pharmaceuti-
cal Corporation Ltd. Bombay. This
vaceine is now under quality control
tests. Till such time the country be-
comesg self-sugicient-not in the produc-
tion of polio vaccine this wil lcontinue
to be imported in bulk and diluted and
ampouled at Haffkine Bio-Pharmaceu-
tical Corporation Ltd. as before. Polio
vaccine is being supplied to the Pri-
mary heallh centres which have ade-
quate cold storage facilities. In Nov-

ember a polio vaccination campaign
was carried out for the vaccination
coverage of children in the ICDS
blocks which are located in the rural
and tribal greas

4Ist Annual Conference of Association
of Surge-ns Ileld at Patna

2879. DR. KRUPASINDHU BHOI:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether the 41st Annua! Con-
ference of the Association of Surgeons



179 Written Answers
of India was held in Patna in the last
week of December, 1981;

(b) if so, the resolutions passed by
the Conference; and

(c) the steps taken or proposed to be
taken by Government to provide ade-
quate funds for the medical institu-
tions and to give them new books and
journals for improving the standard of
surgery in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-

LY WELFARE (KUMARI XKUMUD
BEN M. JOSHI): (a) Yes.
(b) Resolutions, if any, passed by

the Conference have not yet been re-
ceived by the Government,

(c) There is no Central scheme for
funding State Governments in regard
to the running of medical institutions.
Appropriation action in the matter is,
therefore. to be taken by the concern-
ed State Governments,
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Cuttack-Bhubaneshwar
Road

Widening of

2881. SHRT CHINTAMANI PANI-
GRAHI: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether the Ceneral Govein-
ment has sanclioned the doubling of
Cuttack-Bhubaneshwar road consting
Rs. 17.5 crores;

(b) if so, whether the work will be
undertaken in 1982-83; and

(c) which other roads in Orissa have
been sanctioned for further improve-
ments?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
‘TRANSPORT (SHRI SITA RFAM
KESARI): (a) and (b). Presumably
the Hon. Member has in mind the
proposal for widaria2  the Cuttark-
Bhubaneshwar Section of National
Highway No. 5 io four lanes. A pro-
vision of Rs. 3 crores has been made
in the 1980—85 Plan for widening se-
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lected porlions of this seclion includ-
ing acquisition of land for the purpose.
The delailed estimates to be sancticn-
ed against this provision have not yel
been received in this Ministry, How-
ever, the alignment propcsals received
in this respect recently are uider
finalisation. It is, therefore, prema-
ture at this stage to indicate when the
work will be undertaken.

(¢) Constitutionally the Central
Govt. are responsible for ihe National
Highways only and all roads other
than National Highways in the States
are the responsibility of the State
Govt. concerned. As for National
Highways in Orissa, against a provi-
sion totalling to Rs, 37.57 crores made
in the 1980—85 Plan for the improve-
ment of National Highways No. 5, 54,
6, 23, 42 and 43 in Orissa, estimates
totalling to Rs. 9.07 crores have so far
been sanctioned. Further sanctions
for improvement of National High-
ways in the State would depend upon
the allocations available in the remain-
ing’ years of the 6th Plan, the traffic
and safety requirements and inter-ce
priority of the various improvement
works necessary.

Resumption of Passenger Trains to
and from Mangalore

2882. SHRI OSCAR FERNANDES:
Will the Minister of RAILWAYS te
pleased to state:

(a) whether it is a fact that some
passenger trains to and from Manga-
lore have been suspended  for some
time;

(b) if so, reasons therecof; and

(¢) when will the same be resumed?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-~
MENTARY AFFAIRS (SHRI MAL-~
LIKARJUN): (a) Yes, Sir.

(b) and (c¢). Two pairs of passeger
trains on M.G. and one pair on B.G.
to and from Mangalore remain can-
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.celled, 285/286 M. G. Mangalore-
Bangalore Fast Passenger will e
restored when Subrahmanya Road
.Sakleshpur section is restored fit for
passenger traffic and 273/274 M. G.
Mangalore-Kabakaputtur Passenger
‘when the coal pesition improves. 537/
546 B.G. cannanore-Mangalore which
+does not serve any specific stream of
communters traffic is not proposed to
be restored at present for want of
diesel locos.

Patronisation of Black Listed Firm by
AIIMS

2883. SHRI RASHEED MASOOD:
-SHRI RAJNATH SONKAR
SHASTRI:
SHKI RAJESH KUMAR
SINGH:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that a manu-
facturing firm ‘Dhawsons’ is being pat-
ronised by the AIIMS despile the fact
that the firm is black listed and has
supplied contaminated glucose to the
AIIMS on more than one occasion;

(b) whether it is also a fact that
‘recently the life of a patient who was
being  administered contaminated
glucose (intravenous) supplied by the
firm was saved by timely interven-
lion of a doctor; and

() if so, whether Government have
made any inquiry into circumstances
under which the black listed firm is
‘enjoying patronage by the AIIMS and
if so, the details thereof and the uction
taken by the Government in the
Tmatter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE: (KUMARI KUMUD
BEN M. JOSHI): (a) No,

(b) No. As per the standing instruc~
tions operative in the All India Insti-
tute of Medical Sciences Hospital I. V.
fluids are inspected by the Nursing

Stafl before being admiistered tno the
patients.

(¢) It has been reported by the All
India Instifute of DMedical Sciences
that immediately after the first con-
tamination was delected, the Drugs
Conteroller of Delhi Adminisiration
was informed and the Drug
Inspector visited the Instifute Hospital
on 5th January, 1982 as well as on the
18th February, 1982 and took away the
contaminated bottles on both the oc¢-
casions, for analysis. Further pur-
chase of I.V. fluids from the M/s.
Dhawsons Pharmaceutlicals wag siop-
pedby the Institute with tffect from the
23rd December, 1981

Resumption of Chotila Rail Service In
Gujarat

2884. SHRI DIGVIJAY SINH: Wwill
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether it is a fact that several
representations have been made to
restore the then Cholila railway ser-
vice in Gujarat after its being discon-
tinued in 1980;

(b) whether reasons for not resto-
ring the service;

(¢) whether Surat-Deval station
most important for producing silica
in Gujarat falls on this sector; and

(d) if so, whether the Government
propose to restore this essential rail
service?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes.

(b) and (c). With conversion of
Viramgam-Hapa section into BG, the
Than-Chotila MG section had to be
cloced, The silica traffic from Surajl-
Deval is now being satisfactorily
cleared by BG from Than station
which is just 11 Kms. away.

(d) There ig no proposal to restore
services on Than-Chotila section.
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Marketing of Drug Formulations

2885. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of HEALTH
AND FAMILY WALFARE be pleased

to state:

(a) the total number of drug formu-
lations being presently marketed in the

country;

(b) the total number of drug com-
panies marketing those drug formu-

lations;

Government have

(¢) whether
for reducing their

taken any steps
number; and

(d) the details about the quality
control measures enforced so far and
proposed to be enforced in future?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WALFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) The number of
manufacturers licensed under the
Drugs and Cosmetics Act run into
several thousand and the State Drug
Controllers who are the licensing
anthorities do not have any authentic
information regarding the total num-
ber of drug formulations currently
being manufactured by them.

(b) The number of drug manufac-
turers licensed to manufacture allo-
pathic medicines under the Drugs and
Cosmetics Act in the country as on
1st January, 1980 is about 5,000.

(¢) Yes, The Drugs Technical Advi-
sory Board which is a statulory body
under the Drugs and Cosmetics Act
have recently considered weeding
out of a large number of existing
single doze combinations which have
no therapeutic rationale and have sub-
mitted their recommendations to the
Government on 1st March, 1982. The
Recommendations are under conside-
ration of the Government. In regard
to manufacture of new drugs, a simi-
lar control it exercised at the time of
according approval for the manufac-

ture of the same.
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(d) Under the Drugs and Cosmetics
Act, maunfacturing licences are gran-
ted by the State Drug Controllers
only to such manufacturers who have
adeguate qualified technical personnel,
testing facilities, hygienic conditions,.
etc. for manufacture ang testing of
drugs including raw materials used
in their manufacture. The manufac-
turers are required to carry out
quality conirol tests on each and
every batch of their production.

The State Drug Inspectors carry
out inspection of the manufacturing
bremises to check the process and
conditions of maunfacture and the
quality of testing of each manufacturer
from time fo time and they also draw
samples for independent testing.

P 0. H. of Steam Locos

?886. SHRI NARAIN CHOUBEY:
Will the Minister of RATLWAYS be-
pleased to state:

(a) whether it is a fact that the
POH of steam locos was one of the
main jobs of the Railway Workshop
at Kharagpur on the S.E. Railway;

. (b)  whether it is a fact that the
qob of POH of stream locos is com-
Ing down every year;

(¢c) how  many steam locos had
POH month by month in 1971 and
how many such locos had POH month
by month in the year 1981 up to De-
cember; and

(d) whether Government have any
proposal to start POH of electric
locos in Kharagpur Workshop which
has a good infrastructure for the
same?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b). Yes.
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(c) The total out-turn of POH of
steam locos at Kharagpur Workshop
in 1981 was 130 and in 1971, 185.

(d) One of the possible locations
being considered for future POH of
electric locos is Kharagpur.

Invitation to Felixtoe port
to asses

authority
containeration of Calcutta

2887. SHRI NIREN GHOSH: Wwill
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the Government have
invited the services of the Felixtoe
Port Authority of England to assess
the possibility of Calcutty and Haldia
as container handling ports;

(b) if so, what are the impressions
of the said firm with regad to these
two ports; and

(c) details of Government's deci-
sion in this respect?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) There is a pro-
posal to appoint M's Engincers India
Ltd. as Consultants on containerisa-
tion at the ports of Calcutta and Hal-
dia. They may have the back up
expertise from Felixtoe Port of
U. K.

(b) The Consultants have not yet
bcen appointed.

(c¢) Does not arise in view of (b)
above,

r'd

Wagon requirement of Tripura

2888, SHRI AJOY BISWAS: Will
the Minister of RAILWAYS be plea-
sed to stafe: :

(a) number of wagons required
for carrying foodgraing to Tripura;

(b) number of {imes Government
supplied the requird number of wa-

gons (o Tripura during the year
1981; and

(c) steps taken by Government en- ! '
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pura so that the movements of food--
graine would not be affected?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) The programme
for movement of sponsored foodgrains
to Tripura is finaliseq by FCI in con-
sultation with Railways and its va-:
ries from month to month,

(b) During the year 1981, a total
of 52 rakes were planned to be loaded
on Northern Railway against
which 32 rakes were loaded. The pro-
gramme for 4 rakes was cancelled by
Food Corporation of India (FCI); 3
rakes were loaded in January, 1982
against last year’s programme and 13
rakes had to be cancelled due to res-
trictions, congestion at the terminals,
less offering of traffic at the originat-
ing stations, Besides the above pro-
gramme the movement of additional
foodgrains for Tripura is also being
organised by FCI under the cenfralised
booking system from New Bongai-
gaon|New Gauhati. v

(¢) Movement of sponsored food-
grains to Tripura is being constantly
monitored, The Department of Food
and the Ministry of Railways are
working in close coordination to en-
sure adequate availability of food-
grains in Tripura. The Department
of Food have inlimated that the pre-
sent stock position is comfortable as
far ag Tripuna is concerned.

Evaluation of National Tuberculosis
control programme

2889, PROF. AJIT KUMAR MEH-
TA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) to what exfent the National Tu-
berculosis Control Programme has
been successful in controlling and era-

suring regular wagon supply to Tri- i}t dicating the disease; and
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(b) whether any evaluation of the
“programme  has been made with a
view to know the deficiencies in the
‘programme and if so, the details
thereof stating the steps taken by the
"Government to remove there deficien-
cies?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI KU-
MUD BEN M, JOSHI); (a)
"Since eradication of TB disease is
-an extremely difficult process and has
‘not been achieved in any country of
“the World so far, the primary ob-
jective under National TB Programme
. .at present, is to provide TB case find-
ing and treatment facilities to the
suffering population by establishing
District TB Centres in each of the

Districts of the country to undertake

- these activities in association with the
Medical and Health Institutions.
Nearly 90 per cent of the major Dis-

- qrict in the country have been cover-
ed under TB Programme so far.

(b) The Programme was review-
ed by an expert committee of the
ICMR. in 1975 and their recom-

- mendations for improvement of the
working of the programme which
have been implemented, are as un-
der: — (

(i) BCG vaccination  facilities
have been integrated with general
health services.

(ii) health workers at PHC and

sub-centre level have been actively
involved in TB case finding and
treatment; and

(iii) the establishment of District
TR Centres the been accelerated.

gt w1 frwior
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General Managers' meetings during
1981 to ensurt safe Rail Journey

2891. SHRI SATYASADHAN
CHAKRABORTY:

SHRI SUDHIR KUMAR
GIRI:

Will the Minister of RAILWAYS
be pleased to state:

{(a) the number of General Mana-
gers’ meetings held during 1981 to
ensure safe rail journey by Indian
Railways;

(b) detailg of these meetings; and

(¢) result achieved so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Three meetings of
the General Managers were held dur-
ing 1981.

(b) The deliherations covered  in-
ter-aliac matters concerning safety,
punctuality, expenditure control and
future performance targets,

(c) These meetings are a continu-
ing exercise and have contributed
to the all-time high productivity indi-
ces on fhe railways in many areas.
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Conference of the Hindi States Chief
-Ministers

2892. SHRI RAJESH
SINGH:
SHRI RAM VILAS PASWAN:

Will the Minister of EDUCATION
be pleased to state:

KUMAR

(a) whether a conference of Chief
Ministers of Hindi States was held
in New Delhi in the month of Janu-
ary, 1982;

(b) if so, the nature of discussions
held;

(¢) the nameg of the States which
Participated; and

(d) the decisions arrived at?

THE MINISTER OF STATE IN°
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
(a) The Ministry of Education and
Culture did not convene any meet-
ing of the Chief Ministers of Hindi
speaking State in January this year;.

(b) {o (d). In view of (a) above,
the question does not arise.

Indian Assistance to Kampuchea

2893. SHRI KAMAL NATH: Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that a team
of officials visited Kampuchea to iden-
tify specific areas for Indiap assist-
ance;

(b) if so, the composition of the.
team and details of the visit;

(c) areas of assistance identified by
the team; and

(d) the extent of assistance to be
provided by India during the next
three years year-wise?

THE MINISTER OF EXTERNAL.
AFFAIRS (SHRI P. V. NARASIMHA.
RAO): (a) and (b). In response to
a request from the Government of
Kampuchea, India sent a team of.
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&ix experts (composition given in
the Statement to Kampuches from
January 21—28, 1982, The team was
asked to identify areas, manner and

extent of  possible short-term and
long-term  assistance by India to
Kampuchea.

(c) and (d) The main Report of
the team jis under preparation. Ap-
propriate decisions will be taken by
the Government in consultation with
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the Government of Kampuchea only
after the recommendations in the
main Report have been studied. It
may be noted however, that g preli-
minary Report has suggested that
India  might assist Kampuchea in
the fields of Agriculture, Small Scale
Industries, Public Health and Culture.
As regards the emergency assistance
it has been recommended that India
should gift some cloth and station-
ery material.

Statement

Composition of the inter-Ministerial team which visited Kampuchea from 21-1-1982 to 28-1-1982

1. Dr. G.V.X. Rao,

Former Member, Planmnrr Cammssnon and Sccrclary (Agncultu:c)

Bangalore.

2. Dr. Satyanand, . .
Medical Supermtendent
Safdarjang Hospital,

New Delhi.

3. Dr. EA. Siddiq, . . . .
Senior Rice Specialist,
I.A.R.I., New Delhi.

.4. Shri S. Ghocalingam,
Superintending Engincer,
I.T.D.C., New Delhi.

5. Shri Y. K. Gupta, .
Under Secretary (Indo- Chma)
Ministry of External Affairs,

New Delhi.
6. Shri R.K. Arora,
Director,
Small Industries Service Institute,
Ludhiana.
.Demand and production of Succus

Cineraria Maritima

2894. SHRI SOMJIBHAI DAMOR:
SHRI R. L. BHATIA:

Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) the gap between the estlmated
demand and the indigenous produc-
tion of Succus Cinararig Maritimg a
homoeopathic medicineg during the
next five years; and

(b) the quantity of indiginous pro-
duction of thig item and steps Gov-
-ernment have  taken to encourage
“the production of this item in
‘relation to huge indiscriminate im-

. Leader

Member

Member
Member

Member

Member

port of this item under the present
import policy?
THE DEPUTY MINISTER IN THE

MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI
KUMUD BEN M. JOSHI): (a)

and (b). No stalistics are maintain-
ed about the estimated demand and
indigenous production of Succus
Cinararia Maritima.

The Central Council for Reseach
in Homoeopath (An Autonomous
Body of the Ministry of Health) have
initiated steps to explore ihe possi-
bility of locating ihe Cineraria Mari-
tima Plant in the country so that the
indigenous manufacturers may be
helped in their endeavour to manufac-
ture the medicine.
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3
{Compensation to claims tracers for

ronnd the clock duty

2895. SHRI RAMESHWAR NEE-
KHARA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the claims Tracers in
the Commercial Branch are treated
as continuoug Supervisors;

(b) if not, the reasons why they
are not entitled to Night duty-owver-
time Allowances;

v (¢) whether it is a fact that Claims
Tracers have to conduct 3ll round
tours in connection with their work
and often remain on duty round the
clock; and

(d) if so, what compensation the
Railways pay them?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b) The
Claims Tracers in Commercial Branch
have been classified as ‘Continuous’
under the Hourg of Employment Re-
gulations and they are entitled to
over time payment when they are em-
®ployed beyond their rostered hours.
Night Duty allowance is payable
only when staff concerned have to
perform duty during night,

{c) Claims 'Tracers are sent on
line for tracing wagons!consignments
during the normal working hours of
stations sheds.

(d) They are entitled to travelling
allowance according to rules.

AEE stk WieEr & d e
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Dankuni-Sheakhala B. G. Line

2897. SHRI HANNAN MOLLAH:
Will the Minister of RAILWAYS be
pleased o slate: ‘

(a) whether Government are aware
that a sum of Rs. 70 lakhs was allow-
tted for ihe consiruction of Dankuni-
Sheakhala Broad Gauge Railway Line
in place of closed Howrah-Sheakhala
Light Railway (Martin):

(b) whether it is alsp a fact that
allotted amount wag transferred to
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other project wide Railway Board
letter No. 73/W-4/CNL; E/1 dated
19th December, 1980;

(c) if so, reasons therefor;

(d) how the Railway Minister and
Deputy DMinister from time to time
announcad their assurance through
Press that the roject iy underway;
and

(e) time by which the droject will
be completed; and details thereof?”

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) An amount of Rs.
10 lakhs wag provided in the Budget
for1930-81 for this project.

(b) The Easterp Railway was di-
rected - vide the letter quoted, to
transfer the funds allotted to Dan-
kuni-Sheakhala Project to other high
priority projects.

(¢) to (e). Owing t0 extreme pau-

city of funds and the need to make
the available funds productive as
quickly as possible, schemes which
have made considerable progress and
on which substantial investments
have already been made are being
financeg to the maximum extent pos-
sible, by. if necessary, diverting funds
from schemes which have not made
any progress. On this basis, the
Railway was instructed to utilise the
funds allotted to Dankuni-Sheakhala
Scheme on which work had not start-
ed, to finance other high priorify
works. Dankuni-Sheakhala Scbheme
has, however, not been abandoned
and is a live scheme. Provision of Rs.
10 lakhs has been made in the budget
for 1982-83. The period of completion
of the project dapends upon availabi-
lity of funds and no vrecise forecast
can be made at this stage. It is pro-
posed to lay this as an electrifred line
and js likely to cost about Rs. 7
crores on present day price level.
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Attack on Indian Aircraft

2898. SHRI K. MALLANNA:

SHRI BAPUSAHEB PARU-
LEKAR;

SHRI N. E. HORO:

SHRI ARJUN SETHI:

SHRI S. B. SIDNAL:

SHRI ANANTHA RAMULU

ot MALLU:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Governhents atten-
tion has been drawn to the news
appearing in Hindustan Times dated
the 7th February, 1982 that an Indian
AN-12 transport aircraft. was shot
at when it was approaching Larnace
airport for refuelling;

(b) if so, whether any protesy to
U.N, has been lodged in this re-
gard;

(¢) whether it is also a fact that

" IAF transport planes are known to

have gstopowvers at various West Asian
points while on way to and from Eu-
rope and permission from the
concerned Governments for over-
flights was also taken in advance in
every case; and '

(d) if so the detailg
the incident?

regarding

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAO): (a) Yes, Sir.

(b) Yes, Sir. A protest has been
lodged by the Government of Cyprus
to U.N.

(c) Yes, Sir,

(d) The Government of Cyprug in-
formed us that on 3r4q February
1982, an Indian AN-12 aircraft had
been shot at by the Turkish-Cypriot
side, while approaching Larnaca air-
port, Cyprus. |

The  Turkish-Cypriot side stated
that their armed forces had fired 10
rounds of warning shots from an in-
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fantry rifle at an  unidentified air-
craft overflying the Turkish sector.

Fortunately no damage was caused
to the aircraft All concerned have
expressed their regrets on this unfor-
tunate incident.

Suprevision on Eye Camps Organised
by Voluatary Agencies

2899, SHRIMATI MADHURI
SINGH: -Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether it is a fact that a
large number of patients undergo
cataract operation in eye camps orga-
nised by voluntary agencies in vari-
ous parts of the country and gspoil
their eyes permanently; and

(b) whether Government would
issue directions to States in this re-
garq so that innocent persons do not
lose their sight?

THE DEPUTY MINISTER IN THE
MINISTRY  OF HEALTH AND
FAMILY WELFARE (KUMARI KU-

MUD BEN M. JOSHI) : (a)
No.
(b) The guidelines have already

been issued to al] States/Union Terri-
tories.

Nirman Bhawan

2900, SHRI K. LAKKAPPA: Will
the Minister of HEALTH AND FA-
MILY WELFARE be ©pleased to
state:

(a) the number of rooms in Nir-
man Bhavan occupied by officers and
staff of his Ministry;

(b) the number of officers and stlaff
employed for their cleanliness and
proper maintenance, the expenditure
incurrd on the salaries nad cleaning
material during the year 1979-80,
1980-81 and 1981-82 wupto date and
whether it is commensurate with the
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standard of
and

cleanliness maintained;

(c) whether there is no Caretaker
to look after the building, and if so,
the reasons therefore?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI KU-
MUD BEN M. JOSHI): (a)
124,

(b) Number of officerg and staff
employeq by Ministry of Health and
Family Welfare for cleanliness and
maintenance is:

Safaiwalas—27
Frashes—10
Expeoditure on salary:
1979-80—Rs. 1,66,982.55
1980-81—Rs. 1,82,080.00
1981-82 Rs. 1,95,984,60
Expenditure tn cleaning material:
1979-80—Rs, 16,299.85
1980-81—Rs. 21,822.80
1981-82—Rs. 23,118.85
upto-date;

The standard of cleanliness ig com-
mensurate with the expenditure in-
curred.

(¢) There is no post of Caretaker.
However, arrangements to oversee the
standard of cleanliness exist,

Training to Health Guides of Union
Territories

2901. SHRI HARIHAR SOREN: will
the Minister of HEALTH AND FAMI.
LY WELFARE be pleased to state;

(a) whether arrangement has been
made by Government to provide train-
ing to health guides to work in the
rural areas under the Health Guide
Scheme,



195 Written Answers

(b) if so, the total number of
health guides given training wunder
the above Health Guide Scheme,
- State-wise;

(c) whether such Health Guide
Scheme which is also known ag Com-
munity Health Volunteerg Scheme
hag also been introduced in the Union
Territories;

© (d) if so, the number of Health
Guides who have been provided train.
ing in the Union Territories so far;
and

Lol
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(e) the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KUMUD
BEN M. JOSHI): (a) Yes.

(b) to (e). The Health Guide
Scheme covers all the States and
Union Territories except Jammu and
Kashmir, Kerala, Tamil Nadu and
Arunacha] Pradesh which are imple-
menting alternative Schemes, The
total number of Health Guides trained
in the Stateg and Union Territorieg is
given in the gtatement,

Statement

No. of Healh Guides trained as per information received as on 31st Decembe, 1981

States/Unijon Territories No. of No. of
PHCs H.Gs
covered trained
1. Andhra Pradesh 215 18049
2. Assam 97 7490
3. Bihar 88 5502
4. Gujarat 251 19616
5. Haryana 62 5235
6. Himachal Pradesh 77 4477
7. Jammu & Kashmir Nil Nil
8. Karnataka . 42 2442
9. Kerala Nil Nil
10. Madhya Pradesh 336 13020
11. Maharashtra 321 22817
12. Manipur 23 1102
13. Meghalaya 14 " 854
14. Naguland 6 326
15. Orissa 216 11581
1& Punjab 42 2960
17. Rajasthan 76 6196
18. Sikkim . 4 149
19. Tamil Nadu Nil Nil
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-

I 2 3 4
20, Tripura 10 616
21. Uttar Pradesh 213 ‘lg2d1
22. West Bengal 335 12212
23. A&N Islands 2 140
24. Arunachal Pradesh Nil Nil
25. Chandigarh. L 23
26. Dclhi . 1 160
27. D & N Haveli 2 74
28. Goa Daman & Diu 12 555
29. Lakshadweep Nil Nil
30. Mizoram 11 468
31. Pondicherry .. 8 245

TorTaL . | 2969 183533 |

Hospitals and dispensaries working
under Delhi administartion

2902. SHRI HARIHAR SOREN:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) the total number of hospitals
and dispensaries working under Delhi
Administx_-ation;

(b) what are the medical facilities
mrovided to the low socio-economiic
group of people of Delhi by Dethi Ad-
ministartion; and

(¢) the detailg thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI.
LY WELFARE (KUMARI KUMUD
BEN M, JOSHI): (a) to (c¢). The
information ig being tollected and will
be laid on the tablg of the Sabha.

Appointment of Hindi teachers in
Non-Hindi speaking, states

2903. SHRI HARIHAR SOREN: WwWill
-the Minister of EDUCATION be
Pleased to state:

(a) whether Government have a pro-
posal for the appointment of more
Hindi Teachers in the high schools/
higher secondary schools of non-Hindi
speaking States under the Centrally-
aided scheme;

(b) if so, the total number of such
Hindi teachers proposed to be ap-
pointed during the year 1982-83 aca-
demic year in Orissa; and

(c¢) the details thereof?

THE DEPUTY MENISTER IN THE

'MINISTRIES OF EDUCATION AND

CULTURE AND SOCAL WELFARE
(SHR P. K. THUNGON): (a) The
scheme for appointment of Hindi
teachers in non-Hindi speaking states
provides for such appointments on
50 : 50 sharing basis between ° the
central and the state Governments.
The proposals formulated by the State
Government are examined in the Edu-
cation Ministry for necessary assist-

ance,

(b) and (c¢). The proposals for
1982-83 are yet to be received, The
amount of grants sanctioned and num-
ber of teachers appointed under the
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scheme by Orissa Government for the
last three years is as under:

(Year) Grant Teach-
sanctio- er ap
ned ointe

1979-80 . 10,6€0/- 26

1980-81 . 24,320/ 133

1981-82 . . 2,69,000/- 150
g § e fawnt &
weiw  gfogiees w@w

2904, SHAT FAT AHW QU ¢
F1 faen, qeY wg ST F AT FA

(%) 7g71sg H 9 qfaarfen
wged & €Tl % Aty FqT § fowswT
g8 and awg geiace fawm @
i AT GO0 4T g, A

(@) ma &t adt Hwa 97 3w
franr @A g fut T € 7

frer sk depfa @ ww
AW dawEt  § gwwer (s
fo &0 o ) :

(%) IV & g
s WY qfagifas gt o
et ) g fonst v vEe w1
I WITENH  YUIed  Qaev gel
feqm @tar § awr 9w 97 v 0§ )
gra@a Ve 7€ (RE@T "'y @ o
Tr0—3526/82) |

(&) M@ a6t & SR1A @q 9%
§A 12,97,145.00 ¥ F1 gavify
gd w5 ¥
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Wagons shortage at Vizag Port

2905, SHRI G. NARSIMHA RED-
DY: Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government’s atten-
tion hag been drawn to the news item
appearing in Hindustan Times dated
8th February, 1982 that due to wagon
shortage, cargo in Vizag port remains
uncleared;

(b) whether this situalion hag aris-
en because of bad planning by the
Port Authorities or due to lack of
available rakeg with the railways;

(¢) whether there is a neeq for
better liaison with port authoritieg so
that a better tie up between cargo ar-
rival and theiy transhipment ty rail
can be effected; and

(d) the steps already taken if any,
to improve the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR1 MAL-
LIKARJUN): (a) Yes,

(b) There has been no bad plan-
ning, Some difficulties arose because
ships destined for other portg were
diverted to Vizag because of conges-
tion at the other ports.

(¢) A close liaison ig maintained at
different levely for expeditious handl-
ing of cargo at the ports, At the
field level close coordination ig main-
tained between DRM, Waltair and
port authorities of Vizag port. The
import of major commodities and
their clearance is done ag per a pre-
planned programme,

(d) A substantial portion of wheat
imported at Vizag has already been
cleared, A total of 2.10 lakh tonnes
of wheat has been imnorteq at Vizag
since 22nd September 1981, Out of
this, 1.83 lakh tonneg has already been
despatcheq by rail upto 28th February
1982, As on 1st March 1982, only
17,684 tonneg of imported wheat re-
mained to be cleared from the port.
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In the month of February, 44,545 ton-
nes of wheat wag imported at Vizag
against which, the despatch by rail
wag to the tune of 57,601 tonneg due
to the earlier stock, Clearance of
other commodities imported at Vizag
hag also kept pace with the arrival,

Facilities to students from Gulf
countries

2906. SHRI G. NARASIMHA RED-
DY: Will the Minister of EDUCA-
TION be pleaseq to state:

(a) whether the Gulf Countrieg are
now looking upon - India for higher
studies for their gtudents;

(b) if so, which facilities are now
being extended and the different dis-
ciplines which are made available for
them;

(c) whether Government charge
the same fees for thir education ag is
chargd from Indian students;

(d) whether Government propose
to have a separate «cheme for them
where a slightly higher feeg is char-
ged as done for Indian gtudentg in
other foreign countries; and

(e) the detailg of the scheme drawn
up, if any, in this connection?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K, THUNGON) (a) Yes,
Sir,

(b) Facilities for higher education
in all disciplineg are available for for-
eign students in India. '

(c) Yes, Sir.

(d) No scheme is drawn up in this
regard however various aspects (in-
cluding fee) of higher education of
foreign students in Indla is reviewed
by the Government from time to time,

(e) Doeg not arise,
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Cancellation of conference of In"'~ "I3
joiat-commission Health Servir

2907. SHRI H. N, NANJE GOV "A:
Will the Minister of HEALTH "D
FAMILY WELFARE be pleased to
state:

(a) whether it ig a fact that ' »v-
ernment have cancelled a conference
of the Indo-US Joint Commissic on
Health Serviceg and an Asian C¢ fe-
rence on Diarrhoeah which was + re-
duled to be held in the third wer of
February, 1982; and

(b) if so, the full factg regar ng
the cancellation ang steps t en
against erring organisers?

THE MINISTER OF HEALTH <WD
FAMILY WELFARE (SHRI B.SV *N-
KARANAND): (a) No.

(b) Does not arise,

Unrealised amount due to railwavs

2908, SHRI H, N. NANJE GOWDA:
Will the Minister ofr RAILWAYS be
pleased to gtate:

(a) whether it is a fact that while
the additional earnings of the Rail-
wayg above the budget provisions
upto 30th September 1981 amounted
to Rs, 126 crores; the unrealised earn-
ings against the current years trans-
actions alone came to Rs. 176 crores;

(b) whether the Railwayg have yet
to make realisation of earnings for the
year 1979-80 and if so, the total
amount that the Railwayg have to re-
alise till date;

(c) whether it ig alco a fact that in
terms of hard cash expenditure the
out go is well over the budget provi-
sions;

(d) if so, what stepy Government
propose to take to make quick realisa.
tion s0 that the Reserve Bank ig not
constrained to impose control on Rail-
ways cash withdrawa] from thg bank;



203 Written Answerg

(e) if so, the details of measures
proposed to be taken to improve the

situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes, with  refer-
ence to the origina] budget propor-
tiong upto 30th November 1981. '

(b) Yes, the total unrealised carria-
#es 10 end of 30th November 1981

amount to Rs, 319.86 crores,

d¢) No,

(d) and (e) The realisation of
Railways’ dues ig being kept under a
close walch at the highest level in the
Railway Board. The particular steps
taken to expedite their realisation are
ag follows:—

f. GMs have been advised to car-
£y out an ABC analysig of the out-
standingg party-wise anq chase the

major parties for paying up -out-
standing dues by personal contract
at varioug Jevels,

I1. A meeting was arranged with
the Steel Authority of India for
payment of the Railways' freight
and demurrage outstandingg at the
Directors’ level,

TII. A. D. O, letter has been ad-
dressed at Railway Minister’s level
to the Minister of Energy seeking
hig intervention for the payment of
Railways’ dues by some of the power
houses,

V. The Comptroller and Audi-
tor General has been persuaded to
accept adjustment of Railways’ dues
against the State Governments
through Reserve Bank of India in
order to ensure that the credit for
services rendered during February
and March ig realiseq within the
current year’s accounts,
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V. As a long term measures a
surcharge of 3 per cent has been
imposed on ‘To Pay' Traffic to re-
duce the imcidence of unrealised
earnings.

‘Tt afmgw fom W T
o¥ T % qEar’

2909. st fagm fag : Far
Ataga WX ofcmgm @d ag garg #Y
T F3a 7 ¢ (%) faesl) wfiage frmm
# Teas e § £ awa frav| a8 @ud
93 g,

(@) a1 T &1 % WA ®
fav axqi@; T suasq § AW
4T 9 fAm & &9 ack’a ady
uHG 97 HVERQ F74 § qud g; ;@7

(m) afe & @ waxr #1d-
gral 4 Jfz 77 3 fag =t sarq
fag =1 <3 §7

Wagr W afegw wawm &
T H&lt (st @aRm e )
(%) fan a9 1 sga  aAfuw voema
FI IETQ AT § S AP T & STUT
et g, FIAW 9 S feqr § rdy
arde £ fowd % N ) wvwra Y
e DAL ) Fegt § ¥ e
T FT TR g1 36 awnyg fodt o
feql & %15 vt a@ ~gf adr

(@) asdfr fepi d afefanr <@
wE wr fafm =sfer gl
% fag asdvEr A gl wy
€1 4 =w ofraran ¥ guy AL
T B WS gL Fosar fan
SF Fva & 99 fzq o g @
Al fRad @

() =14 smaT | TR ¥ fac
ait  FRAIfdY W Fafra e
fa fegr ar wr §
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faeet & woqaE@t o AT R
ey q9AT & JIR ST wa
a1 gfamg

2910. =1 fgm fag
Fq7T w@Tey ST qftarT Feqr {A ag
qAN A FAT HT 4

(%) #a1 gg w9 gfws feoar ®

TH HAGL AIEAT  HETATT, THIHT

FIT GEI & A H Fg
T&FR O QAT & 9w 9ra-
Famt & fag  Afewa aref afs &
Fifger & foqm FAL FT HAT ATEIT
SEANACTI

(') afz g, & &% a7 &0
g ;

(7) T FEFR FET F
W YT FITAT & Feqad A 9T
aqR gt FHATET & faw Srafawar
& AT 9X JlauT0 T & =47
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(w) afe 78, ar <&@ F 797 FW
?
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g & mreer & gfamd weE € )
TEIAT O GENT & HTEAT FT TEQ
g aHEar |
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Improving of Engineering Education

2912. SHRI B. V. DESAI: Will
the Minister of EDUCATION be
pleased to gtate:

(a) whether Union Goevrnment are
prepared to take the financial respon-
sibility of any engineering education
programme that seeks to integrate
practical training with curriculum;

(b) if go, whether any decision in
thig regard has been taken; and

(¢) to what extent and by what
time Government are likely to imple-
ment and also improve the engineer-
ing education in the country?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) to
“(c): Al] engineering institutiong offer-
ing degree courses in Engineering
Technology have been requested 1o
examine the feasibility of integrating
practical training with the curriculum
in the first degree courses in engni-
neering and technology by providing
for a minimum of twenty-four weeks
of relevant practical training during
the course of studies, They have been
inforined that when they introduce
such a scheme the students will be cli-
gible for a stipeng during the period
of practical training in industry and
the teaching staff engaged for super-
vision of training will be paid an out-
of-pocket allowances and the actual
travel expenseg involved.

Child welfare centres in Delhi

2913. SHRI LAKSHMAN MALLICK.
Wil} the Minister of SOCIAL WEL-
FARE be pleased to gtate:

(a) the total number of child wel-
fare centres gpened in the Union Ter-
ritory of Delhi so far,
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(b) the name of the areas where
such chilg welfare centreg have been
opened;

(¢) what are the programmes under-
taken by thosze child welfare centres;
and

(d) the detailg thereof?

THE DEPUTY MINISTER IN THE
MINISTRIE§ OF EDUCATION AND
CULTURE AND SOCIAL WELFARE

(SHRI P, K, THUNGON): (a) The
number are as follows:—

1. Anganwadi Centreg - 840

2. Day Care Centreg 11

3. Counselling and.

Guidance Bureau 2

4. Nutrition Centres . 431

1284

(b) to (d) The Child Welfare acti-
vities in the Union Territory of Delhi
are Jocated as follows;

A. ICDS Projects (in which Angan-
wadi Centres are located).

(1) Jama Macjid, (2) Mangolpuri|
Sultanpuri, (3) Nand Nagri,

(4) Trilokpuri, (5) Jahangir Puri,
(6) Khanpur. (7) Shakurpur

(8) Seemapuri, (9) Anand Parbat,
(10) Inderpuri.

B. Day Care Centres and Counselling
Guidance Bureau

(1) Gulabi Bagh, (2) C.C, Colony,

(3) Rana Partap Bagh,
(4) Ashok Vihar, (5) Janak Purj,
(6) Punjabi Bagh,

4
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(7) Kirti Nagar, (8) Karol Bagh,
(8) Baird Road,
(10) Green Park,
(11) Lajpat Nagar, (12) Khichripur,
(13) Andha Muga] (Partap Nagar),
C. Nutrition Centres:

(1) 46 Centres in Azad Market Basti
Julhan ete.

(2) 56 Centreg in Vinod Nagri, Tri-
lokpuri etc.

(3) 47 Centres 'in Nabi Karim,
Paharganj etc,

(4) 46 Centreg in D.CM. Kishan
Ganj, Nai Basti etc.

(5) 55 Centres in Babarpur, Ghonda
etc, '

(6) 52 Centres in
Nangloi etc.

(7) 35 Centres in Moti Nagar,
Snubhash Nagar eic,

(8) 42 Centre in Mazdoor Janta
Colony, Rohtag Nagar etc.

(9) 52 Centreg in Paharganj, Lady
Harding Road etc,

JJ. Colony,

The Programmes ang the details
thereof are ag follows: .

(i) Suplementary Nutrition to
children below 6 years pregnant
women and nurshing mothers).

(ii) Immunisation (to children
below 6 years),

(iii) Health Check-up (to children
below 6 years and pregnant wo-
men),

(iv) Pre-school-education (to child-
ren in the age group 3 to 5 —years).

(v) Functional Literacy for adult
women (to womep in the age group
15 to 44 years),

(vi) Referral Services (fo needy
children below 6 years and preg-
nant women),

AY

Opening of vocational schools in
Delhi

2914, SHRI LAKSHMAN MAL-
LICK: Will the Minister of EDUCA-
TION be pleaseq to state the details
about the number and places of loca-
tion of Vocational Schools opened in
Delhi and New Delhi by the Delhi
Administration during the last three
years?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMAT]I SHEILA KAUIL): Ac-
cording to the information I[urnished
by the Delhi Administration, no voca-
tional stream was added to any Senior
Secondary School at plus 2 stage dur-
ing the last three years. However, 15
schools with vocational stream are al-
ready functioning.

Adoption of Orphan Children aﬁd
Orphan Centres in Orissa

2915. SHRI K. PRADHANI: Will the
Minister of SOCIAL WELFARE be
pleased to state:

(a) whether it is a fact that some
of the orphanages of the country are
giving orphan children to the desirous
parents on adoption;

(b) if so, fhe total number of su:h
orphan children who have been adopt-
ed by the desirous parents and taken
to their foreign country;

(c) the particulars of the orphan
centres of Orissa from where those
adopling parents; have taken children
on adoption: and

(d) the details about the number of
adoption taken place in those adop-
tion centres in last three years?

THE DEPUTY MINISTER iN TIIE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Yes,
Sir,

(b) to (d). There is no existing law
in India to enable foreigners fo adcpt
Indian Children.
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Short Term Refresker Course of Indian
Medicines and Homoeopathy during
6th Phan

29i6. SHRI K. PRADHANI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government have a
proposal for the introduction of short
term refresher courses on Indian me-
dicines and homoeopathy duriag- the
Sixth Plan period;

(b whether such Central Qovern-
ment financed scheme has oDeen pro-
posed to be introduced in various
States;

(c) whether such training program-
me had been introduced earlier in any
State; -

(d) if so, the name of those States;
and

(e) the progress made so far in im-
plementing the above proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND rFAMI-
1Y WELFARE (KUMARI KUMUDBEN
M. JOSHI): (a) and (b). A scheme for
imparting short-term training courses
to the teachers of Under-graduate col-
leges of Indian Systems of Medicine
and Homoeopathy has been formulat-
ed by the Government of Iniia for
implementation in the Sixth Plan. The
scheme is fully financed by the Gov-
ernment of India and includes training
programmes in Post-Graduate insti-
tutes and other institutes of repute of
the system concerned.

(¢) and (d). Government have no
specific information in this regard.

(¢) Training courses for the tea-
chers of under-graduate colleges of
Indian Systems of Medicine #ud Ho-
moeopathy have so far been conduct-
ed at Gujarat Ayurved University,
Jamnagar, Banaras Hindu University,
Varanasi, National Institute of Ayur-
veda, Jaipur, Aligarh Muslim Uriver-
sity Aligarh and Kerala University,
Trivandrum,
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Proposal for Fly-Overs in West Delhi

2017. SHRI EBRAHIM SULAIMAN
SAIT: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether there is any proposal
to provide fly-overs in the near future
in West Delhi to remove traffic conges-
tions at various places; and

(b) if so, the names of places where
these fly-overs are to be constructed
and the time by which they would be
provided?,

THE MINISTER OF STATE 1N THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SARI): (a) and (b). Yes, Sir. A fly-
over across railway lines on Jail Road
near Delhi Cantt. Railway 3tation is
already in progress and is likely to be
completed by October 1982. The Mu~
nicipal Corporation of Delhi propose
to construct another flyover across rail-
way lines on New Rohtak Road ucar
Zakhira. The alignment plan for this
flyover has recently been approvad by
the Delhi Development Authority. This
proposal is still in a preliminary stage
and as such it is not possible, at this
stage, to indicate the date of comple-
tion.

Providing Pedestrians Roads in Ashok
Vihar and Tri Nagar

2918. SHRI EBRAHIM SUILAIMAN
SAIT: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state*

(a) whether it is a fact that in Ashok
Vihar and Tri Nagar, which are two
biggest residential colonies in Delhi,
no pedesirian roads have been provid-
ed;

(b) if so, whether Government have
any programme to provide pucca fnot-
path on all the major roads of thesa
colonies; and

(c) if so, when?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SARI): (a) to (c), Ashok Vihar
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Colony wag developeq by Delhi Dev-
elopment Authority which however,
did not provide any footnaths on
roads in the colony. The Municipal
Corporatjorr of Delhi have pirovided in
the Colony footpaths on a part of a
road with sixty feet wide right-of-
way after taking over the colony, The
Corporation also propose to construct
footpathg on another roaq having a
right-of-way of 100 feet which con-
nects Road No, 37 and G.T. Road.
Thig proposal is still in a preliminary
stage ang ag such it is not possible to
indicate the completion time at this
stage,

Trinagar is a regularised unauthor-
ised colony where no footpaths exist.
At present, there is no proposal with
the Municipal Corporation of Delhi to
provide footpaths in Trinagar.

Constryction of Nhava-Sheva Port

2919. SHRI BALASAHEB VIKHE
PATIL: '

SHRI V. N. GADGIL:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether it is a fact that the
Bombay Port Trust has entrusted the
work of preparation of the D.P.R. for
Nhava-Sheva Port Project to M/s.
Howe (India) Private ILtd.,, New
Delhi;

(b) what steps Government have
taken or propose to take to speed up
the development of the New Bombay
Project; and

(¢) when the construction work of
the project likely to be taken up and
what steps Government have taken in
this regard?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI VEERENDRA
PATIL): (a) Yes.

(b) and (c). The Consultants, M/s.
Howe (India) Private Limited, New
Delhi who were entrusted with the
preparation of Detailed Project Re-
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port for the Nhava-Sheva Port Pioject,
have submitted the same in ."anuuary,
1982 which is under examuination.
Construction work will be commenced
soon after the invesiment decision has
been taken.

Grievances of Telegraph and Signal-
lers Staffi of Mughalsarai Division

2920. SHRI BASUDEB ACHARYA:
Will the Minisler of RAILWAYS Dbe
pleased to siate:

(a)* whether Government have re-
ceived any representation dated 3rd
February, 1982, regarding the griev-
ances of the Railway Telegraph and
Signallers of Mughalsarai Division,;

(b) if so, the details thereof;

(¢) steps taken by Government for

-redressal of the grievances; und

(d) if no steps have been taken, the
reasong f{or the delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MAL IKATR-
JUN): (a) Yes. ,

(b) The representation is for im-
provement in the percentage of higher
grade posts and for stopping the sur-
render of posts of Signallers.

(c) and (d). The points raised in
the representation are under Govern-
ment’'s examination.

Railway Reforms Committce

2925. PROF. NARAIN CHAND PA-
RASHAR: Will the Minisler »f RAIL-
WAYS be pleased to state:

(a) whether the Railway Reforms
Committee set up under the Chair-
manship of Shri B. D. Pande. has <oin-
menced its work and submiited any
inferim report;

(b) if so, the nature of the report
and Questionnaire issued by the Com-
mittee if any; and

(c) the terms of reference and the
composition of the Commitiee along-
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with the dates on which the Commit-
tee was set up and the date by which
it has been asked fo submit its report?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The Railway Reforms
Committee has commenced its work.

No interim report has been submitted
so far.

(b) Questionnaire on some import-
ant specific subjects such as transport
policy, Finance, Budgeting, Industrial
Relations, Structural Re-orzanisation,
Operational Optimisation and Plan-
ning, Rolling Stock, Passener tusi-
ness, Security and Railway Medical

Service has been issued by the Com-
mittee.

(¢) The Committee was set up vide
Government of India’s resolution dated
12-5-1981 and its tenure during which
it should submit its report is, initially,
for 2 years. As regards its composi-
tion, it has one Chairman, and 6 mem-
bers (including 2 official members).
A statement giving its terms of refer-
enoe is attached.

Statement

THE TERMS OF REFERENCE GF
THE RAILWAY REFORMS
COMMITTEE

(1) To examine the existing methods
of finding resources for investmanis
on railways and to suggest improve-
ments in them or alternative ricthods
for raising the required financial re-
sources of a massivé order for invest-
ments in new lines, strengthening, up-
grading and modernising the existing
facilities and creating additional faci-
lities;

(2) To examine the orgsnisational
structure of the management «t véri-
oug levels. including the apex body of
the Railway Board, and to saggest
changes as necessary;

(3) To examine the comparative ad-
vantages of the Indian Railways keing
continued as a departmental uncer-
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taking or being converted as a Corpo-
ration and to recommenqd the best sys-

tem suitable for the genius of the
country;

(4) To examine and suggest broad
changes that may be necessary in the
Acts governing the functioning of the
Indian Railways;

(5) To examine the need ‘or re-or-
ganisation of the zonal railways, crea-
tion of additional zones or divisioas,
keeping in view the various demands
therefor and on the basis of an accept-
able methodoiogy of assessing the
workload of various managzement
units;

(6) To examine the principles and
procedures relating to security ca rail-
ways, including the functioning of the
Railway Protection Force and Railway
Protection Special Force, and sharing
of caste in respect of Government
Railway Police, keeping in view the re-
levant provisions in the constitution
of India;

(7) To examine and suggest ime-
provements to and modernisation in
handling and hauling operations, ope-
rating techniques planning and moni-
toring processes and technological in-
puts necessary for safe and smooth
running of trains;

(8) To examine the working of the
Railways and to make suggestions for
achieving improved productivity and
financial viability;

(9) To examine the working of the
Railway Medical Service and to miake
suggestions for improving its work;

(10) To recommend any other mea-
sures which the Committee consider
relevant to the working of the Rail-
ways ’
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Population Limit to open a Public
Health Centre and sub-centre in Hill
States

2926. PROF. NARAIN CHAND
PARASHAFK: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether the Government of
India have accepted the limit of pro-
viding one Primary Health Centre to
a population of 25 thousand ang a sub-
Centre for 3 population of 2500 each
in the case of hill States instead of the
previous limits of 50 thousand and
5 thousand respectively;

(b) if so, the date on which this
decision has been taken and the
likely date with effect from which this
, Would be implemented; and

(c) the total mnumber of new
Primary Health Centregs and sub-
Centres which would be sanctioned
for the State of Himachal Pradesh
alongwith the period by which they
would be set uyp?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI
KUMUDBEN M. JOSHI): (a) The
proposed norms are:

—

— —— —— — —————— ———

Hill/Tribal
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areas Others
Primary Hcalth Centre
(to be rcached by
2000 AD) . 20,000 30,000
Sub-centre (to  be
reached by end of 7th
Plan 1990) . . 3,000 5,000

(b) These norms were flnalised
while finalasing the Sixth Five Year
Plap 1980-85, Steps to reach these
targets are already under way.

(¢) Primary Health Centres (PHCs)
are createq under the States’ own
Plan allocations. There is no propo-
sa] of the State of Himachal Pradesh
to open any PHC during the Sixth
Plan Sub-centreg are beiing sanction-
ed with one Auxiliary Nurse Midwife
(ANM) in each under the Family
Welfare Programme from 1-4-81. Tt
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is proposeq to open over 300 sub-cen-

" tres quring the Sixth Plan in Himachal

Pradesh subject to
trained personnel.

Halt Station at Tripal

2927. PROF, NARAIN CHAND
PARASHAR: Will the Minister of
RAILWAYS be pleaseq to state:

(a) whether the Railway Adminis-
tration has sanctioned the opening
of a Halt at Tripal on Kangra Valley
Railway;

availability of

(b) if g0, the date on which the
Halt has been sanctioned and the
date on which the local Gram Pan-
chayat has been given the permission
to construct the building; and

(c) if not, the likely date by which
the Halt would be sanctioned?

THE DEPUTyY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA -
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (¢). Ministry
of Railways have on 27-2-1982
accordeq their sanction to the open-
ing of a halt station near Tripal
village between Guler and Jawala-
mukhi Road stations on the Pathankot
Joginder Nagar Narrow Gauge Sec-
tion of Northern Railway. Further
necessary action is being taken by the
Northern Railway Administation.

Opening of Primar Health Centres in
Orissa under National Rural Employ-
ment Programme during 1982-83

2998. SHRIMATI JAYANTI PAT-
NAIK: Will tht Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) the total number of Primary
Health Centreg which are proposed
to be opened in various districts of
Orissa under Centrally Sponsored
National Rural Employment Pro-
grame in 1982-83;

(b) the name of the places in those
districts whert such Primary Health
Centres are proposed to be located in
that year under the above pro-
gramme; and
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(¢) the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI
KUMUDBEN M. JOSH]): (a) to
(¢) The Primary Health Centres are
opened under the State Sector Mini-
mum Needs Programme and not under
the Centrally Sponsored National
Rural Employment programme.
According to the State proposals for
the Annual Plan 1982-83, 3 Primary
Health Centres in {ribal areas and
3 Primary Health Centres in the non-
iribal areas will be opened during
the year 1982-83. The location of the
Primary Health Centres is decided by
the State Government and does not
require either consultation or con-
currence of the Government of India.

Salarles to Lady Teachers of M.C.D.

2929. SHRI CHINTAMANI JENA:
Will the Minister of EDUCATION be
pleased to.refer to the reply given to
Unstarred Question No. 5501 on 30th
March, 1981 regarding disbursement
of salary to teachers of M.C.D, schools
and to stale:

(a) whether the salaries of lady
teachers of M.C.D. Schoolg are not
being released by the Tth of every
month in spite of assurance given
by Government;

(b) whether the ©payment of
arrears on account of instalments of
additional D.A./increments and
efficiency bar etc, is not being made
in time and certain arrears on these
accounts are yet to pe paid to the
teachers of M.C.D. schools, especially
of the Karol Bagh Zone; and

(c) if so, ihe reasons therefor and
the steps taken by Government to
mitigate the hardships being faced by
the low paid teachers of the schools
of Municipal Corporation of Delhi?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
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Generally the payment of salary to
teachers is made by the 7th of every
month,

(b) According to the information
furnished by the Municipal Cor-
poration of Delhi, no D.A/AD.A./
E.B. or increment arrears Bill is
pending on the Education Depart-
ment, Karol Bagh Zone.

(c) Does not arise,

Removal'of Trade Union Leaders in
N. F. Railway

2930. SHR] SUNIL MAITRA:
SHRI ANANDA PATHAK:
SHRI SUBODH SEN:

-

Will the Minister of
be pleased to state:

RAILWAYS

(a) whether Government have
received representation/telegrams
protesting against the orderg of re-
moval of railway trade union leaders
from service in the N.F, Railway
under Rule 14(ii); and

(b) steps taken by Government to
withdraw the removal orders?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes.

(b) An aggrieved employee has a
right of appeal to the appropriate
authorities specified in the Rules, who
will no doubt dispose of the appeal
on merits of each case.

Setting up Advisory Commitlice on

Anti Dowry Act, Child Restraint

Marriage Act ang Indian Succession
Act etc.

2931. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of SOCIAL
WELFARE be pleased to state:

(a) whether his attention has been
drawn to chapter 27 of the Sixth
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Five Year Plan document wherein it
hag been gtateq (in para 27.23) that
“Advisory Committees at different
lev‘els would be get up for reviewing
the adequacies of {he implementing
machineries and periodic progress for
various social legislationg such as
Anti-Dowry Act, Child Marriage
Restraint- Act, Indian Succession Act
etc.” and that the “The National
Committee for Women headed by the
Prime Minister will provide necessary
guidance in thig field”;

(b) how many such Advisory Com-
mittees have been set up, at what
levels and with what results;

(c) how many meetings of the
National Committee for Women have
been held in 1980 and 1981 and what
guidance has been given; and

(d) what is the cbmposition of the
National Committee for Women?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL, WELFARE
(SHRI P. K. THUNGON): (a) Yes,
Sir.

(b) 'There is a National Committee
on Women at the Central level. This
Commiittee performs this task in ad-
dition to other functions, As the
term of the Committee is over it is
being reconstiluted. State level com-

mittees for women have been get up.

in most of the States to look after
programmes for the welfare and
development of women. A Women'’s
Welfare and Development Bureau has
also been set up in the Ministry of
Social Welfare for this task.
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(¢) and (d) In view of the
answer to the first part of question
(b) above, this does nct arise,

Demands of College and  University

teachers

2932, SHRI BHOGENDRA JHA:
Will the Minister of EDUCATION be
pleased to state:

(a) what are the specific demands
of the College and University teachers
of the country; and

(b) Government’'s reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL
WELFARE (SHRIMATI SHEILA
KAUL): (a): The main demands
made by the university and college
teachers are: restoration of parity in
the pay-scales of Librarians and Dir-
ectors of Physical Education; statu-
tory security of service for all
teachers; representation of teachers’
organisations on UGC and
CABE; democratisation of university
and college managements; full civil
and political rights for teachers;
direct payment from the treasury,
common cadre for 42 and 43 tea-
chers; abolition of discrimation
between teachers of Cenfral and
State  Universities and  Colleges
with respect to all perquisites; and
guperannuation not below 60 years;

(b) The Central Government have
agreed in principal to restore parlly
in the pay scales o fLibrarians and
Directorg of Physical Education with
those of teachers with effect from
1-4-1980. The composition of the
University Grants Commission and the
C.A.B.E_ does not visualise represen-
tation of teachers’ organisations, The
question of providing statutory secu-
rity of service requires detailed con-
sultations with the concerned inte-
rests. The remaining demands
mostly concern the State Govern-
ments and have been brought to their
notice for consideration.
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Fundg for Completion of Unfinished
Road Deveiopment Project’s

2033. SHRI KRISHNA CHAN-
DRA HALDER: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether the Government would
provide any amount of funds for the
completion of unfinished road deve-
lopment projects; and

(b) amount sanstioneq to the diffe-
Tent States for the purpose during
1982837

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESARI): (a) and (b) Constitu-
tionally the Central Government are
responsible for National Highways
only, Highest priority is given to
the completion of the ‘on going
works’ on these Highways. Accord-
ingly, with this and in view during
1982-83, out of a total provision of
Rs, 11580 crores likely to be avail-
able for National Highways, a sum
of Rs. 104.35 crores is proposed to be
allocated to States for ‘on going’
works which ~ comes to nearly 81.5
per cent of the total provision. State-
wise sanction will be intimated to
States after the Budget has been
Ppassed by Parliament.

Manufacture of Deadlier Weapons by
US.A.

2934. SHRI B. V. DESAI: Wwill
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that United

States has developed any deadlier.

weapon which is more powerful than
the N_-Bomb with far greater destruc-
tive effects that anything conceived
by human imaginations so far;

(b) if so, whether this decision of
U.S. will be a great danger to the
spreading of World War;

(¢) whether India is considering to
rajse this matter in the United
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Nations as India is considered to he
peace loving nation in the World; and

(d) what are the steps India is
considering to take . to stop the
manufacture to this type of weapons
by US.A?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAQ): (a) and (b) Sir the Govern-
ment is aware of reports in the press
alleging that the TUnited States is
likely to develop more powerful
enhanced radiation weapons. Natu-
rally the development of such types
of weapong is not likely to contribute
towards the process of global peace.

(¢) and (d) The views of the Gov-
ernment of India regarding weapens
of mass destruction are well known.
These views have been articulated in
the past at appropriate international
forums and will be similarly reiterat-
ed in the future.
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&Y syEEET §, 13-11—1961 &1 qTQ
fiFr T FRw e AETE e | e
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fFy T TRERE WA & (9,
qF FRIEE

Comparative figures of expenditure on
cancer research & Family Plgnning

2937. SHRI R. PRABHU: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the total amount spent year-
wise, in 1978-79, 1979-80 and _1980-81
for cancer research by the Govern-
ment of India;

(b) the total expenditure on the
new block for cancer research set up

at the All India Institute of Medical
Sciences, New Delhi; and

(c) how do the above figures year
wise, compare with the total amount
spent by the Government of Indja for
birth contro] ang family planning re-
search?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMAR1 KU-
MUDBEN M. JOSHI): (a) Under the
Cancer Research and Treatment Pro-
gremme Central pssistance was pro-
vided as per the following details:

(Rs. in lakhs)
197879 . . . . . 10817
1979-80 . . . . . 59.50
1980-81 . | 153.35

(b) Rs. 65.41 lakhs.
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(c) The Plan Expenditure on ¥Famlily

Welfare Programme has been as fol-
lows: —

(Rs. in crores)

1978-79 . . . . . 10755
1979-80 . 118.52
1980-81 . 134.22%

* Provisional

Consideration of leprosy Cured Per-
sons ag Disableq for Job Reservatio_n

* 2938, SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of
SOCIAL WELFARE be pleased to
state:

(a) the percentage of jobs reserv-
ed for the disabled and what cate-
gories of disabled are considered for
the job opportunities; and

(b) as the year of the disabled
has been extended, will the Govern-
ment consider to include disabled
from leprOSy but cured persons for
job reservation.

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K, THUNGON): (a): 3
per cent posts in Group C and D
under the Central Government and
Public Sector Undertakings have been
reserved for the physically handi-
capped. Out of this, 1 per cent is
reserved for the blind, 1 per cent for
the deaf and 1 per cent for the
orthopaedically handicapped.

(b): Leprosy cured persong who
are disabled are also eligible to
apply for the reserved vacancies. The
disabled who are eligible for the
reservation are defined in the State-
ment. :
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Statement

Definitions of the categories of the
handicapped for purposes of reserva-
tion in employment,

THE BLIND

The blind are those who suffer
from either of the following condi-
tions: —

(a) Total absence of sight.

(b) Visual acuity not exceeding
6/60 or 20/200 (Snellen) in
the better eye with correct-
ing lenses;

(¢) Limitation of the field of
vision subtending an angle of
20 degrees or worse,

THE DEAF

The deaf are thqse in whom the
sense of hearing is non-functional for
ordinary purposes of life. They do
not hear, understand sounds at all
events with amplified speech, The
cases jncluded in this category will
be those having hearing loss more
than 90 decibles in the better ear
(profound impairment) or total loss
of hearing in both ears.

ORTHOPAEDICALLY HANDI-
CAPPED
The orthopaedically handicapped

are those who have a physical defect
or deformity which causes an inter-
ference with the normal functioning
of the bones and joints,

Drop-outs at elementary, Higher
Secondary and Graduate level

2939. SHRI ATAL BIHARI
VAJPAYEE:

SHRI SURAJ BHAN:

SHRI RAM PRASAD
AHIRWAR:

SHRI HARINATHA MISRA:

Will the Minister of EDUCATION
be pleased to state:

(a) what are the rates of dropouts
at elementary, Higher Secondary and
Graduate levels of education in each
of the last three years, state-wise,

(b) the reasons therefor and the
steps taken in this regard; and

(¢) how do the rates of dropouts,
between boys and girks, compare?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA XAUL): (ay A
Statement I is attached.

(b) The drop-out rates are highest
at the elementary stage; the main
reasons are socio;economic. No study
has been made for ascertaining specific
reasons for drop-outs at stages higher
than elementary. A Statement—II giv-
ing the measures for reducing drop-
out rates at the elementary stage is
attached.

(c) A Statement—III {s attéched.

Statement I

Drop-outs at Elementary, Higher Secondary and Gradvate Lepel

Statement giving the drop-out rates in Classes I--VIIT and Classes I~—X

Drop out rates at Elementary Drop-out rates at Secondcry
stage (Classes T— VIII) stage (Classes I— X

—— e S—
- . ee—" - —

1976-77  1977-718  1978-79 197677 1977-78 1948-79

State/Union Territory

1 2 3 4 5 6 7

i “—

1. Andhra Pradesh .. 85.9  84.4 80.5 89. 88.0 87-9
2. Amam . . .  83.5 79.3 80.2 87.1 86.2 87.3
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1 2 3 4 5 6 7

3. Bihar . . . 86.5 86.4 86.8 90.3 89.8 89.5
4. Gujarat . . . 75.6 76.5 772 84.1 83.7 84-4

5. Haryana . . . 55.6 52.0 54.5 70.0 82.7 77.0

6. Himachal Pradesh . 59.5 56.7 54.0 81.4 74.2 66.5

7. Jammu & Kashmir . 66.4 63.6 67.7 72.4 79.0 - 82.2
8. Karnataka . . . 80.0 80.0 78.8 86.5 - 86.1 85.5
9. Kerala . . . 50.5 47.2 40.2 71.0 66.4 65.6
10. Madhya Pradesh . 74.1 74.8 7.7 89.4 89.8 86.9
11. Maharashtra . . 73.6 73.5 73.1 81.6 82.1 82.0
12. Manipur . . . 85.7 86.0 86.1 85.4 88.0 87.2
13. Meghalaya . . N.A. 84.4 - 85.4 N.A. N.A. N.A.
14. Nagaland . L . 76.9 74.5 78.2 86.7 90.1 88.9
15. Orissa . . . 84.1 84.7 83.1 89.1 . 87.9 86.7
16. Punjab . . . 59.2 54.4 54.6 75.9 65.2 75.5
17. Rajasthan . . . 73.9 74.0 69.7 85.8 83.4 81.5
18. Sikkim . . . .. N.A. N.A. N.A. N.A. N.A.
19. TamilNadu . . 71.4 70.6 69.1 85.4 82.0 81.6
20. Tripura . . . 78.3 77 -4 79.0 87.3 87.3 85.7
21. Uttar Pradesh . . 82.6 83.0 83.4 87.1 87.3 88.6
22. West Bengal . . 78.6 80.2 81.7 84.6 87.6 89.7
23. A & NIslands . . 60.1 54.3 47.1 83.8 66.5 75.2
24. Arunachal Pradesh . 81.5 75.1 87.9 93.4 90.5 88.8
25. Chandigarh . . 26.3 28.7 18.4 16.8 48.0 44.3
26. Dadra & Nagar Haveli 92.8 91.9 88.3 93.0 95.5 95.4
24. Delhi . . . 31.0 22.1 22.% 41.3 48.3 . 46.3
28. Goa, Daman & Diu . 69.9 67.7 66.8 78.2 81.6 83.9
29. Lakshadweep . 62.6 359.6 53.9 86.7 83.4 82.2
30. Mizoram . . . .. N.A. 77.3 N.A. N.A. N.A.
31. Pondicherry. . . 55.7 53.5_ 52_.4. 77.1_ 77.3 72.9

INDIA  77.1 76.9 76.8 85.5 84.7 84.9
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Statement IX

Drop-outs at Elementary, Higher
Secondary and Graduate Level

In the context of the programme of
universalisation of elementary educa-
tion comprehensive steps have been
taken and various measures suggested
to the State Governments and Union

B e m———

03 (SAKA) Written Answers 238

the needs, life-situations and en-
vironments of children in diverse
social, economic, cultural and geo-
graphical conditions.

(xii) Imtroduction of ungraded
school system and elimination of
stagnation so that every child shall
complete one class each year and
will be promoted to the next higher

Territory Administrations, in particular class till he completes class VIII,

to reduce the drop-out rates. TLese
are:

(i) The entire ‘elementary e.iuca-
tion’ has been included under the

but with adequate safeguards by way
of periodieal assessment and evalua-
tion on a continuing basis.

(xiii) Provision of multiple-point

Minimum Needs Programme (LINP) entry into any class in the elemen-
and ‘elementary education’ has been tary stage.

accorded a high priérity in Educa-~
tion under the Plan.

(ii) Opening of primary and mid-
dle schools within easy walking dis-
tance covering the needs of all
habitations.

(iii) Intensifying the utilisation of
existing schooling facilities.

(iv) Conversion of single-teacher
schools into two-teacher schools.

(v) Improvement of physical faci-
lities of primary and middle schools.

(vi) Providing non-formal part-
time education on an extensive scale.

(vii) Appointment of woman-
teachers on a larger scale and pro-
vision of creches/pre-schools as ad---
juncts to primary and middle
schools.

(viii) Improvement of teacher
competence through application of
better standards of educational
qualification and inservice training.

(ix) Special atftention to girls and
to target groups like scheduled
castes, scheduled tribes, landless
labourers and slum-dwellers.

(x) Adequate provision of incen-
tives like free textbooks and station
ery, free uniforms particularly for
girls, attendance scholarships parti-
cularly for girls and mid-day-meals.

(xi) Improvement of quality of
education through decentralisation of
curricula making them relevant to

(xiv) Concentrated efforts in the
nine educationally backward States,
augmented by special Central asist-
ance for non-formal programme in
these States, and also in backward
areas/pockets in each State.

(xv) Monitoring of attendance in
primary and middle schools.

(xvi) Strengthening of the super-.
visory machinery and decentralisa-
tion of administration of Elementary
Education down to the block-level.

(xvii) Parental education to over-
come their apathy towards the edu-
cation of children especially girls
and setting up of school committees
in all schools particularly in the
rural and backward areas.

(xviii) Greater use of mass media
for elementary education ircluding
teacher training.

(xix) Constitution of the National
Committee on Elementary Educaiion
to guide the implementation of the
programme of TUniversalisation in
nine educationally backward States
and setting up of State Task Forces
for Elementary Education, in these
States.

(xx) Central paper assistance to
all States/Union Territories for the
production of teaching and learning
materials for non-fQqrmal education
programme for elementary age-group.
children. :
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Statement——III
Dropouls at the Elementary, Higher Secondary and Graduate lepel.
Drop-Out Rotes at Elementary Stages (Classes I=VIIT)
Stafé[Union Territory 1976-77 1977-78 1978-79
Boys Girls Boys Girls  Boys Girls

1 2 3 4 5 6 7

1. Andhra Pradesh . . 83.3  89.6  8l.7 883  77.6  84.9
2. Assam. . . . 81.8 86.9 77.5 81.8 78.9 82.0
3. Bihar . . . . 84.1 92.9 84.3 92.1 84.7 92.3
4. Gujarat . . . 73.2 79.2 74.7 79.4 75.8 79.4

5. Haryana . . . 52.2 63.5 46.3 64.7 50.6 63.5
6. Himachal Pradesh . 52.9 70.5 49.5 68.5 45.0 67.5

7. Jammu & Kaghmir . 64.7 70.8 598 71.3 66.4 70.2

8. Karnataka . . . 76.9 85.9 76.1 84.9 75.7 82.8
9. Kerala . . . 49.2 52.0 46.6 47.9 39.5 41.0 -
10. Madhya Pradesh . 72.4 78.3 73.5 78.0 75.7 82.3
11. Maharashtra . . 68.1 80.7 68.3 80.2 69.4 80.3
12/ Manipur . ; . 84.1 88.0 84.1 88.6 85.1 87.4
13. Meghalaya . . . 53.5 59.8 83.2 85.6 84.7 86.2
14. Nagaland . . . 75.8 78.4 73.5 75.8 77.6 79.0
15. Orissa . . . 81.5 88.9 82.7 88.5 80.2 87.3
16. Punjab . . . 57.4 62.0 51.6 58.6 51.0 58.4
17. Rajasthan . . . 72.8 7747 72.7 77.9 67.6 76.3
18. Sikkim . . . .. - - - . .
19. Tamil Nadu . . 77.0 26.8 66.3 75.8 64.7 24.5
20. Tripura . . .  78.9 77.5 77.8 76.7 79.0 79.0
21. Uttar Pradesh . ; 76.7 91.1 77.8 91.6 78.4 93.2
22. West Bengal . . 76.3 82.0 78.3 83.1 81.5 82.0
23. A & N Islands . . 59.4 61.0 51.3 57.9 43.0 51.8
24. Arunachal Pradesh . 81.9 80.2 75.4 74.1 89.2 80.2
25. Chandigarh . . 27.0 25.6 30.0 27.6 17.9 18.9
26. Dadra Nagar Haveli . 92.6 93.3 92.2 91.0 87.9 88.9
27. Delhi . . . 30.6 31.9 13.8 31.3 16.5 29.7
28. Goa, Daman & Diu . 67.9 72.4 65.9 69.8 64.9 69.0
29. Lakshadweep . . 485 783 451 762 4l 684
30. Mizoram . . . . . . . 75.8 79.0
31. Pondicheiry. . .’ 48.3 65.0 475 61.3 45:9 60.6

India . . . . 74.0 82.2 73.9 81.7 74.0 81.2
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Dropout Rates at Secondary Sage (Classes I—X)

State{Union Territory Boys 197631:1: Boy: 977'7%&]3 Boyslg?s.;'gcirls ¢
‘_1-- 2 3 4 5 -6 7
1. Andhra Pradesh . . 86.7 92.3 85.6 91.5 ‘85.4 91.4 ‘
2 Asam. . . . 85.3 89.3 84.4 88.8 86.3 88.8
3.Bhar. . . . 8.6 951 8.9 9.7 8.5  94.-
4. Gujarat . . . 82.6 86.3 82.4 85.% 83.4 85.9
5. Haryana . . . 68.2 74.2 81.6 85.6 75.9 79.7
6. Himachal Pradesh . 77-2 88.2 69.7 81.5 60.0 771
7. Jammu & Kashmir . 70.2 774 78.4 80.4 82.2 82.2
8. Karnataka . . st 83.0 90.% 82.9 89.8 82.7 88.8
9. Kerala . . . 71.0 70.2 66.1 66.7 66.1 65.0
10 Madhya Pradesh . 88.7 91.1 89.2 91.2 86.0 89.0
11 Maharashtra . . 77.3 89.3 277.9 77.5 78.0 87.0
12 Manipwr . . . 868  90.9 863  90.4  86.6  88.1
13 Mecghalaya . e - .. .s 66.4 71.2
14 Nagaldnd . . . 88.5 89.6 89.6 90.7 88.1 89.8
15 Orissa . . . 86.6 93.3 85.4 82.1 84.4 90.6
16 Punjab . . . 75.8 6.1 63.2  68.1 4.5 27.0
17 Rajasthan . . . 84.8 89.3 82.6 86.2 80.5 84.8
18 Sikkim . e
19 Tamil Nadu . . 82.9 88.5 78.4 88.4 78.0 86.0
20 Tripura . ] . 86.8 88.0 87.0 776 85.6 85.8
21 Uttar Pradesh . . 81.8 95.3 81.8 95.4 83.5 96.0
22: West Bengal . . 81.4 89.4 85.% 90.5 88.7 91.2
23, A & N Islands . . 81.6 86.4 64.6 68.9 75.0 75.4
24 Arunachal Pradesh . 93.0 95.8 90.3 90.8 89.0 88.0
25; Chandigarh . . 18.3 15.0 47.3 48.7 4l.4 47.8
26, Dadra & Nagar Haveli 93.7 91.3 95.6 95.6 95.5 95.0
27. Delhi . . . . 37.5 46.5 47.1 49.8 45.6 47.2
28, Goa, Daman & Diu . 78.4 81.1 80.3 82.2 83.2 84.7
29, Lakshadweep . . 84.7 89.3 78.7 89.5 79.8 és.o
30, Mizoram - - -
31 Pondicherry. . . 73.1 82.3 2.3 ° 8.7 67.0 80.3
. India . . . 82.5 89.4 82.1 88.7 82.5 88.6

Drop-out rates at the graduate level separately for boys and girls are not available
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Scheme of Promotional Avenues for
Delhi Teachers

2940. SHRI ATAL BIHARI VAJ-
PAYEE: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether the University Grants
Commission has approved the scheme
of ‘Promotional Avenues for teachers’
as formulated by the Academic and
Executive Councils of Delhi University
and if not, the reasons therefor;

(b) whether the University Grents
Commission has accepted the recom-
mendations of Delhi University Acade-
mic Council regarding award of two
increments to teachers who are con-
ferred Ph.D. as a scheme of academic
incentives for research and if not the
reasons therefor; and

(¢) whether it has finalised any
schemes for promotion of College and
University teachers so far, as stated
in reply to Unstarred Question No.
3198 dated 10-12-1981 and if not, by
which time the schemes will be fin-
alised?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
No, Sir. The formulation of a Scheme
to provide promotional opportunities
for teachers in TUniversities ani Col-
leges in general is under examination
of the University Grants Commission.
As and when such a scheme is finalis-
ed, it will also be made applicable to
Delhi University.

(b) No such proposal has be2n re-
ceived by the University Granis Comse
mission frem the Delhi University.

(¢) No, Sir.

MARCH 11, 1982
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Extension of tenure of probation of
Director, Kendriya Hindi Sansthan

2941. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of EDUCATION
be pleased to state:

(a) whether the tenure of probation
of the Director of the Kendriya Hindi
Sansthan has been extended by one
year; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) and (b)
The period of probation of the Direc-
tor, Kendriya Hindi Sansthan has been
extended by the Government by one
year in public interest.
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3 U HEr IvEdT ATty

T, T e, faaehy 32,400. 00 — —

4 & ™E@ AHEAEF I

wreafas e 900.00 — —
5 THIG ISEAqL ATEATHE T

Wo 3, HAT AT 2,016. 00 — —
6 FIEGY fEw IR ATEA-

frw e, waggd 1 5,616. 00 —_— —

7 WHE TE IoAad< ATATAS
&, T @ 32,110.00  — —

8 wawEi W arfasr difrax
qreafad @RS, AT &0 )| — — 3,600, 00
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II. faeeit anz frw:

srafir ofr sEm
Fr ¥
1 To ud@» ffo Fe grufad @, 78 ¥ 7, 19817F
T, AEAHAT # wafy § 3024. 00
2 gATEAT g9 AT QISATAT,  HIH, 1978 ¥ HLEY, 1981 _
#r g, Tl GED 2462..40

af fiedt @ ®Ewna & fag gEa
RN A

2944. ot fadiw ot @ 3T A
Hat g Fa™ *FY AT FA £

(@) #ar agagafs fessrfasrg
wifgwer A A= O &) 917§ ag
freey 373 @urq B f oF U waw
arat fAfgs 7R A oF T 9T H
&

(@) #FaT13%F eI AT F FAA
3 urfagi ®Y aga & gham g,

(w) afz g, @ S*  FEAr
wT aF aqr fag famagrer BRarfraa Y
AT T

() =Far 333 waw @1 qfware
823 TEEN JugA aF TATTF AT A
AT @ AT afe ALY, rIRd T

37

W HATHT QF oA W e
# I (st wfeenq) ¢ (F) A
feedY @wA av 9™ & a7 g wdw
AT FT 299G FIA AL JIAAT AT,

faeet fawra wifgsvo, are otv I
T1FAT Gr3A, faget Awe fawm M7 A
fezelt A arfesr @ivTdgaq w0 X
FATgr wE R

(@) aY g 1

() =7 (&) . @raar &1 #fg-
W AT T grer fasyrfea Prar s
TFTR GAT GI¥9A S KT AT A agwarg
£Y sygeqy fees AT (R Qv Y [TAY
21 FR AT RICfUATS 82 { uger g
FA & faq ge yewa wam Bl a1 @
g

felt & wgmer s @
¥ W & fqu waw o

2945. = fadiw ww :
farett et ag Far &Y 3av w7 fiF

(%) faeefr & agmar sea afvss
qreafAe T FA-s 8 § fma
ASATAF F1 1980 F AT2 FAA AT A
faar wwar @ safE 33 a1 # feeet wi-
a7 A 2w ard @7 f2y «;
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(@) wa exai w1 wag afifaq
3 fazg 11 =gaEy £ TR
st faen fadwrera, foest gwreR &
WIRWT AT «TAq Agh 77 § 77 faeely
e e afafaaw A Iuay faw
gfeasr & faawt 3 I9dar F1 IeTH
F7 & W7 OQ eRH( B A AT §;
e |

(7) ag glf\wa == & o3
FAT AT FT AT G g FF nsArEt
®1 947 72 faar sy &% fAaql &
qrad fwar g ?

fem st depta aur e ST
Hatwal W wew Aot (st i
e ) (%) & () faest
TWEA G WATTE AT F AAAN
frreafafgs wgmar s e A
foesi 1 fadgmm 9 "Wy AT
A& et §, FifE ;W &
FRIET F admar faararma gaar
favtureA & .
1. Qo o Ao Fo GHfaaT wreafas
A |

2. arfafeas  afAaz wreafirs ewa

3. amET T mweufew TR,
farn AT

4. GraAnT fafea w6 |

5. T30 ¥lo TR0 THo THA, ¥
93T AT |

6. MTo Ao TAo o THA, TIAR

AT |

7. o Slo 8o To Fo THN, T
9EH AT |

8. Arerara Frew  @rfaav  w#rsafaw
A, AT AT |
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9. UHAR  dIfMa< Hrsafad &
Fo 2, ATHAR udq |

10, wwaAn  @rfaav weafsr TEw,
Ao =5, HAFT AT |

fredT worAa § zA wwA F qia
farers? ®1 FuFaa T A7 #@A ¥ -
fadT &1 A% w3A T Y9gF A1
FA & Ao ®wzr T §

Participation of women In science and
technology

2946. SHRIMATI USHA PRAKASH
CHOUDHARI: Will the Minister of
SOCIAL WELFARE be pleased tp state:

(a) whether it is a fact ihat the
Union Government have studied ways
and means for increasing participation
of women in science and technology
to improve their status in sociefy:

(b) whether it is also a fact that a
study group bad made recommenda-
tions to enable women to fulfil multi-
ple roles in a more meaningful
manner; and

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Yes,
Sir.

(b) Yes, Sir.

(¢c) The matter is being looked into.

Streamlining of passport procedure to
avold delays

2947. SHRI H. N. NANJE GOWDA:

SHRI V. S. VIJAYA-
RAGHAVAN:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether Government propose to
streamline the procedure for issuing
passports so that the time takea at
present time is further reduced;
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(b) whether Government made any
exercise in this regard and if so, what
new changes are contemplated to
achieve the above objective;

(¢) whether Government have as-
sessed the needs of the different zones
of the country and keeping that in
view they would increase the number

of passport offices or create new ones;
and

(d) ‘if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) and (b). The present pro-
cedure is quite simple, considering the
various requirements. Government is
conlinuously reviewing procedures with
a view to rendering expeditious pass-
port services,

(¢) and (d) The opening of new
passport offices is decided upon, keep-
ing in view the work-load, local re-
quirements and financial implieations.
For instance, it is proposed ‘o open a
passport liaison office at Simla in the
near future.

More berths for handling oik and coal
at Visakhapatnam Port

2948. SHRI G. NARSIMHA REDDYV:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the
cargo handling at Visakhapatnam Port
bhas shown remarkable progress over
the last two years;

(b) if so, the sphere where this pro-
gress has been significant;

(¢) whether the port needs cons-
truction of more berths for handling
oil and coal berths;

(d) it so, whether this
sanctioned; and

has been

(e) what is the progress so far
made for the construction of cargo-
cum-bulk cargo berth in the outer Lar-
bour?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
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DRA PATIL): (a) No. There has
been only a marginal increase in the
cargo fraffic at Visakhapatnam Port
over the last two years.

(b) Does not arise.

(c) Yes. In fact, a provision has
been made in the 6th Five Year Plan
for construction of separate berths
for handling oil and coal at Visakha-
patnam Port.

(d) Not yet.

(e) The work order for construc-
tion of general-cum-bulk cargo berth
(sanctioned cost: Rs, 8.5 crores) was
issued on 30-10-1981, The work is in
progress.

Setting up of Indo-Pak Jointé Oemamis-
sion

2949. PROF. MADHU DANDAVATE:
Wwill the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether India and -Pakistan
have agreed to set up a joint commis-
sion to tackle the problems etween
the two countries;

(b) if so, what will be the jurnsdic-
tion of the Commission; and

(c) when it is likely to be s=et up?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) India and Pakistan have
agreed to set up a joint commission
to review and promote their bilateral
relations.

(b)and (c). The details regarding
the nature scope and time of setting
up of the joint commission are yet to
be worked out through consultations
between the two Governments.

Indian Teams Visit to Laos and
Kampuchea,

2650. SHRI K. MALLANNA: will
the Minister of EXTERNAL AFFAIRS
be pleased to state:
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(a) whether it is a fact that an In-
dian team has recentiy visited Loas
and Kampuchea, to explore the areas
in whirh India could extend co-opera-
tion for bHolh, long and short term as-
sistance, and to work out the coun-
try's strategy in this regard; and

(b) if so, the details regarding its
interim report, if any, along with its
recommendations?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes, Sir. A team of Indian
experis visited Laos and Kampuchea

. in January, 1982 to carry out a1 study

.

V4

of areas in which India might assist
these two countries in future.

(b) While the main Report of the
team is still under preparation, 1 pre-
liminary Report has already been sub-
mitted. The Report recommends both
emergency assistance as weil as long-
term assistance. While  appropriate
decisions will be taken only
after the main Report has been con-
sidered in detail by Government. It
appears likely that long term Indian
assistance to Laos and Kampuchea
would largely be in the fields of Agri-
culture, Small Scale Industries, Puwulic
Health Culture and Mineral explora-
tions.

‘ Availability and requirement of drug

to control leprosy

2951. SHRI B. V. DESAI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the national prograrmme
to control leprosy has been hamsorung
because the main drug dapsone has not

been available in requisite quantity;

(b) if so, whether the annual re-
quirement of the drug is estimated as
80 tonnes inclusive of 5 tonnes of
buffer stock to meet the emergency
situation;

(c)

- =

if so, main reasons for the

_shortage;

(d) whether steps have been taken
by Government to improve its produc-
tion: and
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(e) how many ant1 leprosy scnemes
have been sit due tg the shortage of
this drug and by what time Covern-
ment would increase its production?

THE DEPUTY MINISTER IN "LHE
MINISTRY QF HEALTH AND -ZAMI-
LY WELFARE (KUMARI KUMUD
BEN M. JOSHI): (a) No.

(b) No. It is about 45 M. tonnes per
year now inclusive of buffer stock.

-(c) Does npt arise.

(d) - Steps -have been taken by Gov-
ernment to increase the production
capacity in the country. ‘

(e) Does not arise.

Number of Consultative Committees
Dissolved

2952. SHRI B. V. DESAI: Will the
Minister of RAILWAYS be pleased to
state:

(a) number of Consultative Com-
mittees of the Railways comprising the
official and non-official representatives
which were functioning;

(b) how many of them have Leen
dissolved; and

(¢) the main reaso_ns‘f'or dissolution
and whether any other new -~ommittes
are likely to be taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) and (b). All the Rail-
way Users’ Consultative Committees
functioning at Divisional and Zonal
levels numbering 87 have  heen, dis-
solved.

. - M

(c) These Committees had become
unwieldy and lacked representative
character. Fresh Commxttees are
under constitution.

fer iz A ‘Elfﬂ'l'l"
2953 S wAR garrr
I T a4 TR FT T T ﬁF
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(m) 7 IE X a e @ CESd Priority movement of bamboo for
- ’ ) - paper mills
¥ g wfgnr § @ ¢ W e
aft g, 2054. SHRI AJIT KUMAR SAHA:
- - SHRI SAIFUDDIN
(@) #ar ¥@R ¥ 11 WS CHOWDHARY:
wfqT F T Fr o AMT B SHRI AJIT BAG:

faq w1 facga waew fmr § oK

) . . - 1
Tt q‘@', N g9 FT T %; Wil] the Minister of RAILWAYS be

pleased to state:

S 1KY _
(a) whether the attention of Union
T . - Government has been drawn by the
(") - & fﬁr‘ ERl %qa West Bengal Government regarding
TfaaT qXx ¢ WY JE 107 H allotment of railway wagons on priority
a ? classification for movement of hamboo
to paper mills; 4
. . . . (b) if so, the salient points raised
= . LCIGE IR SR G0 G by the West Bengal Governmant;
R . (tﬂ N - ) ' (c) whether Union Government have
() ot & | taken steps in this regard;
(E’) E g9 N7 T3y iﬁ"{ (d) if so, what are those ;and
T FREIR T I F1 s34 (e) if not, the reasong thereni?

FRferre wWd g1, THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS AND IN

(W) wrEdE W X faAr e THE DEPARTMENT OF PARLIAMEN-
A 22,000 AT § 59 00 I- TARY AFFAIRS (SHRI MALLIK-
S . ARJUN): (a) to (e). A letter was rece-
T T T@ﬁ'
e ﬂ'é’l’ @ | a:ma ived from the Government of West
F HEEFAT FT 9@ T4 F ferg Bengal requesting upgradation oi prio-
:&"I'/HQ_‘H? TRAATE FT T TUF AT rity of bamboos moved for the paper
AR . industry from class ‘D to ‘C’, and a
i Gl'l?i?‘ & A =T Tl .m% reply has laready been sent to the
q, FEAFT F FMIR T8 AN @ same in last month. Raw materials lo
ANFRER JA@ FC far 1 g industries are normally moved uncer
T a 3 ) i priority ‘D’. Bamboo for paper in-
[ qam F  wfews dustry is also moved under priority
RAA IS IFT gIRT 37 T STAY ‘D’. However, as large quantities of
MY qradt ™ T - . forest produce are offered for nwove-
%m a e a‘g:r il ment from the N.F. Railway, bamloo
ST a | T BRI FTr GAR T for paper mills moving from that Rail-
FEIRY 9% gofa'ar [ T oqqaT way has already been given higher |
I 2 priority ‘C’ to ensure adequate supplies
2‘:3 A ﬂ’(ﬁ?ﬂ S ﬁm: Sy to the paper industry.
faar q:ﬂﬂ{ _-q-'.ﬂ' SE TG (K Recnmstitution of Consultative
T AR G FE@T T7- Committees
fe ’m_*"" & e qradt wr 2955. SHRI SONTOSH MOHAN DEV" «
¥ F T A @ wifaeg § SHRI OSCAR FERNANDES:

T ¢ gV qEgifer | SHRI N. E. HORO:
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Will the Minister of RAILWAYS

be pleased to state:

(a) the number and details of all
consu:tative committees of the Rail-
ways comprising official and non-official
members functioning at divisional,
zonal and national level which had
been dissolved and the amount spent
on these committees during the last
two years;

(b) whether it is proposed to con-
stitute these committees again;

(c) whether any steps will be taken
‘to make them compact and functional
and economical;

(d) whether Government have al-
ready finalised guidelines and if so,
the details thereof; and

(e) whether it is not possible to cut
down the number of consultative com-
mittees which have become far too
many and often they run contrary to
each other's activities?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) The following Railway
Users’ Consultative Commiltees have

_ been dissolved with effect from
16-2-1982.

1. Zonal Railway Users' Consultalive
Committees.—9

2. Railway Users’ Amenities Coin-~

mittees.—9
3. Time Table Commiftees.—9

4. Divisional Railway Users' Consui-
tative Committees.—55

5. Suburban Railway Users’ Consul-
‘talive Committee on Cenfral, Western,
Southern, South Eastern and -Eastern
Railways.—5

6. National Railway Catering Con-
.sultative Council—1.
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In addition to the above consultative
committees, the foliowing Committees
have also been dissolved.

1. Standing Voluntary Help Com-
mittee,

2. Programme Implementation Com-
mittee. '

3. Passenger Amenities Committee.

4. Railway Hindi Salahakar Samiti.

5. Railway Hindi Pustak Chayan

Samiti.
6. Railway Hindi Shabdavali Samiti.

The expenditure incurred on these
committees was about Rs. 1.98 lakhs.

(b) and (c). Yes.

(d) The nominatign on the Rail-
way Users’ Consultative Commititees is
based on the principle of securing as
wide a representation as is practicanle
of the various indentifiable and impor-
tant groups of railway users yiz. Cham-
bers of Commerce, Trade Aseociations,
Industsies, Agricultural Associatiens,
Passenger Associations, State Govern-
ments, State Legislatures and Memuers
of Parliament. Such other interests as
per not covered under these specific
provisions are nominated under “Spe-
cial Interesty’ representing different
shades of public opinion. The Standing
Voluntary Help Committee and the
Programme Implementation Commitiee
when reconstituted will have members
not exceeding 20 in each of them in-
cluding members from Scheduled Caste
and Scheduled Tribes communities
and the Minorities. The Railway Eindi
Salahakar Samiti is constituted in ac-
cordance with the guidelines provided
by the Ministry of Home Affairs (Offi-
cial Language Deptt.)

(e) The number of Consultative
Committees which function at tha vor-
ious levels is kept to the bare mini-
mum.
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Visit of Officer to Kendriya Ilindi
Sansthan, Gauhati

2956. SHRI RAMAVATAR SHAS-
TRI:Will the Minister of EDUCATION
be pleased to gtate:

(a) whether a Senior officer of the
Ministry had visited the Gauhati Cen-
tre of the Kendriya Hindi Sansthan;

(b) it so, has he submitted any re-
port on the functioning of the cam-
pus in Gauhati; and

(e} if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Yes,
Sir.

(b) and (c). The officer concerned
had gone to Gauhati in -onnection
with the Conference of Education Sec-
retaries and DPI's of North FEastern
region and he only availed himself of
the opportunity to visit the Centre dur-
ing his presence at Gauhati, there was
no question of submitting a report,

fagre ¥ ife aiferat € qRANY

2957, st TAEATT W& @
| TR HAT ag TG FT FA TG
fw

(%) #r ag = § fo fagw
fw ey g (fagre @ GEoE
galfadas ) ¥ A 16 SwAY W
qzHl ¥ WAAT 2847 FUGF  TEAAA
grfsa forar «m;

(@) afz g, @AFTAIGW TR
fF Srdae oo § twa afen
T gEEAE W OF §Few qrfvg fFar
T °T;

(w) afz g, ar @I AT
T g WK
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LComplaints against irregular award of
: Ph.D in J.N.U.

2959. SHRI BAPUSAHEB PARULE-
KAR: Wil] the Minister of EDUCA-
TION be pleaséd to state:

(a) whether Government have re-
«eived any complaint about irregular

award of Ph. D. in School of Computer
Sciences, Jawaharlal Nehru Univer-
sity from any member of Parliameni;

(b) if so, the nature of ihe com-
plaint; and

(¢) action Government have taken
thereon?

THE MINISTER OF STATE 1IN THE
MINISTRIES OF EDUCATION AND
CULTURAL AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) and

(b). In a communication addressed to
the President in his capacity as the
Visitor of the University, on December
10, 1981, a Member of Parliament had,
among others, mentioned that the Dean
of the School of Computer Sciences
succeeded in getting a PhD. degree
awarded to an Assistant Professor of
the School in a record time cf 18
days. It was alleged that he took
undue persona] interest in getting the
report of iwo external examiners with-
in a week of the submission of the
thesis on December 3, 1980.

(c) The matter was brought {o the
notice of the University. According to
the University, the Assistant Professor
submitted his thesis for evaluation on
December 3, 1980 and the notification
declaring his result was issued on
February 12, 1981, In this case the
thesis was dispatched to the external
examiners by the School itself 25 the
administrative block of the Univessity
remained closed during that oeriod and
onty the School was fuunctioning.

Renewal of agreement on through
traffic between India and Pakistan

2960. SHRI BHIKU RAM JAIN:
SHRI MOHAN LAL PATEL:

SHRIMAT] SANYOGITA
RANE:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that a
Pakistan Railway delegation visited
India and discussed the renewal of
agreemeni on through traffic helween
the two countries in February this
year; '
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(b) if so, the composition of the

Pakistani delegates and particulars of

the delegates from Indian side who
participated in the-discussion;

(c) whether any new suggestions
were proposed for smooth :novement
of railway traffic across the border;
and

(d) if so, the details thereof?

_ THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) Yes,

(b) The list of delegates was as
follows:

Pakistan side:

1. Mr. Hasan Zaheer, Secretary to
Government of Pakistan, Ministry of
Railways—Leader.

2. Mr. Haji Abdul Majeed, Chief
Operating Superintendent, Pakistan
Railways.

3. Mr. M. A. Mirza, Chief Commer-
cial Manager, Pakistan Railways.

4. Mr. A. R. Qureshi, Chief Machani-
cal Engineer, Pakistan Railways.

5. Mr. K. K. Suri, First Secretary
(Commercial), Pakistan Embassy in
India,

Indian side:

1. Shri B. B. Lal, Member Mechanical
Railway Board and ex-officeo Secretary
to the Government of India—Leader.

2. Shri R. P. Singh, Director Traffic
Transportation, Railway Board.

3. Shri P. C. Misra Director Traffic
Commercial, Railway Board.

4, Shri A. S. Mathur, Additional
Director, Traction, Railway Board.

5. Shri V. Rangarajan, Additional
Director, Rolling Stock, Railway Board;
and

6. Shri R. K. Tangri, Joint Director,
Traffic Transportation, Railway Board.
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‘and television

(c) Yes, . y

(d) (1) It has been decided to in-
crease the composition of the nassenger
train between Amritsar and Lahore by
2 coaches. In case of rush additional
coaches can be provided by either side.

(2) The time-table and compositionr
of this train can be changed by mutual
agreement between the Pakistan Rail-
ways and the Northern Railway.

(3) The goods interchange will be
‘on the basis of ‘zero pool balance’ on
5 day basis during the months of
March and April 1982

(4) Atari and Wagah will work as
interchange junction on six monthly
basis. Locomotive will be provided
by the usin_g railway.

(5) The hire charges on wagons
have been revised to Rs. 80 per four
wheeler wagon per day.

(6) It has been agreed to iraprove
the telecommunication between I.chore

"and Amritsar so that any problems

can be sorted out without delay.

Periodical meetings have also to be

held fo have better coordination.

Advertisement on Radio and T.,V. re_
use of Nirodh

2961. SHRI K. LAKKAPPA: Will
the Minister of HEALTH AND FAMI-

LY WELFARE be leaased to state:

(a) whether advertisement on radio
in regard to Family
Planning such as use of Nirodh etc.
have a bad effect on school going chil-
dren; ang

(b) if so, whether it is proposed to
stop such type of advertisements and
devise some other methods to educate
married people on Family Planning?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KU-
MUDBEN M. JOSHI): (a) No, Sir.

(by Does not arise.
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Reducing Cost of Text Books

2962, SHRI K, LAKKAPPA :
SHRI D, M. PUTTE GOWDA :

Will the Minister of EDUCATION
be pleaseg to state:

(a) whether there is thinking to ex-
plore the possibilities of reducing the
costs of text books; and

(b) if so, steps being explored to
reduce the cost of books?

THE MINISTER OF STATE 1IN
THE - MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-~
FARE (SHRIMATI SHEILA KAUL):
(a) and (b). The production of school
text bocks and their pricing is  ihe
responsibility of the State Govern-
ments. To ensure availability of text
books at reasonable prices, most of
the States have partially or complete-
ly nationalised the production of
school text books. (Concessional white
printing paper is allotted by the Gov-
ernment of India to all States and
Union Territories for production of
school college and university level
text books. The State Governments
have been advised to have strict con-
trol over the price trend. They have
alsp been adviseq (1) to avoid frequent
changes in text books and to reduce
the size of the text books, (2) to distri-
bute text books through school co-
operatives to eliminate the middle
man’s commission.

Welfare Schemes for Employees of
J.N.U,

2963. DR. A. U. AZMI: Will the
Minister of EDUCATION be pleased to
state:

(a) the total number of employees
working in JIN.U. at present,;

(b) welfare schemeg initiated by
J.N.U. for their employees and plans
University propose to introduce for the
welfare of its employees;

(c) number of employees given uni-
versity accommodation, how many are
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without accommodation and the ratio
between the teachers/officers and em-
ployees; and

(d) whether university has received
any memorandum from the J.N.U. staft
Association and if so, action taken
thereon?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION

~ AND CULTURE AND SOCIAL WEL-

FARE (SHRIMATI SHEILA KAUL):
(a) 1431 including teachers.

(b) 1. Group Insurance Scheme: The
scheme doeg not cover members of fa-
culty for the present. It is also pro-
poseg to extend the scheme to teaching
staff.

2. Creche: A creche has been ope-
rating for the employees’ children.

3. Central School: Children of the
employees get preference in admission.

4. Cultural Club: It is for the non-
teaching employees.

5. Staff Associations: There are
Associations for the teaching as well
as non-teaching employees.

6. Centray Government  Health
Scheme: The scheme has also been
extended to the employees,

1. Faculty lounge: It has been pro-
vided for faculty members.

8. Community Centre: 1t ig proposed
to have the Centre providing indoor
anq outdoor games far the employees.

(¢) 593 Employees have been pro-
vided accommodation—382 non-teach-
ing/officials anq 211 teaching employ-
ees. 660 non-teaching and 67 teaching
employees are on the waiting list for
allotment of accommodation a3 on
1-1-82.

(d) A memorandum for augmenting
residential facilities was received, The
matter has been taken up with the
University Grants Commission ang the
been included in the
Uﬂ’erit}"s Sixth Plan proposals.

-
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Protest against late running and over-
crowding in Panipat-Delhi Shuttle
Train

2984. DR. A. U AZMI. wWill the
Minister of RAILWAYS be pleased to
state:

(a) whether Government’s attention
has been drawn to the news item
“Commuterg hold up train” appearing
. in the Indian Express of 6th February,

1982,

(b) it so, reaction
ment thereto; ang

of the Govern-

(c) stepg taken to remove the griev-
ances of the commuters electrifying
the track from Delhi to Panipat and
laying of double lines there?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN). (a) Yes,

(b) Steps have been taken to run the
2PNG shuttle with its full composition
and to run this train punctually.

(c) Delhi-Panipat section has already
been doubled. There is no proposal at
present to electrify thig section.

Issue of false Medical Certifica’e by
RMPs

2965. DR. A, U. AZMI: Wwill ithe
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that some of
the RMPs resort to unwarranted acti-
vities such as issuing of false medical
certificates, running of chemist shops
side by side, non-maintenance of regis-
ters giving details of the patients ex-
amined, visits at gource ang at resi-
dences and medicines  prescribed/
issued punctually;

(b) it so, whether 5 legislation is
proposed to be brought to curb the un-
social activities of such RMPs; and

(c) was such a Bill ever brought in
the past and if so, the details thereof?

MARCH 11, 1982

Written Answers 292

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KU-
MUDBEN M. JOSHI): (a) Under the
provisions of the Indian Medical Coun-
cil Act, 1956, only registered medical
practitioners are entitled to practice
medicine, Any person contravening
the law is liable t9 prosecution under
the penal provisiong of the Indian
Medical Council Act, 1956.

In some States Registereq Medical
Practitioners have been licenced to
run chemist shops. Under the Drugs
and Cosmetics Act, a registered medi-
cal practitioner does not need g licence
to use drugg in his private practice,
for supply to his gown patients

(b) Does not arise.

(c) No.

Fertilizer Berth at Paradip Port

2966, SHRI HARIHAR SOREN: Wil
the Minister of SHIPPING AND
TRANSPORT be pleaseg to state:

(a) whether Government have sanc-
tioney a fertilizer berth at the Paradip
Port of Orissa,

(b) if so, the estimated cost of that
proposed fertilizer berth;

(c) the expected time of completion
of the construction of that berth; and

(dy when the construction work 1is
going to pe started?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) Yes.

(b) Rs. 15,50 crores.

(c) By January, 1985.

(d) The contract for the construction
work is expected to be awarded by
June, 1882



273 Written Answers

Raising of Passpori Fee

2967. SHRI V. S, VIJAYARAGHA-
VAN. Will the Minister of EXTER-
NAL AFFAIRS be pleaseg to state:

(a) whether there is any proposal to
raise the passport €ee; ang

(b) if go, the facts thereof?

THE MINISTER OF EXTERNAL
AFFAIRg (SHRI P. V. NARASIMHA
RAO). (a) No such proposal is pre-
sently under consideration,

(b) Does not arise,

Aid to orggnsations Association
engaged in Child Welfare activities

2968, SHRI XAVIER ARAKAL:
Wil] the Minister of SOCIAL WEL-
‘FARE be pleased to state:

(a) how many -~Organisations/Asso-
ciations are engaged in child welfare
activities; ang

(b) how much central aid or help is
given to these institutions?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON). (a) and (b).
‘Organisations/Associations engaged in
child welfare and other spheres of so-
cial welfare are numerous, mostly ope-
rating at State and Sub-State levels.
‘The national level bodies are few in
number.

2. Many of these organisations carry
on their endeavours not funded by
State agencies. Even amongst the orga-
nisations that have some funding from
the State, the Government of India
funds only some organisations for some
approved schemes. For instance, assist-
ance is given to the five all-India orga-
nisations for Balwadi Nutrition Pro-
gramme: (i) Bharatiya Adimjati Se-
vak Sangh; (ii) Central Social Welfare
Board; (iii) Harijan Sevak Sangh;
(iv) Indian Council for Chilq Welfare;
and {(v) Kasturba Gandhi National Me-
morial Trust, During 1980-81, 3 sum
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of Rs. 150.16 lakh was sanctioneqy to
these five organisations for the pro-
gramme, During 1980-81 a sum of
Rs. 45.20 lakhs wag sanctioneq to the
Indian Council for Child Welfare for
the Balsevika Training Programme
through 39 Balsevika Training Insti-
tutes of the Council, and a sum of Rs.
175.00 lakhs was sanctioned to the
Central Social Welfare Board [or
creches for the Children (below 6
years) of poor working and ailing
mothes,

3. In turn, these organisations made
these same available tp the State level
and other bodieg to run the pro-
grammes.

4. It is a stupendous and highly
time-ConSumiI}g task to collect and com-
pile information about the numerous
organisations/associations that work at
State or district or sub-district levels.

Statewise addition of Railway Lines
Since Independence

2969. SHRI XAVIER ARAKAL:
Will the Minister of RAILWAYS be
pleased to state:

(a) the state-wise length of railway
lines both metre and broad gauges:

(b) what was the length of railway
lines in 1947 and how many kilometres

have pbeen added since Independence;
and

(c) what is the cost of new lines
added after Independence?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) A statement is
attached.

(b) The total route kilometrage as
at the end of financial year 1947-48
was 4,694. Since Indepence 85,71.238
kms. of new lines have been added on
the Indian Railways till 31-3-1981.

(c) The information is being collec-

ted and will pe laid on the Tabie of
the House.
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Ztatement
State Route Kms. as on 31-3-81
Broad  Metre
Gauge Gauge

Andhra Pradesh .3,043-72 1,700 46
Assam 105-22 2,088 43
Bihar 3,334 10 1,958- 50
Gujarat 1,413 21 3,122- 58
Haryana . 883-58 €12-55
Himachal Pradesh 11-55 .
Jammu & Kashmir 77+ 29
Karnataka 570- 63 2,295- 75
Kerala 803- 54 112-71
Madhya Pradesh 4.286- 22 497- 81
Maharashtra 3.140-10 993- 41
Manipur . .
Meghalaya
Nagaland . 9-35
Orissa 1,837-82
Punjab 1,968- 95 158-23
Rajasthan . . . 760- 39 4,767 20
Sikkim . .
Tamil Nadu 1,006- 03 2,889-05
Tripura . 12-35
Uttar Pradesh 5,588 63 3,289- 45
West Bengal . 2,844 48 525-31
Union Terrilories
Chandigarh 11-00
Delhi 140- 74 27-09
Goa 79: 06
Pondicherry 27 11
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Chinese Maps showing Foreign Terri-
tories as their own

2971. SHRI CHINTAMANI JENA:.
SHRI G. Y. KRISHNAN:
SHRI RAM SINGH YADAV:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that Peking -
has publisheq ‘Historical’ maps and
atlasses on which Nepal Bhutan, India,
Burma, Malaysia, Thailand Vietnam,;
Laos, Kampuchea and a number of:
other countries were shown as ‘former
Chinese territories; and

(b) _if so, the reaction of Indian Gov~
ernment thereon?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO). (a) Chinege publications
brought out some years ago contained
a map showing certain independent
countries and parts of the territories of
some other countries ag having been,
at some time in the past part of China.
However, similar maps have not come
to the attention of Government in re-
cent years,

(b) The Government of India takes
note of the manner in which Chinese
officia) and other publications ‘and
mapg show international boundaries;.
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particularly the India-China boundary
on which the gifferences between China
. and India are well-known.

Ban on the sale of Maxaform

2972. SHRI RAMLAL RAHI: Will
* the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that Govern-
* ment have banned the sale of ‘mexa-
- form’ medicine on receiving complaints
+ of itg bad effect on the liver but even
then it is being sojd uninterrupted in
‘ the markets throughout the country;
and

(b) if so, the stringent action propos-
ed to be taken by Government in this
-regard?

THE DEPUTY MINISTER IN THE
‘MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KUMUD-
“BEN M, JOSHI): (a) No.

- (b) Question doeg not arise.
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Reservation of one berth exclusively
for export cargo

- 2975 DR. SUBRAMANIAM SWAMY :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the Wes-

. tern India Shipperg Association, Bom-

bay kas cuggested reservation of one

berth at Bombay Port exclusively for
export cargo; ang

(b) if so, details of aclion taken in
this regard?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VIREN-
\DRA PATIL). (a) Yes.

fJ (b) One berth in P. & V, Docks, Bom-
bay Port, hag been reserved with efiect
from 1-10-81 exclusively for vessels
loading export cargo.
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Use of AIR for educating people re-
garding Health and Family Planning
Programmes

2976. SHRI M. RAMGOPAL REDDY:

Will the Minister of HEALTH AND -
FAMILY WELFARE be pleased to
state .

(a) whether it is a fact that Union
Government has recently invited
the attention of people
Family Planning by including it in the
20-point
Hon’ble ‘Prime Mi,.nister-‘l and

towards the -

programme initiated by our -

(b) whether Government would also -

like to utilise the normal programmes
of the All India Radio for educating
people on matters concerning health

ang family planning to propagate the -

programme?

THE DEPUTY MINISTER IN THE

-

MINISTRY OF HEALTH AND FA- -

MILY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) Yes, Sir,

(b) The All India Radio programmes .

are being utilised for educatinz the

people on matters relating to Health

and Family Welfare.

Eye test of Drivers to evert Train
accidents

2977. SHRI M, RAMGOPAL
REDDY .

SHRI M. V., CHANDRASHE-
KARA MURTI:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that the Rail-

ways engine driverg will be put to eye .

’

sight and other facultieg tests periodi--

cally in g bid to avert train accidents;

(b) how many Railway. accidents

took place in the last two years due to -

defective eye sight of the drivers; and

(c) what are the reasons that drivers-

with defective eye sight were put to.

such responsible duty of driving train.
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causing great risk to the life of the
_passengers?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYg ANpD 1IN
"THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) This practice is already
in vogue.

(b) Nil.

«(c) Doeg not arise,

‘Trains without alarm chain apparatus

-

2978. SHRI G. Y. KRISHNAN: Will
.the Minister of RAILWAYS be pleas-
.ed state:

(a) whether some caseg have come
"to the notice of Government regard-
ing the trains in which there is no
~provision of alarm chain apparatus;

(b) if so, the details thereof; and

(c) the details regarding the pro-
'cedure adopted in establishing the
:alarm chain in the trains?

THE DEPUTY MINISTER IN THE
MINISTRY GF RAILWAYS AND IN
"THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
‘LIKARJUN): (a) to (¢) Alarm chain
apparatug has peen provided in gall
‘trains t, enable a passenger igp S‘Op
‘the train from his compartment in the
event of an emergency. However,
thls faCl]lty is Often misused by mis-
-creantg by s‘opping trains at will,
-which adversely naffects the punctua-
“lity of trains. Depending upon the
-extent of misuse of the facility, Rail-
“ways have blankeg off alarm chain
-apparatus on gome trains, except in
ladies compartments and R.M.S. Vans.
“The position in this regarg is periodi-
cally reviewed,

LS.hortage of vessels in Andaman and
Nicobar Islands’

"2979. SHRI M. RAMGOPAL REDDY:
Will the Minister of SHIPPING AND
"TRANSPORT be pleased to state:
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(a) whether it ig a fact that the
Andaman gand Nicobay Islands are
facing shortage of vesselg for inter-
island transport of passengers and con.
sumer commodities;

(b) if so, whether this has also
affecteq their industries ang projects
of public utility; and

(c) what action is being taken by
Government in the matter?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) to (c¢) Informa-

tiop ig being collected and wil] be laid ¢

on the Table of the Sabha.

High Prices of Books

2980. SHRI CHINGWANG KON-
YAK: Will the Minister of EDUCA-
TION be pleased io stale:

(a) whether high rising prices cf
books is having an adverse impacl on
the Academic Standards in the coun-
try and it has become difficult for in-
tellectuals to afford to buy bocks;

¢
(b) whether book sellers afier in-

dulge in malpractices and charge much
more than the actual price of the
books; and

(c) what steps are proposed so that
ithe Publication Division, the Univer- -
sity Grants Commission and the Na-
tional Book Trust take aclive interest
in publication of low price good stan-,
dard books?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
{(SHRI P. K. THUNGON):
(a) to (c) Although the price of
books have generally increased bhe-¢
cause of the increase in the cost of
printing materials and labour, it is
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not correct {o say that high prices of
books is having an adverse impact on
the academic standards in the country.

In regard to educational books, Go-
vernment has taken a number of steps
to make available good books at low
prices. At the school level, the pro-
duction of school textbooks and their
pricing is by and large the responsi-
bility of the State Governments. To
ensure availability of textbooks  at
reasonable prices, most of the States
have partially or completely nationa-
lised their {extbooks, and issued
general instructiong for administering
strict control over the price trend. The
Central Government is supplying
printing paper at concessional rates to
both the public and private sector for
production of textbooks. To make
books for university level courses
available at reasanable prices, the
Government gives assistance to State
Governments for preparation of uni-
versity level books in regional langua-
ges. The Government also have col-
laboration programmes with the Go-
vernment of Britain. USA and USSR
for bringing out low cost editions of
standard books of foreign origin.

A number of steps have been taken
by Publication Division, University
Granis Commission and the National
Book Trust to promote the publication
of good books at low cost. The Publi-
cation Division bring out general
books at prices much less than the
prices fixed by private publishers.
These books are publicised and made
available through their sales emporia
where also books of other Government
Departments and autonomous organi-
sations are sold. The University Grants
Commission provides assistance to
colleges for establishment of book
banks for the purpose of loaning text-
books to needy and deserving  stu-
dents. Through its scheme of assis-
tance to universities and Indian
authors, the Commission has been en-
couraging writing of educational books
which are made avallable at low
prices to the academic community.
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The Commission gives library grants
to universities and colleges for bulk
purchases of books and this enables
publishers to bring out larger editions
of books at low unit cost. Similarly,
the National Book Trust has been pro-
ducing good books which are both in-
formative and educative and are avail-
able at moderate prices. The Trust
also operates a scheme for subsidised
publication of university level books
in order to make such books available
at reasonable prices.

No instance of malpractice by book-
sellers have come to the notice of the
Government,

Indian Assistance to Vvietnam

2981. SHR1 CHINGWANG
KONYAK:

SHRI CHINTAMANI
SHRI TARIQ ANWAR:

of EXTERNAL

JENA:

Will the Minister

_AFFAIRS be pleased to state:

(a) the nature and details of assis-
tance being given presently to Viet-
nam,;

(b) whether during a recent visit to
that country he had assured larger
assistance to Vietnam in economic,
scientific and technical fields; )

(¢) whether the Vietnamese had
requesied for specific facilities from
India; and

(d) if so, the details thereof and
arrangements finalised in this regard?

THE MINISTER OF EXTERNAL
AFAIRS (SHRI P. V. NARASIMHA
RAQ): (a) Indian assistance to Viet-
nam, which started in the year 1977-78,
has been mostly by way of aredits and
loans. To date approximately Rs.
135 crores of gssistance has been ex-
tended. This assistance has enabled
the Government of Vietnam to pur-
chase commodities (such as foodgrains
and textiles) and equipment (as for
example, railway rolling stock and
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textile machinery. Other important
areas of Indian assistance are in set-
ting up a Buffalo Breeding Centre and
a Rice Research Institute in Vietnam.
India shall shortly be sending experts
for these Centres. In addition, India
is also providing training facilities to
vietnames students in Indian Univer-
sities, .

(b) to (d) During my visi to Viet-
nam, discussions took place on the
future pattern of Indian cooperation
with Vietnam in economic and techni-
cal fields. Both sides ggreed that
conditions are appropriate to plan a
long term cooperation between  the
two countries in economic, scientific
and technical fields. '

A term of Indian experts, which re-
cently visited Laos and Kampuchea,
had also visited Hanoi. This team shall
shortly submit a Report on the areas,
manner and extent of Indian assis-
tance to all these countries. After con-
sideration of the recocmmendations in
the Report the Government will take
appropriate (ecisions on the future
pattern of assislance to vietnam. In
the meantime, a further credit of Rs.
10 crores has been extended for Viet-
nam for the financial year 1982-83.
Government have also decided to post-
pone by one year repayment of credits
and loans due this year,

_Curtailment of Library Funds

2082, SHRIMATI MADHURI

SINGH:
SHRI G. Y. KRISHNAN:

SHRI ARJUN SETHI:

Will the Minister of EDUCATION
be pleased to state:

(a) whether the book trade in the
country is facing a crisis d}Je to the
curtailment of library funds;

(b) whether Government propose to
release library funds soon;

(c) whether the booksellers and pub-
lishers had urged upon the financial
institutions for soft loans and other
facilitles to help the stockists; and

MARCH 11, 1982

Written Answers 288.

(d) if so, the reaction of the Govern-
ment and decision to be taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE.
(SHRI P. K. THUNGON): (a) and (b)
There has generally been no curtail~
ment in the grant of library funds by
the Central Goverment.

(c) and (d) Yes, Sir. The Reserve
Bank of India has already issued a
circular to all commercial banks to the
effect that requests from smaller units:
in the book publishing trade for credit
facilities may be considered on merits,
keeping in view the usual safeguards
for extending credit.

News Item Captioned ‘Drug additiom
in India
2984. SHRI BALASAHEB VIKHE:

PATIL: Will the Minister of SOCIAL.
WELFARE be pleased to state:

(a) whether it is g fact that there is
an increase in drug abuse in India
particularly in school and college go-
ing children;

(b) whether Government have made
any survey in this regard and if so
what are the details;

(c) what stepg Government have
taken or propose to take to check this
menace particularly among the youth;

(d) what remedial measures have
been considered to save the lives of
drugs addicts.

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) There
is no data available to show that the
incidence of drug addiction is 6n the
increase.

(b) The findings of research studies
sponsored by thig Minisiry in selected
universities show that only a small
proportion of students take dmg§
other than socially tolerated ones like
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tobacco. The common results drawn
from these studies are listed in the
statement attached,

(c) ang (d) The Staty Governments
and Union Territory Administrations
have been requested to take necessary
steps to wean students away from the
drinking habit and drugs. The States
have been requested to bring the mat-
ter to the notice of all universities so
as to exercise continued vigilance in
this regard. The Ministry of Educa-
tion has also gddressed Vice-Chancel-
lorg of Central Universities similarly.

The State Government have been,
also requested to take - all possible
action to stop the publication or pro-
pagation of any written or other mate-
rial that directly or indirectly en-
courages, stimulates or aims at in-
creasing drug abuse, and to develop
community based programmes for
early indentification, treatment, after-
care, rehabilitation and social re-
iniegration of persons involved.

Non-medical and quasi-medical con-
sumption of opium has been prohibited
i, India with effect from 1-4-1959.
After this date opium is supplied from
Government Treasuries/Depots to the
registered opium addicts on mredical
certificates granted by competent
medical authorities of the States.

The manufacture, use, possession,
transport of cannabis resin has been
prohibited in India by law.

The wholesale and retail transac-
tions of narcotic drugs and psychotro-
pic substances are subject to Govern-
ment inspection and supervision under
various Rules and Regulations.

. Statement
Statement regarding news Item Cap-
lineq “Drug Addition in India”
Resulty drawng from research studies.

1. Drug abuse among boys was more
common than girls.

2. The Drugs most commonly
misused were alcohol and tobacco.

3. Drugs abuse was more prevalent
among the students—having urban
background, higher income-group fami-
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lies, with background of education in
Military /Public/Convent Schools, resi-
ding in college hostels, studying in
Medical/Engineering Courses;

4. Friends played an important role
in initiating young persons to drug
abuse; .e

5. Four causes were found important
in using drugs; (1) Psychological
causes like relieving tension, easiag
depression, satisfying curiosity, “get-
ting kicks”, “feeling high”, intensify-
ing perception, removing boredom, efc;

(2) physical
awake, ete;

causes like staying

(3) social causes i.e. as an aid to
socialising, challenging social values,
etc; and

(4) miscellaneous causes like imp-
roving studying, sharpening religious
insight, deepening self-understanding
solving personal problems etc,

6. Drugs were obtained mostly from
friends.

7. An overwhelming percentage of
students did not take any drugs at
all, including socially acceptable
drugs like tobacco, alcohol and pain
killers.

8. A majority of students took drugs
in an experimental manner;

9. The prevalance rate of drugs like
cannabis, L.S.D., pain killers, opium
etc. was very small,

Railway Coach Factory in Kerala
2985. PROF. P. J. KURIEN:

SHRI A. NEELALOHITHA-
DASAN NADAR:

Will the Minister of RAILWAYS
be pleased to state:

(a) latest position of the proposed
Railway Coach Factory; and

(b) whether Government propose to
set it up in Kerala in view of the fact
that there is no Railway Production
Unit in Kerala?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
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THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-

LIKARJUN): (a) and (b) After the
Planning Commission’s clearance to
the proposal is received, Project Re-
port will be prepared to include scope.
cost, location etc. of the proposed new
Railway Coach Faclory.

Alleppey-Ernakulam line

2986. PROF. P. J. KURIEN;,

SHRIMATI SUSHEELA
GOPALAN;

Will the Minister of RAILWAYS be
pleased to state:

(a) the details of progresgs of cons-
{ruction of Alleppey-Ernakulam line;

and

(by when the line is expected to

be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Land acquisition
is in varioug stages of progress. 43.32
hectares have been taken possession
so far. Contract for earthwork and
construction, of minor and major
bridges for a lenglth of 6 Km. have
been awarded. Physical progresg till
date is 15 per cent.

(b) 1985
funds.

subject to availahility of

Bridge over Jamuna near Karnal

2987. SHRI CHIRANJI LAL SHAR-
MA; Will the Minister of SHIPPING
AND TRANSPORT be pleaseq to
state:

(a) whether there is any proposal
to construct bridge over Jamuna pear
Karnal;

(b) if so, by what time it is likely
to be constructed; ang

(¢) amount to be spent on it?
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THE MNISTER QF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SART): (a) to (c¢). Presumably, the
Member is having in ming the cons-
truction of a bridge over Jamuna on
Karnal-Meerut road. It ig 5 State
road and as such the Har-
yana Government are responsible
for the construction of the
bridge. They have, however,
asked for a loan of Rs. 300 lakhs for
this work under the Central aid Pro-
gramme of State Roads of inter-State
or Economic Importance under the
1980—85 Pian. A final view in the pro-
posals submitted hy various State
Governments, including Haryana, is
however yet to be taken.

Overbridge at Sonepat, Panipat, Kar-
nal and Kurukshetra

2988. SHRI CHIRANJI
SHARMA: Will the Ministor of RAIL.
WAYS pe pleased to state:

Sl

(a) whether there is any proposal
to construct over-bridge on railway
crossing at Sonepat, Panipat, Karnal
and Kurukshetra; and

(b) if so, by what time these over-
bridges will be constructed?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS ANp IN

THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) The Railways

undertakes construction of road over/
under bridges in eplacement of exis-
ting busy level crossings jointly on
cost sharing basig with the State Gov-
ernment/roaq authoritiopg who are
requiread to sponsor firm proposals
therefor,

The work of construction of a road
over bridge in replacement of exist-
ing level crossing No. 70-B at Karnal
is proposegq in the 1982-83 budget.

The proposals sponsored by the
State Government for construction of
road overbridges in replatement of
existing level crossings at Sonepat and
Kurukshetra are under examination
of the Railway ang the State Govern-
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ment. Thege .proposals will he consi-
dered for inclusion in the Railways
Works Programme gfter completion
of pecessary formalities.

No proposal for construction of a
road overbridge at Panipat has so
far been sponsorej by the State Gov-
ernment,

(b) No target dates for completion
. have been fixed.

Human Blood thrown ag Garbage by
Red Cross

2989. SHRI SUBHASH YADAV:
SHRI MALIK M. M. A.

Will the Minister of HEALTH AND
FAMILY WELFARE be pleaseg to

state:

(a) whether it is a fact that human
blood in large quantity was thrown as
garbage by the Red Crosg behind the
Blood Bank of the ‘IRC Bhavan as
reported in the Hindustap Times
dated 22nd February, 1982;

(b) if so, quantity of blood thrown,
(c) the reasons thereof; and

(d) whether any inquiry has since
been conducted ang if s, the details
thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARNAND). (a) to (d). The Indian
Reyg Cross Society has reported that
a few used empty blood packs and
one pack with oubdated reg cells
(140 ml), unfit for use, were found
in the garbage. The entire matter is
being examined by the Government.
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Railway Crossing accidentg during
1981-82

2994. SHRI MADHAVRAQO SCIN-
DIA: Will the Minister of RAILWAYS
be pleased to state:

(a) that number of railway crossing
accidents in the country; zone-wise
during 1981, 1982 till date;

(b) number of persons killed and
seriously injured in these accidents;
and

(¢) what is the number of un-
manned and unequipped railway cros-
sings in the counfry, zone-wise and
what progress has been made during
these years for manning or mechani-
sing these railway crossings?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFATRS (SHRI MALLI-
KARJUN): (a) The number of level
crossing accidents on the different
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railways during January, 1981 to
January 1982 is shown belong:—

Roailway Number
of level
crossing
accidents
Central . ) . B . . 6
Eastern . . . . 5
Northern . . . . 17
North Eastern . . . 13
Northeast Frontier . . - 8
Southern . . . . 5
South Central . . . 11
South Eastern . . . . 13
Western . . . . 10
ToraL . . ) . . 88

(b) The number of persons killed
and grievously injureq in these acci-
dents were as under:—

Killed . . . . 47
Grievously injured . . 60

(¢) The number of unmanned level
crossings railway-wise is as under as
on 31-3-1981.

Railway Numberx
of vn-
manned
level cross-
ings

Central . . . . 1294
Eastern . . . . 766
Northern . . . . 3111
North Eastcrn . . . 2699
Northeast Frionter . . 1172
Southern . . . . 2923
South Central . . . 2148
South Eastern . . . 3541
Western . . . . 4859

ToraL . . . . —22_3;6
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During the year 1986-81, 50 unman-
ned level crossings were manned and
20 level crossings were upgraded.
Sixty-nine level crossings were provi-
ded lifting barriers,

Construction of Hospitals in and
Around Delhi

2995. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
1o state:

(a) what progress has so far been
made in the construction of the diffe-
rent Government hospitals in and
around Delhi ag contemplated under
the Sixth Plan; and

(b) by what time each of (hem are
likely to be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) and (b). During
Sixth Five Year Plan it ig proposed
to builq two 500 beddeq hospitals at
Hari Nagar and Shahdara and three
100 bedded hospitals one each at
Mangolpuri, Khichripur and Jaffarpur.
The construction work of 200 bedded
wing of Yari Nagar Hospital is in
advanced stage. Work is in progress
on O.P.D, Casualty Block and Ward
Block of G.T.B. Medical College-cum-
Hospita] at Shahdara anq other ser-
vices. As regards the 100 bedded
hospital at Mangolpurj sanction has
been issued. The main construction
work of this Hospital is likely to start
in 1982-83. Land for the 100 bedded
hospitals at Khichripur and Jaffarpur
has been obtained. The boundary wall
ot the Khichripur Hospital has been
completed. All of these are likely to
be constructed during VI Plan period.

Introductjon of more traing in Seal-
dah Division

2996. SHRI MUKUNDA MANDAL:
Will the Minister of RAILWAYS be
pleased to state:
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(a) whether there ig any proposal
to introduce more traing in Sealdah
division;

(by) if so, when and the details
thereof; and

(¢) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARFLIA-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) No, Sir.

(b) Does not arise,

(¢) Due to acute shortage of coach~
ing stock introduction of any additio-
nal trains including EMU services on
Sealdah division hag not been found
feasible at present.

Modification of Iron ore handling
System gt Paradip Port

2997. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

When the modificationg to the iron
ore handling system at Paradip Port
will be completeg and what would be
the daily handling capacity thereafter?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): The modifications to
the iron ore handling system are like-
ly to be completed by July, 1982. The
expected average handling rate after
the modifications wil] be about 20,000
tonnes per day.

Coaching of Football Team by East
Germany Coach

2998. SHRI TARIQ ANWAR: Will
the Minister of EDUCATION be
pleasej to state whether it ig fact
that an East German coach hag been
called by the Al] India Football Fede-
ration to train the Indian football
team for Nehru Gold Cup and for
Asian Games?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
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AND CULTURE AND s$OCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
In consultation with the All India
Football Federation and on the recom-
mendation of the Committee appointed
to monitor the training of Indian
competitors for Asian Games, 1982,
Government hag obtained the services
of an East Germap football coach in
connection with preparation of Indian
footbal] team for participation in the
Asian Games, 1982,

Haj Pilgrimage

2999. SHRI TARIQ ANWAR:
- SHRI ZAINUL BASHER:

Will the Minister of EXTERNAL
AFFAIRS be pleaseq to state:

(a) whether it is a fact that the
number of Haj pilgrims ig likely to
fall sharply this year due to Saudi
. Government’s refusal top allow them

into the kingdom before Id-ul-Fitr;

(b) whether the Haj Committee has
approacheg the Central Goverament
10 increase the number of air seats;
and

(¢) whether the Government is
favourably considering this proposal?

THE MINISTER OF EXTERNAL AF-
FAIRg (SHRI P. V. NARASIMHA
RAO): (a) No, Sir.

(by Yes, Sir.

(c) the number of pilgrims will re-
main unaltered at 21,000. The quota
of those pilgrims who are 1o travel by
air has been increaseq from 7,780 to
11,085. The increase in the quota for
air travel will be correspondingiy
offset by a reduction in those pilgrims
who would travel by sea.

Newg item captioned ‘“Varanasi Stu-
dénts demand enquiry”

3000. SHRI PIUS TIRKEY: Will
the Minister of EDUCATION be
pleased tp state:

(a) whether attention of Govern-

ment has been drawn to the news item ;
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“Varanasj Students demand enquiry’

appearing in the Indian Express dated
7 February, 1982;

(b) whether any inquiry had been
ordered into the incidents that took

place on 19 January, 1982 in B.H.U,;
and

(¢) if so, the result thereof?

THE MINISTER; OF STATE IN
THE MINISTRIEg OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
(a) Yes, Sir. According to the report,
a delegation of the students of the
Banarasg Hindu University met the
Chief Minister, Uttar Pradesh to de-
mand a Judicial Enquiry into the
incidents of police atrocities on stu-
dents in Varanasi on January 19, 1982.

(b) and (c). As far as the Univer-
sity is concerned. the Vice-Chancellor
has appointed a Committee to enquire
intg the causes leading to the disturb-
anceg in the examination scheduled/
held on January 19, 1982 and other
incidents that took place inside the
campus. The Committee hag not
finalised ils report.
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0i]l Jetty at Sagar Island in West
Bengal

3002. SHRI MATILAL  HASDA:
Will the Minister of SHIPPING AND
TRANMPORT be pleased to state:
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(1) whether Government have
taken any decision for construction of

a new oil jetty at Sagar Island in West
Bengal;

(b) if so, details thereof;

(c) if not, the reasons for the de-
lay; ang

(d) how long will it take for a
decision in this regard?

THE MINISTEK OF SHIPPING

AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) No.

(b) Doeg no# arise.

(c) ang (d). It is proposed to locate
the second oi] jetty near the existing
oil jetty at Haldia. Consultants are
being appointed to prepare a detailed
project report, on receipt of which the
matter will be processed for an invest-
ment decision.

Solution of Kampuchean Problem

3004. SHR R, P. GAEKWAD:
SHKI CHITTA MAHATA.:
SHRI S. M. KRISHNA:
SHRI CHINTAMANI JENA:
SHRI R. L. BHATIA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that during
his recent visit to Thailand and Viet-
nam discussions took place on the
Kampucheap issue;

(b) whether any principles were
determined on which g solution to the
Kampuchean jssue could be found;

(c) whether Indiy played any speci-
fic role in resolving the issue; and

(d) if So, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) to (d). Yes, Sir. The
problems of South East Asia, and
especially those of Kampuchea, are a
matter of much concern to the coun-
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tries in that region. India also desires
that South East Asia shoulq become
an area free of tensions. During my
visit t, Vietnam and-Thailand, dis-
cussions did take place on the situa-
tion in South Fast Asia and the recent
developments in that ares.

India has put forwarg no specific
proposal or suggestion to resolve the
differences. But the discussiong were
helpfu] in creating 5 better apprecia-
tion and understanding of the issues
involved ang of different view points.

W g a|t § o
mE  afcaeafant

3005. »it AT Wi§ WMo W ¢

g fagm Wit Faearfi wy qwi g

few Mo s & R # 18 faamy,

1980 F WA'TfwRd T G&UT 4430

F IOT F grEY A gg qAT #T FAT
w9 fF

(%) T@FR 7 97 ol ATy
F1 AT FER ¥ Ee faeaw
¥ faw @ aEd FEAE AR
o afemafadi &1 9@ &R X
e FX fer

(@) @ @ od § T
Fwe & gawr & fag 1€ fawg
sfafafises @@t oom T § a1 A
o+ FEF ISTAT T § ; WK

() Far Fad amt we fAfes
N 1964 ¥ (FFF A w
eafa & @ T TsgEw f
qar &) s e @ § AR
gfz g, a1 Fa1 W FR T a7

% g ¥ faq Faw Jered !

FHALGUNA 20, 1903 (SAKA)

Written Answers gi10
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T & U g wAdy fra maT £
TafT g & § el fadw sfaffa-
WU @l FHT AN VAT T4T, AfHA
T ot @it i anret # oo
TG 9 FAT IAT ArigwICAT F qmaC
AT I § | R 3@ I
7 g ¥ A F T A I
oS e mar ar,  famd gwfa:
#1964 H Tsmasor fFar
9 EHTY gRar ag wifaw @
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Malpractices in Allotment of Haj’
Tickets

3006. SHRI H. N. NANJE GOWDA:-
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether governmeni attention
has been invited to the news item ap-
pearing in Patriot dated 12th Feb-
ruary, 1982 to the effect that serious
malpractices are prevailing in the
allotment of Haj Tickets;

(b) whether it is g fact that in some
stateg like Jammu and Kashmir, legis-
lators and some Government officials
are given discretionary quota for the
Haj seats;

(c) whether it is a fact that nearly
80 per cent of seats are decided at
Bombay and the rest of 20 per cent
in the state headquarters; and

(d) if so, the names of States whose
applications are not being considered
at the Headquarters and the prospec-
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:tive Haji have to go to far off places
for ticket and if so, what steps Gov-
.ernment propose to take to eradicate
racketeering in  allotment of Haj
tickets and provide in each State
Headquarter facility to issue Haj
tickets so that the people do not have
to go long distances?

THE MINISTER OF EXTERNAL
‘AFFAIRS (SHRI P, V. VARASIMHA
RAQO): (a) Yes, Sir.

(b) No, Sir.

(¢) and (d). Till 1980 Jammu and
-Kashmir was the only State which in-
-vited applications for inteding pilgrims
.and also holding the Qurrah to select
‘them. In 1981 Haj Committees of
Gujarat, UP and West Bengal were
.also permitted to invite applications
from the intending pilgrims and to
~hold Qurrah to select them. For the
-Haj season of the current year
five more State Haj Committees viz.,
Bihar, Karnataka, Kerala, Madhya
‘Pradesh and Tamilnadu are being
sermitted to invite apvolications direct-
ly and select pilgrims. State Haj
Committees in other States, would
also be permitted to invite applications
directly provided they can take on
the responsibility of having proper
arraneements for Inviting applications
and selection. The delegation of res-
ponsibility of selection to State Haj
Committees. will ensure that the quota
of Haj seats for particular States is
avallable to and  utilised solely by
residents of the concerned States.
"This would greatly eliminate causes
for complaints as  also inconvenience
- to pilgrims,

No evidence has so far been found
regarding any racketeering in the
- allotment of Ha]J seats.

12 hrs.

PROF. MADHU DANDAVATE Raja-
pur): I want to bring to your notice a
~-very serious thing. (Interruptions)
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o1 W fawe iy (gi019e) ¢ !
e OTfET § 7€) HaT F geaey o . .

ot wea Tagrd mag ot (7% faedt) -
g fafaee & gor o fF ag st
qfrar A @ 7 qgT g9 at ag
qe°T AT | Where is the Home

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): What about my
adjournment motion regarding rob-s
bery in Jorbagh post office?

(Interruptions)
MR. SPEAKER: You must have
been informed, Sir.
(Interruptions) **

MR. SPEAKER: Nothing will go on
record without my permission.

WEL WU
ST a1 w7 AT 2 |

Afer N a9 swr 31 gW
fafreex & feaga & 21 &9
qeEt g€ g5 agT "rar 4ar | H 4
T WEaT #r5 FegfRa A9 g

I C LT PR A

TE  TET #T

I have go to powers and I can do it;
but it is to your better sense—whe-
ther you will appreciated that, or this
one; whatever you like. FT 3T

FIATAT 9T 6 I FTEH A |

(Interruptions) **

MR. SPEAKER: Please sit down.
Two days back we have discussed one
Calling Attention regarding bank rob-
bery; and if you are again interested,
then I will again give it tommorw.

(Interruptions) ** {

**Not recorded.

(Interruptions)**
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MR. SPEAKER: It cannot be done
It is a Question. We have just brought
out in the Business Advisory Com-
mitiee only a day before, that the
Home Ministry is going to be the first
Ministry to be discussed; and under
those rules, it cannot be done. I appeal
to your better judgement; I am open.
I have to discuss one thing or the
other,

st T f5/ra TR T e
ek fauuee == feest —

(Interruptions) **

MR. SPEAKER: You have done it
once—twice. You can discuss it
threadbare. Threadbare you can dis-
cuss it; why waste time unnecessarily?
That is why I said, there is no bar-
ring, and no curbing. I only appeal to
your sense, whether you will use this
time or some other convenient time.

(Interruptions)
SHRI GEORGE FERNANDES: rose

MR. SPEAKER: That is what I
sai, Mr. George. I said we had dis-
cussed it three days back, and again
the Home Ministry.....

SHRI GEORGE FERNANDES (Mu-
zaffarpur): Discussion is not for the
sake of discussion. Every discussion
seems to be creating situations where
the law and order situation in the
Capital is deteriorating. What is your
answer?

MR. SPEAKER: My job is to allow
a discussion. T cannot do anything
else.

(Interruptions) **

MR. SPEAKER: I gm not allowing
anything,

(Interruptions) **

wEYW AEEW : A 9T RS
U1 AT, FHAT FI AT |

———
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Annua] Accounts of Madras Port Trust
for 1980-81,

THE MINISTER OF SHIPPING:
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): I beg to Imy on the
Table a copy of the Annual Accounts
(Hindi anq English versions) of the
Madras Port Trust for the year 1980
81 and the Audit Report thereon, un--
der sub-secti'a‘n(Z) of section 103 of
the Major Port Trusts Act, 1963.
[Placeq in Library See No. LT-3506/
82].

Annual Report and Review of National
Institute for Training in Industrial En--
gineering, Bombay for 1980-81, state-
ment for not laying Accountg of the
oforesajd Institute and Annual Report
of Indian Institute of Management;.
Calcutta for 1980-81, etc. ete.

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND:
CULUTRE AND SOCAL WELFARE

(SHRIMATI SHEILA KAUL): 1 beg
to lay on the T-able;
(1) (i) A copy of the Annual

Repo~t (Hindi and English varsions)
vf the National Institute for Train-
ing in Industria] Engineering, Bom-
bay, for the year 1980-81.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
National Institute for Training in
Industrial Engineering, Bombay, for
the year 1980-81.

(2) A statement (Hindi and Eng-
lish versions) explaining reasons
for not laying the Accounts and the
Audit Report of the National Ins-
titute for Training in Industrial
Engineering, Bombay, for the year
1980-81 along with the Annuaj Re-
vear. [Placeq in Library Se, No.
LT-3507/82].

(3) A statement (Hindi anq Eng-
ljsh versions) explaining reasons
for not laying the Annual Report

———

**Not recorded.
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and the Accounts of the Indian Ins-
titute wf Management, Calcutta,
for the year 1980-81 within the
stipulateg = period of nine months
after the lose of the Accounijng
year. [Placed in Library. See No.
LT-3508/82].

(4) (i) A copy of the Annual Report
(Hindi and Englist versions) of the
University Grants Commission for
the year 1980-81, under section 18 of
the University Grants Commissien
Act, 1956. ]

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the University
Grants Commission for the year
1980-81.

(5) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned ai (4)
above. (Placed in Library. See No.
LT-3509/82).

(6) A copy of the Annual Accounts
(Hindi and English  versions) of the
Sardar Vallabhai Regional College of
Engineering and Technology, Surat for
the year 1980-8] together with Audit
Report thereon. (Placed in Library
See No. LT-3510/82).

(7) A statement (Hindi and English
versions) explaining reasons for not
Year. (Placed in Library. See No.
- counts of certain Regional Engineering
Colleges for the year 1980-81 within
the stipulated period of nine months
after the close of the Accounting

Year, [Placeq in Library. See No.

LT-3511/82].

Agreement between Central and
Gujarat for deverpment and mainte-
nance of road links of Natural High-
ways and g Staement of delay.

THE MINISTER OF STATE 1IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM
KESARI): I beg to lay on the Table:

(1) A copy of the Agreement en-
tered into between the Central Go-
vernment and the Governmient of
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Gujarat under section 8 of the Na- |

tional Highway Act, 1936 in respect
of the development and maintenance
of road links considered eligible for
being treated as permanent routes
of National Highways and mention-

ed in the Schedule, under section
10 of the said Act.
(2) A statement (Hindi and En-

tute of Homoe=opathy, Calcutia for
delay in laying the document men-
tioned at (1) above [Placed ip Lib-
rary See No, LT-3 12/82].
(Interruptions) **

Annual Reports of National Insti-
tute of Momoeopathy, Calcutta for
1978-79 and Central Council of
Homoeopathy, New Delhi for 1980-81

with Statementg for delay.

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI
BEN M. JOSHI): I beg to lay on the
Table:

(1) (i) A copy of the Annual Report
(Hindi and English versions) of the
National Institute of Homoeopathy,
Calcutta. for the year 1978-79 along
with Audited Accounts.

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for de-
lay in laying the documents mentioned
at (1) (i) gbove.

(2) (i) A copy of the Annual Report
(Hindi and English versions) of the
Central Council of Homoeopathy,K New
Delhi, for the year 1980-81 along with
Audit Accounts, -

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for de-
lay in laying the documents mentioned
at (2) (i) above

Sce No. 1.T-3513/82).
(Interruptions) **

PROF. MADHU DANDAVATE: rose

MR. SPEAKER: No, Professor, no
guestion. You have the Budget dis-
cussion. You can discusg it then, no
question,

**Not “recorded.

LR

KUMUD- .

A

(Placed in Library.

-
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PROF. MADHU DANDVATE: It is
not that issue. The Finance Minister. ..

MR, SPEAKER: It is a finance ques-

tion, and the Budget js being discuss-
ed.

Reviews and Annual Reports of Rail
India Technical and Economic Serviceg
Ltd.,, New Delhi and Indian Railway
Construction Co.,, Ltd., New Delhi
Delhi for 1980-81.

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
C. K. JAFFAR SHARIEF) on behalf
of Shri Mallikarjun: I beg to lay on
the Table: a copy of each of the
following papers (Hindi and [English
versions) under sub-section (1) of sec-
tion 619A of the Companies Act,
19562—

{1) (i) Review by the Government
on the working of the Rail India
Technical and Economic Services

Limited, New Delhi, for the year
1980-81.
(i) Annual Report of the Rail

India Technical and Economic Services
Limited New  Delhi, for the year
1980-81 alongwith  the Audited
Accounts. and the comments of the
Comptroller and  Auditor General
thereon. (Placen in Labrary. See
No. LT-3514/82).

(2) () Review by the Government
on the working of the Indian Railway
C onstruction Company Limited, New
Delhi, for the year 1980-81,

(ii) Annual Report of the Indian
Railway Construction Company Limit-
ed, New Delhi, for the year 1980-81
along with the Audited Accounts and
the comments of the Comptroller and
Auditor General thereon. (Placed in
Library. See No. 1L.T-3/15/82).

Income-tax (Audit) Rules, 1982 and
Notiflcation re. excise duty on Kero-
"sene used in manufacture of lincar
alkyl lenzene., etc.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): I beg to
lay on the Table:
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(1) A copy of the Income-tax
(Amendment) Rules, 1962 (Hindi and
English versions) published in Notifica=
tion No. S.O, 104(E) in Gazettee of
India dated the 27th February, 1882,
under section 296 of the Income-tax
Act, 1961. (Placed in Library. See
No. LT-35/16/82).

(2) A copy of Notification No. G.S.R.
196 (Hindi and English versions) pub-
lished in Gazette of India dated the
27th February, 1982 together with an
explanatory memorandum superseding
Notification No. 43/79-CE dated the
1st March, 1979 to clarify that the ex-
cise duty will continue to be leviable
only on the net consumption of kero-
sene used in the manufacture of linear
alkyl benzene or heavy alkylate irres-
pective of whether the kerosene after
such use, which is returned to the re-
finery for further manufacture of pet-~
troleum products, falls under item No.
7 or 8 or 11A of the Central Excise
Tariff, issued under the Central Rules,
1944. (Placed in Library. See No.
LT-3517/82).

PROF. MADHU DANDAVATE: It
is not that issue which I am raising.
(Interruptions)

MR. SPEAKER: You can discuss it
the pudget.
(Interruptions)

PROF. MADHU DANDAVATE: A
Finance Ministry team told the LM.F.
that our Budget has satisfied their

conditions.
(Interruptions)

MR. SPEAKER: No, nothing doing.
(Interruptions)

PROF. MADHU DANDVATE: Our
budget conforms to their conditions.
What is your ruling? (Interruptions)
Then what is the sanctity of the bud-
get? (Interruptions)

MR. SPEAKER: You have to dis-
cuss it in the budget and the Finance
Minister will reply to it.

(Interruptions)
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PROF. MADHU DANDAVATE
What about the privilege motion that
I have given”

(Interruptions)
MR. SPEAKER: No motion,
(Interruptions)
MR. SPEAKER: It cannot be allow-
ed.
(Interruptions)
MR. SPEAKER: You put questions
and he will have to reply.
(Interruptions)
MR. SPEAKER: Shri Uttam Rathod:
Calling Attention.
(Interruptions)

TR VRS | HWE Howd &) g,
NT W1 (T F FF ETMT Ay 4747
Figa f¥) 79 7 7 & Twarfaw
q¥zq %

SHRI SATYASADHAN CHAKRA-
BORTY: (Calcutta South): We want

an adjornment motion to be discussed.
(Interruptions)

eI WEELE - AN 7F §7.9 g 8,

R F37 a¥( 7.

MR. SPEAKER: I cannot allow an
adjournment motion. I cannot do it
according to the rules.

(Interruptions)

MR. SPEAKER': whatever it is, that

cannol e done,
(Interruptions)

MR, SPEAKER: Read the ruleg and

then come to me.
(Interruptions)
MR. SPEAKER: Calling attention.

You can come ad see me.
(Interruptions)

12.6 hrs

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported slump and glut in the
cotton market in the c-uniry

SHRI UTTAM RATHOD (Hingoli):
I call the attention of the Minister of
Commerce of the following matter of
urgent public importance and request
that he may make a statement there-
on:
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“Reported slump and glut in the
cotton market in the country due
to failure of the Government to in-
crease the guaranteed price under
the Cotton Monopocloy Furchase sch-
eme in Maharashtra anq disinte-
rest shown by Cotton Corporation
of India in Gujarat and Punjab to
protect the interests of cotton gro-
wers.”

SHRI RATANSINH RAJDA (Bom-
bay South): I have given a notice of
the privilage issue. (Interruptions)

MR. SPEAKER: You come and see
me.

(Interruptions)

MR. SPEAKER: You see me before

you can raise it.
(Interruptions) **

MR. SPEAKER: Nothingis golng on

record. You come and see me.
(Interruptions) **

SHRI RATANSINGH RAJDA: I
have given a privilege notice,

MR. SPEAKER: I am not allowing
the orivilege motion.

(Interruptions) **

SHRI RATANSINH RAJDA: You
mus{ protect our rights..... .

MR, SPEAKER: You come and see
me.

(Interruptions) **

SHRI RATANSINGH RAJDA:
Primg facie it is very clear.

MR. SPEAKER: There is no prima
facie ground; absolutely nothing. You
come and see me and I will talk to
you.

(Interruptions) **

MR. SPEAKER: I am not going to
allow any privilege motion. You can
come and see me,

(Interruptions) **

SHRI RATANSINH RAJDA: What
do you propose to do with it?

MR, SPEAKER: You come and see
me,

xx (Suoydnasaguy)

SHRI RATANSINGH RAJDA:. You

have seen my privilege motion......

(Interruptions) **

**Not recorded.
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MR. SPEAKER: Nothing - goes on
record because I have instructed and
requested him to come and see me.

(Interruptions) **

MR. SPEAKER: You do not enjoy
any other special privilege than what
the general public enjoy.

(Interruptions) **

MR. SPEAKER: 1 have not given
my consent, I am not going to allow
you to discusg it in the House.

(Interruptions) **

MR. SPEAKER: Yoy can come and
see me.
(Interruptions) **

SHRI RATANSINH RAJDA: May
T drow your attention....
(Interruptions) **

MR. SPEAKER: No, you can come
and see me.

(Interruptions) **

SHRI RATANSINH RAJDA: What
is the remedy for it?

MR. SPEAKER: You can come and
see me.

(Interruptions) **

MR. SPEAKER: Law is equal to
vou as well as to any other citizen
You are not going to be differentiated.

(Interruptions) **

MR. SPEAKER: Law js applicable

to a Mcmbeyr of Parliament as well.
(Interruptions) **
PROF. MADHU DANDAVATE

{Rajapur): When MPyg residences
are attacked.... -
(Interruptions) **

MR. SPEAKER: I can discuss it

g WY T FT Q497
(Ta=ut) _

MR. SPEAKER: I have not given

my consent, **
(Interruptions) **

PROF. MADHU DANDAVATE: In
the past, when MPs’ residences were
attacked, always the matter was raised
in the House.. ..

(Interruptions) **

with you.
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SHRI INDRAJIT GUPTA (Basir-
hat): On my previoug occasion, when
a member of this House was assaulted
or attacked, did you say that the law
is there and you go and take resort to
it?

MR. SPEAKER: There is no ques-
tion of assault here.

(Interruptions) **

SHRI RATANSINH RAJDA: This
is worst than that,

MR, SPEAKER: I will see if there
is a question of privilege, I am here
to protect it. But if there is no ques-
tion of privilege, I cannot. That is
what I told you, you came and see me.

(Interruptions) **

SHRI RATANSINH RAJDA: You

have not admitted it?

MR. SPEAKER: You can come and
see me.
(Interruptions) **
SHRI RATANSINH RAJDA: I am
prepared to come and see you.
. (Interruptions) **
MR. SPEAKER: You can come and
sec me,
(Interruptions) **

SHRI RATANSINH RAJDA-: So
it is under your consideration.
(Interruptions) **

MR. SPEAKER: You can come and
see me. That is what I said,
(Interruptions) **

MR. SPEAKER: . Why do you per-

sist it unnecessarily? What is there to
persist in...... ?

(Interruptions) **

MR. SPEAKER: I have not allowed
anything.

2

(Interruptions) **

MR. SPEAKER: He can come and

see me. You are also welcome.
) (Interruptions)

PROF. MADHU DANDAVATE: 1f
it affects the discharge of the duties
of an M.P., will you say that he can go
to a court of law? (Interruptions)

MR. SPEAKER: 1 am not going to
discuss anything. Nothing is 10 be re-

**Not recorded.
3966 LS—11.




323 Slump in cotton

[Mr, Speaker]
corded. I am not going to discuss any-
thing regarding privilege. here.

PROF. MADUDANDAVATE: Assult
of an M.P, has been allowed in the
past. (Interruptions)

SHRI RATANSINH RAJDA:. Is it
under your consideration?

MR. SPEAKER, Yes. Otherwise how
can you come and see me?

SHRI RATANSINH RAJDA: It i3
under your consideration, then......
MR. SPEAKER: Yes,

DR, SUBRAMANIAM SWAMY
(Bombey North East): I am glad it is
under your consideration. (Interrup-
tions)

MR. SPEAKER: You can come
and see me.

SHRI HARIKESH BHADUR (Go-
rakhpur): What about law and order
in Delhi?

(srerT)
A WERA : G, AT A o
G & | A Ag TA FY AT FIG &,
7 fagia Y 9@ FF § 1 99 @F Y
qAT 1 g o Foe doT 9w VW@
AT g fafregt Y fentesr ot @
g1 uF F1% ww wrd, fy@F g
FTE
(ewaarr)

HEAN NET 4T UF a1 J91€ &
HY I AT 95 {0 &4 & fam
T a@fi &

Your only motive is to create arum-

pus.
(Interruptions)

SHRI GEORGE FERNANDES
(Muzaffarpur): We take exception to
your remarks. (Interruptions)

MR. SPEAKER: Why do you say
so? When I say. I am open 1o sugges-
tions, you are welcome to come and
talk to me.

(Interruptions)

MR. SPEAKER: Let me see. I said
.that I will gllow Call Attention. I am
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ready to  admit it, But if you want
any more discussion you can have it
on the Home Ministry demands.

SHRI GEORGE FERNANDES: 1
have to say.. (Interruptions)

MR. SPEAKER: Yes, Mr, Minister,
(Interruptions)

DR. SUBRAMANIAM SWAMY:
You said you would call me. I have
been patiently waiting—Will you
please call me? (Interruptions) The
law of privilegeg has not been codi-
fied. And_so whatever you say here
is. .. (Interruptions)

MR. SPEAKER: You can come
and see me. You are also welcome
along with him.

DR. SUBRAMANIAM SWAMY: I
have given you a breach of privilege
motion against the ‘Onlooker’

MR. SPEAKER: You come and see
me.
(Interruptions)

MR. sPEAKER:
here.

SHRI GEORGE FERNANDES: Whatl
about my breach of privilege motion
against the Home Minister?

Not allowed. Not

MR. SPEAKER:. I have seen it. I
have askeq for the facts, I have refer-
red it to them. I do not take much time
I just do immediately what is peeded
according t5 the rules. I am bound
by the rules up to the point, up to the
mark, right on the thread. (Interrup-
iiong)

SHRI GEORGE FERNANDES: I

hope you will be able to catch the
Home Minister, (Interruptions)

o weew ww (fgER) - aw
fafrex 99w o &

it wwet fagrdt wraddht (7 faee)
WA WA, §4 WIOET O UF
e A AT AwT AT ¢ femmi S
WISHF-TQE'GT E‘&é’rﬁ‘ﬁ} m
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qAt GF JUHT AWTAAT g} T AT
21 (smamw )

e wgR ¢ H TR T
qar |
(zaaue )

qEWRT WEAA : FATA ZI AT E |
T AT ARl FEA 2T, FRTST S
T g EFTHF AT e H
ST AT E

(cu=eTT )
MR. SPEAKER: That-is all right
now.
SHRI SATISH AGARWAL. (Jai-

pur): You may kindly recall that
three months ago, on the 10th of De-
cember, 1981 T had submitieq a motion
of privilege againsty Mr. R. K. Karan-
jia, Shri Rajpal Singh Chaudhuri. 1t
is more than three months. :

MR. SPEAKER: Give me two days
mor'e_

W FFSla qEE : (ATEER)
AT FI FT F TH GIT H Fgr 47 |
HT AR A SET AT | S A
ARAE & SRR qu FTE O
T fFra £ R Y am wwR
FT FE B E

WU WA 1 FL wwT )
®s Ao fear & wmA ?

ot wEWE g . AEe fE
) s g Efs I ¥ @ E
A @ AU qOT TR B, FT
R &, T E B

mn@gu:ﬁﬁ@ gt
ay Tt A oF FAY @
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TG AE @ aFAT g | § agr gAr
FE AT 5 Frw A aF wr A A
1A

()

were wgRw ;g fafagr #Y
femigy ox feramm & T THL
a fNT o

SHRI SATYASADHAN CHAKRA-
BARTY: That motion was there and
you promised that it would be admit~
ted this week, (Interruptions)

THE MINISTER OF STATE IN THE
Mijnistry of COMMERCE (SHR1
SHIVRAJ V. PATIL): The hon. Mem-
ber.... (Interruptions).... Sir, the
hon, Members have raised two sepa-
rate and distinet issues. First issue
relates to the alleged slump ang glut
in the Cotton market in the country
due to the allegeg failure of the Gov-
ernment to increase the guaranteed
prices of  cotton under the Cotton
Monopoly  Procurement Scheme In
Maharashtra and seconq issue relates
to the alleged disinterest shown by the
Cotton Corporation of India, especial-
ly in Gujarat and Punjab to protect
the interest of the cotlon growers.

It iS incorrect to say that there is
a slum and glut in the cotton market
in the country gue to failure of the
Government t, increase the guaran-
teeq prices under the Cotton Mono-
poly Scheme of the Government of
Maharashtra. As the Scheme stands
the increase or non-increase of prices
under the cotton monopoly Scheme
in Maharashtra will not affect the
availability or non-availability of
cotton outside the State of Mahara-
shtra. The two issues are quite sepa-
rate from each other.

The Cottyn Corporation of India
hag been making purchases as in pre-
vious years in gll the cotton growing
States, where the crop has started
arriving and has purchaseq 32.01 lakh
quintalg of kapas till the 2nd of Mareh
1982. Thege purchases include pur-
chaseg by the Cotton Corporation of
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Indiz of over 8.62 lakh quintals of
kapas in Punjab ang over 2.70 lakh
quintals of kapag in Gujarat, The
Cotton Corporation of India hag also
purchased in addition to kapag over
19,000 fullly pressed bales from (Co-
operative  Societies in the Stale of
- Gujarat, There is therefore no failure
on he part of Cotton Corporation of
India in making purchases of kapas
from cultivators especially in the Sta-
tes of Gujarat and Punjab. The prices
paid by the Cotton Corporation of
India to growers in these States on
an average during the current season
have been far above the support pric-
es for the relevant varies,

SHRI UTTAM RATHOD: Sir, for
the last 15 days, I had been struggling
to Zet thig calling attention admitted.

MR. SPEAKER: Your efforts have
fructified

SHRI UTTAM RATHOD. Yes,

thank you. My original calling atten-
tion was:

“The failure of the Government
to increase the guaranteeq price of
Cotton Monopoly Purchase Scheme
in Maharashtry in spite of the Com-
merce Minister’s promise on 1st
December, 1981 and the utter dis-
interest shown py CCI in Gujarat
ang Punjab to protect the interests
of cotton growers.”

Thig was the origina] calling atten-
tion I haq submitted, Later pn two
days back, to accommodate the gri-
evances of other areas also, this was
framed in the present form. Fortuna-
tely or unfortunately, the Minister
has given a very technical reply It
wag on 1st December whep the first
calling attention notice was given for
fixation of the guaranteed price in
Maharashtra, against which there was
an agitation in Viderbha region. On
that occasion, the then Minister pro-
mised us:

“I ean assure him that 1 will de-
finitely take into atcount the increa.
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sed cost of inputs which are rele-~
vant.”

He further said,

“‘I.Infortunately last time
18eting wag not called.”

the

Under the Monopoly Purchase Scheme
in Maharashtra, there is a Committee
which compriseg of 4 members from
the Centra) Government gpnq 4 mem-
bers from the State Government and
about that he said, last time the meet-
ing wag not held, Ultimately he
gaid.

“The suggestion of the Maharash- -

tra Government will definitely have
to be taken intp consideration.”

The Maharashtra Government has
suggested Rs. 638 pey quintal in Maha-
rashtra. I may bring here certain

factg 10 your notice. The APC fixed -

the price of kapas for variety 320-F/
414-F/J-34 at Rs. 290 in March 1980.
Late;y on, these prices were revised
and from Rs. 290 they were made Rs.

300 in June, 1980 Subsequently, the

Government of India decided that the
price insteag of Rs. 300 should be
made Rs. 304. Last year, no prices
were fixed by APC. Perhaps it was
more busy in other sphereg and it
dig not find any time to fix the price
of cotton. So, the 1980-81 prices had
continued. It was on thig basis that
we hag called the attention of the
Minister, on which we got the assur-
ance from the Government that they
are going to reconsider it and very
soon, we will have an increase in the
guaranteeq price. You wil]l be surpri-
sed {0 know that when this Calling

-

Attention Notice was moveq here, this

year as on 27th November, 1981 the
purchase of kapas was only 2.48 lakh
quintalg while it wag 6.68 lakh quin-
tals last year on the same date. After
the assurance given by the Minister,
the people in Maharashtra started
taking their cotton ¢, the purchasing
centres. Thig year the cotton that has
been taken tq the purchasing _centres
has gone up to 57 lakh quintals _While
lagt vear on the same Way, it ‘'was

!
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62.81 lakh quintals. This shows a
difference of 5.81 lakh quintals, This
year even this much increase was gue
to the specific assurance given py the
Commerce Minister that they would
consider and take a decision to the
effect of jncreasing the pguaranteed
price. .

After that, we met the hon. Minis-
ter on 23 December. We also approa-
ched some authorities. To that  the
Joint Secretary, Mr. Singlu, has re-
plieg that very soon they would keep
the proposal before the Committee.
I want to know whether the Com-
mittee has already met to re-consi-
der the guaranteed price of cotton in
Maharashtrg after the specific assur-
ance given by the hon. Commerce
Minister; if so, when?

About Punjab & Haryana, the APC
in its report for 1980-81 has said:

“In making the above recommen-
dationg it was preswmed that the
underlying cost structure will not
undergo any substantial change
during the growth period of the
cotton crop. However, since the re-
port was submitted, a major deve-
lopment that has come about is an
increase of 37.9 per cent in the pri-
ces of nitrogenous fertiliserg and of
around 50 per cent in the price of
diesel oil. Sowing operations, cover-
ing an areg of 12 lakh hectares in
the States of Punjab, Haryana and
Upper Rajasthan were, according
to the latest available information,
completed by the end of May, 1980,
In these areas only basal dose of
the fertilisers would have been
used before the fertiliser prices were
enhanced The bulk of the fertiliser
(aroung 80 per cent) which is used
as top dressing would, thus be ap-
plied after fertiliser pricegs have
been raised.”

Al] these factors were included
while fixing the price of cotton In
Haryana and Punjab for 1981-82 sea-
gon though the basa] dose was given
before the increase in the price  of
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fertiliser. About Maharashtra, i spite
of the assurance given py the Minis-~
ter, no meeting was held and no in-
cremse was given. Thig is our grieva-
nce,

About the slump I have say that
mills ini Maharashtra particularly
Bombay numbering 65, consume
nearly two lakh bales every month,
But the mills in Bombay have been
closed for the last almost two montihs.
Ang that has affected the cotton pri-
ces in the market. May I request the
Minister to allow ug to export loag
staple cotton? With  hybrid seed.
more fertiliser and irrigation, people
have changed the pattern from short
staple vairety to long staple variety.
May I request the Minister to allow
us to export the cotton in order 1o do
away with thjs slump? Segondly, will
he increase, as was assured by him,
the guaranteed price in Maharashtra.

SHRI SHIVRAJ V. PATIL: The
first part of the question relates to
the holding of the meeting of the
Committee in Maharashtra State. Sec-
tion 24 (1) of the Act says that at the
commencement of every cotton sea-
son, the Cotton Co-ordination Com-
mittee, as establisheq under sub-sec-
tion (2), shall recommeng tog the
State Government the guaranteed
prices for different varietieg of cotton,
Thig i a Commmittee which is working
in the State, this ig not a Committee
working under the Central Govern-
ment, There is a law for this pur-
pose. Generally it is expected that
the Committee woulq meet, consider
the problem and fix the price, which
would be given. The responsibility
for holding the meeting of this Com-
mittee may not be put on the should-
erg of the Central Government, Of
course, we can find out the posjtion.
They can hold the meeting of ilhe
Committee and decide ags to what
should be the guaranteed price that
should be given.

PROF. N. G. RANGA
Has the Committee. met?

(Guntur):
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SHRI SHIVRAJ S. PATIL: I think
the meeting of the Committee has
not taken place. It may meet and de-
cida what should be the price.

SHRI Y. S. MAHAJAN (Jalgaon):
Four months after the selling season
has started?

PROF. N. G. RANGA: The Central
Government can adwise the State Go-
vernment to hold a meeting of the
Committee.

SHRI SHIVRAJ S. PATIL: As far
as the secong question is concerned,
the hon. Member wants to know
whether we woulg allow the export
of cotton to other countries, We shall
not put any restriction on the export
of cotton, if it can be exported to
other countries,

MR. SPEAKER:. Not only allow,
but promote the export.

SHRI SHIVRAJ V. PATIL: If there
ijs any market outside for long staple
cotton, we woulg certainly allow it.
We have peen allowing the export of
cotton in the past, as the following
figures wil] show. We will not rest-
Tict the export of long staple cotlon.
The following are thee figures of ex-
port:

1976717 0-20 Lukhbales

1978_'79 - 1'4 0 R

197980 . 1,4 “ )
1980 -~81 . 697 . »
1981 —82 . 2.08 ,, »

If cotton is there and it can be ex-
porteq we shal] have no objection to
its export.

PROF. MADHU DANDAVATE
(Rajapur): The observation of the
Hon. Speaker is, not only =llow the
export but promote export.

SHRI SHIVRAJ S. PATIL: That is

our responsibility, and we are not
shirking it. We shall certainly try to
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find vyut where there js a market for
it and we would try to see that the
exportable quantity of cotion is ex-
ported. We are not shirking it. I was
just answering the question thai was
put. The question was whether we
are going to allow the export. I caid
that we havea-<already allowed it and
that this time also we are not going
to take any objection to it, That does
not mean that I am shirking the res~
ponsibility for promoting export of
cotton.

MR. SPEAKER: Shri Shantubhai

Patel.

SHRI UTTAM RATHOD: What 1
could follow from the answer of the
hon. Minister is that we have to ap-
proach the State Government for the
meeting. ..

MR. SPEAKER: I have calleg Shri
Shantubhai Patel.

SHRI UTTAM RATHOD. Sir. 1 am
entitled t, twyo questiozns.

MR. SPEAKER: No: ¢nly one,

gaifs g & wiwa g &
To qfo e T ST ferigmT =t
9 I W G AT QU B AT
T AL GUIE ST TATS HEA
F St W frar Smr =gy v
g @8 fear mv 0w F oW
FIE FT IATGT BT & Iq AT
frfr e@ % 0t § Afva W wo
Ak ¥ S oxaw fFar &, 7z a@f
QT FEET 7 FErd €1 TH S mW%
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foal & feary o a1 &7 59 &
At wRT onar f7 @ dro mrko
F gdar &1 W A S FEA FT
SAURA AT § qg FAT 80 M
I AT g Jafe W w1 IS
FAT 75-76 ATE 6@ § | FAIIC

FAT AT | FFNE F R A HaAY
WX FOmr g R ogw @ A R
el & JfeT ¥ ag wgAT A@GAT §
fe gt ami § o @ & foq awe
T 8, 99 1 JEErQ fRaEl #@
N Ifgr #wR Fgt W W F A9E
¥ § ar Y §, 7z FamT AR
[T # St FET g &, 4§ g
T=Or T g W Fmmuidfed W
TR "g fAar #¢ qaaq § wq4
20 @ TS FEA T FAr 8 |
T4 ¥ ¥ 10 W@ T&L AT g TR
o g #1 faam wdl g @ g
o X gqar 2 f& @ "@re ;Mo
¥ 17 gAR Feq FEEARfEy @ang-
A7 F @Oq § AR FT AT FT
2 arg Fqrea fAar & 1 AT FAT
az & f& 2 @ AffeT & & wA7
1 Frg T30 FET § AR TW {4 AT
w0 73 571 ¥ 1 AT ¥y frIza
gz & 5 o & wrfe el @
Tedr HATRZ ¥ AT AT SAET &
SqTEr aeq I Al @AIA =Aifza, fa
g fEmed Y JIY 3IUIT K0 HSIT
I fay

orT I@y 3 % orT |y F 3w
g T & WIUAF I F oIA
g w1 §, fawdr F qw ag a7 §
o fgad & I T7 a7 F A
framt & ST § AN FJIAT A
qEIAT F MM AZTA MG IT TTE

zafar a3t fEarT &1 IT F I3
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it fraost dto wifew | neger wEw
qg S FIH AT AT § A
", o fam "o o TS # aH
g g agf @dar Srar 1§ o
ArEo FT FW ar 48 § & 97 amomx
d FqH FT FAT FA OF AT 2
IR G U I L e
F SARAFE I F fau ag
AT T8 @ 8, ar 9g I
d AT FT IF F UITT & "R UF
X 9T AT @A FT RIFOT FATE
dlo dlo ;o FT TTH ¥ IR
o9 gd7 g & g\ A
9 S FIANAET IR § AR
Al FHEAET ®IAT §, IT A
A6 FOH W @ ;A OW ¥
™ F I A gE AW §, F WY
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[ fagzsr @re @ifem]

FmE AT § WX TW TFIX 0F
WY 9T AT T § | FAT 2WT §
ff raw & w7 A T owE
¥ WL fadiaw @i wizw @, 99 Wt
®F ¥ @ 9¥ar g fF oagt €
fafiw a9 wimg ¥ T@ FW
ST § |

iAW wRe Wwd ( #E-

wET) ;o qEr Ag § | w6 W ¥
qgT A AT (samger) . .

ot fewasr @t e H o 2

AT | [STAT & AR GFYL ¥ AGIE
STRE ST §. ..

MR. SPEAKER: That is the floor
price, that is not the support price

st fraost &t wfew @ 9 453
W AR RATaGAEE & T8
467 T ¥ AT 527 WA G GE 2 |
fefasm & gr5@ 387 Ot AR a@gi W
g gE € 529 & 559 WU TF |
T I o FVo—2 FT U qr=q
a7 faftew s=w 339 T & AR T

R GOT §E ] 448 T T 468 T
qw® |

Y ATAE wiTo YL AT FT

I JATRY | I AT AT TF T TE
HY 1T 9T @ § |

wsuw wgvad A § |
ot foroor Wto ofes ¢ TR Tar

T T iR wE § 7
TFRLFE I PRI FAE. ... |

HEAR HEIRT © WX g O 90
g7
(suaeT)
W fracw @t wifem ,_ﬁ'{T
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- fAITF QU F IR A HE 1T AF

TEL & T AT T FZ qh & |

& F&T ST @Y 91 B A= FIAA
gayg faeet Afgw | TodYodfte ¥
ah & S wrzw e Y 0 @, vaw
mmaIQOFﬁ'oﬂﬁoﬁm
T W T 99 WY & | AT WIS
A 7 @Y & a dio do Ao T AT
FA §, I9 qg TE LT T3 | TEHH
e @ T @A F fau TEd T7HW
TST STCH | FA 7 AT W & AT
AT SYTRT A HT TELT T A _TAE
A § WY FEw II1Y ATCA |

T gem A AL F v

zg g ¥ few g wifgd faea
AT FTA T, FIET G417 T A1
FagT aga arer, fRf o< A e |
93 | ¥ foael ¥ &Y Fqer WY wAn
S, afew GEEH AT RWEH F
qeaiq WY FYST TAWT ST g 1 55
wfaore qaw Wi fosaw & A
4T Faar g a7 45 dfgwa
gfawe fael & FugT a9@T J@TE |
SLE e AL R CE LI L AU RS
ST FIET TRHTT FQ & STar W I
ART T FYLT I gAT F1f@ |
T 99 Il 1 A H @ F AGE
% g1 fAfesa F0 9w AT B |
YT T T qTA0 F AW T W A0
&Y U AT &7 suqgerd fqfaa gy ser
a’rta@awagtmb

T st o At (OTOER)
Fws ¥ fael 7 gzae Y awg ¥ ;O
Faw fR &1 o9 % ggarer FETK
€Y gy a9 % feufa & g T80 &
FHAT | WOET A R feaEedt (g
a@q&ﬁrﬁﬁwaﬁﬁ ;T FA
aTwRE?

weq AQRd 5% &, W9 gRi
it a1 iy 1 (U
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ot gl A (WEHTET) : Weus
qgiqd, # qWAE gdr St ¥ qEAr
T § 6 7 ad T feqar s
FAREA ¥ FT FAA & A IFH
feaaT Fow @d=w F1 95 & S A
o W 7 fafem fFar &1 fang a9
Fa 20 Sfowd $H IATET FT AT
Ao o WMo ¥ AT 9T AR ¥iq
SrEae frew & & dar or

, v g g fF w@ro Wo Hrgs wEe
7 39 g7 qguar 2, faw gAw aga
T E AW A & AR eae frew

. ﬁﬁrﬁwqaﬁa%&%ﬁrgﬂ'{

A FT FITT AHe A Z ST 3

.mﬁfﬁ'oqﬁ'oﬂ'ﬁ'o "-’l

Q

THH FTA ATo o wrE> 1 wQ
TIET IS 93O &1 1977-78
FOT g3 g FAT FT UTET "o &lo
Ao FT AT, 1978-79 ¥ AW FUT
FT AT AT 1979-80 ¥ dlRg TS
FT | 4% FE 9 & TafF aRg a1 ¥
6 & THo o AT AT QG & | FT T
\w@mmw&aﬁfaﬁ?mq‘-«:ﬁo
o ATEo Wifde H G IA<AT A °

fafwe Teal ¥ o9 Ty ft afuw
HTEF 87 TS & | 70 997 @Yo 1> Ao
o & g @AT @r g | ;A fqady

W § I fgaTa &, Tgaes & g

F dYo "o WAEo F qry TXATHT Fax
¢ fafv= oAt & 7 Fuy S8t Sraf Anw
I §oX &A@l UAT IWREHER g fh
ATHe qiiefaT FY o7 gE ? frwer A
T® TSAl 7 gar f@ar ur f& wifee
hEeHIR 1 fEaAq & F fao
ZHET T T gl & g AR o 4o

o WMEe TH AT # et gard w9

wan ? fafwes Tsai ¥ o oy faee
OTE ITHT AT F I TUAH T AT
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TH IR feaqq #7 ®¥ v 39
Tl AT TS AgEar 4 g 7

o o 7T 9 7 "AT
FQT & 39 999 @ RO FEd

# g ¥@T g s | o oA
q9T AL FAT FIT @I & | TR G
e & I Y fee femr s &

& AT SR g R drew femw oF
TECHTATST &Wlo Yo o & qMT & HIT
SHHT UANEA % fa, IEy A
F WAl F1 GgI< T F AT drodto
HTEo AT F37 JT AT &N & 7

FG ST AR A WETAST FEA
WA SHHE W ¥ 9T
T TN AN T H FIREHE 6
@i F6 & A aus o9 w&@q oae
4\ § ST qgaT § fv F A A
T § A Zq §IN H ATIH ;T FIH
oAt g 7

TAQT & [T qamn R g
I WTE 9 g fF SHET uaraE R
FI TG AT ST | AT FY @I ot
IR AN E | F S wrgar g e
THaiE #t foae #1368 79 &
fau, AR 1 W9 F@ F Ao
ATTH HATHT T FIT FIH IoTATE 7

st frgaa o aifem  ; agwr o=
F 3% A {¥ gfawae samr & % o
@o AT o FT AT FA ¢, 4 a8 FH
FA G | Hro Hio ATEo F AN FHE | TH
fret =1fqn a8 uF Faa & A9 T
ST AR, g8 I@AT IEET FTHOF
HI GER St G 0A ZRT § FIG
Tal 7 AR T ww §w 9% gy
dHAT 8, T§ 7 gI, Ig 3@T IR FI9
g | g gwaAnT fn fash dto @Yo wro &1
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[ frmgrst dro arfe)

FOG FT GO FT@T § T&T A4 @ |
AT & AR JAT AAGAT I g
Tat A hEXAT § Farafer  |arEda
FT I GAEATE | T TSAT F AZ S
| gt Fendfer AT § ¥ AT
Hoaga fr § ag T 3T TO6 9
FITE FY GAF 2T & | TAT F gRT Ny
ot wrAifes EEEAT § IR AE
g W go @QL AR G | A T
ST FaTE | 9T FQ & 9T F uF faqr
q3F qT FIW TG AT AU FwAASFET
grrgere | q@ . L.

st AT A FrAISfed @Al
S2YS TIT WEITSZ ¥ WHAHT T H
fedw g ) us B WT RFTAET T
& IR 380 [IT qfF R G @ G FL
FIT FIAT 2 | AT & AT FT TF (S
Sz g7 g 7

st frcrw Y, qifew . FkiAsy
oqT 2 fF 517 A1 F F 10T AN J090
FTE AZ QAT T ZT AT § | ATIN €94
aarar g & arfgq go &\ I9F0 FRO
FATE 7 T WIT FA G AN E HITEA
gHeT & A @y §  r IT wEr F
o g 9T ot ZAT 930 § WIT FFTIET
Y 2T qZATE | ST T fred F, I 747
gw 7 § mfay g ama g7
ug A%faeq T 9T FATAT TAT & |

F9 SEI 9% 300, 400 FzF &
EEUE SO S 1 i T & -
wgl = grar g, sarar 9y freray g
A F fAr e g s wza # afry
e 3fear 99 FIq @@aT F 47
ST & & R ATR T T30 TCEIT AT,
T AIHRE FT IZF T FAT AL E.
R aAHCH &1 IF ¥ a5 WAL H
FIE FEA TEH 8, ATHE T8 T IATGAT AL
2, 08 A%y FACAN AT AT w0
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#1, 1 T qfepa v @ 1 A 4o o
qg> & AT g gdd w37 @ 5y
T F HLT 7 S0 AT FT A0
qrFSG I ¥ AL I AT Q§
§ A7 A, 5 AT ITIT IIITE

# ardr wryieis TN A AE
T3 SIAAC FA1ZAN, AW TF AIAT
Tdr g\ T ETEq § 93 AvHaT F, A8 9
g sIar ded fasia ey § AR ag ¥
FUA LIRS 1 F3 TG H CA F5qT
qr5z A31 & 1 g9 37 § fyadr 7 &
fF @z F&ra qarfz FaF ¢ FIq
WA AT HT FTeFT 97 €2T TI7HE
FOALE ITF Fq A G TR I
TIA4T SUwTAfrar  grar =ifzT, 339
TIFAT AT WRTT gl e, 37 9%
TFLT FLAT AFET, ATLAG AL AIZAH
FEETTA AT A7 FAN 7737 g1 AT
P13 T3 TG TN EALET AT

e SCEEA I F I ELE (MR ECE (I
A TXITATF

O ST FIA AT AFAT F
I H, & qit I FIT T TG A0
I A ITLH a7 F 300, IF7 F
friem w7 o' g9 947 A4 2

g gIA A AT 990 B,
TITHT Y TE g AT 7T AT T
ors &, ¥ AFACT T ATAIAT ATHATL-
Hr ehq 3, IT IRR & Foar Frfgq ar

gt waar Fifgx \ fafgrdl 78 «/gq
T CHIA §, I TZ HE FAE AR
2, I T Y 337 §3 frfeFar g
FAT T TA ERIATL 3F ¥ SAM
g7 TAA AT FOAT KT T T SRg
AT gz Fraf |

market (CA) 340
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RO FT AT FANAE @ T
T, SU4 uF oar dafew §, faaer
FIAZ A WA FT HragT faqar 0 S
W 7 fHar qrar , 99 1T 9% FI09
faar snav &\ 4§ @9 9 § a9
A ST g FAT F I WX AT
qqr SswE w7 fAw o a7 9g dar
GBI F g AEF WAT & 1 hERAA
A {78 FEHAT Fava7 AR A AILT-
qragr e #X @ A § 1 A
FT ST TATHT § a8 T FT T AW H
aEg FT W & 1 R aw e &
g A UF OF faged & 9 80
125 99 qF Ivg AT & ATA QR Tl
frrmd | s ga wEaTa § qETr dgAr
& FT & 5 AT T FAT 9 04 Qv
ag ThIH WY oG § HT Al g 7R S9
qT Sir wraR frear § ag o &= g
FHAT & | T T FI AR « [q7 qET
g ARt gAT ' & | 99% fay
T TaAAE F T qq FT eqqedr 9®d
YR T IAA AT TEW@ 2 | 48 a1
IS & | FIE AT ATAA AT & /1 AT
wifeg a1 TwRE FB W @Y 3,
IfFT T@Y F AT AR TEQ AGAT
frar 7 SEd FweR,  foaAd,
eeqd AT IEEH TG F R
qEm w7 wraeT A g oA S9
@A 7 A g T Y

KT EICT F A W0 TCRIT (7 )
TATT AHET hemw ¥ A F
aﬁ H gEEISy & 90T &Y g, AT oA
T Og 99T IOTET B, TEH II% W el
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SHRI R. S, SPARROW (Jullundur):
Mr. gpeaker, Sir, T have gone through
the reply and the answers that have
been given by the hon. Minister. As
I assess, his replies are happily half-
correct only, The subject, of course,
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is complicated and difficult. Never
the less, the replies need to be auUg~
nented further. Let us see what I can
bring out further by way of my con-
tribution.

frgga S FNT

(In terrup tions)

SHRI R, S. SPARROW: As a pre-
amble to the question in hand, I woulg
like to bring two observations before

this august House,

The cost of production of 5 spindle
has gone up by 5 per cent.. (Interrup-
tions) ..when compared with last
yvear’s cost of production, ag has al-
ready been noticed by many. But the
price per kandy has gone down by
Rs 800 to Rs. 1,000/- resulting in an
unprecedented loss to the poor far-
mer.

On the one hand, the prices of in-
puis like fertilisers, irrigation, power,
insecticides, improved seeds, imple-
ments and labour elc. has goine up
very hifth {a the tune of zbout 40 per
cent, thus raising the cost of produe-
tion of cloth and paradoxically
enough, on the other hand, the prices
of cotton are at a very low ebb.

But the price of cloth woulg never
come down at all !

On the coafrary the Textila Corpo-
ralion has always been pressing for
50 per cent rise in controlled cloth.

The cloth millg also  increasaz the

price of cloth every year.

We have now, therefore, to ree what
iy the crux of the situation and
where the shoe really pinches,

T want to bring a few fact so to your
kind attention, The pricing and dis-
posa] equation hetween  the cotton
grower, the middleman the Cotton
Corporation of India, the manufac-
turer, the exporter and the Govern-
ment, does not work ecorreelly or
smoothly, as experience hag shown
over the last 35 years from indepen-
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dence. This i where the shoe is
pinching deep and it is soring.

The poor, small and marginal farm-
er invariably ang always sustaing eco-
nomic loss. The poor farmer  irri-
gates his fields through cold and dark
nights, facing the risk of gnake.bites
and other allied hardships while
working on the farm, along with hiz
poor family memberg and hig fellow
labourers.

I may also point out about collecl-
tion of cotton buds. Each single
cotton bud is to be collected Ly the
hand of the poor farmer’s wife or
by each working hand. If you work
out and calculate the buds produced
per acre, they would run into millions,
What  terriblé  difficulties the poor
farmer goes through, putting in
hard labour day and night, eating
less, in hig efforts to collect the buds
and to make them intg gome kmd of
a dump of cotton!

Not only that. The small poor
farmer takes his proceeq to the Mandi
and gtackg it there, He hag to keep
a watch over it, It can be pilfered
also. There is the danger of its get-
ting destroyed through weathering
also. But what can the poor farmer
do? It ig a pity that he ig always
up the gum tree and, therefore, he
can neither take his proceed back nor
put forward because of the reason
that everything would not be work-
ing harmoniously at all. Ag I said,

the small poor farmey ig at the wrong
end of the stick,

I would like, therefore, to ask ap-
ropos of what. I have said three ques-

tions for the Hon, Minister very kind-
ly to reply.

The first question ig what practical
ste.ps and what concrete plang are
being taken in hang by the Govern-
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ment to bridge this perennial econo-
mic imbalance and the losg suffered
by the poor small and marginal
kisan?

The second question is on the pur-
chaseg by the Cotton Corporation of
Indig in Punjab which are very neg-
ligible when compared to the last
yvear. Hag the Cotton Corporation of
India become a monopoly of one man
who hag been at the helm of aflairs
for years now? How about the bungl-
ing in the Cotton Corporation of In-
dia? Can the Hon. Minister very
kindly institute some kind of a probe
into this?

The third question is about the
sirike in the cotton mills in Bombay
and its influence on cotton prices,
Coulq the Hon, Minister very kindly
enlighten ug on that also?

The Minister’s assurance may please
be given on all these. I hope he
will clarify all these,

SHRI SHIVRAJ V. PATIL; You
are very well aware that the present
Government values the contribution
made by the farmers in the growth of
our economy. We do realise it and
we calute them; they have dome a
lot for our country. But the question
is not a looking at one gide alone, As
a Government we have to consider all
the aspectg and if all the aspects are
not kept in view and decisions are
taken, the very same decisiong may
hurt those for whom the decisions are
taken, For instance, if the cotton
prices are increased beyond a certain
reasonable limit...

PROF, N, G, RANGA. They have
not been increased,

SHRI SHIVRAJ V. PATIL: ......
what happeng is the question. Perhaps
the yarn cost also will go up. The
handloom weavers may not be able
to purchase the yarn and may not
be able to produce cloth. The power-
loom weavers also may get aftected,
The millg also may get affected and
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when there iy no demang for cotton,
the next year, the cotton priceg will
fall, This has to be kept in mind,
1t is true that the farmers who are
toiling in the fields should get re-
munerative prices, and we have a
mechanism today to give them remu-
nerative prices. Those prices may
not be the best prices given to them,
but they are the prices which can be
given in the circumstanceg ang which
can be called ag remunerative prices
in the circumstancegs to the farmers.
If we except too much, then that it-
self will knock the bottom out of the
demand also.

12.57 hrs.

[SHRr CHANDRAJIT YADAV in the
Chair].

It would create difficulties and pro-
bably we not be able to sustain the
mechanism which has been created
for giving remunerative prices, This
hag to be borne in mind. As a Gov-
ernment we salute the farmers, but
we have the responsibility to protect
the powerloom weavers, the handloom:
weavers, the NTC, the industry and
also the interests of thoge who produce
the cloth........

SHRI GEORGE FERNANWDES: You
are offering only a salute! They want
a fair price,

SHRI SHIVRAJ V, PATIL. My
learneqd friend on the other side says,
‘Give them remunerative prices’. May
I remind him that the agricultural
prices had gone down exact’y when
they were in vower and they were
not able to give them good prices at
that time. (Interruptions) Therefore
it is not for him to shed -crocodile
tears......

SHRI GEORGE FERNANDES: That
ig why we are here, You have been
put thereto rectify what we coulg not
correct. You do it, What is the use
of saying that we could not do? Why
then are you there? Thig is not an
answer,

ft Wt fgrd AR (AE
feeeht) : &7 SuT ot 7w frar ar e
FET F AT I T A § 37 7 ey
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it firrcr @Yo Tfew : AT IE
wrar ey oo it 36 frar ar gw
T FCWE | T W WET A
T 91T THLT WIS G

The hon, Member wanted to know
as to what was the mechanism, This
is g point which has to be considered
by us, Having created the machaniem,
we should not burden that mechanism
so much that it will collapse, it will
crack down. That kind of thing
should not be there, We chall haye
to understand as to how much that
mechanism can be useful to us, how
much that mechanism ghould be
burdened. If that kind of thing is not
kept in mind, i not borne in mind,
then the mechanism itself getsshatter.
ed, gets broken. We do have a
mechanism. Ag far ag cotton ig con-
cerned, we do have the Cotton Corpo-
ration of India.

13 hrs.

Once the minimum priceg are fixed,
it becomeg the responsibility of the
Cotton Corporation of India to see
that the prices do not go down. Now
we have statistics with ug to give to
the Members and there is no time
available to me—of how much work
ig done to gupport the farmer. When
there is a glut, when there ig a slump,
then we enter the market and pur-
chase the thing ang we maintain the
prices and gee that remunerative pric-
es are available to them. It ig not
with respect to cotton alone; with res-
pect to other agricultural produces
also the same thing ig done, So, Sir,
the mechanism ig there, But if it
is necessary to strengthen thig mech-
anism in any other fashion, we would
certainly like to look at it also, If the
hon. Member has any idea as to the
mechanism, -~ which can be created
for thig purpose, he woulg be wel-
come to give it to us. We will look
at it ang we also are looking at it.

As far ag the second question is
concerned, I would not like to answer



447 Slump in cotton

[ 5 s o wrfed |

that question. Here this is some-
thing about which 1 have not collect-
ed the information—about the work-
ing of the officers, etc. Neither I would
like to say anything against them
nor woulg I like to say that what is
stated by the hon, Member is not cor-
rect. I can form an opinion and teil
you only after examining the issue
thoroughly. So, I would not like to
say anything on that point. '

Ag far ag the strike in the Mills
in Bombay is concerned thig is ex-
actly what we have been afraid of.
A  situation ig created the world is
going through a recession in cotton
anq specially, the textile ig suffering,
It is exactly at thig time there i3 a
strike in the Bombay mills, Those
’ho have given the call for the strike
would please realise that thig is not
in the interests of the workeir *hr "=
selves.. .

AN HON MEMBER: Corre' :,

SHRI SHIVRAJ V., PATIL: If the
millg are not able to sustain them-
selves, is not going to be ultimately
in their interest, It ig not at'all in
the interestg of the farmers. Why
have they given a call for a gstrike
whep there is no demand for cotton?
If, according to you the priceg are
going down angq there is no demand
for cotton, then this is a wrong time
to give a call for a strike. And I
would appeal to all the workers who
have done an excellent job for the
development of our economy...

SHRI GEORGE FERNANDES: Thank
you,

SHRI SHIVRAJ V., PATIL: ...to .

realise the world gituation, to realise
the situation of textiles and to realise
that thig is not in their interests. 1t
is not in the interests of their broth-
ers Who are toiling in the fields to
Bo on a strike and bring the produc-
tion to a stop, I would appeal to
ihem to come back to work. I would
appeal to them to start production, I
would appeal to them that having
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starteq the production now, if there
are any problems, it hag always been
the policy of the Government to look
into them. But this is not an asurance
I am piving. I am just explaining the
stand, the Government has always
been taking that if there are any proe-
blems, at a.l times the Government
will give attention to those problems
and the Government will try to solve
them.

I would like to apeal io them. Don't
stand on prestige. Don't be misguided,
please come back to work and help
your farmer brothers and help pro-
duction in the factory.

When we are trying to create some-
thing, when we are trying to produce
something, there is a stand taken by
some of 'our friends to stop the pro-
duction. ..

MR. CHAIRMAN:
been made,

That point has

SHRI SHIVRAJ V. PATIL: My ap-
peal to them is that they should cone
back to work...

SHRI GEORGE FERNANDES: What
is the use of his appealing? He must
tell us whether he is taking any ini-
tiative to bring about a settlemeni of
the strike.

MR. CHAIRMAN: At least that ¢ues-
tion does not relate to him. .ust be-
cause it was mentioned, he is inswer-
ing,

SHRI GEORGE FERNANDES: }e is
the employing Ministry and the miils
are under his jurisdiction. The coun-
try is losing production of textiles
worth three and a half crores of
rupees a day. .

SOME HON. MEMBERS: 1t is be-
cause of you.

SHRI SHIVRAJ V. PATIL: Let me
elaborate on that... :

SHRI GEORGE FERNANDES: What
is the use of your appéal? Your ap-
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peal in the last 60 days of the surike
has not brought in any resuils. So
please take an initiative to brinz about
a settlement,

SHRI SHIVRAJ V. PATIL: I would
like to humbly submit that the philo~
sophy and the policy followed by the
Congress Party and the Government
is to produce more to bring down the
prices. .

SHRI MADHAVRAO SCINDIA (Gu-
na): Sir, on a point of clavification.
Are we all allowed to parlicipate in
the call attention?

MR. CHAIRMAN: Actually only
those members whose names ure there
in the list are allowed. It is very clear.

SHRI MADHAVRAQ SCINDIA: Mr.
Fernandes is not there.

SHRI GEORGE FERNANDES: I am
only helping the Minister.

MR. CHAIRMAN: The rule is clear.
I think the Minister will also limit
himself. All of you may pleasa sit
down. Now, the Minister.

SHRI SHIVRAJ V. PATIL: You
leave it to me, Sir, I was trying to say
that we here, on this side, belicve in
production and in distribution in a
“just manner.

Now, the people sitting on the olher
side should help us on that. They
shomld not obstruct the production by
giving a call for the nation Ilandh,
State bandh and all that. It Joes not
help anybody. It will not also hewp

“ you. Please don’t go by a misunder-
standing. That does not help you.
(Interruptions)

-

As far as the strike is concerncd, I
am thankful to the Gereral who rais-
ed this issue and I am giving an ap-
peal to the workers to come back to
their job.

SHRI P. RAJAGOPAIL NAIDU
(ChittoorY: Mr. -Chairman, Sir, I bez
§o differ from the hon. Minister re
garding flxation of the prite. - I have
understood hig answer like this.
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The Government js not, probably,
prepared to give remunerative prices
to the agriculturists. He said that all
factors have to be taken into consi-
deration while fixing the price. What
we want ig a remunerative price for
the agriculturists. As regards fixation
of prices, the Agricultural Prices Com-
mission has been given the outhority.
But they fix the prices at the base-year
By that they have done much harm.
to the agriculturists by fixing a lower
price after taking into consideration
the increase in the price of ine out-
puts. When the base price itself is
low, how can the peasanls zet a just
price? That is my question. Taere-
fore, I say that the base orice itself
should bte modified and that the Gov~
ernment should guarantee that they
get the remunerative price at the base-
price. That is our request. My next
point is this. The Government has
assured the agricuiturists that the
price will be fixed up before the sow-
ing season, It is only the agricultur-
ists who should be able to make up
their minds as to how much acreage
they will have to sow for j particular
crop. They are not doing ihat now.
One of my {riends here has said that
last year, for the cotlon, the price was
not fixed. That was because tne Agri-
cultural Prices Commission had not
got the necessary staff. But, slill, so
many commodities are being adde-d up.
They have to fix the prices for tkese
commodities within the time allowed.
It will not be possible for ‘hem 10 do
that unless their staff is increased.
Their staff requires to be strenzthen-
ed. The prices for all the commodities
which have been entrusted to them-
have to be declared every year. Then,
only the agriculturists will he Lenefil-
ed. .

Let us take for instance the Cot'»
Corporation of India. I want to say
that the responsibility given to them
is not advantageous is so far as the
agriculturists are concerned. This Cor.
peration must be a competitor to the
traders, That is not the position now.
The traders have been able tg have
all the stocks at the lower rate. Tt i3
only after that, they come to the Cor-
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poration. Therefore, the agriculturists
.are the losers in so far as fixation of
prices for most of the commodities is
concerned. What I wanf is that in all
‘these  commodity  corporation, it
should be seen that they are also in
‘the market always so that they com-
pete with the traders in the market
and at no time the price falls below
the price declared by the Agricultuyal
Prices Commision or the Government.

There must be a permanent slruc-
fure for the Coton Corporation or any
other Corporation. TUnless there is
permanent structure it is not possible
for them to buy other commodiy at
various places. In "Andhra Pradesh
also the purchases are not sufficient
and, as such the number of purchase
cenfres should be increased. The
Minisler has also said that infra-struc-
ture facilities are not there at various
places and, therefore, it is becoming
difficult for the Government {o make
purchases.

Sir, the Minister said that export
are going to be allowed but even after
the exports are allowed and suppose
the price falls down then it is the duty
of the Government to purchase the
comodity and create Dbuffer-stock.
Commerce Ministry must think about
crealing buffer-stock in all these com-
modities as a matler of policy. At the
moement it is done in respect of rice
and foodgrains. Buffer stock should
be built up in respect of other com-
modities as well.

Sir, now I woulg like 1o sk some
pointed question. I would like to know
from the hon. Minister whether Gov-
ernment-without taking into conside-
ration other factors-is ready or will-
ing to give remunerative prices to
agriculturists or not. Secondly,
whether the responsibility fixed in
respect of Cotton Corporation of
‘India is going to be modified so that
it may be a competitor to the traders
and thus help the agriculturists. Fur-
ther, whether Government is going
to create buffer-stock in respect of
<otton as well.
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Sir, we have come to know that n
Reserve Bank is not giving sufficient
funds to the <Cotton Corporation of
India so that they may be able to
purchase the surplus comumodities.
Government should assess the would-
be surplug in any year and for that
they must ask the Reserve Bank to

finance the Cotton Corporation of
India.

SHRI SHIVRAJ V. PATIL: Sir, the
hon. Member has increased 1the ambit
of the question too much and proba-
bly it may not be possible for me to
touch upon all the aspects which have
been projected before us by the hon.
Member. The hon. Member wanted to
know whether we would be fixing the
price for all the agricultural coinmodi-
ties and also creating buffer-stocks. It
may not be possible from the Com-
merce Ministry to reply to all these
questions. This may be answered Ly
the Agriculture Minister, '

Sir, the hon. Member wanted to
know whether we are going to have
any permanent structure or perma-
nent mechanism to purchase cotton
through the Cotton Corporation cof
India. This Body has been purchasing
cotton since long and we have certain
kind of mechanism for this purpose
but if the strengthening of this mech-
anism is necessary it can he lookes
into. This is not an assurance but it
can be looked into. It can be created.

MR. CHAIRMAN: Looking into it
is an assurance. .

SHRI SHIVRAJ V. PATIL: There-
fore, Sir, in the next breath I am say-
ing that it is not an assurance. I am.
not giving an assurance.

MR. CHATIRMAN: Actually he has
put a very specific question.
Hig question was, whether you will
opep more centres, whether they will
function ag ‘competitors to the other
traders: On this, it you have to say
that you are prepared to .look into
that, that is an assurance, Terms like
Took into it’ ‘see whether it is possi-
ble’ etc, are assurances. ‘l

SHRI SHIVRAJ V. PATIL:: I am
thankful to your good self for elu-



353 Slump in cotton

cidating this question and giving me
an opportunity to answer it. But I
wag coming to that. I was trying to
say that the question was whether
there would be a mechanism for this
purpose. There is a mechanism  for
thig purpose. If strengthening of it is
required it can be lcoked into. But, at
the same time I don’t want to be
bound by it because next time
I may get a paper saying. “You gave
an assurance, fulfll it.” All aspects
have to be considered. I wag trying
to say that the Cotton Corporation of
India can work where there are re-
gulateg markets. The Cotton Corpo-
ration of India can go to Andhra Pra-
desh or Gujarat or Punjab or Mahara-
shtra, or, for that mattter, to any other
State where there are regulatedq mar-
kets. In the regulated markets the
cotton comes. Now they bid for the
cotton. A particular price is fixed. If
it is below a particular level, the
Cotton Corporation of Indig would
purchase it at a  particular level.
The Cotton Corporation of India will
enter that market and purchase ijt.
But if ther> is no market at all,
what price it should give, how the
price should be fixed, etc. are prob-
lems. So, I was trying ty say what
will happen because of this peculiar
situation. I was not at all trying to
apportion the blame or anything of
that kind. But, because of this pecu-
llar situation, this position is there.
We will be in contact with gll con-
cerned to see that the mechanism
necessary for it ig created. We have
been writing, we have been saying
that rgulated =market should pe crea-
ted, As far as the buffer stock is con~
cerned, we may call it buffer stock or
some other gtock. Once the Cotton
Corporation of India purchases the
cotton, it is with the Cotton Corpora-
tion of India, for a pretty long time.
If there is no demand, it remains with
the Cotton Corporation of India.. We
may call it buffer stock, or we may
cal] it by any other name, It is going
to smell, or, it is going to look the
same, even if it is calleq by any other
name also. So, sir, the posiiton is
this. We are there to purchase the
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cotton. we keep it in our goodown and
we make it available to the users at
appropriate price. It is a sort of buffer
stock also in a way. It may not be
buffer stock in the correct sense of
the term, but it is a gort of buffer
stock.

As far as competing in the market
is concerned, Mr. Chairman, you will
agree with the statement which T am
going to make, The intention of the
Government is to see that the farmer
do not get unremunerative prices and
they get remunerative prices. At the
same time the intention of the Go-
vernment is t0 see that there is no
fluctuation,—fluctuation in such a man-
ner that the industry and the others
concerned ang the users, also suffer.
These are the twin interests which
have to be protected. @ We cannot
carry on 5 competition as such. Now,
we were saying, this is a remunera-
tive price. If something more is avai-
lable to the farmer, it is allowed to be
taken py the farmer. But, if some-
body is there who is trying to see
that prices go down and remunerative
prices mre not —nade available, then,
we step in and we purchase the cotton
and we maintain the price. That is
the mechanism that we have. But if
you say that we should have a com-
petition ag such competition for the
Government—I would say. it is not ne-
cessary to enter into a competition. Go-
vernment is interested in protecting
everybody concerned,-everybody who
is connected with cotton. Right from
the grower to the user, everybody con-
cerned has to be protected. The first
man who will be protected is the
grower. He will be protecteq first.
We have taken steps. We are taking
We will protect him. But, at the
same time, we are not intercsied in
entering into a competition and increa-
sing the prices in such a manner that
other aspects relating to it suffer.
So. the question of competition would
not be there. But we would certainly
see that remunerative prices nre made
availabel to the growers and to the
farmers. We are doing it; we will do
it.
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13.20 hrs.

The Lok Sabha adjourned {or
Lunch till twenty minutes past Four-
teen of the Clock.

i ety e et

The Lok Sabhga re-assembled after

Lunch at Twentv-two minutes past
Fourteen of the Clock

Mr. Deputy-Speaker in the Chairy

BUSINESS ADVISORY COMMITTEE
Twenty-seventh Report

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT QF PARLIAMEN-
TARY AFFAIRS (SHRI P. VENKA-
TASUBBAIAH): T heg to move:

“That this House do =agree with
the Twenty-seventh Report of the
Business Advisory Commiitee pre-
sented to the House on the 9th
March, 1982.”

MR. DEPUTY-SPEAKER: Next item
—Notice of Amendment by Shri
George Fernandes.

SHRI GEORGE FERNANDES (Mu-
zaffarpur): I beg to move:

“That in the Motion,
add at the end—

“Subject to modificalion—

(1) Drop item (vii) Communica-
tions; and substitute in its
place, in the order of priority,
Labour.

(2) Increase the time allocated
for ‘Labour’ to 10 hours.

(3) Reduce the time allocated to
External Affairs to 6 hours.

(4) Increase the time allocated
to Agriculture and Rural De-
velopment to 12 hours and to
Health and Family Welfare to
7 hours.
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(5) Increase the time aliocated for
Supplementary Demands for
Granig (General) for 1981-82
by 2 hours.”

Sir, as you will have seen irom ihe
Resolution of the Report of the Bw.si-
ness Advisery Committee, the Exier-
nal Affairs Ministry gets 10 hours
whiles—well, I am not particularly en-
amoured of that—-ihe Labkour Minis-
try, which firstly figures at item 11 in
the list of 26, have been allocated
only 4 hours. ®ir we are currently
in the ‘year of productivity’. There
is a lot of disconient among the wor-
kers. The Textile workers’ cirike in
Bombay is not getting resoived. Theie
are E.S.M.A. and the National Secu-
rity Act. Only last month, almost
every worker had been told that if
he should ever again discuss n terms
of freedom, then he would attract the
mischief of the National Security Act
and the ESMA. The Government is
currently concerned with negoliating
or not negotiating with the Joint Con-
sultative Machinery and they zre im-
pounding the Dearness Allowanceg of
the employees. The Prime Mirister
eartier, during this year, had said that
she was to designate this year as one
which is to be called as the “Year of
Productivity”. That was the slogan
and none of these is reflected, parti-
cularly in so far as the proposal to
have a discussion on the Demands for
Grants of the Labour Ministry is con-
cerned. I would, therefore, want .that
the time allocated for Labour must be
increased from four hours to ten
hours. I am sugegesting dropping of
Communications. The Minister ,{for
Parliamentary Affairs had called a
meeting of party leaders. I was one
of those who attended that meeting.
In that meeting, it was agreei that
Communications would not figure.

MR. DEPUTY-SPEAKER: You were
also once Minister fer Commumnica-
tions.

SHRI GEORGE FERNANDES: Yes,
very briefly; I wish I was there for a
longer time, :
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We agreed at that point of time that
no discussion on the Demands for
Communications would be taken up.
Even if Communications figures—-be-
cause 1 am told, there are Members
who are very keen to have a discus-
sion op this—. then, I do not think, in
the scheme of things, it should attract
the kind of priority that has been
given to it. :

MR. DEPUTY-SPEAKER: Your party
had a say in this matter in the Busi-
ness Advisory Committee.

SHRI GEORGE FERNANDES: I am
now speaking as a Member of this
House. I have had no say, and when
I had my say, my say was ihat Com-
munications need not be there. The
Minister and everybody who had as-
sembled there had accepted tnis pro-
posal, but now I find that Communica-
tions is not only listed —it has got
priority over labour and it gets 50 per
cent more time than labour. This is
totally lopsided.

MR. DEPUTY-SPEAKER: But you
took part in the Business Adwvisiry
Commiitee.

SHR1I GEORGE FERNANDES: I did
not. If I had, I could not have pos-
sibly moved this amendment. As De-
puty-Speaker, you know the rulcs.

MR. DEPUTY-SPEAKER: Because
you were in the P&T, you do have
soft corner for them.

SHRI GEORGE FERNANDES: Then,
there is a ten-hour debate for Lxter-
nal Affairs, while Defence taken only
five hours. I am not going to ciscuss
whether it should be five bours or
less there, but I would suggest that
you reduce the time that you have
allocated for External Affairs and
-transfer that time to Agriculture and
Rural Development, which gets only
ten. hours. This morning, we were
discussing the question of cotton pri-
ces, and during the one hour that the
Calling Attention motion took, a sim-
ple aquestion like cotton prices could
not be properly disposed of. 1 perso-
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nally believe that this is one area along
with Labour, where the House needs
to havé a very thorough discussion. I,
therefore, suggest that the time that
you take away from External Affairs
should be added on to this, Afler all,
what are you going to discuss in Ex-
ternal Affairs? Our relations .1th our
neighbours, I presume. I do not think,
there is anything beyond that tnat you
are going to discuss.

DR. SUBRAMANIAM SWAMY
(Bombay North East): The less szid
about that, the better.

SHRI GEORGE FERNANDES: You
are doing everything possible s¢ that
the relationg go off the track.

Then, for Health and Family Wel-
fare five hours have been allocated.
I have suggested that 2 hours that you
take off from External affairs should
be added on to this.

Then, the Supplementary Demvands.
The Supplementary Demands are for

. a sum of Rs. 1881.66 crores, wnich is

a sizeable amount of money. Are we
going to dispose of this excess expen-
diture that the Government has in-
curred or is in the course of Incur-
ring, the entire question, in two hours
time? This House is not able to dis-
pose of simple questions like the cot-
ton prices even in an hour; the JNU’s
qguestion that figured in the morning
took half an hour. But here is a ques-
tion of Rs. 1881 crores excess exben-
diture, than what you had asked for
last time. The entire budget, tne man-
ner in which you formulated your
proposal seems io have gone wonky.
You are coming now and saying that
you have spent or are in the process
of spending more. Two hours finie is
totally inadequate for this and my
proposal is that it should be at least
doubled to four hours.

I commend my amendment to the
vote of the House. (Interruptians).

SHR] P. VENKATASUBBAIAH: My
Deputy-Speaker, Sir....
(Interruptions).
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MR. DEPUTY-SPEAKER:
has Ziven any notice,
(Interruptions).

Nobody

SHRI GEORGE FERNANDES: No-
body knew that I was moving an am-
endient . . (Interruptions}.

PROF. MADHU DANDAVATE (Ra-
japur): On a point of order. Not that
I want to impose a debate, but we do
not want to lose our right. Accord-
ing to Rule 290, if an amendment is
moved, there can be a debate; even
the limit of half an hour is put. Limit
on every Member’s speech has been
put as five minutes. Anyway, I do
not want to exercise that, but I want
to see That our rights are protected.

DR. SUBRAMANIAM SWAMY: No-
body told me that he was maouing an

amendment. Not even you told me
that.
SHRI P. VENKATASUBBAIAH:

Half-an-hour is given only to the

Member who has given a notice.

MANY HON. MEMBERS: No, no.

SHRI P. VENKATASUBBAIAH:
Sir, these are the recommendations
made by the Business Advisory Cem-
mittee. You have very rightly point-
ed out that all the political parties
are represented on that Committee.
About the priorities, the date for dis-
cusgion for various Demands will be
fixed in consultation with the Minis-
tries concerned. It is for the Govern-
ment to arrange which Ministry has
to be taken up at what time. That was
also stated clearly. The general de-
mand from the Members was that we
can bring in more demands to ba dis-
cussed. For that we said that some
time could be saved if the ‘lunch hour’
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during the discussion on (emands,
when the Budget is taken up, is given
up. And even if some more time is
required, it was agreed that we can
sit peyond 6 O, Clock for an hour. So,
this was the arrangement made.

Sir, it is the Business Advisory. Com-
mittee which has allotted the time.
Normally whateve®™ the Business Ad-
visory Committee decides, it is aprov-
ed. But whatever suggestion is made
by the Hon. Member in this regard.
will certainly be borne in mind. But
this priority is not priority here. It
will be decided upon in consultation
with the Minister concerned which
Ministry will be taken up.

More demands are now being
brought in because Members wanted
more demands to be discussed, so that
they may not face guillotine again.
That was the general consensus and
that was also the opinion of tne Syea-
ker,

DR. SUBRAMANIAM SWAMY: We
don’'t want to send Shri Makwana to
the guillotine.

MR. DEPUTY-SPEAKER: 1 shall
now put the Amendment moved by
Shri George Fernandes to the vote of
the House.

Amendment No. 1 was put and nega-
tived.

MR. DEPUTY-SPEAKER: The ques-
tion is:

“That this House do agree with
the Twenty-seventh Report of the
Business Advisory Commiiltee pre-
sented to the House on the fth
March, 1982.”

The Motion was adopted.



361 Matters Under

14.33 hrs,

IRON ONE MINES AND MANGA-
NESE ORE MINES LABOUR
WELFARE CESS (AMEND-

MENT) BILL*

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI
BHAGWAT JHA AZAD): I beg to
move for leave to introduce a Bill to
amend the Iron Ore Mines and Man-
ganese Ore Mines Labour Welfare
Cess Act, 1976.

MR. DEPUTY-SPEAKER: The
question is.

“That leave be granted to intro-

duce a Bill to ameng the Iron Ore

Mines ang Manganese Ore Mines
Labour Welfare Cess Act, 1976.”

The maotion was adopted.

SHRT BHAGWAT JHA AZAD: 1
introduce the Bill.—

IRAN ORE MINES AND MANGA-
NESE ORE MINES LABOUR WEL-
FARE FUND (AMENDMENT) BILL*

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI
BHAGWAT JHA AZAD): I beg to
move for leave to introduce a Bill to
-amend the Iron Ore Mines and Manga-
nese Ore Mineg Labour Welfare Fund
Act, 1976.

MR. DEPUTY-SPEAKER:- The ques-
tion is:

“That leave be granted to intro-
duced a Bill to amend the Iron Ore
Mines and Manganese Ore Mines
Labour Welfare Fund Act, 1976.”

‘The motion was adopted

SHR! BHAGWAT JHA AZAD: 1

introduce the BilL
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MATTERS UNDER RULE

(i) Reduction in the export duty

and royalty on cherme ore to increase
its expart.
*SHRI HARIHAR SOREN (Keon-
jhar): Orissa accounts for 90 cer cent
chrome ore exported from the coun-
try. It exports mainly high grade
fines and friable chrome ore. Orissa
chrome ore, once had a high premium
both in Europe and Japan and the
prices were very attractive. But it is
a matter of regret that export of
chrome ore is now being curtailed
owing to fall in export prices and
heavy export duty imposed by the
Government of India.

In 1976; the export duty {o chrome
ore was Rs. 15/- and the royalty was
Rs. 12/- a tonne. In anticipation that
tht export price for chrome ore would
increase further, the Government of
India raised the export duty from
Rs. 15/- to Rs. 200/- and the royalty
from Rs. 12/- to Rs. 50/-. Unfoertu-
nately, the price of chrome ore de-
clined in the international market and
as a result of which the export price
also came down. Further the cost of
transport from the mines to the port
and the port handling charge rose
sharply. Unless the export duty and
royalty is broughf to a  reasonable
point, the prospect of export of
chrome ore from India will be bleak
and the country ~ would lose valuable
foreign exchange worth Ilakhs of
rupees every year. '

.In view of this, I appeal the Gov-
ernment of India to find a way for
bringing down the export duty and

*Published in Gazette of India Ex traordinary Part II. section 2 dated

11-3-82.

’

+Irtroduced with the récommenda-tion of the President.

»*The original speech was delivered in Oriya.
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[Shri Harihar Soren]
royalty of chrome ore to a reason-
able point and have the way to stream-
line the export,

(ii) Need for selection of Ghazipur
district for priority Industrial develop-
ment.

SHRI ZAINUL BASHER (Ghazi-
pur): An official press release (See-A)
says that the Government have select-
ed certain districts in different States
for jndustrial development. Ten dis-
tricts of U.P. have also been selected.
Seeing the population and backward-
ness of Uttar Pradesh, it has not been
put even at par with other States.

The claim of even more backward
districts of Uttar Pradesh have been
completely ignored by the Ministry of
.Industries. My own district, Ghazi-
pur has been identified as one of the
most backward districts in Eastern
U.P. As far back ag in 1964, the Joint
Study Team of the Planning Commis-
sion headed by Mr. B. P. Patel, the
then Deputy Chairman of the Planning
Commission, in ils report, has already
identified Ghazipur as backward in
every respect. For the industrial de-
velopment of the district, the Com-
mittee In its report on page 117, para-
graph 24, has - recommended and I
quote:

“The Central Government is al-
ready puttig up heavy projects in-
volving substantial investmen's. the
locations of which are decided on
various criteria. Keeping this in
view, it is recommended that such
of those projects which could be lo-
‘cated in the backward areas, includ-
ing Bastern U, P., may be located in
this area.” '

The Ministry of Industries it ap-
pears. have not taken into considera-
tion the Report submitteq by the
Patel Committee.

The industrial progress of the back-
ward districts can only be achieved
through the participation of the pub-
lic sector in a big way. On March,
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2, 1982, the Minister of Petroleum,

_ Chemicals and Fertilisers, has assured

the House that for the setting up of
gas-based fertilizer plants priority
would be given to the backward areas.
The Site Selection Committee of bis
Ministry has already submitted its re-
port and the Government have to tcke
the decision. The Site Selection Com-
mittee has also visited Ghazipur.

The people of Ghazipur have been
gladdened to hear the statement of
the Hon. Prime Minister, which she
has made during the Freedom Figh-
ters’ Conference at Chauri Chora in
Gorakhpur. She has assured that the
places which were marching ahead
during the freedom struggle and have
sacrificed and  suffered most will be
fully developed. The Industries will
be set up at those places. Ghazipur
was in the forefront of freedom strug-
gle. The resistance against the British
Rule was much heavier here. The Bri-
tish kept this district backward to
crush the people. They divided the dis-
trict into smaller units. On this count
ioo Ghazipur has a' very good case for
the establishment of Fertilizer factory.

I, therefore. request the Minister of
Industries to include Ghazipur district
in the list of priority distriets for in-
dustrial development and the Minister
of Petroleum Chemicals and Fertili--
zers for the establishment of a fer-
tilizer plant there.

.(iii) Demand for inclusion of Kon-
kani language in the Eighth Schedule
to the Construction.

SHRI EDUARDO FALEIRO (Mor-
mugao): The 14th Conference of the
All India Konkanj Parishad was held
in Gog on February 27 and 28, 1982.
It was attended by a large number of
literatures and others, who speak and
write in Konkani language through-
out the Konkan Coast, including Goa,
parts of Maharashtra, Karnafakg and
Kerala.

One of the Resolutions passed by
the Parishad demanded that Komkani
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be included in the 8th Schedule of the
Constitution. This is a legitimate de-
mand. Konkani ijs the mother tongue
of a far larger number of people than
for instance Sindhi, which was accord-
ded recognition and included in the 8th
Schedule as early as 1967. Konkani
has also been recognised by the Sahit-
ya Academy as one of the modern In-
dian languages. The inclusion of this
language in the 8th Schedule will ful-
fil one of the major aspirations of the
people of Goa and other parts of the
Konkan area and will accelerate the
cultural and literary advancement of
the Konkani speaking people.

I, therefore, urge the Government
of India to take mecessary steps in
this direction.

(iv) Need for early completion of
Pachaiyar Irrigation Project in Tamil
Nadu, .

SHRI K. T. KOSALRAM (Tiruchen-
dur): The Central A= Planning Com-
mission had, many years ago, accord-
ed approval for Pachaiyar Irrigation
Project in Nanguneri taluk, Tirunelveii
distriet, Tamil Nadu. The Irrigation
Commission constituted by the Govern-
ment of India had also referred to the
chronically drought-afflicted zreas of
Tirunelveli district, particularly Nang-
uneri taluk and adjacent areas, which
would have received the: maximum
advantage from this irrigation project.
The former Chief Minister of Tamil
Nadu had also laid the foundation-
stone for this project. During the
President’s rule in Tamil Nadu, funds
were allocated for this project—during
1975-78.

‘The State Government in Tamil
Nadu has not taken up this scheme, on
the argument that the rare species nf
monkeys living in this area, would
become extinct by the implementation
of this project. The argument of envi-
ronmental imbalance will not hold
any ground, since these singaval kura-
ngu (monkeys) are. living at height of
6,000 feet; and thig oroject is to come
up only at 3.000 ft. Secondly, in the
same area, in  Panaguid, Nanguneri
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taluk; Government of India have sanc-
tioned a Defence project, after exemp-
ting the provisions of Wild Life Pro-
tection Act from  application here.
This has been done knowing full well
that these rare species of monkeys are

‘living far above 10,000 feet or so, and
. the felling of trees

for this defence
project would not affect these animals

If this project is implemented forth-
with, more than 200 tanks in Nangu-
neri and surrounding greas would get
filled, and the parched earth would
become fit for cultivation. Govern~
ment of India shoulg acco-dingly
direct the State Government of Tamil
Nadu to implement Pachalyar irriga-
tion project immediately, after simul~
taneously exempting the application of
the provisions of Wild Life Protection
Act.

(v) Demand of Civil Accounts Em-
ployees.

SHRI SUDHIR GIRI (Contai): A
good number of employees of the
Audit Department of the Government
of India were transferred to the
Accounts Department in 1975, with the
specific assurance that the transferred
employees would get the same facili-
ties and perquisites as admissible to
the Audit employees, not only at the
time of transfer. but from time to time
also.. The said assurance was contain-
ed in the transfer order itself.

14.43 hrs.
(Mr. Speaker in the Chair).

Not only that, the same assurance
was also pronounced in  this august
House, too. But it is a matter of con-
cern that the authorities concerned
are faillng in their, duties in honouring
the assuranceg given in spite of repeat-
ed representations, persuasions and

appeals,

The promotional prospects and in-
centive increments. which the ‘Audit
Department Employees’ are entitled {o
get at present, are being denied to the
‘Accounts Department Employees’.
There are no negotiating channels or
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[Shri Sudhir Giri]
facilities of bilateral negotiations under
the J.CM. made available {o the
Accounts Departmeni employees.

It is surprising that even after six
years of its creation, the Accounts

Department does not have any service -

rules, nor any code to govern its work.

Sir, as a last resort, the employees
under their All India Organization,
All India Civil Accounts Employees
Association, concluded a two-day
agitational programme to attract the
attention of the Government as well as
the Controller General of Accounts
towards their long-standing dJemands
like recognition facilities to units/
branches, administrative powerg to
the Controller General of Accounts te
negotiate with the employees’ orga-
nization of their problems, assured
facilities, as is being given/will be give
to the Audit employees, should be
made available to them, also among
other demands. They are also demand-
ing tHat the Controller Generzal of
Accounts do talk with their organisa-
tion on fTheir long standing problems.

I, therefore, urge upon the Minister
to assure this HHouse that the assu-
rance given in this House by his pre-
decessor will be honoured and that he
will impress upon the Controller Gene-
ral of Accounts that the Government's
policy is to have negotiated settle-
ment of all problems nd so ne cannot
be allowed to bypass that time-tested
policy.

I also demand that the Minister
should give an assurance to this louse
that all long-standing demands of the
Civil Accounts employees will pe look-
ed into soon and the assurance :zlrea-
dy given will be honoured in all res-
pects.

) (vi] Need for declaring Tamil Seri-
pture “THIRUKKURAL"” as 3 national
scripture,
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SHRI N. SOUNDARARAJAN
(Sivakasi): Sir, I would like to
draw your attention to an important
subject. Our Tamil Nadu Informat:on
and Hindu Religious Endowments
Minister requested the Central Gov-
ernment {o declare the famous Tamil
seripture THIRUKKURAL as the na-
tional work., When our Government
declared the Peacock ag the WNational
Bird, Ashoka Chakra as ihe national
symbel, we should also declare a
work of famous author as the raiicnal
work. The work selected should be on
secular basis without any encourage-
ment to caste and communal feeling
keeping the secular character of our
Government. Thiruvalluvar who took
birth in our ancient land two thousand
years ago preached a human philos-
phy. He was the first saint perhaps to
break all the barriers of languages and
regions and to declare thus:

“Pirappokkum  Yella Uyirkkum
Chrirappokum Cheithozhil Vettrumai-
yan"

That means all beings on the eartlh
are equal by birth their subperiority
or inferiority takes place only on the
basis bf their acts of commission or
omission. I may ,proudly submit that
all other saints have more or less fol-
lowed the path of ocur Thiruvalluvar,
Kabirdas, Surdas and Meerabhai all
other North-Indian saints, seers and
poets have also followed the same cult.
Hence if we take up the bio-data of
all the famous authors of India, Thiru-
valluvar will stand foremost anong
them. In regard to his date of birth
there is no controversy. He took birth
33 years before the famous Jesus
Christ came on the earth. Even the
famous prophet Mohammad also took
birth only after our Thiruvlluvar
Thirukkura! has been translated not
only in all India languages including
Hindi, but also almost all foreign
languages, Thig ig the only one book
which hag been studied voluntarily by
all Tamilians and others amd millions
of copies have been gold out so far.
Hence I request the Central Covern-
ment to declare it ag the Natienal
Scripture,
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(vii) Need to up-date the pass-books

fro zfywT ax, & wa & sfva qa-
of saving Bank Accounts of GP.O.

Jaunpur, Uttar Pradesh

™ T > I (IFYY)
T, efiwT @, Fagg WA § &
WY ¥ ®TF 377 F qET UF qgJ & WeH
TS Tl m%wﬁm#ﬁ FATAT
=4l

fro wFT @Y, ¥R fla@ AR,
I RRT T N frgEna Y o S
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gl v & 2, fyay e F gad
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Qi mifen Afar 5 1 wAET TR
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TFAET, A2 F 9d g€ €\ s
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qafeddz, qee wifpa #1 o9 W
et fear, @ w39 faar fe aoax
HAG AR § 9T & Sfeq
fu3 § 1 oF W gefeid mfew &
- fody § 2RI o2 9917 frar fe fedy
& 7 W favadt &, @ a9 Afa,
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% verfe q@ fmht or & T afw
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(viii) Need for enguiry in to the
alleged collapse of a building of Ordna~
nce Factory at Itarsi, Madhya Pra-
desh resulting in death of some lab-
ourers h
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feat aF wizgvma w4 F famre #9)
F FE wEATD A T
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14.52 hrs.

GENERAL BUDGET, 1982-83—~GENE-
RAL DISCUSSION—Contd.

MR. SPEAKER: Now we will centinue
the General Discussion on the Budget.
I call Shri Rajiv Gandhi to make his
maiden speech.

- SHRI RAJIV GANDHI (Amethi):
Mr. Speaker, Sir, may I first compli-
ment the Finance Minister on his very
professional approach to the Budget?
He could have made a gimmicky bud-
get and got cheap popularity. But he
has not taken that approach. He has
reduced the deficit from Rs. 1,700 cro-
res ‘0 Rs. 1365 crores. Within this re-
ducticn he could very easily have
made concessiong of 100 or §0 crores
and got himself cheers. But the aim
was not for short term 3zains and
short-sightedness but for long term
gains and for a better Goverament
manzgement.

There were suggestions aobout ex-
penditure taxes. One of the strongest
economieg in the world is trying to
experiment with this and as everybody
is aware, they are having very serious
problems. I think it is wise that we
have not paid much heed to such sug-
gestions. I would like to quote from a
former Finance Minister's speecn, de-
livered in 1979 (Interruptions)

AN HON. MEMBER Shri Charan
Singh! )

SHRI RAJIV '~ GANDHI: I think it
had been .supported by a lot ,of our
friends on my right. I quote:

“An expanding investment pro-
gramme needs an increasing volume
of resources. The resource mobilisa-

" tion does not seem to match require-
ments. Government finds that there
is a tendency on the part of various

. sectors of the economy to look wpon
tax concessions as the only way of
improving their sagging fortunes. It
must be realised that if the resour-
ces needed for development are to
be raised without inflation, therc
will have to be a greater readiness
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on the part of the people who can
bear further taxation to shoulder
additional burdens.”
Now, this . . .(Interruptions)
PROF. MADHU DANDAVATE

(Rajapur): The youngest man quot-
ing the oldest!

SHRI RAJIV. GANDHI: Not the
youngest. When our friends criticise
the taxation they should remember
what they stated a few years ago. Prin-
ciples do not change with the change
in the side of the House you are sit-
ting on. When we look at a Budget,
the thing to see is revenue and ex-
penditure. It is not a balancing of ac-
counts. It is the basis Ior social change.
When critics look at Budgets tne first
thing they criticise is the Revenue side.
It is very natural. That is whst af-'
fects everybody. But what is much
more important about Budget is the
Expenditure side. We have to see
where the money is going. Ia this
year's Budget an additional amcunt
of Rs. 500 crores has gone to Defence.
Mr. Venkataraman was in charge of
this portfolio till a few months ago
and before he asked for this addilioanal
Rs. 500 crores he must have fully
thought about it and only because he
really needed that amount, he must;
have asked for it. This is approximate-
ly equal to the resources that the Fi-
nance Minister proposes to raise.

; We ail know the internationa] situa-

tion around us in the sub-continens,
in the Indian Ocean and I think. it
would be wrong to grudge this amount |
for: defernce, 1

The other major outlay is for plan—
ning, increased by 27.8 per cent, which’
really reiterates the Government’s
faith in planning and the Govein-
ment's policy that it will carry on fol=
lowing the ideologies and policies laid
down by Pandit Nehru and in the ear-
lier years of our independence, which
have seen us through and made us 2
strong nation in a short time of 34%:

years. The Finance Minister has look-

ed neither at temporary market dis-
ruptions, not at financial stringencies,
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but has seen the long-term perspective
and given direction to the economy.
The plan will create capacity for
growth in crucial sectors. It will he an
instrument for achieving our goals, It
will accelerate our growth. It will equa-
lise distribution and provide beuefits
to the maximum number jwoss‘ble.

The pressure to cut the allocations for _

the plan must have been very great,
but I am very glad that the Finance
Minister has not succumbed to this
and has looked to the future of the
development of the country and in
faci increased the allocations for the
plan.

. Ver> close to the plan and in fact
highlighting the core parts of th2 plan
is the 20 point programme put forward
by *he Prime Minister. The 20 point
programme is really balanced for
sotic-economic change and for the
uplitiment  of the voor. The
20 points programme tries to achieve
a belance growth in our country, to
try ang see that the poor are uplifted.
And, with the guarantee from the Fi-
nance Minister that there wil] be no
shortages for ane¢ of the gchemeg un-
der the plan. I am sure we will be
able 1o make f{ast progress. The im-
portant thing with something like the
20 points programme is that we must
not get tied up with paper work and
financial numbers and say that we
have done go much work. The work
hag 1o be done at the grassroot level.
The work hag to be done at the physi-
cal level of the people.

We need 3 lot of work to be done
in the energy  sector. The Finance
Minister has given Rs. 92.99 crores
in tke central plan for electricity
Eeneration. T am tolg that every rupee
that yoy invest in energy repays it-
self elx times in production. I am sure
when this Rs. 929 croreg shtarts paying
back, it will give a very substantial
boast to our economy, Unfortunately,
the generation of the existing plants
is not so good. If some more finances
could be diverted to improving our
exisling plants, we might be able to
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get faster returng on the same invest-
ment. The gneration is ai about 46
per cent these days. During the pre-
vious term of this Government, it was
as high as 57 per cent. Unfortunately
in between it dropped. It is coming
back, but there is need for more work
here. We have also to see that the
transmission losses are cut down and
we should try and establish 5 national
grid, so that al] the energy that is
produced is better utilised.

Similarly for coal outlay we have an
increase of 52 per cent, Mines must
be modernised and the energy out-.
put from the mineg must be measured.
We are today measuring the tonnage
that is coming out gnd with that, we
are bringing gut a lot of rubble and
shale. We should fry to have a scale
which will measures the calorific value
that is coming out, go that more coal
comes up, and wWhen it getg to our
power plant We get more energy in-.
stead of damaged boilers.

15 hrs. -

We are carrying coal by rail, We
are carrving it by road. We are was-
ting a lot of petroleum fuel in carry--
ing coal. The cheapest way of trans-
porting coal over long distances, T am
told, is through slurry pipelines. If we
invest in these slurry pipelines, it will
offload ouyr railways and trucks sub-
stantially and give additional capacity
for cargo. It would offload the-road
transport, =3 that more cargo space
ig available, It is required. I am sure
the hon. Minister wil] look into this.

We have had a 55 per cent increase
in our erude output. Our scientists and
engineers are to bhe congratulated for
this and with a 90 per cent increase
in the outlay for petroleum, I am sure
they will make even more dramatic
progresg this year. Our import bill
for petroleum - has come down from
Rs. 54.17 crores to an estimated ,Rs.
4500 crores. In a few years, I hope we
will pe in z position 4, export crude.

We have done a lot of work in exis-
ting types of energy, but a lot more
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“work is required to be done in rene-
wable and newer sources of energy.
There are may type solar, wind
‘tidal geothermal, etc. But although
we have various organisationg doing
wresearch, not enough hag come down
to the people; Not enough jg available
for general use. We have had some tax
concessiong in this sector, but I think
many more incentives are needed, so
that this department can really be
vitalised.

Ouyr strongest supporter is our far-
Ter—not our party’s but I mean the
country’s,

AN HON. MEMBER: Party's also,

SHRI RAJIV GANDHI. Of course;

. that is why we are sitting on this side.
In gpite of difficulties and lot of trou-

~ bles he has not let us down. When we
Lecome independent, all the major
. countrigs said that it was not possible
for us te feeq ourselves from small
{farms. The east and the west, both,

. saig that large farms are required.
But our farmer has showp them

. otherwise, Where he has a will, he
can do it. We must thank him and we
must also assist him with water, with

energy and most of all, with fertilizers.)

Unfortunately the prices of fertilisers
are rising. But with our own crude
coming out. 1 hope we will be able to
reduce the prices of fertiliserg and
help him {o produce even more, ©One
of his biggest requirement is irriga-
tion. We have about 61.32 million hec-
tares, but unforfunately due to
non-availability of proper infrastruc-
ture, command areas, development
of distributaries, of fleld canals, etc,
only about 57,21 million hectares have
been utilised. Thig is something we
must look into with more seriousness.
In the next three years, we may have
approximately three million hectares
per year coming. If the command
arel cannot be developed, this wil] be
.a complete waste of 5 developed asset.
The technology required is not very
critical. It ig gll available with us.
What is required is bettey manage-
ment and .better field work.
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The rural sector has 83 per cent of .
our population, We have had many
programmeg for them—rural develop-
ment programme, national rura] em-
ployment programme, rural water sup-
ply scheme, houseg for the rural land-
less, ang rural electrification. But
again, like in the energy sector, it is a
question of implementation. Imple-
mentation hag to be done at the
lowest level. It must get down {o our
people,

Statutory wageg must pe enforced.
They must be enforced so that they
can get into the hands of the worker=
and no* into the hands of the contras- 1
tors.

The public sector has taken a very
central position in the Budget. 1t con-"
tributeg 33.2 per cent this iz more
than last year’s contribution which
was only 26.8 per cent. It is an im=<
provement. Bui there is scope for a lot
of improvernent, 88 units zre making
a p:»fit of about Rs. 394 croreg while
79 unitgy are losing gbout Rs. 345
crores. We are only getting a net
total of Rs. 48.5 crores on an jnvest-
ment of Rs. 19,652 crores. This ig too
little. We must try ang improve on
this 9.31 per cent profitability, We
have had a substantial improvement
over the last year—from 5 per cent
to 9.31 per cent, But again, the utili-
sation ig not adequate. The capacity _
utilisation in the heavy jpdustry is
about 40 per cent and in some fertili-
ser plants it is as Jow as 10 to 15 per
cent. All these vast factories agre mmade
of public money. Public money ig our
money. It ig not to be frittered away.
1t is not to be wasted. It is to be look-
ed after as carefully as any other
money. We must have more efficient
management. And our managers
must also be Made accountable when
they do not deliver the goods. If only
our public sector gives a better per-
formance and produce more, many of
our budgetary problems would be
solved.

']
Every year, we get a lot of coﬁ)'\-.
plaints from the corporate secix
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?They want education in taxes and all
sorts of facilities. But this year the
Finance Minister has given them a
production bonus in excise on 38 items.
But this :vill be abailable only if they
produce, T think, it is a wery good
scheme. We must give more incentives
on production. We must increase our
-output.

Import duty protection has been
given to _ domestic production. This
is a very positive step. It is the first

step in changing over from quotas and.

controls to tariffs. I feel, this can be
*aken further and more industries can
‘be covered in a similar manner. Im-
ports can pe liberalised, while protec-
ting production, and earning more
_revenue,

Cemen; has posed a lot of problems
in the last few days.

SHRI INDRAJIT GUPTA (Basir-
hat): The understatement of the year.

SHRI RAJIV GANDHI: With the
new tax system, the consumers might
actually have to pay Jess for cement.
Everybody knows that the market

rate was very high. Under the new )

system, although there is some extra
taxation, it should still come under
the old market rate.

AN HON. MEBMBER: How?

SHRT MADAVRAO SCINIDA
(Guna); Don’t interrupt maiden
speeches. -

. SHRT RAJIV GANDHI: Let inter-
rupt.

- DR. SUBRAMANIAM SWAMY:
He is only saying, in rement we
trust,

(Interruptions)

SHRI RAJIV GANDHI; Round hijs
ankles. The selective excige duties
will mop up the black money: it will
\';Dl“l'ect the price distortion which
' ¥ere existing under the o0lg system,
and jt is very unlikely to add to the
inflationary pressures,
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There has been no real increase in
the corporate taxation, But substan-
tial bonuses have been given higher
production. I hope this will pay divi--
dends in the years to come and help -
increase the productivity in this Year -
of Productivity.

The technical manpower at our dis- -
posal, in India and Indians outside
India, is one of the largest ipn the
world. We have made substantial pro-
gress in these 34 Yearg to achieve
this. It is something for which I think .
our educational planners shoulji be -
congratulated. But many of them are
not in India. We must try to usher in
conditions which will tempt them,.
which will induce them, to come back.
We have t{o give more incentives for:
self-enployment so that they can
come bacx and help boost the econo--
my of gyr country.

We have all given election promi- -
ses to our constituencies. Qur friends
in the position and ourselves, we -
may be difierenting in ideologizs, some-

times sharply differing in ideologies,
but on the economic goals, on the

economy upliftment of our consti-
tuents, I ¢o not think we really differ.
I woulg like the opposition and ug to
work together to uplift our economy
and to take our country forward.

SHRI INDRAJIT GUPTA (Basirhat):
Mr, Speaker, Sir,.. (Interruptions) Let
the exodus be over, before I begin. It
will not be out of place, though I-

. belong to this side of the House, if I

would like to congratulate Shri Gandhi..

ETot that I agree with most of what he

said but much of what he said was
non-coniroversial.

DR. SUBRAMANIAM SWAMY. Even
though you do not agree with him?

SHRI INDRAJIT GUPTA: At least
I congratulate him for hig manner of
presentation, which was serinus, which
hag not always been like that in the
past with many people on that side.

Last year I had dubbeg here Shri-
Venkatraman's budget as a gambler's
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budget, because he was gambling,
particularly on hig expectations from
the Bearer Bonds, to see him tide over
hig difficulties, Ultimately, last year
and this year together, those bearer
bondg felcheq him an amount of a little
under Rs. 1000 crores. But ;5 events
show, this is not adequate by any
meang in today's inflationary conditions
10 tackle the enormous deficits which
are growing all the time and we have
seen this year that his young successor
whose job is certainly not an enviable
one, hag also landed himself more or
less in the same soup.

MR. SPEAKER. At leasy you have
given him the status ‘young'.

SHRI INDRAJIT GUPTA: Yes,
young, and I sgy I would not call him
a gambler, I think I should describe
his budget ag a ‘grass hopper's Ludget’
A grass hopper, as you know, Sir, dces
not sit at one spot for any long time.
A grasshopper jumps about, hops about
irom place to place. Therefore, when
this Budget was presented the cother
day, many people considered it to be
rather a sort of a neutral budget, a
conventional budget, a budget {rom
which nothing very much stands out
sharply, and so on. But I zhould say
that it is not possible for any Winance
Minister at this stage to chart a new
path, to break out in a new direction
different from the trends ang the poli-
cies which we have keen f{ollowing or
ithe Government hag been following for
ihe last so many Years.l

Some friends on thig side of the
House, ag far as I could make out—I
wag not present here umfortunately,
but from the reports I read—had sug-
gested that this year’s budget proposals
have been dictateq by the International
Monetary Fund. I will not go that far
because I think it ig too early to come
10 such a conclusion because the con-
ditionalities of the IMF are such that
-they require some more time to unfold
themselves and we have read today in
‘the Economic Times gzbout which the
Minister will tell us—he can confirm
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it oy deny it—that g delegation of the
Finance Ministry ig being sent to the
USA so as to explain to thie IMF autho-
main provisions and
outlines of thig budget do not violate
or transgress the conditionalities on
the besis of which we have zot these
Special Drawing Rights, the loan of
Rs. 5000 crores. Se, obviously it has
not been dictateq in that crude sense,
but on the other hand, there is no
doubt that the Budget very much
carries the imprint ¢f the International
Monetary Fund’s philosophy and  its
conditionalities. This Economic Survey
which wag presented 1o this House by
the Finance Minister himself only a y
few days ago, after describing the
features of the Six!h Plan has this 1o
say:

“At these fealures are ceniral to
the adjustment programme Which
forms the basis of the extended ar-
rangement with the IMF.”

So, it is not necessary for me to say,
it is admitlted here at page 61 of the
Economi cSurvey that ‘gll these fea-
tureg of the Plan are cenfral to the
adjustment programme ‘which forms
the basig of the extended arrangement
with the IMF.” There is no escape
from it now. You cannot help it, The
moment you try to get out of this ad-
justment well, that will be the end of/
the IMF's facilities without which ap-
parently thiz Government thinks it is
not possible to carry on.

Now, Sir, what is the new thing that
we see in thg budget this year—‘new'’
in the sense that i1 is not Lasically
carrying forwarq the same line the |
same policy which was there last year,
the previous year? But I ghould say
that certain comoulsions are gperating.’
One is the massive proliferation of
black money, In spite of it, Mr.
Gandhi has spoken just now optimis-
itcally. He ig a young man, so he is
optimistic, but we do not see any effec-
tive measures being taken at all to
curb what wag described as a pprallel
economy. It ig a serious matter indeed
for any Government to be faced with
black
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money is proliferating all the tlime.
Secondly, the big businesg houses, that
is, those companies which come under
the MRTP Act and the Foreign Ex-
change Regulation Act have become
economically stronger and more self-
confident. There assets have grown,
I need not put these figures again,
There is tremendous growth in the
assets of ithese bhig companies over the
last ten years. Their profits have in-
creased. Their dividend rates Thave
gone up. These big business houses
are also pressurising the Government.
Just as parallel economy is operating,
the big bhusiness houses are irying to

, get more out of economy for ihem-

selves. They are not operating out of
any eitruistic motives. And then there
is pressure of the growmg foreign col-
laboralion. These things added up
together have, I think, produced the
state of affairs where any budget
which is now brought forward 1s bound
lo reflect the new emphasis on these
trends i.e. the trend of so-called iiber-
alisation. Liberalisation, priviously it
used to be these gentlemen—sirlas and
Tatas and so on—used to go on com-
plaining and grousing about t20 many
resirictions. {0 many controls, that this
is the higgest obstacle lo production.
But now it seems, after so many years
of persuation and pressure they have
succeeded in winning over the Gov-

{ ernment of India to their phiwsophy

completely. Previously there was some
attempt in the larger social intzrests,
in the interest of self reliance, in the
interest of building a strong infra-
suucture of domestic production. There
was some altempt at least at develop-
ing the public sector, at planning at
import substitution, at various types
-of controls which were meant to limit
. the unfettered activities of these pri-
vate interests. But now liberalisation
in the interests of production has be-
come one slogan of the Government.
Entry into the core sector has been
opened up to the large houses. This
‘was one restriction, very basic earlier,
and so called high technology areas
are being opened up and gZoing ap-

> parently to be further opened in

and
trans-

future to the foreign companies
‘mainly that means to the
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nationals or the mulli-nationzl coni-~
panies. What I am trying to make out
is, it would not be correct to say that
under pressure of ilhe International
Monetary Fund some new departure
or some new principles have Leen
undertaken by the Government this
vear as reflecled in this ‘thudget. I
would remind the House that in the
IMF Memorandum and in the leiter of
the Government{ of ndia to the IMF
it became amply clear that policies and
trends which were being persued by
the Government in this cgountry for
some lime past and which nave been
adumbrated in the pages of the Sixth
Five Year Plan, those were approved
by the IMF. It was not necessary for
the IMF to say that—no, you are fol-
lowing a wrong line, you must change
this and do this and do that. What
they have said in their own nemoran-
dum is by and large the assessment
team which lhey sent have said “by
and large the Government of India is
pursuing a path which is exactly what
we want.” Of course, they want cer-
tain things to be = emphasised more.
That is a differen{ matter. So. it would
he wrong to say that upto iast vear
the Government was proceeding on
some line which has been uvset and
diverted by the entry of the IMF. It
is not so. The IMF have rubber stamp-
ed and approved what the Govern-
ment was basically doing even heiore
this Rs. 5000 crores loan came,

Mr. Gandhi himself has alsy men-
tioned that this year the budget, of
course, has spared the corporate sector
entirely from the tax net. So there
is going to be fail in the revenue from
direct taxes. It has given them pienty
of concessions. Mr. Gandhi approves
of that. He thinks this is going to
lead to greater production. Time will
make us wiser whether bribes and
jobs given to these people in the form
of concession—wealth tax, capi-
tal gains tax, depreciation, al-
lowance, income tax on dividents, tax
holiday for exports plus an-
other additional HRs. .500 cores
given as export subidy, whether
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these things are going to produce re-
sults! Time will say. But every year
this question comes up and every year
we have to point out that by »lacating
and appeasing this section, this power-
ful section of the private sector, the
results are not going to follow.

15.25 hrs.

Mr. Deputy Speaker in the Chair.

Has there been some growth in pro-
duction? Well, I think, here and there,
there has been and there is bound to
be some growth when considering the
size of the outlay and so on. But in
the pages of the Economic Survey it-
self, Sir I have no time to quote,
though I am tempted to quoie so
many paragraphs the Government it-
self admits that increase in production
which has taken place, particulariy in
1980-81 and 1981-82 is mainly due to
three factors. One, they say, is the
great improvement in the infrastruc-
ture whose performance had become
very miserable at one time and special
attention was paid 1o see that iniras-
tructure picked wup. Mr. Mukherjee
has also claimed that the infrastruc-
ture has now improved very mu:zh.
That is one factor.

The second factor which I am sur-
prised to find is they admitted so many
times in the Economic Survey—the
remarkable improvement in labour re-
lations. That means, there have been
less strikes, less interruptions of pro-
duction, the workers are working hard
ete. Of course, on other occasions, all
of us this side had to point out the
absurdity of the situation that when
there is such a better labour relations,
such a decline in the number of man-
days lost, strikes and all that, that
wag the moment you selected to re-
ward the labour of this country with
the Essential Services Maintenance
Ordinance and now with the threats
of wage freeze and impounding of
dearness allowance. This is how you
reconcile the remarkable improvement
in the labour relations. This is not
my languhge. This is the language
which I am quoting from the Kconumic
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Survey. What are you offering them
as reward for that?

Thirdly, the virtual abandonment of
the restrictions imposed by MRTP Act
and FERA, it is these things which
have rather to some extent stimulated
production. Now, I must say one
thing before I forget about this *in-
frastructure”. The House should not
be misled because we have been told
that in the industries in the core sec-
tor including steel, there has bean re-
markable pick up because of the im-
provement in the infrastructure. 1 have
to point out, Sir, on the 24th February
the Minister of State in the Minisiries
of Industry and Steel and Mines, Dr.
Charanjit Chanana stated in Parlia-
menf publicly that this year, that is
the year ending 31st March, 1982—
only a few days are remaining—
about the non-fulfilment of the revis2d
target of steel production. He is cer-
tain about non-fulfilment and he has
saig it is due entirely to the failure
of infrastructural support. He has
said fhat last year the target of 57
million tonnes was revised apward to
6.3 million tonnes on the assumption
that they would get better infrastruc-
tual support. That means supply of
coal, supply of power, better move-
ment of railway wagons and so on.
But he admits that now because of
the failure of the infrastructural sup-
port, even the original target of 5.73
miilion tonnes cannot be achieved by
the end of this month. And in soite of
admitting his failure, the EconomicC
Survey has predicted:

“New peak levels of production of
steel.”

How do you reconcile these things?
The Minister in-charge of Steel 1s say-
ing something different. After so
many years of production of our five
public sector steel plants, certainly
you cannot say there have been iot of
strikes and labour troubles and so on
they have not been able to zchieve
the original farget of 5.73 million
tonnes. The Minister-in-charge has
said that thig is mainly due to fthe
collapse of the infrastructure which
they had anticipated would be there
to support them. But the economic
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Survey waxes elojuent about tne greal
achievements of infrastructure that
thev have brought about.

T1E MINISTER OF FINANCE
(SH31 PRANAB MUKHERJEE): He
is confusing the whole thing.

SHRI INDRAJIT GUPTA: That will
give you a ch-nce to clear uo the
coalusion. The original target of 5.7
mi.lion tonnes hzd to be adhernd to.

P
SF’RI PRANAB MUXHERJEE: That
we are reaching,

SHRI INDRAJIT GUPTA: Not a2
cording t» Mr. Chanana. He has said
in th'se few days, 20 days left, it will
l-e impossible to do it.

E£11R1 PRANAB MUKHERJEE: Any-
wav, I will clarify it.

SHRI INDRAJIT GUPTA: Alout tha
burdens, the nev imposts hat have
be> imgposed o the people aod all
tact, 1 think, that has Dbeen talket
about ennugh he-2. There s nathing
su.prising. If xoa are not Zoing to
impaose any tax on the corporate sec-
tor and direct taxes are going to he
given a go by. where is the money
going to come from? OLviously, alt
these things have hanvened. Thare
are additional levies to the tune of &n
amoni of Rs. 333 crores which in:i-
dentally is 70 per cent more (ban that
of Mr. R. Venkataraman's budget last
yvear. It ig not a very small aimnunt.
But it is going to be realised aln.ost
entirely hy way of customs duties ond
excise duties. There wili be a deuline
in the revenue from direct taxes.

Now, it hos become a regular exer-
cise of the Go.ernment Just leiove
the budget, this year, from Decemb~r,
1081 to February, 1982, in ‘hesz 3
mantks, a burden of Rs. 1250 crores
was heaved on the people of this coun-
try througnthe hikes in railway freight
rates, passenger fares, tele-communi-
cation tariffs, increase in posts an<
telegraph rates and all that The
Governmernt of India claimed to IMF
that in the frst 16 months of the Sixth
Plan, theyv have already fuldlled 92
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per cent of the resources target which
was there for the who.e Plan period.
The cumulative bucdgetary deficit for
ilre enlire Plan period was tixed a:
Rs. 530900 crores; thnat it should not go
e ove that. This deficil has cl.e ¢
been exceeded in the first thres ye.rs
by 40 crores. Now [ understand why
we were never rpermitied to aisnuss
even the aralt of the Sixth Plaa. It
is somzthing unpre.edented. 1 ‘o not
knovs 7 IMF v-ants thuat Pariiament
of Inu . <houid not fsciss the Plun
Tii: is tre “rst ti »» {hat it has hap-
pened, in my 20 years of reing in
this Hous2, I regret {o s2y—DMr. Ranzgz,
vou should not he happy about it;
you used = sit with me once in that
corner—lhat even Plan at its draft
stage was never discussed in this
House; the {ime <ould not he found
for it.

Further, there is a rise m loans
from financial institutions—to who.?
We know very well—and it has gone
un ia 1081-82 ' - 242 per cent, the
expansion of ban¥% cradit has cone un
Ly 34.3 rer cent for industry, otlher
than the small-scale sector, it bas
goie up by 23.8 per cent for whole-
sale i{rade. As he knows verv well,
for the rortfolio he was hoilding a
liti'e whie ago, an extra credit of
a s stantial amount was found for
the jute mills. And today, In West
Bengal. 13 jute milis a-e lyirg clos~l.
closed down by the emplovers. What
have thev done with that extra creii
which was given to them to purciise
raw jute? Only the Government
knows nobcdy else knows. But whil»
production is growing in some sce.lors,
on the other side, the sickness ol
industry is growing. He does not tell
us anything abouf that very much
excent to say, in future, if the units
fall sick. they will not “:e taksn over
by the Government.

The Economic Survey says on p. 2:

“An indepth analysis carried out
by the Reserve Bank of India to
icentify the reasons for industrinl
sickness of large industrial units
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revealed that in the majorily of
such Units, about 32 per cent, internal
causes like management dedcien-
cies, diversion of funds.”

a pY’lite name for theft and embezzle-
meat,

“Lack cof clzar markelinz startegy
and  infghting among .ufferent
interests, were the maicr caus:s of
sickness.”

So, bedause of this, I think, a
few hundreds, 300 or 400 of large
Units in this cointry are ciosed at
the moment and the loss of praducziion
which is causel thereby does Mot
seem 1{o cause any concern to the
(iovernmant at a!l' No tears are shed
for that.

If a worker threatens to go on
strike, well  he would e shown the
Danda of ESMA!

But 400 big industrialists can close
down their factories saying that they
are sick after having emb2zzled tihe
money and done infighting among
their fami.y mem'ers, nobody threa-
tens them either inside or outside the
House. S0, we know in wnat type
of society we are living in!

(Interruptions)

Another point which the IMF
Memorandum is very happy about is
that the Government appareuntly as-
sured them that special provisions
which were made so far for safeguard-
ing the interests of the small-scale
sector would be relaxed and mouiiied
and made more realistic,

I think that the small-scale sc:tor
in this country is quite an important
sector. But we tend to be confused
and dazzled bv the g.amour of these
Tatas and Birlas.

In this present Budget, what has
Shri Pranab Mukherjee done? 1 will
Bive two examples.
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60 par cen: customg duty has been
imposed on the impory of scr-p, fhe
stainless stee] scrap, ra.s.ng ilhe prize
by Rs. 7 per kg. and this will mean, «
am {old that the survival of ztoul 800
g=2ll Units, smail furnaceg and ¢f
manufactyrerg  of utensils who use
this scran for making utensils, their
very survival is likely to be threa-
tened. I would like to know what is
the logic behind this raising of Cus-
toms duty ty 60 per cent. ~m

Then there is another guestion
which is even more remarkable. Lon<
ago, in 1966, the manufacture cf
laundry soap, washing snap, w»as
reserved  exclusive.y for the smail-
scale sector. But even todav, after
so many yezars, about 16 year’ quaes-
lions are asked here and renlizs nre
given. The last replv given was on
2nd December in res_.onse to ore of
my questions:

“Although the manufacture of
laundry soap has been zxclusively
reserved for the small-scale sector.
no ceiling has been put on the
capacity of Hindustan Lever Com-
pany,”

which is the king of soaps. Hindu-
stan Lever, apart irom being a Lranch
of wor.d-wide multi-national Uni-
levers, is the king of soaps of thii:
country, flooding the market w:i
soaps. There is no ceiling, no res-
triction, on their capacity for 11aking
laundry soap and it is said here
hypocritically that:

“manufacture of laundry soap is
reserved exclucively £+ the snial'-
- scale sector.”

In fact, the small-scale sector threa-
tens to be completely throttled and
wiped out by this giant, this Hiedu-
stan Lever What is the policy of the
Government? Plerse exp'ain.

Then, not content with the huge in-
flationary effect of raising railway
freights, not only railway freights,
even the exemption which used to bhe
given previously by the railways for
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‘these surcharges on essential commodi-

‘ties like foodgrains, edible oils, sugar
and all ihese things, which were €x-
empted irom the special charges, even
this exzemrtion hLas been witiddlrawn
this tima which means that prices of
‘2]l these commodities would shonat uvn.

Still not content with this, Shri
Pranaly Mukherjee has now put an
Excise duty of 66 per cent ad va orem
on tyres which are used by {rncks also
for transporting c¢ommodities to the
market. Since 1977-78, I found out
{hat these major tyre companies have
increnrsed their nrices 14 times, they
have been allowed 14 times, to inzr=ase
the prices of tyres, and they have in-
treased their profits by 400 jer cent.
There is an institution known as the
Bureau of Industrial Costs and Prices
which, I am tnld, is supposed to go
mto these things and find out whather
*hese companies are justified in c.aim-
‘ng such frezuent increases in the
prices of their products. Has any re-
nort been received from the Bureau
#bout the manu’acture of t;-es which
1s more or less, monovolised by ;. -e or
six big tyre comnanies: everv one
knows, most of them are forecizn coi-
laboration companies like Dunlop,
Gooqd Year and ali these penpiz. Again
‘this excise duty on tyre has led within
these few days to another Jemand. If
you read the newspapers, some of the
ivre manufacturers have already start-
ed saying that there will have to be
another hike in the prices of tyres
which means that this will add {0 the
inflationary cost of iransport of com-
modities. I would not like to sav, but
T would suggest to the Minister that
e should kindly probe into the fact,
inlo the aliegation—not fact—that
some high officials of the lndustry
‘Ministry are in regular collusion with
these big tyre manufacturers ang it
is due to their recommendations that
these prices are hiked all the time.

MR. DEPUTY-SPEAKER: Y“lease try
to conclude.

SHRI INDRAJIT GUPTA: Sinc: you
are ringing the bell I am getting im-
patient what I should say.

PHALGUNA 20, 19203 (SAKA)
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There is a big increase in the out-
lay of the Central Plan which was ap-

‘'plauded here very loudly when it was

announced. In iterms of money, it is
a hig increase in outlay. some 27.6
per cent. But that is not enough. You
have to tell us what is the pattern: of
this outlay. Simply increasing the
quantum of outlay is not necessarily
going to help the common man &t all
In fact, there are tables showing cn
which sectors plan outlays have been
intreased and on which sectors plan
outlavs have heen reduced, and i{ you
analyse those carefully, you will
find that the common man is not go-
ing to benefit at ali. he will hardly
benefit from any of these things. The
whole thing is geared, as ‘he Govern-
ment had been moving in that direc-
tion all the time—and now tne 1IMF
has put its rubberstamp on that—for
the so-called priority sectors. How
are these things distributed among
the priority sectors, please tell us.

We find that there is a ‘hange, a
tilt. in favour of exporters Lxporiers
are generallv hig exporters, these
MRTP and FERA companies and the
rural rich the rich sections in the
country. This plan outlay is not gning
to beonefit the =mall farmers, the
poor farmers, the marginal farmers
or the landless people. it will benefit
to some extent the rural rich who are
able to purchase tractors and do that

kind of thing.

I do not want to take up more time,
hut T would sav that this Budget is
really a grass hopper's budget. trying
to conceal the reality, the truth, and
the t-uth of the matter is that this
IMF staff which came here to appraise
the plan—and was followed later, as
you know, by the team of inspectors
who bave been moving about here—
has appraised the plan and the general
direction of the Government's policy
by saying that the focus of the adjust-
ment programme is explicilly on tha
structural adjustment of the econamy,
they refer. in so manv places. to the
new pragmatic industrial wolicy—I
am quoting ail this from the IMF
document—~further progressive litera-
lisation of imports, a striking chunge
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in the government’s policy towards
the private industrial sector—it may
be striking to ine IMF staff, I o not
know, but it is not striking to us, we
have s=en it going on for a iong t'me—
a liberal attitude to foreign collabosra-
tion, mobilisation of resources wy
raising the administered prices, grea-
ter freedom i{o the forces »>f inierza-
tiona]l] competition—which means 1l:ss
protection for domestic industries—,
a clear shilt in favour of exports, they
have said that this is a major crange
against the ro.icy of imper{ subpstitu-
tion which in due course, in the long
term, would lead to a chan:e in the
structure of the economy.

I should say this Budget is one more
nail in the coffin of celi{-reliance. It is
bartering away sclf-reliance, If you
give up the policies of imp.rt substi-
tution and meodify your policies in g
direction which you have yourself to
condemn—just nmvy you held the
South Conierence in this country,
which was a very important and use-
ful conference, I should say and I con-
gratulate the Government of India
for holding that conference, but those
countries which came there, of the so-
called Soulh were telling—this is the
very malady which they are complain-
ing about all the time—that it is the
developed countiries, the countries
where the multi-nationals and trans-
nationals operate, who want these
developing counfries of the Third
World to attune their policies to this
goal. to give up self-reliance, to give
up import-substitution, to forget tihe
domestic market, to concentrate on
exvort market but the export market
is also blocked by them dut to their
own protectionism. They would not
allow our exports to go there and they
would flood our market with their
imports. TIs this not that the whole
South, South Conference was talking
about? Is this not the warning which
President Julius Nyerere gave you last
weegk when he came here to take
an gward from the Prime WMinister in
the Vigvan Bhavan? He is one victim
of IMF in his own country—a friend
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who pointed out to you, ‘Beware of"
this IMF. Once it gels at the throat
of these developing countries, this is
what they try +c do.

I would say that the Budget—I do
not want to analyse every line of the
Budget—is only an annual reflection-
of the general policies which the
Government is following the
general economic, financial and in-
dustrial policies and so on. PBut I
would just teil my friend because he
is a good friend of mine for many
years—you have now put your foot
on a thorny path. You should try to
think twice, thrice and four times be-
fore proceeding headlong along this
path because it will have the most
deleterious effectg for the Indian eco-
nomy and whether you like it or not. it
will mean that the goals of self-re-
liance. of an independent economic
development of import substitution®
which we have set before ourselves
from the days of Mr. Rajiv Gandhi's
grand-father in the plans which he
had adumbrated, all 1{hose goals will
have to be gradually given up. They
will be eroded.

Mr. Venkataraman had said last
lime and he had assured us at the
time of IMF discussion that if we
find that these things are going against )
the country’'s long-term interests, if,
instead of strengthening the economy,
they begin to weaken the economy,
then we are not under any compulsion
o go on takine 3l] the instalments of
this Toan. We can free ourselvesg from
this incubus if we consider it neces-
sarv. So. I should say that the Govern-
ment should think ten times before
thev proceed along the whole of this
path. But even suppnsing the whole
of the IMF thing is written off, where
will we be? Because what
is the line they have been
following all these vears?  There-
fore. we find that the bhiggest heneficia-
ries are particularly those very inte-
ests who are not interested in streng-
thening the economy and who areﬁ
more interested in their own profits.
That way. Sir, this economy will face
suicide and I cannot, of course, support
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the Budget because there is nothing

¢ there to support it. It is only a reflec-
iion of the economic survey and the
philosophy. Therefore, I cannot sup-
port it in any case and I have to op-
pose il and I hope that he will not
just give a little bit of 2 per cent
excise duty reduction here and 1 per
cent of something which ig all irrele-
vant. You can do it or not do it, it
does not matter anything to me at all.
The main thing is....

MR. DEPTUY-SPEAKER: You can-
not expect more than that from Mr.
‘Pranab Mukherjee—{rom a grass-
jhopper.

“BHERI INDRAJIT GT'PTA: T do not
want him next wvcar tn he a gress-
. hopwer also. Twant him 4o seitle down
comewherz. It ig hatter that he szitles
‘dow= on a firm ang strong tree of
,srif-reliance an4 no: hop about like
this in an unstable manner.

BEGUN ABIDA AHMED (Bareil-
1y): Mr, Depuly-Speaker. Sir and hon.
Members each vear, the month  of
February brings forth great expecta-
‘tiong and horrifying fears. It is credi-
iable, indeed that the Hon. Finance
Minisier, while slaying the apvoarition
like fears of greatly enhanced {axes
‘and prices has provided a glow of
hope of success for the forthcoming
“year.

It is well known that in the last{wo
vears. the Government was pre-occu-
pied with the task of arresting further
‘deterioration in the overall economic

«-situation and in stabilizing and ready-
ing the economy for rapid growth and
development, As the figures given in
the Economic Surey revealed. the Go-
vernment hag succeeded in coming te
erips with inflation and in stabilizing
“the economv. The time is now ripe for
the launching of a crusade ngainst po-
verlv znd under-devélooment, Tt is in
‘this backeround that 1982-83 has been
declared as the ‘nroductivity year’ and

¥ new 20-Ppint Promramme has been

/chnlked out. The cpening of the core
'sector to large industrial houses and
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the welcoining of foreign investment
in the high technology sector are indi-
cative of the Government policy of
achieving rapid economic progress
through increased production and pro-
ductivity.

Higher production and productivily
necessilate the mobilisalion of resour-
ces on a larger scale. The twin ob-
jectives of larger savings and produc-
tive investmen{ reveal a number of
schemeas etc. whereunder savings and
investments have been mad=a attrac-
tive to the private investor. Notable
amongst them are the social securily,
certificates and the capital investment
Bondg both of which are directed to-
wards atiracting private savines, most-
ly from the household sector. for the
purpose of public investiment, Among
other proposals providing for enhanced
produclion. the formulation of the
scheme of excise duty concession for
increased production of specified goods
is noteworthy.

The hon. Finance Minister, while
making communication through post,
a dearer aflair. has largely allowed
the common man to have a sigh of
relief. In fact, severa] articles of com-
mon consumption such as pencils,
erasers, pens, thermos flasks, water
coolers. {oolh brushes. spectacles,
water filter, hand pumpg and helmets
have been exempted from the levy of
Central Excise duty.

The social welfare gspect has also
been adequately dealt with in the bud-
get. Under the Excise Act. braille
typewriters and vchicles used hy
handicapped and invalid persons have
been wholly exemvted from the levy of
excise duty. The National Children's
Fund has heen placed at par with
other fund- of national character in
sn far as income-tax concessions to
donors tn this Fund are concerned.
Thig prowosal will enconracns the in-
flow of more and more donations into
this fund. At this juncture, it may
be pointed out that the National Child-
ren’s Fund wne established with a
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view to implementing programme for
the welfare of children, including re-
habilitation of destitute children, parti-
cularly, pre-school age children and
other programmes envisaged in the
national plan of action for the Inter-
national Year of the Child. I hope that
people take the initiative and donale
generously to build up the cropus of
this Fund.

Remittances from abroad go a long
way in augmenting the foreign ex-
change reserves. In the past two
years, the balance of payments posi-
tion has not been good and has led to
a depletion of our foreign exchange
reserves, It is refreshing to note that
provisions have been proposed in the
Income-tax Act, the Wealth Tax Act
as well ag the Gift Tax Act granting
concessions to remittances from non-
residents to their relatives in India. 1
hope these concessions will be taken
advantage of and a larger flow of
funds from this source would result.

In my Constituency, that is, Bareilly
in Uttar Pradesh there are inter-alia
two important and large industrial
concerns, They are: (1) Synthetic
Rubber Factory belonging to Synthe-
tic and Chemicals Ltd. and a match
factory belonging to WIMCO Ltd. I
have received representations from
them in respect of the effect of the
budget proposals on their production,
sale etc. Both these factories are im-
portant in that they provide employ-
ment to thousands of workers from
neighbouring villages as well as the
city of Bareilly.

I shall deal first with the rubber fac-
tory. Synthetic rubber has been rea-
lized by the hon. Finance Minister as
being of great importance along with
other chemicals such as carbon black.
Synthetic rubber, carbon black and a
few other chemials have been given
favoured treatment under the Income
Tax Act in respect of concessicns on
dividends on inter-cérporative inves-
ment in companies manufacturing

MARCH 11, 1982

1982-83—Gen. Dis. 396

these ilems. Moreover, under {lie?
Excise Act also the scheme ¢f input
excise duty relief is sought to be
extended to, inter-alia, synthetic
rubber and carbon black going into*
the production of #&yes. While both the
above proposals have been welcomed
as steps towards the raising of the-
level of production jt is suggested that.
the ‘input excise duty relief’ scheme
could have alsp been extended to
cover synthetic rubber earmarked for
the footwear industry. This would
satisfy the twin objectiveg of giving a
push to the domestic synthetic rubber
industry as well as enable the pro-
duction of cheaper footwear such as
chappals which benefit would enure to
the common man.

15.58 hrs.

[SHRI CHANDRAJIT YADAV in the
Chair]

The hon, Finance Minister is to be
congratulated for formulating the
Scheme of excise duty concession for
increased production of goods covered
by 38 Tariffl items. However, while
carbon black and other chemicals are
included in these 38 items, synthetic
rubber which is equally, if not more
important, has been excluded. 1t
might be in the interest of nation, as
synthetic rubber is an important in-
put, to not only include it in the lis‘
of goods eligible for the said scheme
of excise duty concession for increased
production but also to give the indi-
genous synthetic industry a shot in
the arm by raising import duty on im-
ported synthetic rubber which would
also enable the saving of substantial
amount of foreign exchange,

As regards matches, it is to be noted
that the present budget has left the
excise duty structure untouched and
the excise duty differentials in respect
of matches produced by the mechanis-
ed sector, the middle sector and the
cottage or tiny sector introduced in
1979 are also still in operation, The
mechanised sector are required to pay ¥
Rs. 7.20 per gross boxes whereas the
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middle and cottage sectors pay only
Rs. 4.50 and Rs. 1.60 per gross boxes
respectively. This large differential
in the products of the three sectors.
As g result it has become increasingly
difficuit for the mechanised sector to
market its higher priced products. 1
am told that for this reason WIMCO
has already had to lay off 1000 workers
and close down its factory at Madras.
The match factory at Bareilly is also
facing the same problem and if these
wide differentials are gllowed to per-
sist then it may also have to be
closed down leading to further unem-
loyment in the region.

Bareilly is a large and historical
city. The setting up of industries like
the synihetic rubber factory, match
factory the camphor factory and other
factories have provided a boost to the
economy, as well as, provided employ-
ment opportunities for thousands.
With the Government being determin-
ed to enhance production and produc-
tivity, I am confident that while exis-
ting industries would be heloed and
maintained, more units such as ferti-
lizer factories and sugar factories
would be set up in Bareilly. The sett-
ing up of the latter two factories
w~uld have the twin advantage of
industrialisation and greater employ-
ment in the region as well as provid-
ing boost to agriculture, varticularly,
in respect of suparcane.

16 hrs.

During 1981-82 the econcmy
has shown remarkable resiliance.
Despite the deterioration in thz
balance of payments front, it
has still been possible
to increase agricultural and industrial
production and, at the same time, to
reduce and keep a check on inflation.
The task ghead is to consolidaig these
gains. . Let us all join hands and re-
lentlessly endeavour to increase pro-
duclivity and achieve rapid but sus-
tained and equitable growth in the
ecanomy.

TPHALGUNA 20, 1903 (SAKAJ I98Z-to—qGen.

SHRI S. MURUGIAN (Tiruppat-
tur): On the Budget for 1982-83, which
has been presented by our hon. Fin-
ance Minister I rise to make a few
suggestions. As compared to all the
former Finance Ministers, our present
Finance Minister is the youngest in
age. But he has proved that he is ma-
tured in wisdem by the intelligent
Budget he has presented. He has in-
troduced the novel Social Security
Scheme under which the people in the
age-group of 18 to 45 years can invest
Rs. 5000/- and the personal risk is
covered even during the validity period
of the scheme. This amouni{ of BRs.
5,000 is very small, I suggest that it
should be raised to Rs. 10,000/-. I need
not dilate how the value of rupee is
getiling eroded day by day and that is
why I suggest a minimum amount of
Rs. 10,000/~ under this scheme.

The hon. Finance Minister has offer-
ed abundant incentiives for augment-
ing production in this Year of Produc-
tivity, He has also announced the dual
price policy for the ceiment. For all
these years the middlemen were ex-
ploiting the situation for their perso-
nal aggrandisement, Now under this
scheme the consumer will be able to
get cement at 5 fixed price. I suggest
that cement shouly not be given to
cement stockists: it should be direclly
sold to the consumers at a fixed price.
I am sure that the manufacturers also

would produce more cement 10w.

Another regrettable feature «f this
Budget is that the price of postal cover
has been increased from 35 paise to 50
paise and the inland letter from 235
paise to 35 paise, These postal articles
are useq by common pcople and the
cannot afford to pay such enormous
price for these articles. The houn, Min-
ister should be generous enough to
reduce the cost of these postal articles
to the existing level. This demand
becomes relevant when we find that
the 5-star Holels’ tax has beer abo-
lished. The Government would be los-

*The original

Speech was deli vered in Tamil.
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ing a revenue of Rs. 6 crores, Who s
staying in 1hese 5-star hotels? Only
affluent seclions of our society stay the
comfort of 5-ster hotels, They are all
incometax payers and their hotel bill
is deducteq for incometax purposes.
What is the meaning in guving furiher
incentive to these rich people by abo-
lishing the hotel tax? This wax should
be re-imposed and the prices of cards,
covers and inlang letters should be
brought 1o the existing level. The
common people who are the victims of
rising prices cannot afford to buy ihese
articles ai such exorpitant rates. I
request the hon, Minister to look inio
and do the needful.

I am sorry to point that nothing con-
crele has been offered to the agricul-
turists inr the form of reduction in ex-
cise duty of fertilisers nor in the price
of fertilisers, When the prices of agri-
cultural inputs are mounting, unfortu-
nately the fariners are not getting
reniunerative prices for their produce.
The hon. Minister of Finance should
see that the agriculturistg are encour-
aged to produce more and whatever is
necessary for that purpose shoulg be
done by him. You should see, Sir, how
the administrative expenditure has
mounted to astronomical figures. It
wag Rs. 1869 croreg in 196061 and in
1980-81 it '‘wag Rs, 22,808 crores. In
twenty years’ time, the expenditure
has gone up by 12 times. In these cir-
cumstances, I wonder why the Expen-
diture Commission was abolisheg ab-
ruptly. TUnless there is discipline the
tendency to speng will be on the in-
crease for ever. The Expendilure
Commission ghould be reconstituted so
that ways and means could be found
for curbing the ever-growing adminis-
trative expenditure. Only when the
administrative expenditure is curtailed,
the savings can be invested in deve-
lopmental projects meant for the com-
mon good. For example, the vital rail
project for the economic growth of
Tamil Nadu, the Karur-Dindigul-Tuti-
corin BG line wag included last year
in the Railway Budget, Like offering
sugarcandy to hungry elephant, 3 sum
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of Rs. 70 lakhs hag been provided for
this project ihis year, The argumeont
adduced ig that there are financial
constrainls, If we can reduce the ad-
minisirative expenditure even by Rs.
5 crores, that sum could be allotted for
the. important railway project meant
[or the economic¢ development  of
Tamil Nadu. I reguest the hypn, hlin-
ister to do {he needful in this matter.

Another important issue 18
the invesimeat ol 2.0.1% Ra.
9,200 crores we haie mude in
the public sector irdustrial

units, The concept of public scetor is
being implemented so as {o capture the
commanding heightg of economy and
not be at the mercy of private sector
jor the industrial needs of the couniry.
Out of 168 industrial units, during
1980-81, 74 industirial wunits have 1In-
curreg a loss ¢f Bs, 752 crores. This is
a substantial sum. Careful attention
should be paid {o such heavy lusses in
our public sector units and sleps
should be initiated immediately jor
avertling such recurring losses. This is
a drain on our economy. Tne Govern-
ment of India shoulg ensure these pub-
lic sector unitg become proifitable and
contribute to the pgeneral revenueg of
the country.

Here this question assumeg serious
significance in view of the growing un-
employment in the country. According
to the Economic Survey, 70 crores of
pecple have registered themselves in
the Employment Exchanges. The prob-
lem of unemployment is growing by
leapg and bounds. A Commitiee of
Experts should be constituted to sug-
gest immediate ways and means for
solving the growing unemployment in
the country. If this is not solved
immedlately  the volcano of frustration
can erupt gny day in the country.
Alternative job opportunities must be
generateq in both public sector and in
private gector.

It iy also relevant to point out here
that unnecessary expenditure in Lhe
States should be also curtailed. For
example, the Poompuhar Shipping
Corpor.tion of Tamil Nadu hag con-
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iracted with a West Gerinan firm for
‘the purchase of three ships at a cost of
#Rs. 100 crores. The D.G. Shipping and
ihe Shipping Developinent Fund Com-
mittes have pointeq that this cost is
50 per rent higher than the cost of
vessels availbale elsewhere. They have
poiniet that the same vessels al 50 per
cent cost is available in  Japan and
Soutn ‘<ciea. The Central fzovernment
cannnt -aliow Rs., 50 crores in foreign
exchanze to be fritlerzd by this Poom-
puhar &hipping Corporation.  Two,
three dayg back, the English news-
pavers in Delhi have published anews
item in which this Corporation is
called as the Schuool for Scandal. The
'éevernment of Indig should ensure
that vesels ot the cheapest price are
purchased from wherever they are
available.
\

Then, I woulg like to point cut that
the incometax arrears run t¢ about
Rs. 400 crores. If endeavourg are
mace ta collect these arrears, then
there will be ng neeg to levy addi-
tional imposis for cne year. Similarly,
energetic efforts should be made for
eradicating {he wide-spread evil of tax
evasion.

Our people are hoping against hope
that vigorous implementation of 20-
oint prograinme would rescue them
rtom abysmal poverly. But, unfortu-
nately, the sums allocated in  this
~ year’s budget seem to be lesser than
last year's allocation, Unlesg the 20-
point programme is implemented ear-
nestly 40 croreg of people ilving below
the poverty line cannot get the essen-
‘tial commodities at a fair orice. The
distribution system, which j5 one of
the 20-point programme, should be
strengthened lhroughout the country.

Unfor.unately, the present State Go-
vernament in Tamil Nadu has not exe-
cuted the irrigation gchemes which
were approved by the Planning Com-
mission here. The reason advanced is
that the had been started hy the for-

er State Government and o they
“shoulg not be completed. In many dis-
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wricty of Tamil Nadu, the drought is
nel oxly racursing but in {act hag be-
cume a permanent phenomenon. The
Goveroment of  Iadla cheuld iritiate
steps to find c.{ whot a“c the districts
in Tamil Nadu which are perennially
undey drought conditions and which
are ‘he approved irrigation schemes
that have not been implemented by
the presenl State Government of Tamil
Nadu. I male this gppeal becaus2
there are no representative institutions
like Fanchayats Panchayat Union& or
Aunicipalities tg reflect +the problems
of the people in Tamil Nadu for the
past 5, 6 years. 1 suggesi ihat eltc-
ticns {p ithese democratic instiluticns
shouly be held without ifurther delay.
The Governmen! ¢f Indig should ctme
to the rescue of {He people of Tnmil
Nadu in thig matter. The Gouvernment
of India ghould «lss ensure that un-
recessarily huge sums are not frittered
away, that too in ferzign exchange. 1.
buying ships at fancy prices. The sav-
ings in this can be utilised for the
people’s welfare pregrammes. With
these words I conclude my spzech.

SHRI Y, S. MAHAJAN (Jalgaon):
Mr. Chairman, Sir, I rise to congratu-
late the hon. Finance Minister on {he
budget presenteq by him. It hag been
described by an hon, Member as the
grass~hopper’s budget. However, on
the contrary I find that the budget
showg a determination to grapple with
the economic problems of this country.
It hag been so framed as to achieve the
main objectives of our economic policy,
namely, firstly to reduce the inflation-
ary pressures in the economy, secondly
to give a boost to production and raise
savings, anq thirdly to narrow the
vawning gap in the balance of pay-
ments. All this he had to do under
ceeain difliculties. One, he has to raise
the defence expenditure by 11 per cent
in view of the uncertain internaticnal
situation; two, he had to provide Rs.Gon
¢rares or more by way of inlerest
on debls Lath iat»r-al an7 external,
an- three. he had to grapple wity a
deficit of more than Rs.2000 crores on
the income side during the next vear.
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The economy hag responded well to
the policy incentives of our Govern-
ment The industrial production is
likely to increase by 8 per cent agri-
cultural production by 3 per cent and
the gross national product is likely to
register an increase of more than 4.6
per cent. Thig is almost the target
which has beep ]aid down in the Five-
Year Plan. There has been a consider-
able improvement in the working of
the jnfrastructure. The working of
the infrastructure began improving in
the middle of 1980-81 ang this progress
hag been sustaineg during the whole of
1981-82. In the case of coal, for ins-
tance, the production increased by 11.5
per cent and the target of 121 million
tonneg is likely to be achieved by the
end of this financial year, Similarly,
power generation has shown an in-
crease of 11.6 per cent during the same
reriod, and the total tonnage of reve-
nue earning traffic by railways has
increased by 16 per cent during 1the
first nine months of thig fiscal year.
This has encouraged the Finance Min-
ister tg tak. gteps tg increage the pro-
duction still further in 1982-83. With
this objective in view, he hgg provided
for a steep increase in the Plan outlays
in the Sixth Five Year Plan, in critical
sectovs, such ag Energy, steel, fertili-
sers, etc. The Central Plan next year
represents an increase of 27.6 per cent
over the Pian for 1981-82.

At the present juncture of our eco-
nomic history the most crucial sector
is energy seclor. Ag regards crude,
petroleum, which has been the bottle-
—neck ipn our economy, the out lay has
been fixed at Rs. 2045 crores, which
represents an increase of 90 per cent
over the current year. The outlay on
coal I being increased to Rs. 877
crores, which represents an increase
of 52 per cent over the current year.
And in the power sector the outlay in
the Central Sector will be Rs, 929
croreg 8s against Rs. 729 crores in
1981-82. On the whole, the outlay for
energy sector will be 62 per cent high-
er than in 1981-82, This increase more
than neutralises the increase in the
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cost of inpuls during the last two years
and makes provision for greuatey in-
crease than had been proposed in the
Sixth Five Year Plan,

A provision of Rs. 2173
been made for irrigation
mand Areag Development as against
Rs, 1830 croreg in 1981-82. Irrigation
is the ~rucial factor which l2ads to the
adcption of improved methods of culti-
valion and increase in production. It
is the basis of our strategy for agri-
cultural development.

¢rores has

I would like {o make one sugges-
tion at this point that though we
have spent a stupendous amount on
this in the last 30 to 35 years, yot cur
methcds are extremely wasiefu! QOur
wale resources are not bheing use
with ecanom>, as they should have
been used. since it is a very scarce
resource. I therefore. suggest that we
undertake research in technology and
try to adowt the trikle or desp method
of ircigation.  With  this method it
will be possible for us to make use
of our water resources opiimally and
cover almost the whole area in India.
With 7 t> 10 inches of rainfall in Is-
rael they nhave brought all their land
under irrigation. So this is an area
where some nart of the allccation
cshould he used for research and deve-
lopment.

The 20-point programme calls for in-
tensive efforts in some areas vital for
development ang for the welfare of our
people. The Hon. Minister has done
well and has rightly provided for an
increased allocation for this jtem of
nation building activity. There is not
the sllghtest doubt in my rind that
these measures are calculated to boost

production in a big way.

Secondly, savings are the sinews of
capital formation; and capital is the
basis of modern production.
production ig capitalistic in this sense,
ang not in the sense that is usually

ang Com-

Modern .
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adopted by some Members on the other
side, Therefore, the Budget has given
encouragement to increased savings.
The concessiong proposeq for this pur-
pose will ‘benefit not--aply the small
man, but alsp the middle-income peo-
ple. The fairly high rate of savings in
our society, which is about 22 per
cent, is a source of economic strength.
But the larger investments, which are
contemplated in the Sixth Five Year
Plan, cannot be made, unless we in-
crease our savings still further. Critics
say that our proportion of savings to
the Gross Product ig already very high.
It is higher than what it is in most of
the countries, Therefore, it is not pos-
sible to raise savings. I say it is pos-
sible to rgise savingg anq with the in-
duzementis provided by the Hon. Fin-
ance Minister, it wil) not be possible
to raise gavingg stiil further. We
must Ao that, Otherwisa it will not
be possible to carry out the larger pro-
gramme of investmnt during the Sixth
Five Year Plap in 5 non-inflationary
minner.

Sir. Planning is not an easy process.
It is 3 common to say that “Planning
is as difficult as rising oneself by
nne’s own bootstraps.” Unless we rea-
lise {hat, we cannot succeed in our
Planning. The Hon, Minister has held

out inducements which are bound to

have that eflect. Among the many In-
. ducemerts he has proposed, particular-
ly welcome are the two savings instru-
ments viz. the Social Security Certifi-
cale and the Capital Invetrment Bond,
The former, viz. the Social Security
Certificate will benefit the small man,
ag nothing else has done so fgr in our
economic history. The investment will
be at a higher rate of interest, coupled
with a form of insurance. It is an
ingenious way of making the small man
save and contribute to the develop-
ment of our public sector.

Our friends on the other sides have
combplained that the Budget will lead
to accelerated inflationary pressures.
Even some economists like Prof, Lak-
dawala have expressed concern over
the possible repercussions that would
result from the enhancement of com-

modity taxation, Let us taka. their

case.

The o¢verall bhurden on the commu-
nity woulq amount to over Rs. 1300
crores, if we take info account the
effects of the Railway Budget, in-
creases in the charges made by the
Telephone ang Telegraph department,
along with Rs. 391 croreg from.increas~
es in the basic and auxiliary duties of
customs, and Rs. 196 crores from ex-
cise duties, While imposing this bur-
den, the Minister has taken care to see
that they have the minimum eoffect on
the lower income groups of the com-
munity. Not only that; he has gone
further and given some concessions on
articles of special interest to the poorer
sections. He has left uncovered a defl-
cit of Rs. 1365 crores, which is substan-
tially lower than the Rs. 1700 crores
deficit of the current year.

These factors, viz. the total increases
in taxation and payment for services
of telegraph and telephone., and the
Railways, and the leaving the deficit of
Rs 1365 crores uncovered, will, it is
conlended, trigger off inflationary pres-
sures. Mgy I point out that it is pos-
sitle to meet these inflationary pres-
surcs by rising productivily? This is
the prime gbject of this Budget, and of
our economic policy this year. Increas-
es in produ:tion and productivity can
neutralize these forces to a large ex-
tent. To say that they would not,
argues your pessimism, gnd not opti-
mism. -

Secondly, our monetary and credit
policy has shown itg efficacy in re-
straining aggregate demandq, This Iis
a powerful factor, and will continue to
operate during the coming year. Third-
ly, a point which has not been made by
Members on the other side is that we
have been suffering from a large deticit
in balance of payments. It is larger
encugh tn make us uneasy. I{ will
continue next year. Even if we meet
it temporarily, there will be 5 loss of
foreign evchang. reserves; and this
means there will pe a reduction in the
amount of money—which will have a
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defla’ionary effect, A {fall in the foreign
exchange reserves will mean gz reduc-
tion in the amount of money in the
country, angd it is boung to have a
highly deflationary effect on the price
level If you consider the factors on
toth the sides it is reasonable {¢c con-
clude that the fears of inflation are
unfounded, and that the price level
will remain steady, with a small flue-
iuation on either side,

Th e i; anolher basic feature of
tiie Budget, viz. thit it makes g geroug
effort to meet the yawning gap in the
balance of paymentis. This has heen
increasing during the last three years,
and os a result. we are in a serious
predicament. The import bill for il
arid oil nroducts alone eats up 80 per
cent of the value of our exports. The
deficit in the balance of paymenty last
VZar was mor. than Rs, 5,000 crores
N ig likely tp be of the same order of
magnitude during the next year.

Th: Budget contains a number of
welcome measures 10 boost our ex-
ports such as lax relief to exorters
whose export earmings for any vear
excz2ed thosz of the previous year by
more than 10 per cent; exemption
of 25 vper cen t on the income of
construction conliractors {from
foreign business. These znq other
wrovisions will certainly help in in-
creacing our foreign exchange earn-
ings. A number of measures have
also been taken to attract larger re-
mittancegy from non-resident Indians
and foreign nalionals of Indian ori-
gin, These remittances have heen
of great  help {5 us during the
recent years. It ts natural for any
country under the circumstances to
take steps to  bridge the gap in the
balance of payment and tha* is what
we have been doing— for instance.
impor{ substitution  incouragement
to exporters and expanding the pro-
duction of commodilies Like steel and
fertiliser, which we have to import
on a large scale. We are taking
thase step: to bridge this gap, hut
when we do it, members on ihe
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other side actuse us that cur budget
is framed under the influence ol
the IM.F. This policy which we have
bzen {following has been thzre for
the last not three or four years but
fiva to six years. We want to make
our trade balance viable; we want
to set that there iz an equilibrium
in the balunce of payment that is
between export and imnorit, Whal-
ever the suggestions of the LM.F.
are, the onject of our policy will be
to bhridg: the gap betwezn exports
and import; that is {o increase our
exnort ang redurz ur import, ag far
ag possitle so that there is 57 equilih-
rium or balance betwesn the two
sideg ot the account; and that is
what is called the «iructural chazge
in the economyv.

Mr. Gupta referred to some sug-
gestions mada by the 1LM.F. What-
evor they are, the objset jc “~ athieve
thiz objective. We will conlinue fo
follow the nwpolicy which bhas been
valid and which was belpful to us
during the past years.

The hon. Financ> Mirister has
made a small increase in the direct
taxation leaving {he whole  basic
structure intact. I am of the view
that the rate of direct taxation could
be lower bLue tha enforcement should
be striet. It is in this field that
our performance has heen poor, if
not miserable; and as a resulf black
moniev h?q in-"easzq hy Jeaps and
boundq and our Government jis un-
able to control the economy and
itc functioning the Budget says that
the =ernicious growth of blackmoney
in the economy has been a major
source of concern to ths a0Overn-
ment and the Parliament; and that
“our commitmen{ {o eradicate all eco-
nomic offences i firm and uncomp-
romising™. Thesze are brave words.
1 h()ne and pray that ﬂ'lEV will be
matched with suitable action. With
these words, I support the  budget.

sty I TRg ®g4q (wi777) ¢
AT FWEE aERd, ST e
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# 2 A oAl qut &) "9 AEAng
dg7 & y1er A g v & MTan
H #fagRas 3 Ain 2, A am &

#az & N am @ feaa  awm
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TG AT Mwm xR
I F 7 fiedfr avg o gm =W
AT Ag &3 | wiw ug feafy =@
g ¢ Wi ouwe yg fegfy wadr
wE, @ UF gAY Tul AT £ n
F1 W wrw T Fr IFW 9N
v f5v ag Nwma 29 7 agifma
qrudy, ag W WY F A ) 69
IOt | WA Y &% S g Y g,
a1 gEr AT 4g g fE 9%
B I g gEaEY F7S g @A &
qraer # w1T S oegY F19 §, va #)
F7 & Q& & 1 99 AFvwig A
2T TAQ FTH AT ARY , @ I
A T 2 5 9% Taa FIW 8w
B faar arar & &1 g7 @ F v
7§ 1 T F ZT FM B fAw Mg
ATHT {19 F GFAT 92T |

TF qTa 7 U3 Wr HPAr ATgAT
g fF gmn areg sa@m & ai
g &fa 9y sAar R = A 913 B
® fag w19 ¥ Fa v wWisAW AT
gat 2 | dAt® F I UF A
FEQ qQA T *wvgd war- § &
3 A9 ark fed A MT A 15
are |T Iq & fagtan oo § @ §
AR A A TG FTHTE AT
amF F1gy A, A g B g
FE sgacar A Y Y T AN
Aagargrgrag Qe g
Th ARIT, TF dro o Mo F
YT W7 QIR @ 9T qo ¥
9. & fag wrar § &feR @
fag S *r ME sgaeqr Agh i
- F #gal =rgar § fn g grifar
g smaeay v & fF atg U ow
M %u¥ Hq A QTAQ ME [
7gR A 15 faa ot #7 29 frgad
ga #r feafa 71 , 98 Y gag
Fr 2 1 TE T4 avg W0 HAAr
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off Suuefaz +orr ’
Wl § W ¥T ¥ gw A faart
agt &

TF ATy WY § Y FgAT WA
g oole ¥ @ W gEarw
TF §ga T WY AT g 1 /Ay
WY F & AT a7HI 9 @7 OH
g dar & T g & osmad &
WA F AT | ¥H AZ WG
F HTENAAT F77 § WX w9 qUEe
43 BT NG FT OATAIEAT A7
g ot feafa a8 & & ma=tv mg
FT g gT97 TORMA 599 & A1 faQedt
A # 4 FE W T agl oA
2 L A B AW HIEAT 23,
g ¥ fAg F Sarar agh At efm
FH 3 FH ANN F W AGIT
fra oF, 38 & fav 3@ mq N
F7at ARy | M 1979 9T F IFT
Few  FfNE, A wA  F g
Afew o1 31§ AT FE e AT
fag & i & a7 TR 97 REHIT
fra a3

u/ A q 42 FE F7 [ ST
awre sewm fr foem ¥ awm
afrada mrq g arfe faenfag an
wirer srgarveg A Tg wEifkE e
5T § §Ed fefma W & v i
& A W g W fE & oaden §
FAT agal & | WG Q4T A A
w3 fawa @1 fg =g ¥ fag
wargt g | afs afr mA
F o oacar sy Sifgg afa

IR [P A BSYr fTfiwa AR A

wifem w< A wwe § W w
argagmar w17 wvEFar v feake

§3r @t 78 &, 9@ 97 wfaa R

€7 gl a1 A |
zh Waql B 'Y F fme ggsgar
g & gz s-arerw S a2 Aff
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& 0t w1 awe Af g, fred gu
WA %7 TS A § W o5 &) Tg
fRara =1, gogd #1 awz R o4
WFQ FAAfEt & fogoad
FR gmee e & fav qf @
4% I Jga WAl § Fwiz gt
¢ fMa %1 S AAT O ) FaA
g Bl | mar wv med Hr
o1 frdg an 8, fadaam & sa®)
%! W A AT | 5E. FEd
§T ¥ T4 AT Fi WASal avar
g ! |

SHRI R. PRABHU (Nilgiris): Mr.
Chairman, it gives me great pleasure
to participate in the discussion on

the General Budget of the year
1982-83. '

Sir, I would like to take this opp-
ortunity to congratulate the  hon
Finance Minister who has presented
and excellent Budget within gix weekg
of his taking over the office. The
Budget showg maturity and compre-
hension of the economic problems in
thig country and it also shows a prag-
matic approach in tackling them.

Under the leadership of our belo~
ved Prime Minister, in 1980-81 we
have achieved a rise in national in-
¢ome by 7.5 per cent and in 1981-82
our GNP has increased by 4.5 per
cent. I am giving these figures be-
cause I would like to point out that
during the first two yearg of the
Sixth Five Year Plan we have achie-
ved a growth rate which is ahead
of the target laid down in the Sixthi
Plan. Our industrial production has
also increased by 8 per cent. I would
like to say that when this budget was
being prepared there were a lot of
constraintg to be taken into account.
On the non-development side we had
an expenditure for defence which in-
creased by Rs. 900 crores and the re-
venue from the bearer bonds which
was available last year, ie., Ra. 800
croreg ig not available this year, So,
I would like %0 say that it is not a



" ables people between

421 ,..Gen, Bud.

mean achievement for the hon. Fi-
nance Minister to  present a budget
with only a taxation of about Rs.
470 crores and leaving an uncovered
gap of 1350 crores. This deficit financ-
ing is hardly one per cent of the
Grosg National Product in the cur-
rent year which is estimated at Rs.
1350 crores. This order of deficit
cannot be called inflationary.

Sir, in this budget it is gratifying
to see that certain schemes, certain
innovative proposals for investment
have been provided. The first is the
Social Security Certificate which en-
18 and 45 to
triple their investment, subject to
a maximum of Rs. 5000, in a period
of 10 years, This Certificat, as an
investment which provides social se-
curity for the investor’s family would
be very popular among the rura]l poor
and people of small means.

Sir, 1 have a small  suggestion in
this regard. Instead of the Reserve
Bank and the State Bank of India
dealing and issuing these certificates,
I would request the hon. Finance
Minister to consider whether he
would allow commercial nationalised
banks to deal with and issue these
eertificates. Also, why not implement
this scheme like the DRI (the Di-
fierential Rate of Interest Scheme)
where each region or each district
has a lead bank? Similarly, for these
Certificates also a lead bank could
be identified and they could be dealt
with these. I may go a little
further and state that the post offices
which. have g large rural network
could also be used to deal with and
issue these Certificates. We are deal-
ing with the rural people, people of
small meang who really do not know
what investment is. So, by these Cer-
tificates, I am sure that these small
people, the rural people. will push
their savings and investments ahead.

I would like to say that the Capi-
tal Investment Bond which is the
seconqg bond, is a gtep in the right
direction. My thinking ig that this
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helps a different type-~of gociety. The
best entrepreneurg in this country can
expecy a rate of return of 20 per cent
on their investment. If they belong to
the higher income tax group, they
will pay an incume-tax at the rate
of 66 per cent which would work
out to about 13.2 per tent, This
does not take into account the Com-
pulsory Deposit Now, Sir, the
rate of return on this higher in-
come-tax iz 6.8 per cent.

These capital ‘investment bonds
contemplate income tax free return
of 7 per cent. It is in keeping with
sound financial principles.

Capital investment bond has in-
voked a lot of criticism in most
places and recently in a workshop
organised to discuss the finance Bill
by the Madras ‘Chambers of Com-
merce, there was a lot of criticism-
stating when this bond is issued, the
private sector would be deprived of
their working capital. 1 do, not agree
with thig criticism, This criticism
has come in the press—both in the
Economic Timeg and the Financial
Express., There would be no drain on
the fixeq deposits of companies be-
cauge of these bonds. People who
invest in fixed deposits in companies
are different category of people
They are small people. They invesh
Rs. 5000, Rs. 10,000 5 a maximum,
They do not have any Wealth Tax
or Gift Tax problems which  this
capital investment bond confem-
plates to help. This capital invest-
ment bond would probably get
larger investors of larger sums go
that they get some help in wealth tax
and income tax,

I would request the hon. Finance
Minister that he could think of in-
creasing the ceiling of interest rate
on company deposits from 15 to 17
per cent. The most nobeworthy as-
pect of the Budget is the scientifie
and pragmatic approach t{o the eco-
nomic problemg involved rather than
doctrinaire classical approach.
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One of the most welcoming fea-
tureg of the budget is the dual pric-
ing policy of cement. We have a
mixed economy amd We have to
live with this ecconomy. This implies
simultaneous existence and develop-
ment of both public and private sec-
tor= We have a mixed society—
poth richy and the poor. A scientific
approach to the  pricing policy
should ensure that the commodities
of mass consumption are available to
the poor at fixed price and people
who can pay for them should pay
more price. This is real socialism.
We have achieved a fair amount of
success in the dual pricing policy of
sugar. So, I welcome the dual
pricing policy of cement.

Thig is also the justification for
spending lot of money on food sub-
sidy fertiliser subsidy, because this
is the commitment of our economy.
I would request the hon. Finance
Minister to see whether this dual
pricing policy could be extended to
other items ag well and whether the
Ministry of Finance could at stages
imtroduce this to other items also.
It is my sincere recommendation
that hon. Finance Minister may re-
quest his Ministry to spend some
time to go through this.

In this connection I would like
the Ministry also to make an exten-
sive study of pricing of various com-
modities. At present there is a
galaxy of laws by which production
is controlled at every stage. There
ig very little law to control distribu-
tion. I would like to say that here
is a considerable difference between
whet the manufacturer gets for any
particular commodity and what the
consumer pays for that  particular
product. In my constituency there
iz a large number of potato growers.
They do not really get even the cost
of production of their potatoes.
But when you come to the city and try

to buy potatoes the price is five times

The price
drugs at the

differential between
manufacturing stage
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and what the ‘consumer pays for
it i1s very large of the order of 115
and I would like to draw the atten-
tion of the hon. Finance Minjister to
the fact that in 1981-82 while the
wholesale price index has risen by
4 per cent only, the consumer price
index hag risen by 13.5 per cent.

It is very alarming to see that
every two monthg D.A. instalment
being due which costs the exchequer
about Rs. 70 crores. This cannot be
explained away just as the time lag
between the manufacturers price
and the retail price or the wholesale
and the retail price.

The difference between the be-
havious of the wholesale price
index and the consumer price index
is symptomatic of the distribution de-
fects in our economy and unless the
distribution prices are controlled, the
consumer price index will not behave
like the wholesale price index. It
is not enough for us just to say that
the wholesale price index is not rising
by more than 4 per cent and we can
be complacent. We cannot be comp-
lacent.

17 hrs.

As you knéw, the villain of the
price of our economy is the trader
and his speculative tendencies. That
is there all the money goes and prices
get jacked up at all levels. There ig
no control. For example, the Central
Government have enacted a series of
laws both at the licensing stage and
at the stage of production. But there
has been ny equivalent legislation for
distribution and the only control on
the traderg is the sales tax. In sales
tax administration there is much left
to be desired. I would request the hon.
Minister to make g careful study of
this aspect of wholesale price index
vis-a-vis consumer price index and
the Bureau of Industrial Cost Prices
or some agency be asked to go inte
the details and try to find a scientific
solution 1o the problem. Thig ides is
in keeping with our hon. Prime Mi-



425 Gen. Bud. PHALCUNA 20, 1903 (SAKA) 1982-83.-Gen. Dis. 426

nister’s statement when she replied to
the débate on the President’s Address,
She sald something to the effect
that socialism does not consist only of
putting restrains on production. In
essence, what our economy needs is a
substantial shif{ on control mechan-
ism from production to distribution
and we should ensure 5 scientific and
equitable distribution,

I have something to say about con-
cessions in excise duly. I am very glad
that hon. Minister has linked producti-
vity with concessions in excise duty
and has identified 38 tariff items for
this purpose. But it is very unfortu-
nate that the hon. Minister has for-
gotten about the tea industry even
though in his statement in the House,
he said that our traditional export like
textiles, jute and tea were facing un-
favourable world market conditions. 1
would request him to reconsider and
see that if he could include tea also
along with these 38 other items.

As you know, the encouragement of
the small scale sector is the  basic
tenet of our industrial policy and the
small scale sector is always encour-
aged. In the tea industry also, there
is some small scale sector and in my
constituency, Nilgiris in Tamil Nadu,
there i a small scale sector in the
tea industry existing for the last 40
years. There are about 20,000 small
growers having areas ranging from
half an acre to ten acres. The tea

produced in this small scale sector is

serviced by  small factories called
Bought Leaf Factories which cure and

dry the tea leaves. The tea produced
by such factories are also subject to
the same excise duty as the produced
by factories in the organised sector.
I think, it is very unfair, and the small
scale gector in tea should be properly
identified and categorised separately
for extra relief. I would request
the hon. Finance Minister to recon-
sider this case, as it is an important

one. _ .

There has been a lot of criticisms
about the IMF from the Opposition
side. In fact, the day when the Finance
Minister presented the Budget, when
I walked out into the Lobby, I heard
Opposition = Members saying in one
voice that the IMF influenced the
Budget and the Budget is influenced
by the IMF. It is the only thing which
they said, except for one or two Ja-
nata Members, I would like just ¢o
make one point, Here, none of them
have really substantiated how the
IMF has really affected this Budget.
The IMF has laid down certain limits
in the total domestic credit that should
be made available and the net credit
to tht Government sector. In actual
practice, we are well within these
limits and the Finance Minister could
have gone in for more deficit financ-
ing and more public borrowings and
still would have been within the
limits imposed by the IMF, So, I do
not see how these people can say
that the Budget was influenced by
the IMF. Since he has not done this,
if any proof is necessary at all that
he has not been influenced by the IMF
in preparing his budget.

He has also increased the auxiliary
duty on imported items. One of the
conditions of IMF j5 to liberalise im-
ports. This would naturglly add to
the cost of imports. My only conten-
tion here is that there should be pro-
per utilisation of foreign exchange
reserves. I would request the hon.
Finance Minister to see that our trade
deflcit is minimised by proper use of
foreign exchange reserves for oil
exploration, etc. and not for import
of VC R's and colour TV sets and
other such imports by so-called im-
porters for seedling purposes with a
view to manufacture these items.

In conclusion, I would like to con-
gratulate the hon. Finance Minister
who is the youngest Finance Minjster
for presenting this budget and he has
proved that given an opportunity,
youth can do what age could.
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*SHRI K. KUNHAMBU  (Canna-
nore): Mr. Chairman, Sir, let me
say at the outset that I generally wel-
come the budget presented by Shri
Pranab Mukherjee, the youngest Fin-
ance Minister {that free India hag ever
had. Although he has not ventured to
bring aboul a revolutionary change
in the Indian economy through his
budget he has taken certain very im-
portant steps to srengthen the eco-
nomy.

The most important feature of this
budget is that he has not increased
the burden on the common man in this
country by imposing more taxes. He
has sought to reduce the deficit of
Rs. 1700 crores in the revised esti-
mate to 1365 crores not by imposing
more taxes on the intense of com-
mon man’s consumption. He has done
so mainly by making certain adjust-
ments and increase in the customs
duty on certain items. He raised an
additiona] revenue to the tune of
Rs. 538 crores; but at the same time
he expected from excise duty certain
itemg used by the common man such
as chappals, cycles, candles, copies,
pens and pencils used by school child-
ren, sewing machines etc. I congratu-
late him for these concessions. Simi-
larly the decision to raise standard
deduction for Government employees
from 20 per cent to 25 per cent and the
concession on tax on contributions to
LIC and provident fund are welcome
features of this budget.

In this context, T would draw the
attention of the Hon’'ble Minister to
an important point. He should find a
way t0 neutralise the erosion in the in-
come of low wage earning workers
and employees in the organised as well
as unorganised sectors, Of course,
I welcome the Government’s assurance
on the floor of the House that the
instalments of D.A. payable to the
Government employees will be paid
to them. The provision of Rs. 360
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crores in this year’s budget indicates
Government’s sincerety in the mat-
ter. However, it is a well known fact
that this is not enough to neutralise
the real erosion in their income. The
other day Parliament was fold through
an answer to g question that the real
value of rupee is about 21 paise. Ac-
cording to an estimate, between 1979-
80 and 1980-81 there has been an in-
crease of 24.8 per cent in the cost of
living index of agricultural workers.
In the case of industrial labour there
has been an increase of 21.1 per cent
during this period and in the case of
non-manual employees living in urban
areas the increase hag been of the
order of 20.6 per cent. This increase
hag taken place just within an year.
As the cost of living increases, the
standard of living decreases and more
people join the ranks of those living
below poverty line, This is what is
actually happening in India today.
Therefore, considering the erosion in
the real value of rupee and the ero-
sion in this real income as a result
of increase in the cost of living, the
Government should take some effec-
tive measures to improve the living
standards of three categories.

Now, I would like to draw the
attention of the Government to cer-
tain pressing problems of my State of
Kerala, Firstly, 1 would deal with the
problem of coconut and coconut oil.
Coconut cultivation is done in 10 lakh'
67 thousand hectares of land in the
entire country out of which Kerala
accounts for 7 lakh hectares. 95 per
cent of the growers own less than 2
hectares of land. Three million fami-
lies depend upon coconut for their
livelihood. Recently certain industri-
alists of Bombay imported coconut oil
to the tune of 80000 tonnes by mak-
ing use of certain loopholes in the
import policy of the Government.
The Government of Kerala and the
representatives of people of Kerala
had strongly demandeq that coconut
oil should not be imported. But the
import continued. Finally, the Prime

*The original speech wag delivered in Malayalam, &
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Minister intervened and got the im-
port duty raised from 50 per cent to
150 per cent. But even this meagure
hag not yielded the desired result, Co-
conut o0il was imported in the name of
industrial oil and sold in the market
as an edible oil. The result was that
the prices of copra and coconut oil-
came down considerably. Coconut is
the backbone of Kerala’s economy.
"The policy of import hag rendered
the life of ordinary coconut growers
in Kerala miserable. Therefore, I
would request the Hon’ble Minister to
- give up totally the policy of import of
copra and coconut oil,

. The problem of about cocoa has
been raised many timeg on the floor
"of the House. The Hon’ble Finance
Minister is very well aware of these
problems. He is aware of the loss the
cocoa growers suffered as a result of
import of cocoa. A .situation has
come about in Kerala where none is
prepared to purchase cocoa even at
the rate of Rs. 2 which was ruling at
‘Rs. 15 a few years ago. I am happy
to learn that the Government affer a
lot of representations is now prepared
to stdudy the various aspects of cocoa
cultivation and even setting up a cocoa
oGard for that purpose. There is ned
for finding a durable solution to this
problem., The xperts have said that
the propaganda about the higher aci-
dity of Indian cocoa is baseless. That
bing so, the Government should make
.some permanent arrangement for its
processing ad marketing.

Prices of almost all the spices that -

_are being produced in Kerala such as
ginger, cloves, nutmug etc. have come
’down. The Government is importing
cloves and 'nutmug.‘ It ig this import
which causes decline in the price of
‘their spices. If it is ensured that the
‘Kerala farmers get remunerative pri-
ces for their produce, then they will in-
-crease the production and then we will
become self-sufficient. In the case of
dried ginger some foreign countries
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have captured the international mar-
ket which was dominated bty India

-once upon g time, It is relevant to ask

as to what the Government is ‘doing to
recapture that lost market. The Gov-
ernment .should pay some attention to
it.

Lastly, 1 would deal with another
important problem of Kerala. Kerala
is industrially backward. According to
the new policy adopted py the Govern-
ment the price sector ig being allowed
to operate even in the core gector. The
objective of this approach is to achieve
quick industrial development, In thi®
context I would request the Govern-
ment that there should pe more cen-
tral investment in Kerala for starting
new industries. The Kerala workers
who are working in the gulf countries
are contributing substantially to the
foreign exchange earnings of the
country, Therefore that Government
should take a more sympathetic ap-
proach in the matter of investment in
Kerela.

ot afes saar (wfegre)
gwrafs agiga, mag g $1% 9T IJw
gl sigt frelt fas ot g ace 9w
F & AC IT T WA FAT a7 I 37
QAT #T ZIAT 21 | TS g9 g ot
gad ¥ Ay & 5T g gr A awe
q¥ "I AN ST & 919 g9 99 91T F)
A5 W § 6 ase | g9y a9
faer el S A 3@ FTT FT YT YT 6977
gl g fF T F1 51§ qOFT g 7
qry, AT AR 30 & Ne¥% anrficsw
9%, 1 W HT G@Y AheE §, I 9T
wha®s N A 9

gwnafa waiEa, e % fedi ¥
AR faQg 9 F qre HFHS #T
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[shr atfew =]
AT RATHFT TH 17 &) foag F7H
Fiferw & o0 < & e ga & sy ffs
gat 3 FE  wwfr w8, gw 20
#ff w3 &, gurdy gvaer Af g ¥
F 5i3% fa<iy 9 % TrfrgT & ¥ goT
IEATE fF T aTE q1 4 3@ A1 F1
*¥ Y 71U i § i guR Am
weurs 93 &Y &, Hiew gEvr AT 7
7g «El da X & v T %% ar ew
HYAT TE &, ¥ ¥ LA 9T F TH A
F X IAT wrgy § | fagelt ardta
19 giT fatio aer & ATy, 1 fey
fagregrar ¥ &, N QF ATy 5 7@ TH
uw Ty fas o3 51€ Aify, 71 F19A
qT FE K1Y TH FET 4T AR, IG1
AT AT F1 77 HiX FT 770 {731 14
#§ ITY g1 JRFATE —WIT O f&a
F AT IE TG WA F Ly fqz
THAL g, &0 ¥ g gE agars e aFdrE
BT 397 & FAYSraTAL 1 Ur faw qwal
& A1 1 O A & A A, O T
¥ fQ avs wear Arfer AT g Wy 378 7=
0 AREA T |4 T aTa FE) o
ATA FAT § FA-FTTATE §78 F7 &
T F I F7 AW A H, ATL AW
F UEHAT FT qATGTS 2, qTAT o |
L AT AT & FIFAN RIS F 5+ FiA
AT NTEF T wsazms
AACE § WL ATT ATU 3T I FT AT
T LA & FIT HOT I I I
T e TR AF IT I FHEATHT T
WA FT I 1 30 % frrg g et <Y
farevrayY sgTrar wet I1gq , AfFw gwa
& fx fagdr fTdi ¥ N AvHIC oY, SEGT
QrEf #T T, IX A 1 AT gy
FAT A7 CET 4T H ) FT4FT a7 W@
¥ oy w1 e § gw 39 whe o
Fifew w7 @ o 5 o v E), swE
OF w7 “OfF W F1oagr gger
far wYx 5g Qffm o wyT 97, SEE
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Yrg B1% ¥ A &, 59 9T 9T 59T 2
T HTETAFAT § | T H ATH I TE
ZTEH FIFE TR @l 1T, I 997 qF
ug g0 = 21 awar & Afew anR anfaad
¥ OF TAT GISAT 718, OF € § Of|
s & oA faarn, faw & gmd
i sugey] Yy &Y =Y i AT ST w
sdter ag guTfa 1977 Ha g9
OF HRgT Wi o F foad oF A4g
f2o 29ATE ot S ¥ wHTyE d 2T Bl 0E
I f< Y d13 89 T fgmr § s
AT 1 1980 ¥ e gATYY GLHTT §7
W17 1979, 1980 A W 2 ' afa
T Y e A W) IOEA 929
wAI 9T 1980 H|IT 1981 T g€W ¥
dm ) HreafAA< ATy & foq M ifmm
F1 W % &% femr moArE, ¥ &
aRMTT TS W S0 E | CE T FEqIT
¥ WiFHs FATC ST qF & A= & FA047
wrgar g 5 1981-82 ¥ wed &
qAFHGAT 11, 5 9Th, wfefad
11. 6 9%&=T WX zeefeznm g
% 8. 89t ar siadrgid A W™
TR &Y graa i aifwar & fF
g 5T & 37 T wags A9 AR
foT & oo T 7 wrewfAaw T 7 #7
Cl T

TH AHE H FIH AT ATHTE AT &S
sats fearam § | fae™ a0 & gataw ¥
T 1981-82 ¥ svfw o afa & 588
FTUTTIX A (KT AT, THTT 198 2~
83 % 877 F1T ®IC AF {FT w17 FT
NSRTE I TTATE L TT T & 529TE<
T SR AT G oM 3AT ywe
T F YT A et frgmwar @
TR §AETH A AN 6297 § Y
THTT 4T § AW & gATC I N
TSl FT ¥ §, 91 3T €1 FHT E, IN
F1gT T3 ¥ 7937 Fas o g aaeit
AT § FAT & A &, HTeHFIN T
%7 WD, AT gV favarar & ¢ WW
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T® ¥ %T AT TIfq4T TizTEy 7
#I T N Y, 3T F A gHIT HAT SO
FzE I & QO Rfow 7§ R gw
36 ¥ siicw  fAawT a7 1 TH e ¥
39 & fa srer ofr 1 qraurs e
AT g AR 90 9T ¥V FATIT &7
7€ ¥ 1 4® ¥ 738 ar7 o) faw Ay 2
f& g Frereg fafafeet arga =7 ag
wur g fFsgadm amasgrd
AXT w9 DT E 9F T S0 A
9dl WAT F) G AN F gAY FTAFAT H
A T FAfow FL

BHIR|IAA ST ZRYT Faeqar g, sg
gfama ot geqeeiT & &1 Tw
gAY g aat st F T3 & wife
% ¢ & oime derfeet wffedea
AT wfges graeeiiecy 3T &
AT 9T FAO9T FF 1 F T T
TFHT g ot 5§ @ E, g8 &fong
F1 FTEH SiearaT f{awT 71 g NsaT
¥ g AT 9T ) ASYH &7 % AT &,
At F ©.2 A § gwe, w9
g AT T a@ & 7 oAl A%
S & fag i T ) wermaT & w9y
g 1

CF AT & Qg WIT FgAT wrgat
g fo ors guTR AW W | e &9
TRaT § &g afwre Rass & g
g F:E A ATAT FAT A G A, a3-
AT FH-HCEA FAT 7 AN F HIT
1 NFFw fRaaT & ¥@ o,
IQFT IA GHY qF FE WA HIW
AWM F1 , AT F WA AT AT ®

frarai wix wogdh F AV Og wawar

% g% fie qw & weew afere _Raew
¥ FTAFT TET &7 & 7 HIATET Y |
T WT & FET OIH oawe HO&T
Tk E AR TEF RT 90 FCF Fq4T
sfa+ warmary | gare afierT fAa-

PHALGUNA 20, 1903 (SAKA)

1982-83—Gen, Dis 434

AT FT FAFT JAT ¥ HX gEIR B9

¥ S5 9%, 39 &aF Fr wfgwsrad
% .
Q +

AT § T STHIHE o, g7 AW °F
O3 ¥ gEEr g | fergeary At @
W & AT I aF I FaFwy 7 1w
AEl BT 9 IF gAY I 7 f4FTE
FEl & WHAT | FH @I TN E fr
foa qat wg@a 73 oy o ey
ATH & wWE wfuw v, 74 FOF
B HIEH TS, 5T =t Sqaass
¥ w1 Gl ART, T ST IOTIIL
1{}'!'4’1'7 F1 LT fae T g 7
a5 & L@l 9T gET-—37 I3 7
F.fora SR AT AL

gafa AEIY, FRIT 57 & fopeqy
FIAAAT &1 %S GAI9N farery worrefy
§ gady & fqar & 5 57 aF Twe) g
Azl ST, TM OAUFIHE TEGT
LIS 58 10 & WEIGHaT g (F g7 2w
1 g wlEg ¥ W F faate
¥ wwra, oWt 3w Rl qETS ZTAFA )
WA & st # T gy foen
AT F GAASH FT HERFATE | TR
T % P § Camqar ZA SRR )
3z &% ¥ # af9 § ¥ & wg @
s farerr § ST agy FTearg
HIS WELR ATFAT HT TW& & | Fa¥
qrATy ST 9T FEI S & 9T AR
Fgl GEXATU & LT 9 frar sporvefy
IFTETE | 395 T T 5T W=
wFaTe | T § F faw A= o
§ frass FwaT ik 3o ¥ farer %7 @&
gAYETs AT Wifed AT WH STt
Y Al e g 0

TEH HWET W THAAT HY WS
¥ wed Ty miet N
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[+ aifes wax]

WQ, g ¥ faq At st & fAaew
FEM | TE THW JATIR T4 51
aay & fag @ wfw 9§ &
I FT 9T ¥ FEN T TR
95 FHAT? 9F A ¥gT FT QT
AfFT B AR 9T TW W B
wgr o F . 9Ed 1 wEfig
faar welt Mg aX |l faame &%)

- ofex # wwmly wiew, d
oY AT H THAT T IR F IO
Fgar WRArE 1§ whegr ¥ ww
F! A% I A WEHIZl T
T FT AT H T GW agr. AN
¥ faay I § O I @ @I
g e gar g R omendr &
34 T F 9% WY gAR FfegR &t
¥ oF g9Eq ¥ @O 9AEAT AT
WA Wgd FeM gAr g AW
fawdt Y og TFq §, AFFT = AT

¥ gad 99ma qg¥Aar 9w fag
C wfsw far g 1 FfARwA 1 OF

qg MU AT AR T AT FT 9
aF W F guy et ¥ g7 oA far
ST g a® war fawm Tg 8
I | FF qF  TF SOE ¥ A
TG S F AMA IAAH AL FC
| AMGH AT AF gX ST T8 FT awd
g '
zT W3 F g faer 9y o gy
M awe I forgr @, SaF AT
FAGLA TG AT FYarg fr gad
N afear w 75§ v aw fga &
T FA A FHifwr N e, arfe
faa au fErgea@™ HY gX FewAr FQ

g sa@r faaior g

SHR] A. NEELALOHITHADASAN
NADAR (Trivandrum): Sir, there is
no quorum in the House.

MR. CHAIRMAN: It is very unfor-
tunate that when we are discussing
‘General Budget many Members are
not present. It shows lack of interest
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on all sides. The bell ig being rung. ..
Now is quorum, Shri Sultan Purl

it Feor 3w gEAALE (fowwr)

- fag W Y & TS FrogwgT wTE

¥ fao @ wergar g1 faw A
St ¥ g7 9w agar femiferr St
XTI Y ¥ IgT & FEAT a9
qer fear o '
wWwHaE i g ow @
gAY WET geer e a3y TR WY

. F U AT A qw g Radr ey

' I FT TEW BT qOT & g
Fagad g€&1  1979-80 ¥ w1@
Fr e G faarwqr 9r W 9
F AT I FE I IR ETIFA AT @
7)) affrow ¥ @ TR AE
¥ Y WA e v g e A
F I A AF IT ¥ SUEnT g, AF
IN T I 9 g | HFS Fga &

AT MY § WK &l § g W @

TEEARPT F I 7 91 FY 9Zr D
el T qRY FAT AEATE | TgIEY
qat ¥ fawre & forg, agr srop Ao
#F feT 112 FAT I A7 ]| Fr
@ AAAPE L | T aga w7 Ufw
g1 R gl #T JEr 97 W9
SARN 99T @9 FT a1 qQIAT &a oY
wEHST g | ghearm, g ik 99T
geur & Harr  eat ¥ efmisl #)Y
fagY ag #¢ wraY § #1R agi 7S WA
g | wAe Fgwr F fT Wy aga
7 997 gy gt & fau T@r §
q wwgar § fr feooh ofans & fag
FEATAYOT & Frea wigsw g7 fean st
wifgd | @@t e Y SATEr A
Ty wifer | fgaraw & 9 ¥ g

© FRATARATE o ST ufeT & e

AT I F3&, I6T Ao LAQfac §
aqe Jrfe gy afaw  gwT WY
Ty 96 gAY JE &, gEw % |
@i faselt sgdms ¥ & 0 wgEr
e ot s =Ry
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gare ggt ey <far & faad
Y A F FZATL | ST qTAY A
AR FTIAIAG I f7ay faoer dav
QAR g AT 7 T QAT T5 1 TR
H1ZT B AT WY agrtrtmmmrr
FFXE |

gAR fRam=a 3w ¥ W A Arw
oy OF AN A AL A
FAR 34T TP AT AT IT AT
¥ Amx A g af gar . G4 s

FRAAfe faeet ot Y, J7 | |

A ¥, @ fagdt faat 4@ f& gark
AP TN AT DA A qow A
AANIE HY AT o, Iq Jave >
FATYT1  IF AT AN FgraqraQy
A AR Tawr fe g o W =
oY, a8 1926-20 ¥ IJaqTe & 7€ 9¥ 4
§ WO G A qiv we i ag
qTEST AMEA FTTHF WA & faerg
am% qife agrar AN o §, Serfe
3 I AT @BE WE Y,
I IR A BT BAIT &

M g T Y JeAwr agr

&, IgH TAT AT 0 Ay ey
TR ¥ fewreex &, fawlt, dwtre, gamom
Fag feurem Ro F 3 o &
Fifw g7 98 TSEIST o T YR
FANE | TF aF T LT ST A
<6 &R Ag 3T, IR :farfera-g?fam
gET | W IF T A TN
TRl A F I BT TG
'wng.
- for St A Tndaer fea
a IR FAF F 91 T Y T
_q-g g fF Iad am FAF fad mdo
To THo A sz{&!sa'fr 1 Fr faan
STy, TG A darhe T g |
cafe? a8t 9T TERr el N TP
_ Arfr-aga ArreAy i i e g,
qqd Y faver & o agr 9% ONE I
woar ¥ § F99d g §1 FW a-
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AR W@ AT T AR

e, fyeEr & ar O JrEr
& W I AW FT qgr ¥ AEEr A
A g gAY | W FAr AR
g frogt S w1 ST q@TTE, T/
93 THEAT T G Ty T AR
& ey Aogd N AgAx 3T Q@
WHEr AR I A g - &
ANT WAZA T QAT FY JIF A AT
EHAR IR e FX WE 1| @
TR T T T 7Y § ;T FAFy
FE A faTar 1 Iy IJQSATD
AR |
¥ fag aret & seaam g f
N MY TTT AT A 20-FeAT FTG-
W garar §, 73 IqE TENT FI |
wEt # AR WA §) Fwmd |
W &7 WA F AATEF Hraar
giar & 4 gHINT W T % gFaAl
g wre gw owerd g v g f
waary ¥ g urfesw fog four,
w1 ¥ g8 wfceer fog fear so#r
UNCELCIE S LU LA
AT TG ST FIT 4. a8 ﬁr

g % f 77 %) ATt &
AT =TT |

g @97 & wfge g, TaH
HF 31 ¥ I3FT AW F T
wifgr 1. R uEr feafe <& fF
19 ATOT F AT I°T F WEAIT
g5, X W O [ T F,
Frgll ¥ FH FT FY, FEAT
£ J1a # gerEwa FT F a7 LEAr
R & A zF TR F T AT AT
N gaw frer & gl AR
sqw%am'ﬂqrwm%

A A TE B W R FE E,

I AARIT @ F 1T A=A
HI{gq
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[ e geatAqd]

R wgr sar g fw faw gy
H HEe THo UHo ¥ IaTy fergr
AT FgAr § & mwed N ey
A FW FTH I AL L @A
FIFIT &, M IER A & oAl
TH AW ¥ A o9 @t w7l &
Uy FEH 9T N T FIW T FEAqU
A

Sgr TH AT QT HWITT FT qEIA
g &7 JrAa & T wtv @ aNa dorre
wATT # QAT Fee § | fgaraa
WEW & JIST F SAMF § AITFTIAR
F Td ¥ Cfieww FEHA § 0 oF
HEEIAAT F) a7 FTA1 &H a9 37
WA § g AN A ug qard
fF gk 3w @1 dar qfw w7 A
Tdt i wifge #T zw fao @
oA FTAT FIAT  FIfgY, @t zw
o7 a3 aF & )

T S A gheT 2w F fre Fre
a7 @ & 1 SR weAr ey
AW AT Yar H owqor &Y € ¥ 1 fog
awe sf=a St T
fre # fear  § 3@ Avg
wAst 3 A I P fawE
¥ & faely oraw & ITrwTe e
9 I ¥ %% g% 97 W IF
Tt ¥ WTT Ay FT FHE TAT 97
T2 W ¥ AU 9g7 ™8T FH AW
® 1 Fgr QT st &1 feafg
F S FTIQE I WX wE  FAY
gt &, WY [ IAET Al-
HNFAT CF A JAA E 1 AT I
daer uw waw & faq €, afew
Ak AW ¥ AT wswr w1 gt

awafe mwr : ATAAlg AIE
wT G AT | AMEY 9T T FTe

T AT g € |
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ot o qw QAT - feATad
RE ¥ § A G DS QG OF
T 9 g9y w7 frar osmo 4

awafe "gR : W g faae
¥ oq3dy i &ew & T |

ot wowr T@ qEATAa © F wgar
gaT § f& gt ¥ X oitwee
¥ feqg . qar fear o w@r &, 9y
gT #9 § 1| O fawe gfenwa ofw
H7 g sfenwa = I 7§
&, 98 Fgiaa & & fqo wiw
F gag 9¥ @M wT AT
M TIgaT & WEAWT o TR )
WR g ARFU F Ifw orifaw
FT AT HJHGT, Al FAQA FET

faept | s wifagrdz @Y w{EH

F JerT  #ir gfgFdse NF 97
Aroare AT FT ARATHT F) OTAR
T I* HAST FIG, AW JATO
JeqT 1 AqFAT )

SgF aF FAL TRA TT AT
g, g Iw # fewIT RaT §F s
fear wat &, Afpa =N Qo fro wal ¥
femraer waw & fRQ qisr w0 dar
fegr &, gwife aq @ fgarsa
YW AT WEgT § 1 fRwTaw wdw
¥ omfy o frg i wle 7% af
g & A AN FT HTFE  H@rAT
s wfewa A o &1 fawar @

ST AT OF FOT ST FT FAE

gIT FA qAFT | I JE AT
I ST MAT | AGT T TEX HTT
ary w1 Fad g § fF A7 a7
aga gudr faset @ Aafor qn
g &, foast 398 § ma aw oy
ray

ft_qﬁaﬂ'%%w F am #
AR S RA @R G
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¥ F 9 qWWIT A% Q) T §
T 2T ¥ M gArQaw gur §,
qg WY gATey g owar F 1 4gF aw
A qrer ag firdr § 1 waw ryAan
2 v g T gt feedft & A it
F1Z BT FT Tl §F wrav qETw
g ) et gEgw wrdr 9l
wv forgar w@ | gt ¥ IAwr
e g g4 3w fF s Adt
FT AFT |

gwafa wgEa . AiAY3 @I
g wT |

st ooy g gerAqd ¢ gwnafy
g2, AT A NI TG
femn #* #wa To M7 A3 T 7,
a & NP | FA TI3 AE

awtaf wgET . TT AT FACT
FT |

st T I FEAAQY . 3T WelT
F A9 T LT IS FT ST FIAT

g1

A F7 TR F4f (FaEE ) ;o osi-
W, § 1981-82 ¥ W F gAdT
¥ qgr gt § | § Amdg faer el
AN ITN FIIA AR Fgwar & faw
Furs 7 S g faey W o«
aficfeafa § T A FT ST AAT TS
NPT |

FTA, 1980 ¥ Iq AR AN
qaqd fra Al § faw A Frane
P, 39 T AR & T 9d-
AFEqT T I @, gaEr 3
£ T s gua @ 41 "R
%9 T JreT § 4. 8 sfwa sy
F4 & € @, 7afs gwe F oW
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qFRQ IF T AR A, AT W
IR AN E |9 fagfg 77
e & fog qaqd faar vl & o ww
JoTT ¥, 3 a7 T TF a6 g E WX I
qfcormm ag feem & & oor i
¥ IR § gufkma W, gz gE ¥
AL GIAHH FAT F IART T ARA
800 g TA AT ST TG g1 =TAT
fe <t 1 wae § off, T &S g
TT Y &, FIT =TT | T F JIrans
WY AT I EH DY WA § 1A A
FIIFTITIA T FT 38 T
g TE A, W 67 ATG T g FY
WA § | ¥Ed wAmEr o9 90 F q
I T {ATE, T8 @ oy ag feafq o
AT AEY § | S0 I {ETEHIT FT &
23. 3 wfowa 9t 98 999, 1981 ¥
15. 9 9T 9T =7 T N AR ] qI
I & 7T § I9F I 4.91 @
WS | 97F FIAGl I THT ¥9T 927
AR AT & fF oear & SuwrRIT
FHAT & TAFiw 9 W ITHR A
fa@rs 7= &9 o

T wfafer g iy gian-
Y FTH g TF gER W § | dIE
Wt w8t g€ § | T IR
FATA FY-5q9%GT # FH A9 6K
foacar AT & | TE W AW awmE
T WX Wl 93 7 & g g
frawdr St ¥ aa, fFEw A SR
FT NIIgA 3 I WIAT A5 TR
frr g 1o 2 fF ARt st v e
yrg ¥ geear faernt fed gard
T FHY |

FREAAAN N AT FT A9
e § T § R o9 qEeRfe e
¥ Y ST GEN ATV WA AT T
M fesRwmam 7 owaw
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[ srazin auf]
frr & fr Arredfowrd feafr dor 7
@ | AfasaEd EW F fu g W
1 F1 5 far @ e ot as weve @
%, J9a) & ST SEN S | a9
Fr T e & fag aviy afafea
qa T4 T GFT § A6 HIqaT -
ql w1 g AT fFAS ) Ay
graaTHi 5 farg awr S dar fasraawm )
oy wiafas foa &t st 7 &t
T 7T FT 3T AR fFAT g Swn
T g9 FT & @ g O e &
fau st T@T WM Q| -G
FREF F g 99 aEl F Y FIX 3T
N I Fe TE §, ST T N
- YFCT§ T S A F E e qm Ay
Se-sqaedT F1 wiv R s s
§ @ aﬁ%ﬁqwaﬂﬁ

YIET HT TS & |
g ag ¥ T & fag Wt agdy
AT F T A SATIT ATAT I TE & |
wiiteweaT & fAg WY SaTeT sqae it g
T 1o F A N 62 W Y 7fg
N TE § 1 3T L LTI FY agrr
i iy F FAT TSI, IEY @a F¥
TEEY g, adr & fag g &
e F Wt gETT g oI 1 W
gt ial ¥ &) 8k e &, g
A g fraT §, ST $9T S
¥ fau o fqfvw T AN e
A wE§ g FE oA §
T & e ag fer omm @
WX 3 &nil & @ e T g
foger o & 1 afer W awE Ay
gy ¥ oy T g fF a9 ave Qe
mfaree §, fFary mifas Eoaia
mf@es ¢ | M9 & @iFd faww
FRFAT F AT 9T A 145 FO3
Fo FY YT Ul 59 AT 190 FUL
TTC Y sradT A NE § ) T AW@
¥ ey ATy SR ST § W
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100 AT To ¥ swawar &7 7% § |
forir ofr &t s=aewr 3w g
T R AE R, Swh & ufr usy
T FIU & 9ol | s B e
foari, wfd et &t Qe
W IR BT AT R |

el fae AT & weele fredy
I g s & 0 6 ey wo Y
HIeT O, T A T S ¥ 8
AT Fo T AT A K &, ey fw
gL ATH A 600 i@ #Y F97 I
¥ faq o fem s 1w
Tt A gl & foq @wer sz
AT A 120 FUE €T FT qqeq7T F¥
& &, stafs fre aer 9y =T
HIAL ) | THF JI-TT 27 FAT G0
T ST I TER AT &
frame Sl w1 SRy & foag
95 FUS T I el & T ¢
7g FET % 39 awie ¥ TET ' s
e foar T §, ar mEl F7 s A
frar mn 2, &% T i @y X
T H INT GeE) T T fau faew
qTr & SYTST SqIEIT & T 1 A
¥ faset e & 9T 354 FAT o
N e §, e 25 g et ¥
fasrelt ag= WX 4.25 9@ T
de ¥ fou fasreit v suwaear g @it |
e & fag 9t g9 § 120 FO9
Fo FT HIWT & TE § WK JHIS
FE AT & fAT W wTEr o
W IR AT ag e
foraer W S il & st §
I G9 ¥ SATAT § SATRTTIC HY qaeqy
X € ¥ 1 T 9 FT HAL I G F
Tia & FAT AN H ITCIBA AR/
v & Gerar @ age ¥ auw frenf
#T I Ao fae @@ 1 o
TF HOT FOL EAR W R Wi-
TATYT X G | W @ § |y
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Y PELTE

FW & 1% AR AN U & AR T
N ATt w1 fgaw ST W @

I fgaw ¥ 2085 FAT TUQ FT =T

W@ T g | A uer Al W oA ¥
o ¥ 1 FE 0w A Fwar |
o fAr oF faeqr dT ¥ 3@ =@
Y TGT T THY FETEIT T F19, 14T
AT GFAT G | 99 R Fg T & g
& AHTT FY 4T AT ALT § | WX
& T any W oar Mmge & Sga
T AT WX TQE0 F 9 ¥ SqraT
qAET T

faQe o7 &7 # ¥ Y g T T
g fr aga e amd @ § = ¥ Er

, EifT agety, & wgm A E 7 AT

T oTeX I3 afE deETe A S |
fRER /W & oo §
SqeaT HY TE § WX I9 FT qfoonmw
sgernfE S dw g ™ § SW
¥ ETERIRT A Feer | TETERIfa @
far @ s, wifs 3w # e
T, fow & g @ e & fawy
AT AT gy fAw o
fAmswragmg s @ e
Y SATeAT W AL § Ig gEIR A
feq w & WX =t F1 Swg @A™
T g

) s 1,

L 24

'%gﬂi”
ﬂﬂ,i
g
q 3

gii#”
1%
5%5
%‘Z]

i

5 3
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g @ @ #7 FEAEr IEI A
gy & e ¥ 2w Fr afaser #Y
qT o AT gAY § WT W I
FA B AT ¥ THC FT GEA & |

¥ g foar mroar  F d9fF

fadw qar & ar, a7 % 9g garfesa

¥y qama oF far agor & g a9

VT ¥ ST ¥ 99 wr oar ;A
ST Yy For F ¥ fRw w1 @ &
oq Y USared & fow wmar

. 2 o

49
)
4 2
=
&

4

?

3
134
%) 4

q
f&

a‘.

4B

i
q-Ta[
SR
o

:
B

ﬁﬂ
f
114

Ap

14
;5 % o

T

A

Y

84
5#@?

g7
24 4
]
¢

e



447 Gen. Budge

[sit stazm i)
7 oHgET 1 ag ¥ age ¥ oem
fRW § ooy § UR Ay W &
T AW A O F @ FT& E

3 faems A% a@ 7 A ¢, ¥ AW
HelY & A ¥ 3¢ QAT R ag W W
wfaer & faams $1€ T I F
ANy &, a7 areer fawge wAd R
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o o TR aw T o g ¥ W@y
W a1 g & AT dww W ¥ A
AMAG QAT § | T A FFI FF gwg
TG FET AfgT Mifv qg agr v ¢

o ¥ w1 aw T dar 3, wfew
THaE & g g 0

UK F AT AT R GqT
2ar g fr s q@| e 1w faar
R A ¥ TN FT AT FATE

MR. CHAIRMAN: Mr. Aralkal, yoy

will start tomorrow.

o A FTASF GACTZIATE | T 11
T qatg g e

18.01 hrs.

¢

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, the
March 12, 1982, Phalgcna 21, 1808
(SAKA).

M g F HIS [oTEA A Y

awrafy wEaw @ 99, "9 99T
ffre |

GMGIPND—Lino 3966 LS 22-5-82— 890
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